
International Registration designating India 
Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

 

3648900    09/08/2017
[International Registration No. : 1366573]
Seasol International Pty Ltd
1027 Mountain Highway BAYSWATER VIC 3153 Australia

Proposed to be Used
IR DIVISION
Chemicals used in agriculture, horticulture and forestry; fertilisers; plant growth stimulants; plant nutrients; soil 
conditioners for agricultural, horticultural and domestic use; soil improvers.

4813



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3649127    11/07/2017
[International Registration No. : 1367121]
SAFIC-ALCAN
3 Rue Bellini F-92800 PUTEAUX France

Proposed to be Used
IR DIVISION
Cl.1;Synthetic plasticizing oils as additives for polymer modification.

4814



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

Priority claimed from 01/02/2017; Application No. : 016304578 ;European Union 
3652892    28/07/2017
[International Registration No. : 1367762]
Glanbia plc
Glanbia House, Kilkenny, Co. Kilkenny Ireland

Proposed to be Used
IR DIVISION
Proteins for the food, beverage and nutritional supplement industries; whey proteins and whey protein concentrates for 
the food, beverage and nutritional supplement industry; proteins for use in manufacture; proteins (raw).

4815



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

Priority claimed from 16/05/2017; Application No. : 2017-066330 ;Japan 
3663615    05/07/2017
[International Registration No. : 1371351]
MITSUBISHI GAS CHEMICAL COMPANY, INC.
5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Proposed to be Used
IR DIVISION
Chemicals used in industry; chemical substances for use to preserve foodstuffs, pharmaceuticals and medical 
instruments to prevent material from deteriorating by oxidation; oxygen absorbing agents; oxygen detecting agents.

4816



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3783739    24/01/2018
[International Registration No. : 1200155]
RIANLON CORPORATION
No. 6, Huangshan Road, Teda Hangu Modern Industrial Park Tianjin China

Proposed to be Used
IR DIVISION
Industrial chemicals; antioxidant for use in the manufacture of synthetic rubber, plastic, fiber, clastomeric, coating and 
industrial oil; antistatic preparations, other than for household purposes; vulcanization accelerator (chemical 
preparations); flame retardants; chemical additives for oils; chemical additives to motor fuel; surface-active chemical 
agents; chemical additives for color, whitener.

4817



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

Priority claimed from 04/08/2017; Application No. : 30 2017 019 430 ;Germany 
3802217    17/01/2018
[International Registration No. : 1394770]
Atotech Deutschland GmbH
Erasmusstr. 20 10553 Berlin Germany

Proposed to be Used
IR DIVISION
Chemical product for electroplating, especially preparations for the wet chemical metallization of surfaces.

4818



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

Priority claimed from 20/10/2017; Application No. : 711965 ;Switzerland 
3807735    16/01/2018
[International Registration No. : 1395881]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Active chemical ingredients and chemical products used in industry.

4819



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

Priority claimed from 20/10/2017; Application No. : 711966 ;Switzerland 
3807757    16/01/2018
[International Registration No. : 1395882]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Active chemical ingredients and chemical products used in industry.

4820



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

Priority claimed from 03/08/2017; Application No. : 708466 ;Switzerland 
3807911    19/01/2018
[International Registration No. : 1395880]
GIVAUDAN SA
Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Chemical products used for the manufacture of perfumes, cosmetics, shampoos, soaps, detergents, deodorants for 
personal use and deodorizers other than for personal use; chemical products used for the manufacture of compositions 
for perfumery, cosmetics, shampoos, soaps, detergents, deodorants for personal use and deodorizers other than for 
personal use.

4821



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3808217    11/01/2018
[International Registration No. : 1396059]
SYMBORG, S.L.
Avda. Campus de Espinardo, 7 CEEIM E-30100 MURCIA Spain

Proposed to be Used
IR DIVISION
Chemical products for use in industry, as well as in agriculture, horticulture and forestry; soil fertilizers; chemical 
products for preserving foods; yield promoters for crops and micronutrients for application to crops; chemical products 
for use in industry, as well as in agriculture, horticulture and forestry; soil fertilizers; chemical products for preserving 
foods; yield promoters for crops and micronutrients for application to crops.

4822



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

Priority claimed from 10/07/2017; Application No. : 4375106 ;France 
3809015    08/01/2018
[International Registration No. : 1397247]
SEDERMA
29 rue du Chemin Vert F-78610 Le Perray en Yvelines France

Proposed to be Used
IR DIVISION
Chemical and biochemical preparations for use in industry and science; chemical and biochemical preparations for 
industrial use intended for the cosmetics, pharmacy and food sectors; raw materials and active ingredients of plant origin 
or synthetic origin for the manufacture of cosmetic, pharmaceutical or nutritional products.

4823



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3815527    04/01/2018
[International Registration No. : 1397667]
Shangdong OBO Newmaterial Co.,Ltd.
West of Donggang Road and North of Gangbeiyi Road, Dongying Port Economic Develement Zone, Dongying Shandong China

Proposed to be Used
IR DIVISION
Activated carbon; carbon for filters; getters [chemically active substances]; catalysts; industrial chemicals; filtering 
materials [chemical preparations].

4824



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3815559    03/01/2018
[International Registration No. : 1397661]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Sulfuric acid; berkelium; litmus paper; fire retardants; sizing preparations.

4825



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3815693    04/01/2018
[International Registration No. : 1397925]
Shangdong OBO Newmaterial Co.,Ltd.
West of Donggang Road and North of Gangbeiyi Road, Dongying Port Economic Develement Zone, Dongying Shandong China

Proposed to be Used
IR DIVISION
Catalysts.

4826



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3815737    04/01/2018
[International Registration No. : 1397924]
Shangdong OBO Newmaterial Co.,Ltd.
West of Donggang Road and North of Gangbeiyi Road, Dongying Port Economic Develement Zone, Dongying Shandong China

Proposed to be Used
IR DIVISION
Catalysts.

4827



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3815772    04/01/2018
[International Registration No. : 1397928]
Shangdong OBO Newmaterial Co.,Ltd.
West of Donggang Road and North of Gangbeiyi Road, Dongying Port Economic Develement Zone, Dongying Shandong China

Proposed to be Used
IR DIVISION
Catalysts.

4828



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3818158    23/01/2018
[International Registration No. : 1398945]
Lonza Walkersville, Inc.
8830 Biggs Ford Road Walkersville MD 21793-0127 United States of America

Proposed to be Used
IR DIVISION
Cell biology preparations, namely, cell culture media for scientific use.

4829



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

 

3818255    23/01/2018
[International Registration No. : 1398944]
Lonza Walkersville, Inc.
8830 Biggs Ford Road Walkersville MD 21793-0127 United States of America

Proposed to be Used
IR DIVISION
Cell biology preparations, namely, cell culture media for scientific use.

4830



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3818344    03/01/2018
[International Registration No. : 1399157]
Qingdao Hanpu Biotechnology Co., Ltd.
Meihua Mountain Development Zone, Shuiji Subdistrict Office, Laixi City, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Seaweeds [fertilizers]; fertilizers, humus; peat [fertiliser]; compost; humus top dressing; chemical fertilizer; plant 
fertilizer; animal manure; fertilizers / manure for agriculture.

4831



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3818376    17/01/2018
[International Registration No. : 1398296]
FRX Polymers, Inc.
200 Turnpike Road Chelmsford MA 01824 United States of America

Proposed to be Used
IR DIVISION
Catalysts for use in the manufacture of synthetics, rubbers and polymers; plastic molding compounds for use in plastic 
extrusion operations; plastic molding compounds for use in the manufacture of molded plastic articles; polymer alloy 
compositions used for molding; polymer base compositions used in the manufacture of commercial, industrial and 
domestic goods; polymer base compositions used in the manufacture of goods, namely, clothing, exercise apparel, 
compression garments, home furnishing; polymer beads for use in manufacturing; polymer compositions used in the 
manufacture of commercial and industrial goods; polymer resins used in the manufacture of resin or fiber composites; 
polymers and polymeric additives for use in the manufacture of industrial products, consumer and household products, 
sealants, and automotive fluids; polymers and polymeric additives for use in the manufacture of pharmaceutical 
preparations, medical devices, plastics, cosmetics, personal care products, coatings, adhesives, and lubricants; polymers 
and polymeric additives for use in the manufacture of pharmaceutical preparations, plastics, cosmetics, personal care 
products, coatings, adhesives, and lubricants.

4832



Trade Marks Journal No: 1849 ,   14/05/2018           Class 1 
 

3818483    27/11/2017
[International Registration No. : 1398320]
Jiangsu Feymer Technology Co., Ltd
Fenghuang Town, Zhangjiagang City Jiangsu Province China

Proposed to be Used
IR DIVISION
Industrial chemicals; chemicals for industrial purposes; defoaming agents for water slurries; chemical intensifiers for 
paper; wood pulp; paper pulp; cellulose pulp; flocculants; purification preparations; water purifying chemicals.

4833



Trade Marks Journal No: 1849 ,   14/05/2018           Class 2 
 

 

3809174    10/01/2018
[International Registration No. : 1396601]
Xtalic Corporation
260 Cedar Hill Street Marlborough, MA 01752 United States of America

Proposed to be Used
IR DIVISION
Strong aluminum-based materials that can be used for strength, corrosion and scratch resistance, namely, 
nanostructured alloys for coating metals to add corrosion and scratch resistance, for adding strength to other lightweight 
materials and for forming discrete articles via electrodeposition and electroforming.

4834



Trade Marks Journal No: 1849 ,   14/05/2018           Class 2 
 

Priority claimed from 30/11/2017; Application No. : 87702580 ;United States of America 
3809435    10/01/2018
[International Registration No. : 1396714]
Xtalic Corporation
260 Cedar Hill Street Marlborough MA 01752 United States of America

Proposed to be Used
IR DIVISION
Electroplated layer stacks of nanostructured alloys and precious metals applied on electroconductive materials for 
increasing wear and durability in electrical connector applications.

4835



Trade Marks Journal No: 1849 ,   14/05/2018           Class 2 
 

 

Priority claimed from 27/09/2017; Application No. : 87624612 ;United States of America 
3809685    10/01/2018
[International Registration No. : 1396632]
Xtalic Corporation
260 Cedar Hill Street Marlborough MA 01752 United States of America

Proposed to be Used
IR DIVISION
Electroplated layer stacks of nanostructured alloys and precious metals applied on electroconductive materials for 
increasing wear and durability in electrical connector applications.

4836



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 06/02/2017; Application No. : 87324991 ;United States of America 
3648760    03/08/2017
[International Registration No. : 1366634]
JOHNSON & JOHNSON
One Johnson & Johnson Plaza New Brunswick NJ 08933 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Facial cleansing wipes.

4837



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

3649187    02/08/2017
[International Registration No. : 1360460]
Dr Noora Cosmétique
Bat.A , Appt. 110, 51, Avenue jean jaurès F-78440 Gargenville France

Address for service in India/Attorney address:
SIDDHARTH T J, ADVO
OLD NO.6, NEW NO. 11, BHARATHI ROAD FIRST STREET, PERAMBUR, CHENNAI - 600011, TAMIL NADU

Proposed to be Used
IR DIVISION
Cosmetics.

4838



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 25/01/2017; Application No. : 4332354 ;France 
3649255    30/06/2017
[International Registration No. : 1366760]
Parfums Christian Dior
33 Avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cosmetic products, make-up products.

4839



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 29/06/2017; Application No. : 4020170081047 ;Republic of Korea 
3652669    26/07/2017
[International Registration No. : 1368380]
ATOMY CO., LTD.
52-101, Hanjeok 2-gil, Gongju-si Chungcheongnam-do 314-140 Republic of Korea

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cosmetics; fabric softeners for laundry use; cosmetics for scalp; make-up; shaving preparations; cosmetic preparations 
for skin care; depilatory wax; perfume; cosmetics for hair care; cleaning preparations; shampoos; soaps for personal use; 
dentifrices; dishwasher detergents; cotton wool for cosmetic purposes; shoe polish; cosmetics for animals; perfumery; 
beauty masks; pre-moistened cleansing tissues.

4840



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 29/06/2017; Application No. : 4020170081048 ;Republic of Korea 
3652716    26/07/2017
[International Registration No. : 1368631]
ATOMY CO., LTD.
52-101, Hanjeok 2-gil, Gongju-si Chungcheongnam-do 314-140 Republic of Korea

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cosmetics; fabric softeners for laundry use; cosmetics for scalp; make-up; shaving preparations; cosmetic preparations 
for skin care; depilatory wax; perfume; cosmetics for hair care; cleaning preparations; shampoos; soaps for personal use; 
dentifrices; dishwasher detergents; cotton wool for cosmetic purposes; shoe polish; cosmetics for animals; perfumery; 
beauty masks; pre-moistened cleansing tissues.

4841



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 02/02/2017; Application No. : 4334340 ;France 
3652874    31/07/2017
[International Registration No. : 1368468]
GUERLAIN SOCIETE ANONYME
68 avenue des Champs-Elysées F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cosmetics for skin, body, face and hair care; creams, milks, lotions, gels and powders for non-medical use for the face, 
body and hands; soaps.

4842



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 23/01/2017; Application No. : 3020170012268 ;Germany 
3652917    18/07/2017
[International Registration No. : 1368485]
CHLOE
5-7 avenue Percier F-75008 PARIS France

Proposed to be Used
IR DIVISION
Perfumery products, perfumes, eaux de toilette, eaux de Cologne, scented waters, bath and shower gels, bath bead, 
soaps, deodorants, face, body and hand cream, milks, lotions, gels and powder (cosmetic), beauty mask, liquid body 
cream, gels and essential oils, oils for perfumes and scents; make-up products, lipsticks, foundations, pencils for the 
eyes, eyebrows and lips, eye shadows, mascaras, eyeliners, nail polish; shampoos, conditioners, hair styling and hair 
care products; dentifrice; depilatory products; make-up removing products.

4843



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 21/03/2017; Application No. : 016495962 ;European Union 
3653479    02/08/2017
[International Registration No. : 1367847]
SA Designer Parfums Ltd.
Amertrans Park, Bushey Mill Lane Watford, Hertfordshire WD24 7JG United Kingdom

Proposed to be Used
IR DIVISION
Body sprays; eau de cologne; eau de toilette; eau de parfum; perfume; perfume oils; aftershave; aftershave gels; 
aftershave balm; bath oil; bath soap; shower gel; body shampoos; deodorants for personal use; bath crystals; bath milk; 
talc; body lotion; body cream; hand lotions; tissues impregnated with cosmetics; perfumed tissues; hair lotions.

4844



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 07/04/2017; Application No. : 4353040 ;France 
3664590    03/08/2017
[International Registration No. : 1372421]
LVMH FRAGRANCE BRANDS
77 rue Anatole France F-92300 LEVALLOIS-PERRET France

Proposed to be Used
IR DIVISION
Toilet soaps; perfumes; eaux de toilette; eaux de parfum; eaux de cologne; cosmetic products; face and body milks, 
lotions, creams, emulsions and gels for cosmetic use; deodorants for personal use; shower gels; pre-shave and after-
shave lotions; shaving creams, gels and foams.

4845



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 13/07/2017; Application No. : 4376182 ;France 
3801147    09/01/2018
[International Registration No. : 1394284]
Parfums Christian Dior
33 Avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Perfumery products, cosmetic products, make-up products.

4846



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 04/08/2017; Application No. : 302017000090810 ;Italy 
3801344    10/01/2018
[International Registration No. : 1394259]
GIORGIO ARMANI S.P.A.
Via Borgonuovo, 11 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Make-up products.

4847



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

3805029    12/01/2018
[International Registration No. : 1395472]
ACM
17 rue de Neuilly, Impasse Passoir F-92110 CLICHY France

Proposed to be Used
IR DIVISION
Soaps; essential oils; cosmetics; cosmetic care products for protecting and soothing the skin; dermocosmetic products 
for skin hygiene and care; cosmetic moisturizing products for skin, hair and nail care; cosmetic gels, creams, milks, 
lotions, pomades and preparations for skin care; hair lotions; astringents for cosmetic use; balms other than for medical 
use; cosmetic creams; oils for cosmetic use; oils for toilet purposes; almond milk for cosmetic use; cleansing milk for 
toilet purposes; lotions for cosmetic use; cosmetic preparations for baths.

4848



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

 

3805131    11/01/2018
[International Registration No. : 1395559]
SEWHA P&C INC.
36, Eunam-gil, Chopyeong-myeon, Jincheon-gun Chungcheongbuk-do Republic of Korea

Proposed to be Used
IR DIVISION
Face and body creams; non-medicated hair treatment preparations for cosmetic purposes; skin care preparations; facial 
essences; facial toners; make-up removing preparations; cosmetics; hair preservation treatment preparations; hair 
colorants; hair waving preparations; dandruff lotions (not for medical treatment); dandruff creams (not for medical 
treatment); cold waving solutions; depilatory wax; depilatory preparations; permanent wave preparations; neutralizers for 
permanent waving; permanent waving lotions; hair gel; hair glaze; cosmetic hair dressing preparations; hair lacquers; 
hair lotions; hair moisturizers; hair mousse; hair spray; hair conditioners; hair creams; hair tonic for cosmetic use; 
shaving soap; bath soaps; liquid soap; beauty soap; shampoos; hair rinses; cosmetic soaps; cosmetic preparations for 
hair care; color-removing preparations for hair; hair essences; non-medicated feminine hygiene wash; facial cleansers; 
mask pack.

4849



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

3805173    12/01/2018
[International Registration No. : 1395624]
ACM
17 Rue de Neuilly - Impasse Passoir F-92110 CLICHY France

Proposed to be Used
IR DIVISION
Soaps; essential oils; cosmetics; gels, creams, milks, lotions; cosmetic skin care preparations; make-up removing 
products; make-up removing milks and gels; make-up removing creams; oils for cosmetic use; oils for toilet purposes; 
cleansing milk for toilet purposes; lotions for cosmetic use; beauty care and body cleaning preparations.

4850



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 28/08/2017; Application No. : 4020170108910 ;Republic of Korea 
3806703    18/01/2018
[International Registration No. : 1395693]
CnPharm Co., Ltd.
B-455, 52, Ewhayeodae-gil, Seodaemun-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cosmetics; make-up; body lotion; sunscreen preparations; shower gel; skin lotions; cosmetic preparations for skin care; 
skin creams; eye shadow; eye cream; after sun creams (cosmetics); foundation; make-up for the face and body; skin 
whitening creams; hair moisturizers; toilet water; mask pack for cosmetic purposes; make-up powder; cosmetic hand 
creams; make-up removing preparations.

4851



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

 

Priority claimed from 21/12/2017; Application No. : 4020170164848 ;Republic of Korea 
3809439    24/01/2018
[International Registration No. : 1396743]
MAKEHEAL CO., LTD.
(Deungchon-dong, MEDIHEAL Company Bldg.), 5th Fl, 516 Gonghangdae-ro, Gangseo-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Gel facial mask being a kind of cosmetic masks; eye make-up; eyebrow pencils; lipsticks; mascara; make-up and 
cosmetics; shampoos; cosmetic patches containing sunscreen and sun block for use on the skin; cosmetic preparations 
for skin care; aromatic essential oils; eye liners; eye shadows; false eyelashes; face milk and lotions; perfumes; cosmetic 
soaps; beauty masks; mask pack for cosmetic purposes; cosmetic facial masks; cosmetics.

4852



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 21/08/2017; Application No. : 4383379 ;France 
3815509    12/01/2018
[International Registration No. : 1397992]
L'OREAL
14 rue Royale F-75008 Paris France

Proposed to be Used
IR DIVISION
Shampoos; hair conditioners; hair masks; hair lotions; balms for hair care; serums for hair care; creams for hair care.

4853



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

Priority claimed from 09/10/2017; Application No. : UK00003262218 ;United Kingdom 
3815681    15/01/2018
[International Registration No. : 1397938]
KARISMA AHIR
Valley House, Marsh Lane Ware Hertfordshire SG12 9QP United Kingdom

Proposed to be Used
IR DIVISION
Preparations and substances for the conditioning, care and appearance of nails; nail enamels; nail polish; nail varnish; 
nail gel; nail strengtheners; nail hardeners; nail tips; nail de-colorants; nail glitter; nail cream; nail whiteners; nail 
conditioners; nail cosmetics; nails (false-); artificial nails; nail care preparations; nail enamel removers; nail-polish 
removers; nail-polish remover preparations which dissolve or soak away nail polish; nail varnish removers; nail repair 
preparations; nail polish pens; nail primer (cosmetics); nail polishing powder; cosmetic preparations for nail drying; 
lotions for strengthening the nails; preparations for reinforcing the nails; powder for forming sculpted finger nail tips; 
adhesives for false nails; cleaning preparations that soak away nail polish; nail-colour removing preparations; nail art 
stickers.

4854



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

 

Priority claimed from 19/07/2017; Application No. : 4377396 ;France 
3818407    22/12/2017
[International Registration No. : 1398370]
PUIG FRANCE
65-67 Avenue des Champs Elysées F-75008 Paris France

Proposed to be Used
IR DIVISION
Non-medicated soaps; perfumery products; perfumes; fragrances for personal use; eau de toilette; eau de parfum; eau de 
cologne; essential oils; creams and lotions for the face and body; gels for the bath and shower not for medical use; 
deodorants for personal use [perfumery].

4855



Trade Marks Journal No: 1849 ,   14/05/2018           Class 3 
 

3818672    27/11/2017
[International Registration No. : 1398576]
QINGDAO COPTON TECHNOLOGY COMPANY LIMITED (CHINA JOINT STOCK COMPANY)
18 Shenzhen Road, Laoshan District Qingdao Shandong China

Proposed to be Used
IR DIVISION
Oils for cleaning purposes; windshield cleaning liquids; rust removing preparations; glass cleaning liquid; polishing 
paper; wax (polishing -); lacquer-removing preparations; make-up; scouring solutions; dry-cleaning preparations.

4856



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

Priority claimed from 03/04/2017; Application No. : 016543738 ;European Union 
3648818    27/07/2017
[International Registration No. : 1366475]
GNOSIS S.p.A.
Piazza del Carmine, 4 I-20121 Milano Italy

Proposed to be Used
IR DIVISION
Dietary and nutritional supplements.

4857



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3783758    24/01/2018
[International Registration No. : 1393791]
BIOFARMA
50 rue Carnot F-92284 SURESNES Cedex France

Proposed to be Used
IR DIVISION
Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic food and 
substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials 
for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides.

4858



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

Priority claimed from 31/07/2017; Application No. : 017058579 ;European Union 
3801421    16/01/2018
[International Registration No. : 1394007]
Prothena Therapeutics Limited
Upper George's Street, Adelphi Plaza Dun Laoghaire Dublin A96T927 Ireland

Proposed to be Used
IR DIVISION
Biopharmaceuticals and pharmaceuticals for the prevention, treatment, management, diagnosis and prognosis of 
diseases, conditions and disorders associated with misfolded proteins; biopharmaceuticals and pharmaceuticals for the 
prevention, treatment, management, diagnosis and prognosis of diseases, conditions and disorders affecting the central 
nervous system; biopharmaceuticals and pharmaceuticals for the prevention, treatment, management, diagnosis and 
prognosis of amyloidosis.

4859



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

Priority claimed from 12/09/2017; Application No. : 711449 ;Switzerland 
3809107    11/01/2018
[International Registration No. : 1397481]
Elanco Tiergesundheit AG
Mattenstrasse 24A CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Veterinary preparations, namely vaccines, oral and injectable antimicrobial preparations for the treatment and control of 
infectious diseases in food-producing animals and livestock, for improving livestock reproduction, biopharmaceutical 
products for strengthening the immune system and other medicine for preventing and treating viral, infectious and 
metabolic diseases in animals; medicated animal feed and water additives in the form of food supplements for improving 
livestock production; veterinary preparations for combating and destroying vermin, namely ectoparasiticides, 
insecticides and parasiticides; veterinary hormone preparations and hormone preparations in the form of biological 
implants for animals, namely progesterone, estrogen and testosterone; veterinary preparations for food safety, 
processing of feed for animals and for technological auxiliaries for animal feed, namely bacteriophages, antimicrobial 
products and vaccines for reducing levels of food-borne pathogens in or on livestock, poultry or meat; veterinary 
preparations for pets, namely for the treatment of parasitic infections, diabetes, endocrine diseases, obesity, blood 
disorders, oral and dental diseases, pain, inflammation, gastrointestinal disorders, diseases of the central nervous 
system, neurological and neurodegenerative diseases, cardiovascular diseases, urological and uro-genital disorders, 
arthrosis, otitis, atopic allergic disorders, disorders and diseases of the liver, as well as for healing wounds and for non-
surgical sterilization, namely hormones for controlling and preventing reproductive functions; veterinary preparations for 
treating and preventing fleas on household pets; veterinary preparations, namely vaccines for pets, including horses; 
veterinary preparations for combating infectious diseases and parasites in fish, namely vaccines, parasiticides and 
insecticides.

4860



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3809149    16/01/2018
[International Registration No. : 1397446]
Karyopharm Therapeutics Inc.
85 Wells Avenue Newton MA 02459 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations, namely, drugs for the treatment of cancer, inflammation and other diseases related to cell 
proliferation in humans and animals.

4861



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3809358    24/01/2018
[International Registration No. : 1396612]
Bedrocan International B.V.
Zwaaikom 4 NL-9641 KV Veendam

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; hygienic products for medical use; dietetic foodstuffs and dietetic 
substances for medical or veterinary use; food for babies; food supplements for humans and animals; plasters, 
dressings; dental fillers and impression materials for dentists; disinfectants; means for destroying vermin; fungicides and 
herbicides.

4862



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3815524    03/01/2018
[International Registration No. : 1397664]
Qingdao Haolite Biological Pesticide Co., Ltd.
Malianzhuang Town, Laixi District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Germicides; slug exterminating preparations; fungicides for agricultural purposes; pesticides; chemical preparations to 
treat wheat blight [smut]; herbicides; preparations for destroying noxious animals; chemical preparations for treating 
phylloxera; herbicides; acaricides.

4863



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3815525    03/01/2018
[International Registration No. : 1397663]
Qingdao Haolite Biological Pesticide Co., Ltd.
Malianzhuang Town, Laixi District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Germicides; slug exterminating preparations; fungicides for agricultural purposes; pesticides; chemical preparations to 
treat wheat blight [smut]; herbicides; preparations for destroying noxious animals; chemical preparations for treating 
phylloxera; herbicides; acaricides.

4864



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

 

3815711    16/01/2018
[International Registration No. : 1397936]
Karyopharm Therapeutics Inc.
85 Wells Avenue Newton MA 02459 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations, namely, drugs for the treatment of cancer, inflammation and other diseases related to cell 
proliferation in humans and animals.

4865



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

 

3815965    03/01/2018
[International Registration No. : 1397921]
Qingdao Haolite Biological Pesticide Co., Ltd.
Malianzhuang Town, Laixi District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Germicides; slug exterminating preparations; fungicides for agricultural purposes; pesticides; chemical preparations to 
treat wheat blight [smut]; herbicides; preparations for destroying noxious animals; chemical preparations for treating 
phylloxera; herbicides; acaricides.

4866



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3818271    03/01/2018
[International Registration No. : 1399158]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Vaccines; antibiotics; chemical reagents for medical or veterinary purposes; Chinese medicine nostrum; reagent paper 
for medical or veterinary purposes; veterinary preparations; biological preparations for veterinary purposes; chemical 
preparations for veterinary purposes; medicated animal feed; diagnostic preparations for veterinary purposes.

4867



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

 

3818434    12/01/2018
[International Registration No. : 1398939]
Qingdao Haolite Biological Pesticide Co., Ltd.
Malianzhuang Town, Laixi District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Germicides; slug exterminating preparations; fungicides for agricultural purposes; pesticides; chemical preparations to 
treat wheat blight [smut]; herbicides; preparations for destroying noxious animals; chemical preparations for treating 
phylloxera; herbicides; acaricides.

4868



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3818435    16/01/2018
[International Registration No. : 1398334]
Karyopharm Therapeutics Inc.
85 Wells Avenue Newton MA 02459 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations, namely, drugs for the treatment of cancer, inflammation and other diseases related to cell 
proliferation in humans and animals.

4869



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

 

3818486    16/01/2018
[International Registration No. : 1398332]
Karyopharm Therapeutics Inc.
85 Wells Avenue Newton MA 02459 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations, namely, drugs for the treatment of cancer, inflammation and other diseases related to cell 
proliferation in humans and animals.

4870



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3818561    16/01/2018
[International Registration No. : 1398333]
Karyopharm Therapeutics Inc.
85 Wells Avenue Newton MA 02459 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations, namely, drugs for the treatment of cancer, inflammation and other diseases related to cell 
proliferation in humans and animals.

4871



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3818633    12/01/2018
[International Registration No. : 1398593]
Qingdao Haolite Biological Pesticide Co., Ltd.
Malianzhuang Town, Laixi District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Germicides; slug exterminating preparations; fungicides for agricultural purposes; pesticides; chemical preparations to 
treat wheat blight [smut]; herbicides; preparations for destroying noxious animals; chemical preparations for treating 
phylloxera; herbicides; acaricides.

4872



Trade Marks Journal No: 1849 ,   14/05/2018           Class 5 
 

3818635    12/01/2018
[International Registration No. : 1398592]
Qingdao Haolite Biological Pesticide Co., Ltd.
Malianzhuang Town, Laixi District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Germicides; slug exterminating preparations; fungicides for agricultural purposes; pesticides; chemical preparations to 
treat wheat blight [smut]; herbicides; preparations for destroying noxious animals; chemical preparations for treating 
phylloxera; herbicides; acaricides.

4873



Trade Marks Journal No: 1849 ,   14/05/2018           Class 6 
 

 

3652967    22/08/2017
[International Registration No. : 1293548]
Tyco Fire & Security LLC
4700 Exchange Court, Suite 300 Boca Raton FL 33431 United States of America

Proposed to be Used
IR DIVISION
Metal pipe joints; metal tube and pipe joining attachment; metal pipe fittings; metal pipe couplings and joints, namely, 
elbows, tees, straps, reducers(metal fittings), and stands; metal pipe sealing caps; metal pipe couplings, namely, grooved 
and press fit couplings, high-pressure couplings, reducing couplings, flexible couplings, rigid couplings, plain end 
couplings, transition couplings, flange couplings, and mechanical outlet couplings; metal coupling nuts and bolts; metal 
flange adapters; metal valves and accessories not being parts of machines, namely, butterfly valves, check valves, ball 
valves, flow control valves, circuit balancing valves, strainers, and suction diffusers.

4874



Trade Marks Journal No: 1849 ,   14/05/2018           Class 6
 

 

3662424    14/12/2016
[International Registration No. : 1371211]
HF Holding, société anonyme
Rue du Commerce 19 B-1400 Nivelles

Proposed to be Used
IR DIVISION
Cl.6;Metal rails; metal fixing equipment for rails; metal guard rails; metal hinges; cast iron fixing systems.

4875



Trade Marks Journal No: 1849 ,   14/05/2018           Class 6 
 

 

3783743    24/01/2018
[International Registration No. : 1216358]
WUXI HUAMEI GROUP CO., LTD.
No. 113 Huaqing Road, Wuxi City Jiangsu Province China

Proposed to be Used
IR DIVISION
Steel cabinet; hoop steel; iron slabs; ferro-titanium; steel alloys; plates of metal; sheets of metal; pillars of metal for 
buildings; anchor plates; galvanized iron sheets of armour-plating; non-ferrous metal and semi-finished steel tubes; metal 
tubes; branching pipes of metal; water-pipes of metal; junctions of metal for buildings; building boards of metal; building 
materials of metal; building panels of metal; handles of metal; door knockers; hardware of metal [small]; ferrules of metal; 
ironmongery; metal accessories for bags; metal hoops for bags; metal cornerites; padlocks; chests of metal; chests of 
metal for food; chests of metal for files; tanks of metal for storage and transportation; casks of metal; memorial plaques 
of metal; memorial plates of metal; house numbers of metal, non-luminous; signboards of metal; bells for animals; rods of 
metal for welding; metal tags for machines; works of art of common metal; plant protectors of metal; weather vanes of 
metal; ores of metal; buildings of metal; metal fixtures for building; platforms, prefabricated, of metal; partitions of metal 
for buildings; clapboards of metal for building; wainscotting of metal; sheets of metal for building; windows of metal; 
gates of metal; porches of metal [building]; door fittings, of metal; door panels of metal; tiles of metal; metal substrate 
boards; staircases of metal; metal bicycle parking equipment; advertisement columns of metal; telephone booths of 
metal; stainless steel press plates for elevator, construction and building; metal accessories for furnitures; metal cladding 
for construction and building; bars for metal railings; trellis of metal; waste containers of metal other than for household 
purposes; wire mesh; iron plate; stop collars of metal; fittings of metal for beds; doors of metal; metal chains for keys; 
transport pallets of metal; containers of metal [storage, transport].

4876



Trade Marks Journal No: 1849 ,   14/05/2018           Class 6 
 

3784037    22/01/2018
[International Registration No. : 1310480]
NIHON SUPERIOR CO., LTD.
16-15, Esaka-cho 1-chome, Suita-shi Osaka 564-0063 Japan

Proposed to be Used
IR DIVISION
Solder alloys; solder pastes; soldering wire of metal; solders in the form of washer, ring, pellet, powder, ribbon, ball, wire 
or bar; solder preforms made of metal; brazing alloys; flux-cored solder; non-ferrous metals and their alloys; iron and 
steel.

4877



Trade Marks Journal No: 1849 ,   14/05/2018           Class 6 
 

Priority claimed from 26/12/2017; Application No. : 2017-168986 ;Japan 
3818418    09/01/2018
[International Registration No. : 1398308]
NIPPON STEEL & SUMITOMO METAL CORPORATION
6-1, Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8071 Japan

Proposed to be Used
IR DIVISION
Irons and steels; metal pipes and tubes; steel pipes and tubes; stainless steel pipes; metal pipe couplings and joints; 
steel pipe couplings and joints; connection devices for steel tubes, namely, threaded tubes and threaded connection 
devices for steel tubes in particular for tubes used in the oil and gas industry; threaded couplings for connecting steel 
tubes in particular tubes used in the oil and gas industry; flanges of metal [collars].

4878



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

Priority claimed from 11/07/2013; Application No. : VA 2013 01812 ;Denmark 
2719242    11/12/2013
[International Registration No. : 1194835]
FLSMIDTH A/S
Vigerslev Allé 77 DK-2500 Valby Denmark

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Centrifugal pumps; parts and accessories for centrifugal pumps (not included in other classes).

4879



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

2723911    11/12/2013
[International Registration No. : 1196152]
FLSMIDTH A/S
Vigerslev Allé 77 DK-2500 Valby Denmark

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Machines, including cyclones (machines) and cyclone parts; parts and accessories for all above-mentioned goods (not 
included in other classes).

4880



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

Priority claimed from 30/12/2016; Application No. : 016220031 ;European Union 
3664842    29/06/2017
[International Registration No. : 1372031]
Demag IP Holdings GmbH
Bleicheplatz 2 CH-8200 Schaffhausen Switzerland

Proposed to be Used
IR DIVISION
Drive machines, other than for land vehicles, particularly electric motors; electric motors with built-in brakes (engine 
brakes); electric motors with built-in gearing (geared engines); drivelines, precision drivelines, namely two or more engine 
brakes connected by a mechanical driveline; roller carriages on one or two rails for lifting devices; electric and/or 
electronic apparatus for controlling the speed of electric motors; machines, mechanical apparatus and mechanical 
instruments for lifting and lowering loads, lifting devices, in particular chain hoists and pull cables, elevator car frames for 
lifting motors, particularly travel carts on one or two rails for lifting devices; hoists, cranes, slewing wall cranes, slewing 
pillar cranes, pivoting pillar cranes, gantry cranes, portal cranes, traveling cranes, single-beam cranes, double-beam 
cranes, roof cranes, single-beam overhead traveling cranes, jib and retrieval cranes, pull cables with a pneumatic drive 
with a load handling control of almost zero gravity, lifting motors with a rigid telescopic lifting axis, pneumatic brakes, 
particularly brakes for electric motors for lifting devices; parts of mechanical apparatus for lifting technology, namely 
apparatus for lifting metal loads, particularly lifting hooks, grippers, ejector clamps, parallel grippers, clam shell grabs, 
clam shell grabs with multiple cables, motorized clam shell grabs, orange peel grabs, motorized orange peel grabs, 
pivoting, rotary electric or pneumatic units consisting mainly of drive motors and transmission components; parts for 
machines for lifting technology, namely load suspension apparatus with a magnet, particularly round magnets, 
rectangular magnets and several magnets suspended from a crossbeam; stops to be fastened to profiled rails for frames 
on rails for lifting devices; components of elevator car frames, namely closed frames, open on one side with an integrated 
carrier wheel (wheel blocks), railway frames with wheels blocks with motorized and non-motorized wheels; traveling 
mechanisms for tow ropes and pantographs; traveling mechanisms for lifting motors; traveling rails and profiled tracks in 
plastic, namely parts of lifting motors and for towing cables.

4881



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

3773563    22/01/2018
[International Registration No. : 1227704]
ZHU XIAOMING
Group 7, Meihua Village, Yanjialong Town, Xupu County, Hunan Province China

Proposed to be Used
IR DIVISION
Filters for cleaning cooling air for engines; water pumps for automobile; gasoline pumps for automobile engines; cooling 
radiators for automobile engines; pistons for automobile engines; cooling fan clutches for automobile engines; cylinders 
for motors and engines; glow plugs for automobile engines; ignition coil for automobile engines; cooling fans for 
automobile engines.

4882



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

Priority claimed from 26/07/2017; Application No. : 017040734 ;European Union 
3801054    19/01/2018
[International Registration No. : 1394008]
WEISS GmbH
Siemensstraße 17 74722 Buchen Germany

Proposed to be Used
IR DIVISION
Machines for processing metals, wood and plastic, machines for use in the chemical industry and in the food and drinks 
industry, machine tools, motors and engines (except for land vehicles), machine coupling and transmission components 
(except for land vehicles), in particular rotary indexing tables, linear conveyors and handling machines, and parts for the 
aforesaid goods.

4883



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

Priority claimed from 07/08/2017; Application No. : 87558275 ;United States of America 
3809177    09/01/2018
[International Registration No. : 1396595]
Technical Rubber Company, Inc.
P.O. Box 486, 200 E. Coshocton Street Johnstown OH 43031 United States of America

Proposed to be Used
IR DIVISION
Tire recycling machines, namely, metal separation machines, sidewall cutters, tire bead wire removers; forming machines, 
namely, molding and pressing machines; rubber and plastic intensive mixers; extruding, particles size separating, dying, 
and buffing machines; material handling equipment, namely, conveyors; and replacement parts for all of the same.

4884



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

Priority claimed from 04/09/2017; Application No. : 017172099 ;European Union 
3809437    17/01/2018
[International Registration No. : 1396747]
Hoffmann GmbH Qualitätswerkzeuge
Haberlandstr. 55 81241 München Germany

Proposed to be Used
IR DIVISION
Machine operated tools for all kinds of materials, especially drills and milling cutters; machines and machine tools for 
metalworking, woodworking and plastic processing, in particular battery machines, drilling machines, angle grinders, 
hand-held sawing machines, belt sanding machines, core drilling machines, compressed air machines.

4885



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

3818253    03/01/2018
[International Registration No. : 1399156]
Qingdao Hakin Group Co., Ltd.
Huaqing Road, Nancun Town, Pingdu City, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Hydraulic pressure valve; regulating valve; compressors [machines] and nitrogen making facility.

4886



Trade Marks Journal No: 1849 ,   14/05/2018           Class 7 
 

3818270    14/12/2017
[International Registration No. : 1398933]
Jinan Jianghe Industry & Trade Co., Ltd.
No.9011, Jinlun Road, Guide Town, Changqing District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Wrapping machines; machinery and equipment for glass industry (daily use glass included); engraving machines; 
woodworking machines; injection plastic molding machines.

4887



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 21/08/2013; Application No. : 13112022 ;China 

2711252    31/10/2013
[International Registration No. : 1191674]
ICATCH INC.
2F, No. 26, Lane 513, Rueiguang Road, Neihu District Taipei City, Taiwan Province China

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Computer programs [downloadable software]; computer operating programs, recorded; computer programmes 
[programs], recorded; modems (data processing unit); modulators; demodulators; network interface card (NIC); interface 
cards for computers; computer chips; integrated circuits; camcorders; video recorders; video monitors; DVD players; 
tape recorders; loudspeakers; wireless video transmitters; wireless video receivers; lens for camcorders; video 
switchers; video controllers; closed-circuit television monitors; video display; video surveillance and control units; 
computer software, recorded; computer software, recorded.

4888



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

 

Priority claimed from 20/04/2017; Application No. : 87418696 ;United States of America 

3649698    14/08/2017
[International Registration No. : 1366746]
Viamo PBC
Suite 200, 1250 Connecticut Avenue NW Washington DC 20015 United States of America

Proposed to be Used
IR DIVISION
Digital telephone platforms and software.

4889



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3652918    10/08/2017
[International Registration No. : 1367772]
MELINK CORPORATION
5140 River Valley Road Milford OH 45150 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Electronic controls for kitchen exhaust systems and components of such electronic controls.

4890



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3653554    18/01/2017
[International Registration No. : 1367968]
STUDIO EVOLUTION LTD
Quijano Chambers, P.O. Box 3159, Road Town TORTOLA

Proposed to be Used
IR DIVISION
3D spectacles; acoustic conduits; antennas; data processing apparatus; audio-receivers; automated teller machines 
(ATM); juke boxes, musical; compact disc players; compact discs (audio-video); compact discs (read-only memory); 
computer graphics cards; computer hardware; computer memory devices; computer operating programs, recorded; 
computer operating systems; computer operating systems for karaoke equipment; computer peripheral devices; 
computer programs (downloadable software); computer programs for karaoke equipment (downloadable software); 
computer programmes (programs), recorded; computer programmes (programs) for karaoke equipment, recorded; 
computer programs and software for voice (vocal) recording and processing; computer software applications, 
downloadable; computer software, recorded; computers; converters, electric; devices for Internet wireless 
communication; disk drives for computers; disks, magnetic; downloadable image files; downloadable music files; 
downloadable ring tones for mobile phones; DVD players; electric power supply units; electronic book readers; electronic 
notice boards; electronic organizers; electronic publications, downloadable; fibre (fiber (Am.)) optic cables; headphones; 
integrated circuits; interfaces for computers; karaoke systems (equipment); memory cards for karaoke equipment; 
mechanisms for coin-operated apparatus; media centers (devices for playback audio and video files, photos, documents, 
including e-books); microphones; microprocessors; monitors (computer hardware); monitors (computer programs); 
network routers; optical character readers; optical data media; optical discs; optical recorders; sound recording discs; 
record players; remote control apparatus; scanners (data processing equipment); sound cards; sound cards for karaoke 
equipment; sound recording apparatus; sound recording carriers; sound recording strips; sound reproduction apparatus; 
sound transmitting apparatus; splitters; tablet computers; ticket dispensers; transmitters of electronic signals; USB flash 
drives; video screens; video-receivers; wafers for integrated circuits; webcam; WiFi receivers.

4891



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9
 

Priority claimed from 10/02/2017; Application No. : 4337083 ;France 

3659915    03/08/2017
[International Registration No. : 1369338]
Essilor International 
147 rue de Paris F-94220 Charenton-le-Pont FR

Proposed to be Used
IR DIVISION
Cl.9;Optical goods; spectacles (optics); spectacle frames; sunglasses; goggles for sports; ophthalmic lenses; spectacle
lenses, including organic (plastic) lenses, mineral lenses, corrective lenses, progressive lenses, sunglass lenses, 
polarized lenses, filtering lenses, tinted lenses, colored lenses, light-sensitive lenses, photochromic lenses, treated 
lenses, coated lenses, anti-reflective lenses, semi-finished lenses; blanks for spectacle lenses; semi-finished blanks for 
spectacle lenses; contact lenses; cases for spectacle lenses; cases for ophthalmic lenses; spectacle cases.

4892



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 27/01/2017; Application No. : 4332919 ;France 

3665570    19/07/2017
[International Registration No. : 1372314]
HERMES INTERNATIONAL
24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Portable and personal multifunctional electronic devices for displaying, measuring, recording, organizing, handling, 
analyzing and receiving data, texts, images and audio files relating to health, wellbeing and fitness, weather and weather 
forecasts, receivers used for detecting, storing and processing electronic data from sensors recording fitness-related 
data, namely data on time, distance, speed, heart rate, body rhythm and calories burned, electric or electronic sensors for 
detecting, measuring, processing, compiling, recording and transmitting general data on wellbeing, weight, body fat, 
sleep cycles, respiratory rate, heart rate, limb movements and activity during sleep, electric or electronic sensors used for 
detecting, measuring, processing, compiling, recording and transmitting environment-related variables, namely 
temperature, air and light quality, and environmental noise during sleep, pedometers, measuring apparatus, temperature 
gauges, data collection devices, data processing equipment, wireless electronic devices for transmitting data, weighing 
scales, smart wristbands, smartwatches, smartglasses, 3D glasses, smartphones, smart keyrings, smart pens, smart 
keys, smart headbands, headphones, pocket calculators, USB flash drives, laptop computers, electronic tablets, 
electronic agendas, digital personal assistants, portable digital electronic devices providing Internet access and making it 
possible to send, receive and store telephone calls, emails and other digital data, voice recording and voice recognition 
devices, radios, televisions, cameras, electronic pocket translators, videophones, MP3 players, portable media players, 
Global Positioning System [GPS] devices, computer software applications for portable devices used for recording, 
organizing, transmitting, receiving and analyzing texts, data, images and audio files.

4893



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3781646    22/01/2018
[International Registration No. : 1393048]
RHOTHETA Elektronik GmbH
Kemmelpark, Dr.-Ingeborg-Haeckel-Str. 2 82418 Murnau Germany

Proposed to be Used
IR DIVISION
Direction-finding apparatus of all kinds.

4894



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

 

3801063    19/01/2018
[International Registration No. : 1394556]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Solid state drives; flash memory; data storage apparatus; semiconductor devices; semiconductors; semi-conductor 
memories; semi-conductor memory units; mobile telephones; digital cameras; portable media players; portable 
computers; wireless headsets for mobile phones; wireless headsets for smartphones; wireless headsets for tablet 
computers; rechargeable batteries; cell phone battery chargers; leather cases for mobile phones; leather cases for 
smartphones; leather cases for tablet computers; flip covers for mobile phones; flip covers for smartphones; flip covers 
for tablet computers; tablet computers; television receivers; digital set-top boxes; DVD players; light emitting diode 
displays; monitors; 3D eye glasses; computers; printers for computers; sound amplifiers; audio tape recorders; blank 
flash memory cards; blank USB flash drives.

4895



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3802097    10/01/2018
[International Registration No. : 1393990]
Shandong Zouping Mingbo Power Source Co., Ltd.
South west of producing tract, Zouping copper industry company, Zouping county, Binzhou city Shandong province China

Proposed to be Used
IR DIVISION
Batteries for vehicles; battery jars; battery boxes; anode batteries; batteries, electric; chargers for electric batteries; 
batteries for pocketlamps; accumulators, electric; solar batteries.

4896



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 04/01/2018; Application No. : 017663287 ;European Union 

3802109    09/01/2018
[International Registration No. : 1393989]
Andulf Games AB
Box 2867 SE-187 28 TÄBY Sweden

Proposed to be Used
IR DIVISION
Video game programs; programs for video games; magnetic discs, optical discs, optical magnetic discs, magnetic tapes, 
ROM cards, ROM cartridges, CD-ROMs, DVD-ROMs and other storage media storing programs for video games; 
controllers, joysticks and memory cards for consumer video games; other parts and fittings for video games programs 
software; programs for handheld games with liquid crystal displays; electronic circuits, magnetic discs, optical discs, 
optical magnetic discs, magnetic tapes, ROM cards, ROM cartridges, CD-ROMs, DVD-ROMs and other storage media 
storing programs for handheld games with liquid crystal displays; programs for arcade video game machines; electronic 
circuits, magnetic discs, optical discs, optical magnetic discs, magnetic tapes, ROM cards, ROM cartridges, CD-ROMs, 
DVD-ROMs and other storage media storing programs for arcade video game machines; computers; electronic circuits, 
magnetic discs, optical discs, optical magnetic discs, magnetic tapes, ROM cards, ROM cartridges, CD-ROMs, DVD-ROMs 
and other storage media storing programs for computers; downloadable computer programs; other computer programs; 
monitors (computer hardware); scanners (data processing equipment); recorded compact discs; other phonograph 
records; electronic circuits and CD-ROMs recorded with automatic performance programs for electronic musical 
instruments.

4897



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 15/01/2018; Application No. : 4020180006195 ;Republic of Korea 

3802175    23/01/2018
[International Registration No. : 1394196]
LG Display Co., Ltd.
128, Yeoui-daero, Yeongdeungpo-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Televisions; television monitors; television receivers [TV sets]; television apparatus; digital signage monitors; rollable 
television; flexible television; electronic display unit; touch panels; electronic display panels; organic light emitting 
diodes (OLED) panels; flexible display panels; rollable display panels; 3D display panels; transparent display panels; 
holograms; monitors [computer hardware]; computer; organic light emitting diodes (OLED); portable communications 
apparatus; telecommunication apparatus for use in cars; wrist mounted telecommunication machines and implements 
being watches; smartphones.

4898



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 31/07/2017; Application No. : 87548848 ;United States of America 

3805059    09/01/2018
[International Registration No. : 1395519]
Samtec Inc.
P.O. Box 1147, 520 Park East Blvd. New Albany IN 47151 United States of America

Proposed to be Used
IR DIVISION
Electronic components, namely, electrical connectors for electrical circuits.

4899



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 08/01/2018; Application No. : 4417899 ;France 

3805130    09/01/2018
[International Registration No. : 1395515]
SCHNEIDER ELECTRIC INDUSTRIES SAS
35 rue Joseph Monier F-92500 RUEIL-MALMAISON France

Proposed to be Used
IR DIVISION
Electric apparatus and instruments, namely, switches, circuit breakers, differential circuit breakers, disconnecting 
switches and other electric switching and cut-off apparatus, electric arc detection apparatus, electric meters, electric 
energy meters, electric power measuring apparatus, reactive energy meters, power factor indicators, electric meters for 
indicating electric power consumption, electrical controllers for measuring and monitoring energy consumption, 
voltmeters, ammeters, energy sensors, electric power sensors, electric power monitoring apparatus, apparatus for 
monitoring electrical charges, smart controllers for electric networks, electric relays, rectifiers, speed changers, static 
converters.

4900



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 13/07/2017; Application No. : 30 2017 017 477 ;Germany 

3805222    09/01/2018
[International Registration No. : 1394887]
JENOPTIK Advanced Systems GmbH
Feldstraße 155 22880 Wedel Germany

Proposed to be Used
IR DIVISION
Optoelectronic measuring devices and sensors; apparatus and instruments for non-contact surface measurement, for 
obstacle detection and range finding; aforesaid apparatus and instruments, in particular being components of vehicles of 
all kinds.

4901



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

 

3806537    19/01/2018
[International Registration No. : 1395117]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Solid state drives; flash memory; data storage apparatus; semiconductor devices; semiconductors; semi-conductor 
memories; semi-conductor memory units; mobile telephones; digital cameras; portable media players; portable 
computers; wireless headsets for mobile phones; wireless headsets for smartphones; wireless headsets for tablet 
computers; rechargeable batteries; cell phone battery chargers; leather cases for mobile phones; leather cases for 
smartphones; leather cases for tablet computers; flip covers for mobile phones; flip covers for smartphones; flip covers 
for tablet computers; tablet computers; television receivers; digital set-top boxes; DVD players; light emitting diode 
displays; monitors; 3D eye glasses; computers; printers for computers; sound amplifiers; audio tape recorders; blank 
flash memory cards; blank USB flash drives.

4902



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 10/11/2017; Application No. : 302017000128495 ;Italy 

3807006    11/01/2018
[International Registration No. : 1395992]
3D Lynx S.r.l.
Via San Vittore, 36 I-20123 Milano Italy

Proposed to be Used
IR DIVISION
Computer software in the field of dental care.

4903



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 20/07/2017; Application No. : UK00003245070 ;United Kingdom 

3809139    10/01/2018
[International Registration No. : 1397438]
Ultra Electronics Limited
417 Bridport Road Greenford, Middlesex UB6 8UA United Kingdom

Proposed to be Used
IR DIVISION
Computer software; computer hardware; portable network device; portable electronic device; wireless portable electronic 
device; wireless portable network device; portable network device to facilitate a power supply, data sharing and power 
management; electronic device for storing, processing or transmission of information and data.

4904



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 21/12/2017; Application No. : 87729720 ;United States of America 

3809141    16/01/2018
[International Registration No. : 1397445]
Honeywell International Inc.
115 Tabor Road Morris Plains NJ 07950 United States of America

Proposed to be Used
IR DIVISION
Software for the purpose of monitoring the performance of combustion equipment and systems by transmitting that data 
from the equipment/systems to the cloud and from the cloud to a user's app on the user's device.

4905



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 27/07/2017; Application No. : 87545314 ;United States of America 

3809372    10/01/2018
[International Registration No. : 1396600]
StealthPath Inc.
10700 Parkridge Boulevard, Suite 301 Reston VA 20191 United States of America

Proposed to be Used
IR DIVISION
Computer hardware and software for providing a secure connection between remote computers and servers.

4906



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

Priority claimed from 30/08/2017; Application No. : T201751877 ;Finland 

3809584    17/01/2018
[International Registration No. : 1397084]
Sartorius Biohit Liquid Handling Oy
Laippatie 1 FI-00880 Helsinki Finland

Proposed to be Used
IR DIVISION
Pipette tips for laboratory use.

4907



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3815528    03/01/2018
[International Registration No. : 1397662]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Computers; counters; signal lanterns; cellular phones; gauges; cables, electric; wires, electric; life-saving rafts; battery 
jars; egg-candlers.

4908



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3815633    24/11/2017
[International Registration No. : 1397748]
Kabushiki Kaisha Cosina (also trading as COSINA CO., LTD.)
1081, Oaza Yoshida, Nakano-City Nagano Japan

Proposed to be Used
IR DIVISION
Optical glass; laboratory apparatus and instruments; photographic apparatus and instruments; cinematographic 
apparatus and instruments; optical machines and apparatus; measuring or testing machines and instruments; 
telecommunications apparatus and instruments; electronic machines, apparatus and their parts; eyeglasses.

4909



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3815981    27/12/2017
[International Registration No. : 1397913]
Qingdao AIP Intelligent Instrument Co., Ltd.
No. 17, zheng Fo road, li cang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Measuring apparatus; surveying apparatus and instruments; precision measuring apparatus; measuring instruments; 
galvanometers; dynamometers; measuring devices, electric; complete electrical calibration device; testing apparatus not 
for medical purposes; regulated power supply.

4910



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3818461    04/12/2017
[International Registration No. : 1398322]
Shcherbak Anatoly Yuryevich
3-rd Vladimirskaya, 18, flat 25, RU-111401 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Data storage media, containing movies, animated films; computer programmes [programs], recorded; computer game 
software; computer programs [downloadable software].

4911



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3818530    08/01/2018
[International Registration No. : 1398452]
Shenzhen Zmotion Technology Co., Ltd.
Room 508, Fifth Floor, Fengtai Building No. 2, Yulv Road, Block No. 82, Xinan Street, Baoan District, Shenzhen City Guangdong 
Province China

Proposed to be Used
IR DIVISION
Computer software, recorded; money counting and sorting machines; plotters; teaching apparatus; measuring apparatus; 
precision measuring apparatus; optical apparatus and instruments; control panels [electricity]; electric installations for 
the remote control of industrial operations; solar batteries.

4912



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

 

3818544    12/01/2018
[International Registration No. : 1398480]
Qing Dao Jing Yi Electric Equipment Co.,Ltd
Ruijin Road 26, Licang District, Qingdao City 266000 Shandong Province China

Proposed to be Used
IR DIVISION
Distribution boards [electricity]; distribution consoles [electricity]; control panels [electricity]; current rectifiers; circuit 
breakers; voltage surge protectors.

4913



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3818589    11/01/2018
[International Registration No. : 1398538]
QUANZHOU SFE ELECTRONIC TECHNOLOGY CO., LTD
15 Chenggong Rd, Daping Industry Area, Fengze District, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Radiotelephony sets; signal lanterns; inductors [electricity]; camcorders; computers; batteries, electric; telephone 
apparatus; alarms; intercoms; cellular phones.

4914



Trade Marks Journal No: 1849 ,   14/05/2018           Class 9 
 

3818627    10/01/2018
[International Registration No. : 1398589]
HKC Corporation Limited
Building 1,2,3, Huike Industrial Park, and 6F, 7F, Building 1, Jiuzhouyangguang, Minying Industrial Park, Shuitian Village, Shiyan, 
Baoan District Shenzhen China

Proposed to be Used
IR DIVISION
Notebook computers; laptop computers; computers; computer memory devices; computer peripheral devices; couplers 
[data processing equipment]; cabinets for loudspeakers; DVD players; camcorders; television apparatus.

4915



Trade Marks Journal No: 1849 ,   14/05/2018           Class 10 
 

Priority claimed from 27/01/2017; Application No. : UK00003209236 ;United Kingdom 

3651444    26/07/2017
[International Registration No. : 1368271]
OWEN MUMFORD LIMITED
Brook Hill Woodstock, Oxfordshire OX20 1TU United Kingdom

Address for service in India/Attorney address:
PARKER & PARKER COMPANY
A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
Surgical, medical and dental apparatus and instruments; suture materials; lancets; lancing devices; single use lancing 
devices; blood lancets; disposable lancets for finger puncture; blood testing apparatus; diagnostic apparatus for medical 
purposes; needles for medical purposes; pen needles; safety pen needles; suture needles; hypodermic needles; medical 
syringe needles; needles for injections; needles for surgical purposes; disposable needles for finger puncture; surgical 
cutlery; parts and fittings for all the aforesaid goods.

4916



Trade Marks Journal No: 1849 ,   14/05/2018           Class 10 
 

3653532    31/08/2017
[International Registration No. : 1367926]
ITA-MED
310 Littlefield Ave. South San Francisco CA 94080 United States of America

Proposed to be Used
IR DIVISION
Maternity support belts for medical purposes; medical hosiery, namely, support pantyhose; post-natal girdles for medical 
purposes; post-surgical girdles for medical purposes; pregnancy girdles for medical purposes.

4917



Trade Marks Journal No: 1849 ,   14/05/2018           Class 10 
 

Priority claimed from 26/04/2017; Application No. : 2017-059222 ;Japan 

3666217    19/07/2017
[International Registration No. : 1371974]
Otsuka Pharmaceutical Co., Ltd.
2-9, Kanda-Tsukasamachi, Chiyoda-ku Tokyo 101-8535 Japan

Proposed to be Used
IR DIVISION
Medical apparatus and instruments.

4918



Trade Marks Journal No: 1849 ,   14/05/2018           Class 10 
 

Priority claimed from 28/10/2016; Application No. : 30 2016 031 520 ;Germany 

3688682    20/04/2017
[International Registration No. : 1376126]
Sopro-Comeg GmbH
Dornierstrasse 55 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Endoscopes; endoscopes for diagnostic, therapeutic, medical, surgical use; electronic endoscopes for surgical, medical 
use; rigid medial endoscopes; optical instruments for medical endoscopy; medical apparatus for use in endoscopy.

4919



Trade Marks Journal No: 1849 ,   14/05/2018           Class 10 
 

Priority claimed from 13/08/2017; Application No. : 297164 ;Israel 
3801370    09/01/2018
[International Registration No. : 1394215]
S.D. SIGHT DIAGNOSTICS LTD.
23 Menachem Begin Road, 15th Floor 6618356 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Apparatus for blood analysis.

4920



Trade Marks Journal No: 1849 ,   14/05/2018           Class 10 
 

3818508    23/01/2018
[International Registration No. : 1398502]
Sirius Medical Systems BV
High Tech Campus 41 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Medical devices; tissue location markers; tissue location markers for localization during surgery.

4921



Trade Marks Journal No: 1849 ,   14/05/2018           Class 11 
 

Priority claimed from 25/07/2017; Application No. : 017014465 ;European Union 

3807003    24/01/2018
[International Registration No. : 1395832]
Hansgrohe SE
Auestr. 5-9 77761 Schiltach Germany

Proposed to be Used
IR DIVISION
Mixing valves being parts for sanitary installations, water supply and water outlet fittings with manual and automatic 
controls; taps for washstands, bidets and sinks, taps for tubs and showers; shower combinations, showers and shower 
fittings, shower bars, shower holders, overhead showers, lateral-jet showers, hand showers, shower hoses, inflow and 
outflow fittings and drainage and overflow fittings for sanitary basins, for washstands, for sink units, for bidets, for bath 
tubs and for shower trays; regulating apparatus for apparatus for water supply and sanitary purposes, control apparatus 
for apparatus for water supply and sanitary purposes; installation and fastening parts for sanitary installations, not of 
metal.

4922



Trade Marks Journal No: 1849 ,   14/05/2018           Class 11 
 

3818610    10/01/2018
[International Registration No. : 1398534]
Qingdao Hongtong Tax Division Co., Ltd.
No. 1007, Dalao Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Heating installations; bath installations; water purification installations; gas lighters; radiators, electric; lamps; cooking 
apparatus and installations; refrigerators; air-conditioning installations; heating apparatus.

4923



Trade Marks Journal No: 1849 ,   14/05/2018           Class 12 
 

 

Priority claimed from 04/04/2013; Application No. : 3000625 ;United Kingdom 

2716405    03/10/2013
[International Registration No. : 1191654]
DUAL CLUTCH IP LTD
Zone 23 Unit G09, 23 Edwin St, Mt Eden Auckland 1024 New Zealand

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Clutch mechanisms, clutch disks, clutch cylinders, clutch cables, clutch levers, power transmissions, all being for cars, 
none of the aforementioned being for all-terrain vehicles.

4924



Trade Marks Journal No: 1849 ,   14/05/2018           Class 12 
 

3539146    16/01/2017
[International Registration No. : 1338677]
SC Auto Industries (S) Pte. Ltd.
51 Senoko Road Singapore 758133 Singapore

Address for service in India/Attorney address:
KNOWLEDGENTIA CONSULTANTS
W - 19, L.G.F., GREATER KAILASH - II, NEW DELHI - 110048

Proposed to be Used
IR DIVISION
Buses; tyres for buses; structural parts for buses; coaches; bodies for land vehicles; bodies for vehicles; body parts for 
vehicles; panels for vehicle bodies (finished products); panels for vehicle bodies (shaped); body panels; body panels for 
vehicles; bodywork parts for vehicles; bodywork linings for vehicles; bodywork facings for vehicles; glass panels for land 
vehicles; glass screens for vehicles; interior fittings (trim) for vehicles; interior coverings for vehicles; interior panels for 
vehicles; interior trim parts of automobiles; minibuses; seats for vehicles; chassis of vehicles; steering wheels for 
vehicles; vehicle wheel rims; vehicle wheels; upholstery for vehicles.

4925



Trade Marks Journal No: 1849 ,   14/05/2018           Class 12 
 

Priority claimed from 13/04/2017; Application No. : 16604191 ;European Union 

3649008    21/08/2017
[International Registration No. : 1366976]
CONTINENTAL REIFEN DEUTSCHLAND GMBH
Vahrenwalder Str. 9 30165 Hannover Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Tires for Agricultural Vehicles.

4926



Trade Marks Journal No: 1849 ,   14/05/2018           Class 12 
 

Priority claimed from 24/07/2017; Application No. : 1860958 ;Australia 

3805256    10/01/2018
[International Registration No. : 1395159]
Comserv (No. 3036) Pty Limited
U2/4 Warringah Cl SOMERSBY NSW 2250 Australia

Proposed to be Used
IR DIVISION
Motor vehicle spare parts; fittings and accessories for motor vehicles, namely, coil springs for vehicle suspension, 
suspension springs, suspension dampers, suspension shock absorbers, air pumps (vehicle accessories), struts, strut 
and chassis bracing, sway bars, torsion bars, anti-roll bars for vehicles in this class; steering apparatus, camber and 
caster correction products, casters (wheels) for vehicles, polyurethane bushings, adjustable suspension, coil-over 
suspension apparatus for vehicles; stability control systems, dynamic stability control apparatus for vehicles in this 
class.

4927



Trade Marks Journal No: 1849 ,   14/05/2018           Class 12 
 

3818528    27/12/2017
[International Registration No. : 1398325]
JIANG SU HUA JIU FU TIAO ZHI ZHAO YOU XIAN GONG SI
Industrial Park, Situ Town, Danyang, Zhenjiang Jiangsu China

Proposed to be Used
IR DIVISION
Bicycles; bicycle and tricycle chains; rims for bicycle wheels; steel rims for bicycle wheels; hubs for bicycle wheels; 
bicycle and tricycle wheel spokes; bicycle and tricycle wheels; bicycle and tricycle frames.

4928



Trade Marks Journal No: 1849 ,   14/05/2018           Class 14 
 

3661087    27/01/2017
[International Registration No. : 1368779]
Faberge (UK) Limited
23 King Street London SW1Y 6QY United Kingdom

Proposed to be Used
IR DIVISION
Precious metals and their alloys; precious stones; unwrought and semi-wrought precious stones; polished gemstones; 
artificial stones (precious and semi precious); semi finished articles of precious stone for use in the manufacture of 
jewellery; horological and chronometric instruments; clocks and watches and parts therefore; movements for clocks and 
watches; jewellery, imitation jewellery, costume jewellery; cufflinks; tie clips; rings; bracelets; earrings; necklaces, 
brooches, pendants; medals; badges of precious metals (jewellery); key rings; ornaments made of precious metal or 
precious stones; figurines, sculptures and objects of art made of precious metal or precious stones; jewellery boxes 
made of precious metal or precious stones; cases adapted to watches, jewellery, and gemstones .

4929



Trade Marks Journal No: 1849 ,   14/05/2018           Class 14 
 

Priority claimed from 16/08/2017; Application No. : 1863738 ;Australia 

3802095    09/01/2018
[International Registration No. : 1394102]
Fleur De Lis Watch Pty Ltd
9 Deutscher St AVONDALE HEIGHTS VIC 3034 Australia

Proposed to be Used
IR DIVISION
Wrist straps for watches; wrist watch bands; wrist watches; watch bands; watch bracelets.

4930



Trade Marks Journal No: 1849 ,   14/05/2018           Class 14 
 

Priority claimed from 24/03/2014; Application No. : 656816 ;Switzerland 

3804607    10/01/2018
[International Registration No. : 1203235]
R2 Trade AG
c/o Megalink GmbH McLaw, Zweigniederlassung Sarnen, Feldstrasse 2 CH-6060 Sarnen Switzerland

Proposed to be Used
IR DIVISION
Timepieces and chronometric instruments, jewelry.

4931



Trade Marks Journal No: 1849 ,   14/05/2018           Class 16 
 

3770443    22/01/2018
[International Registration No. : 1315354]
WU GUICHUN
No. 1 Bldg. No. 17, 2 District, Xiawan Village, Jiangdong Street Yiwu, Zhejiang Province China

Proposed to be Used
IR DIVISION
Wood pulp paper; paper printed with wood grain pattern; cardboard; note books; cardboard tubes; books; newspapers; 
photographs [printed]; packing paper; bookbinding material; paper clasps; ink; blotters; ink stones; ink sticks; stamps 
[seals]; steel pens; pen clips; pencils; painters' brushes; pencil leads; pen caps; propelling pencils; nibs; boxes for pens; 
writing materials; charcoal pencils; drawing pens; fountain pens; balls for ball-point pens; paintbrushes; penholders; 
writing brushes; writing instruments; marking pens [stationery]; propelling pencil; crayons; ball- pen ink; broad-tip pen; 
contour pen; oil painting stick; sketching charcoal stick; whiteboard pen; gummed tape [stationery]; drawing instruments;
drawing materials; printing type; teaching materials [except apparatus]; tailors' chalk; modelling materials; chaplets.

4932



Trade Marks Journal No: 1849 ,   14/05/2018           Class 16 
 

3815542    20/11/2017
[International Registration No. : 1397652]
Chen Qingming
Group 8, Beilei First Village, Fotang Town, Yiwu, Jinhua Zhejiang China

Proposed to be Used
IR DIVISION
Paper; printed matter; pictures; writing materials; gummed tape [stationery]; drawing materials; teaching materials 
[except apparatus]; office requisites, except furniture; stationery.

4933



Trade Marks Journal No: 1849 ,   14/05/2018           Class 16 
 

 

3815556    04/01/2018
[International Registration No. : 1397816]
DELI GROUP CO., LTD
Deli Industrial Park, Ninghai County, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Adhesives [glues] for stationery or household purposes; adhesive bands for stationery or household purposes; adhesive 
tapes for stationery or household purposes; glue for stationery or household purposes; gummed cloth for stationery 
purposes; sealing compounds for stationery purposes; pads [stationery]; stickers [stationery]; tags for index cards; 
adhesive tape dispensers [office requisites].

4934



Trade Marks Journal No: 1849 ,   14/05/2018           Class 16 
 

3818219    08/01/2018
[International Registration No. : 1399029]
Qingdao Jiuhua Anmin Commercial and Trading Co., Ltd
602 Room, No.111 Yanan San Road, Shinan Area, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Paper (stationery); pictures; office requisites except furniture; blotters; pads (stationery); pens (office requisites); drawing 
instruments; drawing materials; teaching materials (except apparatus).

4935



Trade Marks Journal No: 1849 ,   14/05/2018           Class 18 
 

3777836    23/01/2018
[International Registration No. : 1223164]
SHU'S SELECTION CO., LTD.
2-16-14, Midorigaoka, Meguro-ku Tokyo 152-0034 Japan

Proposed to be Used
IR DIVISION
Umbrellas.

4936



Trade Marks Journal No: 1849 ,   14/05/2018           Class 18 
 

Priority claimed from 28/07/2017; Application No. : 4379832 ;France 

3809699    23/01/2018
[International Registration No. : 1397156]
HERMES INTERNATIONAL
24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Handbags, rucksacks, traveling bags, pocket wallets, purses, card cases (wallets), key cases (leatherware), traveling sets 
(empty), pouches intended to hold toiletry products (empty), clutch bags (evening handbags).

4937



Trade Marks Journal No: 1849 ,   14/05/2018           Class 19 
 

 

3663693    09/06/2017
[International Registration No. : 1371337]
5K YÜZEY TEKNOLOJILERI ORMAN ÜRÜNLERI MOBILYA SANAYI VE TICARET ANONIM SIRKETI
Güzelhisar Mah. Yildirim Beyazit Cad. No:9 Akyurt Ankara Turkey

Proposed to be Used
IR DIVISION
Sand, gravel, crushed stone, asphalt, bitumen, cement, gypsum, plaster, concrete, marble blocks for construction, 
included in this class, building materials (as finished products) made of concrete, gypsum, clay, potters’ clay, stone, 
marble, wood, plastics and synthetic materials for building, construction, road construction purposes, included in this 
class; non-metallic buildings, non-metallic building materials, poles not of metal for power lines, barriers not of metal; 
natural and synthetic coatings in the form of panels and sheets, being building materials; bitumen cardboard coatings for 
roofing; bitumen coaling for roofing; traffic signs not of metal, non-luminous and non-mechanical, for roads, monuments 
and statuettes of stone, concrete and marble, building glass, prefabricated swimming pools not of metal (structures), 
aquarium sand.

4938



Trade Marks Journal No: 1849 ,   14/05/2018           Class 19 
 

Priority claimed from 08/02/2017; Application No. : 4336344 ;France 

3665207    01/08/2017
[International Registration No. : 1372034]
CHAUX ET ENDUITS DE SAINT ASTIER
Lieudit la Jarthe F-24110 SAINT-ASTIER France

Proposed to be Used
IR DIVISION
Lime whitewash for coatings; building materials, not of metal; non-metallic panels, rolls and shells intended for thermal 
and acoustic insulation and protection from moisture and fire used in construction; mortar for interior finishing; sealing 
mortar; ready-to-use coated bodies; mortar and coatings for building; casting and stone repair mortar; binder or mortar 
based on natural lime for grout; binding agents for making briquettes; ready-to-use stucco; decorative moldings and 
decorative trim not of metal for construction and the building industry; raw and coated chipboard for the building 
industry, furniture and interior decorating; plaster; coatings [building materials]; ready-to-use plastering bodies; casting 
and stone repair mortar; ready-to-use mortar; linings not of metal [building]; natural lime for whitewash coatings; 
hydraulic lime; decorative mortar for finishing coatings; cement; masonry cement; mortar mixtures; binder or mortar 
based on natural lime for grout; non-metallic building materials namely cements, concretes, ready-to-use concretes and 
decorative concretes; decorative aggregates and sands; decorative moldings and decorative trim not of metal for 
construction and the building industry; raw and coated chipboard for the building industry, furniture and interior 
decorating.

4939



Trade Marks Journal No: 1849 ,   14/05/2018           Class 20 
 

Priority claimed from 31/07/2017; Application No. : 1862473 ;Australia 

3649239    06/08/2017
[International Registration No. : 1366925]
POSH Office Systems (Hong Kong) LImited
3/F East, Warwick House, Taikoo Place, 979 KIngs Road, Quarry Bay Hong Kong China

Proposed to be Used
IR DIVISION
Furniture.

4940



Trade Marks Journal No: 1849 ,   14/05/2018           Class 20 
 

Priority claimed from 04/01/2017; Application No. : 87288673 ;United States of America 

3663308    19/06/2017
[International Registration No. : 1371338]
West Pharmaceutical Services Deutschland GmbH & Co. KG
Stolberger Strasse 21-41 52249 Eschweiler Germany

Proposed to be Used
IR DIVISION
Corks for bottles; non-metal caps for bottles for medical use; non-metallic stoppers for containers for medical purposes; 
caps for bottles for medical use, namely, for use on bottles for pharmaceuticals; plastic safety caps for medicine 
containers; stoppers for medical purposes, namely, stoppers for use with pharmaceutical containers.

4941



Trade Marks Journal No: 1849 ,   14/05/2018           Class 20 
 

 

3816012    04/01/2018
[International Registration No. : 1397930]
Shenzhen headraising technology Co., ltd
Room 1319, Block B, Tianxia International Center, Nantou street, Taoyan road, Nanshan District 518000 shenzhen city China

Proposed to be Used
IR DIVISION
Beds; mattresses; cushions; pillows.

4942



Trade Marks Journal No: 1849 ,   14/05/2018           Class 24 
 

3818312    03/01/2018
[International Registration No. : 1399159]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Fabric; textile material; hemp cloth; velvet; gauze [cloth]; silk [cloth]; non-woven textile fabrics; filtering materials of 
textile; filter cloth; towels of textile.

4943



Trade Marks Journal No: 1849 ,   14/05/2018           Class 25 
 

3651039    10/05/2017
[International Registration No. : 1368022]
SUNWALK INC.
897 Edsa Philam Homes, Quezon City 1104 Metro Manila Philippines

Proposed to be Used
IR DIVISION
Clothing.

4944



Trade Marks Journal No: 1849 ,   14/05/2018           Class 25 
 

3804922    12/01/2018
[International Registration No. : 1394823]
Gaomi Haoyu Shoes Co.,Ltd.
Pangjiazhuang Village, Hujiazhuang Community, Jinggou Town, Gaomi, Weifang City Shandong Province China

Proposed to be Used
IR DIVISION
Shoes; clothing; hats; gloves.

4945



Trade Marks Journal No: 1849 ,   14/05/2018           Class 25 
 

3815564    03/01/2018
[International Registration No. : 1397600]
Qingdao Shuangan Sporting Goods Co., Ltd.
Xi nan zhuang, Dacun Town, Huangdao District, Qingdao City 266400 Shandong Province China

Proposed to be Used
IR DIVISION
Clothing; footwear; boots; sports shoes; gymnastic shoes; sandals; football boots; ski boots; boots for sports.

4946



Trade Marks Journal No: 1849 ,   14/05/2018           Class 25 
 

Priority claimed from 17/07/2017; Application No. : 4376832 ;France 

3818163    16/01/2018
[International Registration No. : 1398970]
HERMES INTERNATIONAL
24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Clothing for men, women and children, boots, shoes, slippers, fashion clothing accessories for men, women and children, 
namely hats, caps (headwear), bonnets, gloves (clothing), bowties, neckties, belts (clothing), scarves, pocket squares 
(clothing), sashes for wear, shawls, stoles (clothing), stockings, socks, tights, suspenders.

4947



Trade Marks Journal No: 1849 ,   14/05/2018           Class 25 
 

3818171    06/12/2017
[International Registration No. : 1398187]
CHOI, Chull Young
1-906, 2914 Nambusunhwan-ro, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Winter boots; boots; shoes; sneakers; running shoes; kid's shoes and boots; rain boots; footwear; swimming cap; 
swimsuit; swim trunks; skiwear; sports clothing; children's wear; outer clothing; clothes for infant; kid's wear; overcoat; 
dress; girls' dresses; children's dresses; children's clothing; jacket; jeans; pants; children's pants; underclothes; 
children's underwear; winter gloves; stocking; socks; hats and caps for kids; apparel; short pants and briefs.

4948



Trade Marks Journal No: 1849 ,   14/05/2018           Class 27 
 

Priority claimed from 08/08/2017; Application No. : UK00003248983 ;United Kingdom 

3818680    17/01/2018
[International Registration No. : 1398814]
Altro Limited
Works Road Letchworth Garden City, Hertfordshire SG6 1NW United Kingdom

Proposed to be Used
IR DIVISION
Materials for covering floors, walls and stairs; materials for covering floors, walls and stairs, all for use in vehicles and 
transportation conveyances, apparatus and installations.

4949



Trade Marks Journal No: 1849 ,   14/05/2018           Class 28 
 

Priority claimed from 11/08/2017; Application No. : 1865409 ;Australia 

3806714    09/01/2018
[International Registration No. : 1395813]
William Prowse
77 Bennetts Road Camp Hill Queensland 4152 Australia

Proposed to be Used
IR DIVISION
Sporting apparatus and articles; training apparatus for sportsmen and sportswomen; sports training apparatus including 
sports training apparatus for improvement of hand-eye co-ordination, stroke play, shots, ball hitting; cricket training aids, 
baseball training aids, softball training aids; golf training aids; tennis training aids; parts and accessories for all of the 
foregoing.

4950



Trade Marks Journal No: 1849 ,   14/05/2018           Class 29 
 

3815522    03/01/2018
[International Registration No. : 1397666]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Meat; ham; sausages; poultry, not live; pork; fish, not live; dried fish; eggs; milk; oils for food.

4951



Trade Marks Journal No: 1849 ,   14/05/2018           Class 30 
 

Priority claimed from 16/02/2017; Application No. : 1348711 ;Benelux 

3652492    15/08/2017
[International Registration No. : 1368065]
TROMPENBURG HOLDINGS B.V.
Jonkheer Sixhof 21 NL-1241 CR Kortenhoef

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, pastry 
and confectionery; ices; sugar; honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; chocolate; confectionery; sweetmeats [candy]; peppermint, including peppermint candy; liquorice, liquorice 
flavoured confectionery; chocolate, including chocolate dragees and chocolates with mint flavoured centres; cinnamon 
candies; confectionery, sweetmeats and chewing gum.

4952



Trade Marks Journal No: 1849 ,   14/05/2018           Class 30 
 

Priority claimed from 11/07/2017; Application No. : 4375636 ;France 

3809013    04/01/2018
[International Registration No. : 1397242]
LESAFFRE ET COMPAGNIE
41 rue Etienne Marcel F-75001 Paris France

Proposed to be Used
IR DIVISION
Yeast, baking powder, leaven, ferments for dough.

4953



Trade Marks Journal No: 1849 ,   14/05/2018           Class 30 
 

 

3815562    17/11/2017
[International Registration No. : 1397746]
SUNLAVIEEN CO., LTD.
3920, Ooaza-Shinshou, Satoshou-cho, Asaguchi-gun 719-0302 Okayama Japan

Proposed to be Used
IR DIVISION
Western-style confectionery; sponge cakes; waffles.

4954



Trade Marks Journal No: 1849 ,   14/05/2018           Class 30 
 

 

3818593    11/01/2018
[International Registration No. : 1398542]
QINGDAO AOFAN FOOD CO., LTD.
No. 952 of Dalao Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Tea-based beverages.

4955



Trade Marks Journal No: 1849 ,   14/05/2018           Class 31 
 

3679637    15/03/2017
[International Registration No. : 1375027]
Sano - Moderní výživa zvírat spol. s r.o.
Npor. O. Bartoška 15 CZ-344 01 Domažlice Czech Republic

Proposed to be Used
IR DIVISION
Dry fodders for animals.

4956



Trade Marks Journal No: 1849 ,   14/05/2018           Class 31 
 

Priority claimed from 11/07/2017; Application No. : 4375554 ;France 

3815697    05/01/2018
[International Registration No. : 1397775]
MEILLAND INTERNATIONAL
Domaine de Saint André F-83340 LE CANNET DES MAURES France

Proposed to be Used
IR DIVISION
Cl.31;Unprocessed and non-transformed agricultural, aquacultural, horticultural, forestry products; natural plants and 
flowers; roses; rose bushes; unprocessed and raw grains and seeds; bulbs, seedlings and seeds.

4957



Trade Marks Journal No: 1849 ,   14/05/2018           Class 31 
 

3818679    27/12/2017
[International Registration No. : 1398584]
Qingdao Jieenhuamei Electronics Co.,ltd.
Jiulong Town Industrial Zone, JiaoZhou City, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Nuts [fruits]; seeds for planting; live animals; berries, fresh; flowers, natural; grains [cereals]; trees; fruit, fresh; 
vegetables, fresh; truffles, fresh.

4958



Trade Marks Journal No: 1849 ,   14/05/2018           Class 33 
 

 

Priority claimed from 10/11/2017; Application No. : 302017000128528 ;Italy 

3818265    01/12/2017
[International Registration No. : 1398940]
AZIENDA AGRICOLA GIOL S.S. SOCIETA' AGRICOLA
Viale della Repubblica, 1/6 SAN POLO DI PIAVE (TV) Italy

Proposed to be Used
IR DIVISION
Wines; sparkling wines; still wines; sparkling white wines; white wines; red wines; rose wines; wines of protected 
appellation of origin; sweet wines; wine-based aperitifs; wine-based drinks.

4959



Trade Marks Journal No: 1849 ,   14/05/2018           Class 34 
 

3809118    23/01/2018
[International Registration No. : 1397518]
Home Box Office, Inc.
1100 Avenue of the Americas New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Cigarette lighters; cigar lighters.

4960



Trade Marks Journal No: 1849 ,   14/05/2018           Class 34 
 

Priority claimed from 12/10/2017; Application No. : 711642 ;Switzerland 

3810423    11/01/2018
[International Registration No. : 1396901]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); electronic 
cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose of 
heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; liquid nicotine solutions for 
use in electronic cigarettes; smokers' articles, cigarette paper, cigarette tubes, cigarette filters, tobacco tins, cigarette 
cases, ashtrays, pipes, pocket apparatus for rolling cigarettes, lighters, matches.

4961



Trade Marks Journal No: 1849 ,   14/05/2018           Class 35 
 

Priority claimed from 07/12/2016; Application No. : 016141905 ;European Union 

3620898    01/06/2017
[International Registration No. : 1362289]
SOCIETE BIC
14 rue Jeanne d'Asnières F-92110 Clichy France

Proposed to be Used
IR DIVISION
Retail and wholesale services, including mail order retail services, online retail services and online retail store services in 
relation to stationery articles, writing instruments, colouring pens and pencils, correction products for stationery, 
adhesive products for stationery, lighters for smokers, personal razors and blades, promotional products, telephones, 
batteries, sports articles (not including clothes) namely surfboards and stand-up paddle boards, apparatus for locomotion 
by water.

4962



Trade Marks Journal No: 1849 ,   14/05/2018           Class 35 
 

Priority claimed from 28/09/2016; Application No. : 87186813 ;United States of America 

3652706    24/03/2017
[International Registration No. : 1368542]
LUMA PICTURES, INC.
1424 Second Street, 3rd Floor Santa Monica CA 90401 United States of America

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Business services, namely, providing business development advice relating to incubation of individuals and early-stage 
companies in the field of producing visual effects for live action and animated motion pictures, music entertainment, and 
computer software and computer hardware for use in producing visual effects, live action and animated motion pictures; 
incubation services, namely, providing business equipment to individuals and start-up companies in the nature of rental 
of office equipment; incubation services, namely, providing business development advice relating to individuals and 
start-up companies.

4963



Trade Marks Journal No: 1849 ,   14/05/2018           Class 35 
 

 

Priority claimed from 01/05/2017; Application No. : 2017-061602 ;Japan 

3818395    19/10/2017
[International Registration No. : 1398243]
Ryosan Company, Limited
2-3-5 Higashi-Kanda, Chiyoda-ku 101-0031 Tokyo Japan

Proposed to be Used
IR DIVISION
Retail services or wholesale services for gyroscopes, gyrometers and gas sensors; retail services or wholesale services 
for sensors (measurement apparatus), other than for medical use; retail services or wholesale services for measuring 
apparatus, precision measuring apparatus and detectors; retail services or wholesale services for surveying apparatus 
and instruments; retail services or wholesale services for air analysis apparatus, milage recorders for vehicles, 
temperature indicators and gas testing instruments; retail services or wholesale services for measuring devices, electric; 
retail services or wholesale services for measuring and testing machines and instruments; retail services or wholesale 
services for diagnostic apparatus, not for medical purposes; retail services or wholesale services for rectifier modules, 
voltage monitor modules, electrical connectors, connectors for electronic circuits, power connectors, electrical power 
supplies and electric power distribution machines; retail services or wholesale services for regulating apparatus, electric; 
retail services or wholesale services for distribution boxes (electricity) and switchboards; retail services or wholesale 
services for power distribution or control machines and apparatus; retail services or wholesale services for rotary 
converters and phase modifiers; retail services or wholesale services for solar batteries; retail services or wholesale 
services for photovoltaic modules, battery chargers and galvanic batteries; retail services or wholesale services for 
batteries, electric; retail services or wholesale services for electrical cells and batteries; retail services or wholesale 

4964



services for magnetometers, resistance measuring instruments, electromagnetic measuring detectors, ammeters and 
frequency meters; retail services or wholesale services for fibre (fiber (Am.)) optic cables, optical fibers (fibres) (light 
conducting filaments) and electric conductors; retail services or wholesale services for cables, electric; retail services or 
wholesale services for video surveillance cameras, video monitors, LCD monitors, LED monitors, touchscreen monitors, 
touch panels, protective films adapted for touch panels, personal digital assistants, secure digital (SD) memory cards, 
transmitters of electronic signals, intercommunication apparatus, global positioning system (GPS) apparatus, audio- and 
video-receivers, remote control apparatus, electric installations for the remote control of industrial operations and remote 
control telemetering apparatus; retail services or wholesale services for monitoring apparatus, electric; retail services or 
wholesale services for telecommunications equipment; retail services or wholesale services for integrated circuit 
modules, memory modules, computer monitors, network servers, computer servers, communications servers (computer 
hardware), microcontrollers, semi-conductor memories, computer memories, memory expansion cards, graphics cards, 
printed circuit boards, circuit boards, memory boards, expansion boards for computers, motherboards, daughterboards, 
data processing apparatus, computers, computer peripheral devices, microprocessors, semi-conductors, integrated 
circuits; retail services or wholesale services for computer programmes (programs), recorded, and computer software, 
recorded; retail services or wholesale services for camera modules for digital cameras, camera modules for surveillance 
cameras, camera modules for car-mounted cameras and camera modules for ADAS (Advanced Driver Assistance 
System); retail services or wholesale services for magnetic cores, resistance wires and electrodes; retail services or 
wholesale services for electrical machinery and apparatus; retail services or wholesale services for machines for 
manufacturing semiconductors; retail services or wholesale services for semi-processed plastics; retail services or 
wholesale services for cut-out switches, electric cell switches, time switches, piezoelectric switches, high frequency 
switches, differential switches, automatic time switches, light switches, mercury switches, electrical switches, electric 
light switches, power switches, electronic motion sensitive switches; retail services or wholesale services for DC/DC 
converters, electric converters, electric transformers, electric relays, wireless chargers, electrical terminators; retail 
services or wholesale services for condensers (capacitors), electric resistors, rheostats, electric resistances, choking 
coils for use in electrical apparatus, capacitance boxes, electrical inductors; retail services or wholesale services for 
optical transceivers, antennas, electric resistors for telecommunication apparatus, data communication apparatus and 
instruments, devices for wireless radio transmission, antennas for wireless communications apparatus, resonators, 
transceivers, computer network switches, magnetic encoders, flexible circuit boards, heat sinks for use in computers, 
electrostatic copying machines; presentation of products to the public; presentation of goods on communication media, 
for retail purposes; provision of information concerning commercial sales; procurement services for others (purchasing 
goods and services for other businesses); import-export agency services; sales promotion for others; commercial 
information and advice for consumers (consumer advice shop).

4965



Trade Marks Journal No: 1849 ,   14/05/2018           Class 35 
 

3818467    10/01/2018
[International Registration No. : 1398478]
Qingdao Hongtong Tax Division Co., Ltd.
No. 1007, Dalao Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Advertising; business management and organization consultancy; sales promotion for others; procurement services for 
others [purchasing goods and services for other businesses]; personnel management consultancy; relocation services 
for businesses; word processing; book-keeping; rental of vending machines; sponsorship search.

4966



Trade Marks Journal No: 1849 ,   14/05/2018           Class 36 
 

3818587    11/01/2018
[International Registration No. : 1398543]
QINGDAO JINLIANTAI GROUP CO., LTD.
No. 17 of Yongnian Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Fund investments; capital investments; financial evaluation (insurance, banking, real estate); loans [financing]; deposits 
of valuables; debt advisory services; online banking; insurance brokerage; insurance consultancy; banking.

4967



Trade Marks Journal No: 1849 ,   14/05/2018           Class 38 
 

Priority claimed from 23/07/2017; Application No. : 017013434 ;European Union 

3815539    17/01/2018
[International Registration No. : 1397741]
Bitradio Gmbh
Holzwiesenstr. 4 90441 Nürnberg Germany

Proposed to be Used
IR DIVISION
Digital audio broadcasting; broadcasting and transmission of television programs; broadcasting and transmission of 
radio programs; wireless transmission and broadcasting of television programmes; broadcasting of audiovisual and 
multimedia content via the internet; music broadcasting; radio broadcasting; internet radio broadcasting services; 
webcasting services; providing access to information on the internet; providing online forums; electronic bulletin board 
services (telecommunications services); communications by computer terminals; web messaging; audio, video and 
multimedia broadcasting via the internet and other communications networks; providing telecommunications access to 
server centres; message sending; streaming of television over the internet; streaming of audio material on the internet; 
streaming of video material on the internet; video, audio and television streaming services.

4968



Trade Marks Journal No: 1849 ,   14/05/2018           Class 39 
 

Priority claimed from 22/06/2017; Application No. : 201708219 ;Norway 

3818243    07/12/2017
[International Registration No. : 1398177]
Hurtigruten AS
P.O. Box 6144 Langnes N-9291 Tromsø Norway

Proposed to be Used
IR DIVISION
Tour operator services; arranging and booking of excursions and tours; organizer and provider of cruise services; boat 
cruises; ferry transport; transport of goods and passengers; sea transport; packing and freight storage; cargo handling; 
travel ticket reservations services; transit services; providing and booking of travels, excursions and cruises; information 
regarding transport; sightseeing; organized excursions and tours.

4969



Trade Marks Journal No: 1849 ,   14/05/2018           Class 41 
 

3659515    18/09/2017
[International Registration No. : 1295678]
IGN Entertainment, Inc.
625 2nd Street, 3rd Floor San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Providing on-line information in the field of video games and computer games, motion picture film, television and comic 
books via the Internet; providing an on-line computer database in the field of video and computer games, motion picture 
film, television and comic books; entertainment services in the nature of on-line non-downloadable videos and 
photographs in the field of computer games and video games, motion picture film, television shows and comic books; 
entertainment services in the field of providing on-line reviews of computer and video games, motion picture films, 
television shows and comic books; providing on-line non-downloadable video programs via a website in the field of 
computer games, video games and entertainment news; on-line electronic newsletters delivered by email in the field of 
computer games, video games and entertainment news; entertainment services, namely, providing on-line computer 
games; on-line journals, namely, blogs featuring personal opinions in the field of general interest, computer games and 
video games, motion picture film, music, television, sports, and entertainment.

4970



Trade Marks Journal No: 1849 ,   14/05/2018           Class 41 
 

Priority claimed from 28/12/2017; Application No. : 2017-170258 ;Japan 

3809153    16/01/2018
[International Registration No. : 1397464]
GLOBIS CORPORATION
5-1, Nibancho, Chiyoda-ku Tokyo 102-0084 Japan

Proposed to be Used
IR DIVISION
Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting and 
organization of seminars, lecture, training session, workshop, meeting; providing movies or still images via smartphone 
or the Internet; providing electronic publications; reference libraries of literature and documentary records; book rental; 
planning, editing, production of electronic publications and other publications; publication of books; production of 
videotape film in the field of education, culture, entertainment or sports [not for movies or television programs and not for 
advertising or publicity].

4971



Trade Marks Journal No: 1849 ,   14/05/2018           Class 41 
 

3818305    06/12/2017
[International Registration No. : 1399135]
Ofra Abramovich
P.O.B. 407 49945 Neve Yarak Israel

Proposed to be Used
IR DIVISION
Entertainment and community activity in the nature of ball games; organization of games; organizing, conducting and 
operating ball tournaments.

4972



Trade Marks Journal No: 1849 ,   14/05/2018           Class 42 
 

 

Priority claimed from 25/07/2017; Application No. : 87541732 ;United States of America 

3815554    18/01/2018
[International Registration No. : 1397742]
Eisai, Inc.
100 Tice Blvd. Woodcliff Lake NJ 07677 United States of America

Proposed to be Used
IR DIVISION
Custom design and development of diagnostic and therapeutic preparations for clinical and medical use.

4973



Trade Marks Journal No: 1849 ,   14/05/2018           Class 42 
 

Priority claimed from 20/07/2017; Application No. : 87536104 ;United States of America 

3815667    11/01/2018
[International Registration No. : 1398021]
nDimensional, Inc.
4 Liberty Square, 2nd Floor Boston MA 02109 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for monitoring and aggregating data from multiple sources and 
applying rules to discover patterns and trends in the data, for processing, filing, organization, modification, research, 
recalling, modeling and analysis of data and data statistics in the field of business decision making; software as a service 
(SAAS) services featuring software for data warehousing, data management, data mining and database analytics.

4974



Trade Marks Journal No: 1849 ,   14/05/2018           Class 42 
 

3818179    16/01/2018
[International Registration No. : 1398175]
OpticalLock Inc.
8030 La Mesa Blvd. 406 La Mesa CA 91942 United States of America

Proposed to be Used
IR DIVISION
Implementation of software and technology solutions for the purpose of product and document authentication and 
tracking, and brand monitoring and protection, to protect against counterfeiting, tampering, and diversion, and to ensure 
the integrity of genuine products and documents, namely, software as a service (SaaS) services featuring software for 
product and document authentication and tracking, and brand monitoring and protection, to protect against 
counterfeiting, tampering, and diversion, and to ensure the integrity of genuine products and documents.

4975



Trade Marks Journal No: 1849 ,   14/05/2018           Class 42 
 

3818217    11/01/2018
[International Registration No. : 1398537]
QINGDAO JINLIANTAI GROUP CO., LTD.
No. 17 of Yongnian Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Research and development of new products for others; packaging design; technical research; styling (industrial design); 
design of interior decor; quality testing; authenticating works of art; conversion of data or documents from physical to 
electronic media; computer system analysis; dress designing.

4976



Trade Marks Journal No: 1849 ,   14/05/2018           Class 42 
 

3818585    11/01/2018
[International Registration No. : 1398541]
Qingdao Air ++ New Material Co., Ltd
Room209, F Building, (Zhongyi 1688 Creative Industrial Park) No.1022, Beilao Road, Licang District, Qingdao City Shandong Province 
China

Proposed to be Used
IR DIVISION
Technical research; technical project studies; consultancy in the field of energy-saving; research in the field of 
environmental protection; quality testing; chemical analysis; material testing; vehicle roadworthiness testing; 
architectural consultation; chemical research.

4977



Trade Marks Journal No: 1849 ,   14/05/2018           Class 43 
 

Priority claimed from 14/07/2017; Application No. : 40201713688T ;Singapore 

3651488    26/07/2017
[International Registration No. : 1367693]
BANYAN TREE HOLDINGS LIMITED
211 Upper Bukit Timah Road Singapore 588182 Singapore

Proposed to be Used
IR DIVISION
Provision and rental of temporary accommodation; accommodation bureau services (hotels, boarding houses); letting of 
temporary accommodation (time-share property); appraisal of hotel accommodation; arranging of holiday and hotel 
accommodation; arranging of banquets; arranging of temporary accommodation; boarding houses; rental of rooms; 
restaurant reservation services; hotels; hotel services; providing hotel accommodation; hotel catering services; hotel 
reservation services; motels; reservations (temporary accommodation); providing facilities for exhibitions, conferences 
and meetings; catering (food and drink -); restaurants; self-service restaurants; cocktail lounge services; cafeterias; 
cafes; bars; provision of advice in connection with temporary accommodation; day-nurseries [creches]; information, 
advisory and consultancy services relating to the aforesaid services.

4978



Trade Marks Journal No: 1849 ,   14/05/2018           Class 43 
 

Priority claimed from 14/07/2017; Application No. : 40201713689R ;Singapore 

3652700    26/07/2017
[International Registration No. : 1368634]
BANYAN TREE HOLDINGS LIMITED
211 Upper Bukit Timah Road Singapore 588182 Singapore

Proposed to be Used
IR DIVISION
Provision and rental of temporary accommodation; accommodation bureau services (hotels, boarding houses); letting of 
temporary accommodation (time-share property); appraisal of hotel accommodation; arranging of holiday and hotel 
accommodation; arranging of banquets; arranging of temporary accommodation; boarding houses; rental of rooms; 
restaurant reservation services; hotels; hotel services; providing hotel accommodation; hotel catering services; hotel 
reservation services; motels; reservations (temporary accommodation); providing facilities for exhibitions, conferences 
and meetings; catering (food and drink -); restaurants; self-service restaurants; cocktail lounge services; cafeterias; 
cafes; bars; provision of advice in connection with temporary accommodation; day-nurseries [creches]; information, 
advisory and consultancy services relating to the aforesaid services.

4979



Trade Marks Journal No: 1849 ,   14/05/2018           Class 43 
 

3660382    30/06/2017
[International Registration No. : 1368859]
Margaritaville Enterprises, LLC
256 Worth Ave., Suite Q-R Palm Beach FL 33480 United States of America

Proposed to be Used
IR DIVISION
Providing temporary accommodation as assisted living residences with facilities; providing temporary accommodation as 
independent living residences with facilities; retirement home services.

4980



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

2636466    09/07/2013
[International Registration No. : 1172872]
Glaxo Group Limited
980 Great West Road Brentford, Middlesex TW8 9GS United Kingdom United Kingdom

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.
VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

Proposed to be Used
IR DIVISION
Cl.5;Vitamins, mineral supplements and food supplements; dietary preparations, dietetic foods and drinks adapted for 
medical purposes.

Cl.29;Milk and milk products (including food preparations prepared from milk); soya and whey based products; dried 
and cooked fruit and vegetable based products; jellies, jams, compotes.

Cl.30;Coffee, tea, cocoa; cereals and preparations and foodstuffs made from cereals; breads, pastry, biscuits, cakes, 
cereal based snack bars, confectionery, ices.

Cl.32;Mineral and aerated waters, non-alcoholic drinks; fruit drinks and fruit juices; syrups and other preparations for 
making beverages.

4981



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

2708993    23/12/2013
[International Registration No. : 1191086]
MOLECULAR PRODUCTS LIMITED
Parkway, Harlow Business Park Harlow, Essex CM19 5FR United Kingdom

Address for service in India/Attorney address:
PUTHRAN ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY, SAIDAPET, CHENNAI - 600015

Proposed to be Used
IR DIVISION
Cl.9;Portable chemical oxygen generators, not for medical use.

Cl.10;Portable apparatus for generating oxygen for medical use.
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Priority claimed from 19/07/2013; Application No. : 134021237 ;France 

2723123    18/09/2013
[International Registration No. : 1195822]
ORIENT EXPRESS 
16 avenue d'Ivry F-75013 PARIS FR

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; fragrances, namely perfumes, perfume water, scented water, toilet water; perfumes; perfume oils; 
perfumery; eaux de Cologne; toilet water; eaux de parfum; perfumes for interiors; air fragrances; talcum powder, for toilet 
use; bath foams; face and body glitter; creams and lotions for the face, hands and body; aromatherapy oils and creams; 
non-medical toiletries, namely cosmetic creams, dentifrices, deodorants for personal use (perfumery), oils for toilet 
purposes, cleansing milk for toilet purposes, lotions for cosmetic purposes, soaps, shampoos, toiletries; cosmetic 
preparations for the bath, gels (cosmetic products for the body), oils (cosmetic products for the body), salts, crystals and 
beads (cosmetic products); body powders; soaps; massage oils; perfumed sachets.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and lighting fuel; candles and wicks for lighting.

Cl.8;Hand-operated hand tools and implements; cutlery, forks and spoons; side arms, other than firearms; razors.

Cl.9;Integrated circuit cards (smart cards); magnetic, electronic and digital cards and badges; chip cards; magnetic, 
electronic and digital access cards; magnetic, electronic and digital travel cards, especially for identification on transport 
networks; credit, withdrawal and payment cards; pre-payment cards; identity checking devices; identity cards, encoded; 
data encoders; data decoders; mechanisms for coin-operated apparatus; scientific, photographic, optical, measuring, 
signaling, checking (supervision) apparatus and instruments; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media; remote recognition terminals enabling the debiting of services sold; data 
processing apparatus and computers; reading devices for data processing, optical readers, magnetic, electronic and 
digital card readers; smart card readers; interactive information terminals; terminals for the remote recognition of signals 
emitted by the electronic components of a magnetic, electronic and/or digital card or badge; software; electric and 
electronic sign boards for railway timetables; optical apparatus and instruments, namely spectacles, sunglasses, sports 
eyewear.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary installations.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicles for locomotion on rails; rail vehicles; railway 
rolling stock; trains (rolling stock for railways); locomotives; engines; motor cars; carriages [railways]; blocks of cars or 
wagons; coach compartments for railways; sleeper cars; dining cars; bar coaches; lounge cars; bathroom cars; handling 
carts; trolleys, carts and trucks for baggage and parcels; two-wheeled trolleys; trolleys; bicycles.

Cl.14;Jewelry; jewelry products; precious stones; precious metals and their alloys; pearls; cuff links; tie slides; rings; 
bracelets; earrings; necklaces; brooches; charms; key rings of precious metal; works of art of precious metal; jewelry 
cases [caskets]; boxes of precious metal; timepieces and chronometric instruments; watches; chronometers; watch and 
clock movements, wall clocks; small clocks; cases; watch straps; watch chains and springs or glasses; key rings 
[trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or presentation cases for timepieces; medals; 
jewelry for computers; jewelry for bags; coins.

Cl.16;Printing products (printed matter), including: printed matter, prospectuses, flyers, pamphlets, leaflets, pamphlets, 
information brochures, catalogs, directories, newspapers, periodicals, journals (magazines), magazines, Publications, 
Guides, travel guides, manuals, writing or drawing books, bulletins, news bulletins, newsletters, printed timetables, 
timetables, indexes; diaries; tear-off calendars; albums; almanacs; notebooks; booklets; calendars; posters; postcards; 
greeting cards; geographical maps; railway network cards; blueprints; graphic prints; pictures; photographs; 
pictographs; transfers [decalcomanias]; tickets; tickets; tickets and train tickets; passenger tickets; booking vouchers; 
combined transport documents; transport and/or travel pass cards, booklets and ticket booklets, particularly for transport 
and/or travel by train; cases and sleeves for transport documents, tickets, cards, books, booklets, coupons, passes 
and/or free passes, of paper and/or plastics; stationery, including: writing paper, envelopes, pouches, cards, 
announcement cards, index cards, labels, self-stick notes, writing pads, stickers; writing and drawing instruments, 
supplies and sets and cases therefor; office requisites, except furniture; bookbinding material; bookbindings; 
instructional, training and teaching material (except apparatus); bookmarkers and page markets; paper and cardboard for 
packaging; bags, sachets, envelopes and pouches, all for packaging, made of paper and/or cardboard and/or plastic; 
cardboard boxes; paper and/or cardboard signs, placards and signboards; paper or cellulose articles, namely 
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handkerchiefs, hand towels, kitchen rolls, towels, tablecloths, doilies; coasters, of paper and/or cardboard; flags and 
pennants of paper; labels for luggage of paper and/or cardboard and/or plastics; security identification documents, of 
paper and/or cardboard and/or plastic; holders for checkbooks; instructional and teaching material (except apparatus); 
advertising material (printed matter); promotional materials (printed matter); outdoor advertising material (printed matter).

Cl.18;Trunks; portmanteaux; traveling trunks; suitcases; travel bags; flight bags; sports bags for travel; casual sport 
bags; holdalls; duffel bags; bags of leather or imitation leather; garment bags (for travel); handbags and clutch bags; 
bags and pouches worn on one's waist; shoulder bags; beggar's bags; backpacks; beach bags; wheeled bags; shopping 
bags; briefcases (leather goods); document portfolios; satchels; schoolchildren's bags and satchels; attaché cases; 
attache cases; pocket wallets; card cases; coin purses not of precious metal; purses; boxes for toiletry articles; unfitted 
toiletry bags (leather goods); wheeled bags; shopping bags; net bags for shopping; bags, pouches, sleeves and small 
bags for packaging, made of leather or imitation leather; key cases, made of leather or imitation leather; umbrellas, 
parasols, sunshades and walking sticks; collars for animals; belts and straps for luggage; label holders for luggage, made
of leather or imitation leather.

Cl.20;Furniture, mirrors, picture frames; goods, not included in other classes, of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
cushions, pillows, mattresses.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; glassware, namely glass boxes, figurines of glass, small bottles, 
perfume sprayers, perfume vaporizers, porcelain and earthenware; shovels (tableware), cake shovels; kitchen ladles 
(basting spoons); chopsticks; cheese and cheese-dish covers; butter dishes and butter dish covers; tableware; trays for 
domestic use; dishes; table plates; glasses, cups and bowls; cabarets (serving trays); coffeepots (non-electric); teapots; 
corkscrews; insulating flasks; ice pails [coolers]; knife rests for the table; napkin rings; decanters; pitchers; bread 
baskets; bread boards; coasters and mats (not of paper and other than table linen); egg cups; sugar bowls; tea services 
[tableware]; coffee services; candy boxes; drip collars (for wine bottles); candelabra (candlesticks); candelabra 
(candlesticks); vases; piggy banks; works of art made of porcelain, terracotta or glass; pocket tidies (containers for 
household purposes); baskets, cups, trays and containers for domestic use; bathroom accessories (not included in other 
classes), namely tooth mug holders, tooth brush holders, tooth brush glasses, towel holders, pedal-operated dustbins for 
bathrooms, toilet brushes, toilet brush holders, toilet paper holders, soap pumps, soap trays, soap dishes; chopsticks.

Cl.24;Sheets, travel rugs, covers for cushions and pillows; comforters [bedding].

Cl.25;Clothing; footwear; headgear; tee-shirts; caps [headwear]; neckties; scarves.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings, not of 
textile.

Cl.28;Games; toys; plush toys; mechanical toys; electronic toys; remote control toys; scale model vehicles; vehicles 
(toys); radio-controlled vehicles (toys); balls for games; play balloons; balloons; playing cards; card decks; board games; 
board games; parlor games.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and coffee substitutes; rice; tapioca and sago; flour and preparations made from cereals; 
bread, pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice for refreshment.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.34;Tobacco; smokers' articles; matches.

Cl.35;Subscription services and arrangement of promotional and advertising operations for building customer loyalty 
in connection with transport and/or travel, particularly by train, including those providing an access or transport card, 
badge and/or coupon; business management assistance; business management; advice regarding business information 
or inquiries; personnel management consultancy; advice and assistance in the fields of organization, logistics, staff 
working hours (advice in the field of staff management); compilation of information; systematization of information into 
computer databases; compilation of information into computer databases; computerized file management; advertising; 
rental of advertising space, material and time; publishing of advertising work, document reproduction; services for 
promoting goods and/or services; arranging promotion and advertising activities; distribution of advertising materials 
(leaflets, prospectuses, printed matter, samples); dissemination of advertisements; organization of exhibitions for 
commercial or advertising purposes; rental of advertising material; market research, compilation of statistical 
information, advertising billing; public relations.

Cl.38;Telecommunications; providing user access to computer networks, including point of sale networks and 
automatic distribution machines; communication by computer terminals; electronic transmission and exchange of 
information and data by computer terminals; services for secure remote payment, data consultation on the Internet 
(telecommunications); services for the transmission by means of data communication of information accessible via 
access codes; exchanging computerized information and documents; transmission and dissemination of images, 
messages, information, commercial data via the Internet, via computer terminals, via fiber-optic networks, cable, via 
satellite, via radio relay, via computer communication means, via Internet-type communication networks and any other 
telecommunication means; electronic messaging; information relating to telecommunications; provision of access to 
database server centers; data transmission networks.

Cl.39;Issuing travel tickets; issuing transport documents; booking for travel; booking of transport documents; 
reservation and rental, including on-line, of seats for travel and on means of transport, especially on trains; transport; 
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freight (transport of goods); transport of travelers; transport of pets; transportation of luggage; transport of parcels; 
railway transport; collection, pick-up, warehousing, forwarding and delivery of merchandise, luggage and parcels; loading 
and unloading; rental of parking spaces and areas, garages; lending and rental of vehicles, railway cars, carriages 
(railway), trucks, vans, motor cars, motorcycles and bicycles; freight forwarding services; freight forwarding; packaging, 
wrapping and packing of merchandise, goods and parcels; parking of vehicles; travel organization provided by a travel 
agent; transport and travel arrangement, including by rail; organization of excursions; arranging of tours and sightseeing; 
reservation and rental, including on-line, of seats for travel and on means of transport, especially on trains; escorting of 
travelers; chauffeur services; taxi transport; information, including online, with respect to transportation and tours, 
particularly by train; information, also on-line, concerning ticket prices and timetables for transport, particularly for trains 
and coaches.

Cl.41;Editing and publishing, including electronic and online editing and publishing of newspapers, magazines, 
periodicals, bulletins, newsletters, brochures, manuals, guides; publication of texts and advertisements; exploitation of 
electronic publications online; lending of books and periodicals; training; entertainment; music entertainment services; 
cinematographic and/or video entertainment; radio and/or television and/or telematic entertainment; entertainment 
provided interactively or on-line, including via the Internet; lending and rental of audio and/or visual recordings, of sound 
and/or image recording, reproduction and/or dissemination apparatus; creation, editing and production of sound and/or 
image recordings; sporting and cultural activities; organization of games, competitions, fairs and exhibitions, for 
educational, training, cultural, sporting and/or entertainment purposes; arranging and conducting of seminars and 
conferences; presentation of live performances; organization, performance and production of concerts, shows and 
cultural events; organization of cultural programs, meetings and events; planning of receptions (entertainment); 
organization of balls; providing amusement arcade services; operating lotteries; providing museum facilities 
(presentation, exhibitions); leisure services; booking of seats for concerts, the cinema, shows and exhibitions; club 
services (entertainment, cultural, sporting or educational activities); physical fitness clubs and workshops; holiday camp 
services (entertainment); producing, organizing and staging sports competitions and events; rental of sports equipment 
(other than vehicles); information, including online, on education, cultural activities, entertainment, sports and recreation.

Cl.43;Providing of food and drink (food, meals, snacks, appetizers, dishes or meals), for eat-in or take-away 
consumption, including on board trains; cafe and snack bar services, fixed or traveling, including aboard trains; fast-food 
restaurant services; self-service restaurant services; food and drink catering; organization of banquets and cocktail 
parties; loan and rental of table linen, glassware, tableware, chairs, tables, tents, water fountains; booking and rental of 
halls, rooms and facilities for meetings; temporary accommodation; hotel services; temporary accommodation 
reservations; hotel reservations; boarding house reservations; restaurant table reservation; creche services for children, 
also on board trains; boarding for pets, also on board trains; information concerning temporary accommodation and 
provision of food and drink, supplied by all means, including by electronic means or online.

Cl.44;Beauty care; beauty salons; health services (saunas), spas (health and beauty services); advice on beauty and 
makeup on any communication media; hygienic care for human beings; advice on care and para-pharmaceutical matters; 
manicure services; massage services; wellness salons, namely salons for beauty care, manicures, massages, saunas; 
hairdressing salons.
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2733363    22/11/2013
[International Registration No. : 1200165]
DECATHLON
4 boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Address for service in India/Agents address:
DAHLIA SEN OBEROI
A-18, CHITTARANJAN PARK, NEW DELHI- 110 019

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, measuring, signaling, checking (supervision), life-saving apparatus and instruments; protective 
helmets for sports, goggles for sports, cases for spectacles, distance measuring apparatus, satellite navigation systems, 
namely a global positioning system (GPS), personal protection devices for use against accidents.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes, flashlights.

Cl.18;Bags for climbers, mountaineering sticks, sling bags for carrying infants, backpacks, bags for campers, sports 
bags, traveling bags, umbrellas, parasols, wallets, trunks and suitcases; handbags, bag covers (for travel), shoe bags (for 
travel), garment covers (for travel).

Cl.20;Furniture, chairs (seats), bedding material (except linen), mattresses.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; steel wool; water bottles, refrigerating bottles, insulated bottles, heat-insulated containers, glasses 
(containers).

Cl.22;Ropes, string, nets, tents, tarpaulins.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear, belts, underwear; socks; bedroom slippers; boots for 
sports; sandals, boots for sports, boots, climbing shoes and boots, gloves (clothing), mittens (clothing), spats, soles for 
footwear, inner soles, hats, sashes for wear, caps, jackets, shirts, vests, tee-shirts, shorts, underwear.

Cl.28;Games, toys; articles for gymnastics and sports excluding clothing, footwear and "crazy carpet" sleds, limb 
protection devices (sports articles), knee guards (sports articles), shin guards (sports articles), elbow guards (sports 
articles), skis, coverings for skis, brakes for skis, ski bindings, edges for skis, ski poles, snowboards, snow surf boards, 
bobsleighs, snowshoes (sports articles), snowboards (snow surf boards), snowboard bindings, covers for snowboards; 
climbing walls; climbing harnesses; climbing holds (sports articles); building blocks (toys); hang gliders, paragliders, 
kites, ice skates, snowshoes (sports articles).

Cl.35;Advertising; business management; business administration; office functions; services provided by a retail (or 
wholesale) store and services provided by a retail store on all online (Internet), mobile, wireless or remote communication 
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means (by correspondence, teleshopping) in connection with clothing, footwear, headgear, gymnastic and sporting 
articles; the bringing together for others of goods (excluding the transport thereof), namely clothing, footwear, headgear, 
gymnastic and sporting articles, enabling customers to conveniently view and purchase those goods; presentation on 
any means of communication for the retail sale of clothing, footwear, headgear, gymnastic and sporting articles; 
marketing activity; publication of advertising texts; dissemination of advertising material (leaflets, prospectuses, printed 
matter, samples); bill-posting; demonstration of products; sales promotion for others; commercial information and advice 
for consumers (consumer advice shop); administrative processing of purchase orders; sales promotion services for 
others using customer loyalty schemes, loyalty scheme services involving or not involving the use of a card; organization 
of exhibitions and tests of sports goods for commercial or advertising purposes; personnel recruitment.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; leisure services; publication of books; videotape film production; videotape editing; organization of 
competitions (education or entertainment); organization and conducting of colloquiums, conferences or congresses; 
organization of exhibitions for cultural or educational purposes; game services provided on-line from a computer 
network; publication of electronic books and journals on-line.
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3419201    27/04/2016
[International Registration No. : 1314900]
Towa Denki Seisakusho Co., Ltd.
6-29, Yoshikawa-cho, Hakodate-shi Hokkaido 040-0077 Japan

Proposed to be Used
IR DIVISION
Cl.7;Automatic cuttlefish fishing machines and fishing reels for automatic cuttlefish fishing machines; fishing machines 
and instruments; pole and line fishing machines; tuna pole and line fishing machines; fishhooks for automatic cuttlefish 
fishing machines; automatic cuttlefish fishing machine system comprising centralized control panel incorporating control 
panel which indicates establishment data of automatic cuttlefish fishing machine and control panel which forward data 
collected by fish finder to centralized control panel.

Cl.9;Fire alarm panel for fishing boats.
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Priority claimed from 29/11/2016; Application No. : 2016-134823 ;Japan 

3614769    29/05/2017
[International Registration No. : 1360301]
GUNZE LIMITED
No. 1, Zeze, Aono-cho, Ayabe-shi Kyoto 623-8511 Japan

Address for service in India/Attorney address:
OBHAN & ASSOCIATES
N 94 Second Floor Panchshila Park New Delhi 110017 India 

Proposed to be Used
IR DIVISION
Cl.16;Packaging containers of paper; bags of plastics for packaging; food wrapping plastic films for household use; 
plastic film for wrapping; plastic films used as packaging for food; garbage bags of paper; garbage bags of plastic; paper 
and cardboard; synthetic paper; stationery; film labels; labels, not of textile; printed matter.

Cl.17;Industrial packaging containers of rubber; plastic sheeting for agricultural purposes; plastic film, other than for 
wrapping; plastic substances, semi-processed; plastic semi-worked products in extruded form (for use in manufacture); 
plastic film not for wrapping; plastic film, other than for wrapping; rubber, raw or semi-worked.
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3627662    01/06/2017
[International Registration No. : 1362838]
MARKTEC Corporation
17-35, Omorinishi 4-chome, Ota-ku Tokyo 143-0015 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals.

Cl.9;Electronic machines, apparatus and their parts; measuring apparatus.
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Priority claimed from 28/11/2016; Application No. : 016087066 ;European Union 

3633525    05/04/2017
[International Registration No. : 1364482]
NAPA OY
Tammasaarenkatu 3 FI-00180 HELSINKI Finland

Proposed to be Used
IR DIVISION
Cl.9;Software and software systems; software and applications for mobile devices; recorded computer software; 
downloadable software; computer software applications, downloadable; downloadable electronic publications.

Cl.35;Retail and wholesale services in relation to computer software.

Cl.37;Providing information and consultation in the field of shipbuilding.

Cl.39;Providing information and consultation in the field of ship loading and transporting by sea.

Cl.41;Provision of instruction relating to computer programming; provision of instruction relating to data processing; 
training services relating to computer systems; training courses relating to computer software; training in the operation 
of computer programs; training services relating to computer-aided design; training services relating to computer-aided 
testing; training services concerned with the use of computer software; training services relating to computer-aided 
engineering design; organisation of seminars and conferences; conducting courses, seminars and workshops; providing 
on-line electronic publications, not downloadable.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; hosting services and software as a service and 
rental of software; graphic design; design of graphical user interfaces, design of computer software, computer systems 
and solutions for ship design and ship operation; technical testing of computer systems; technical analysis in the field of 
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ship design and ship operation; advice and consultancy in the field of ship design; technological advice and consultancy 
in the field of ship operation; technological advice and consultancy in the field of ship building and fleet management; 
technical advice relating to safety testing; provision of technological consultancy to the shipping industry.

Cl.45;Licensing of computer software; licensing of intellectual property; security consultancy; security assessment of 
risks to individuals or property; providing information and consultation relating to afore mentioned services.
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Priority claimed from 04/02/2016; Application No. : UK00003147878 ;United Kingdom 

3638240    20/07/2017
[International Registration No. : 1300235]
GALVANI BIOELECTRONICS LIMITED
980 Great West Road, Brentford, Middlesex TW8 9GS GB

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing biological data; computer software for controlling medical, electromedical and 
biomedical apparatus or equipment; computer software for processing medical, electromedical and biomedical apparatus 
or equipment; biological analysis systems and bio-chips.

Cl.10;Surgical and medical instruments and apparatus; bioelectronic treatment devices; implantable electrodes; 
apparatus and instruments for diagnostic, biomedical, bioelectronic and biotechnological and therapeutic research; 
adaptive open and/ or closed-loop bioelectronic devices that deliver stimulation and/or blocking to a nerve and optionally 
can record incoming action potentials and physiological parameters, analyse data in real time and modulate neural 
signalling; parts and fittings for all the aforesaid goods; all included in class 10.

Cl.41;Educational services, namely, conducting seminars regarding health and health awareness and distributing 
course material in connection therewith; academic education, instruction and training in the field of science, 
biotechnology, biology and life sciences; conducting, organising and arranging conferences, seminars and exhibitions; 
training in the operation, repair and maintenance of bioelectronic devices, accessory devices related to bioelectronic 
devices and systems and software for use with such instruments in the fields of life science research, bioelectronics 
development, clinical care and biotechnology; provision of information, consultancy and advisory services relating to any 
of the aforesaid services.

Cl.42;Research and development services in the fields of bioelectronics, drug discovery, drug discovery products, 
pharmaceuticals, medicinal diagnostics, biochemicals, biotechnology, biological products, medical apparatus, devices 
and instruments; development of new technology in the fields of bioelectronics; conducting clinical trials; advisory 
services relating to scientific research; supply of information in the area of laboratory technology; medical research 
laboratory services; provision of scientific information via Internet portals.

Cl.44;Providing health and medical information about medical disorders; counselling and charitable services, namely, 
providing information and counselling assistance with respect to health and health awareness; provision of medical 
information via Internet portals; all the aforesaid consultations and services also provided by means of a database.
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3641285    10/03/2017
[International Registration No. : 1365245]
FANATICS, INC.
8100 Nations Way Jacksonville FL 32256 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, jackets, jerseys, sweatshirts, sweaters, shirts, pants, shorts; headwear; hats; scarves; 
footwear.

Cl.35;On-line retail store services and retail store services featuring clothing, sporting goods, bedding, videos, printed 
sports publications, sports memorabilia, sports related and sports team branded clothing and merchandise; business 
marketing consulting services; providing consumer product information services, namely, responding to customer 
inquiries for others in the field of sports related and sports team branded clothing and merchandise; product 
merchandising; administrative processing of orders; retail store services, namely, business management and operation 
of retail stores for others; conducting, arranging, and organizing sports memorabilia shows for commercial purposes.

Cl.42;Development of new technology for others in the field of retail store services for the purpose of creating and 
maintaining the look and feel of web sites for others; computer services, namely, creating, designing, implementing, 
managing, and maintaining the look and feel of web sites for others.
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Priority claimed from 12/01/2017; Application No. : 016242075 ;European Union 

3642631    02/06/2017
[International Registration No. : 1365137]
ByNacht GmbH
Van-der-Smissen-Straße 1 22767 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; soaps, perfumeries, essential oils, cosmetics, hair 
lotions, dentifrices; aromatherapy preparations.

Cl.5;Pharmaceuticals, medical and veterinary preparations for application to the skin, all afore-mentioned being non-
prescriptive preparations; sanitary preparations for medical purposes; dietetic food and substances adapted for medical 
or veterinary use, food for babies; dietary supplements for humans and animals; disinfectants; all aforementioned goods 
with the exception of 'Ayurvedic medicines'.
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Priority claimed from 21/07/2014; Application No. : 30 2014 053 560.2/35 ;Germany 

3642753    24/07/2017
[International Registration No. : 1273167]
THOMAS SABO GMBH & CO. KG
Silberstrasse 1 91207 Lauf a. d. Pegnitz Germany

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; perfumes.

Cl.14;Gem stones, pearls and precious metals, and imitations thereof as well as items of jewellery or items of bijouterie 
made of gem stones, pearls, precious metals and imitations thereof or using these materials; jewellery, bijouterie; rings, 
earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery; other articles of precious metals and precious stones, and imitations thereof, namely statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof, ornaments, coins and 
tokens, works of art of precious metals, key rings (trinkets or fobs); jewellery boxes and watch boxes; small watches, time 
instruments, horological and chronometric instruments, watches; parts of clocks and watches, dials for clock- and 
watchmaking, bands for clocks and watches, watch cases, clockworks, parts of clockworks, parts and fitting of all the 
afore-said goods included in this class.

Cl.35;Advertising, marketing and promotional services; business management; business administration; office 
functions; commercial trading and consumer information services, namely mail order, retail and wholesale services, 
including via the Internet, in relation to bleaching preparations and other substances for laundry use, cleaning, polishing, 
scouring and abrasive preparations, soaps, perfumery, essential oils and aromatic extracts, fragrancing preparations, 
cosmetics, toiletries, preparations for body and beauty care, perfumes, hair lotions, dentifrices, in relation to dietetic 
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supplements and dietetic preparations, pharmaceutical, medical and veterinary preparations, hygienic preparations and 
articles, food for babies, plasters, materials for dressings, disinfectants, preparations for destroying vermin, fungicides, 
herbicides, in relation to hand tools and implements (hand-operated), hygienic and beauty implements for humans and 
animals, edged and blunt weapons, food preparation implements, kitchen knifes and cutlery, hand-operated tools and 
implements for treatment of materials, and for construction, repair and maintenance, lifting tools, in relation to scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-
saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound, 
images and/or information, magnetic data carriers, recording discs, automatic vending machines and mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment and computers, fire-
extinguishing apparatus, in relation to surgical, medical, dental and veterinary apparatus and instruments, orthopedic 
articles, in relation to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes, in relation to precious metals and their alloys and goods in precious metals or coated 
therewith, jewellery, bijouterie, precious stones, pearls, time instruments, horological and chronometric instruments, 
rings, earrings, ear clips, brooches, colliers, necklaces, pendants, chains, bracelets, gold jewellery, silver jewellery, pearl 
jewellery, platinum jewellery, jewellery with diamonds, jewellery of rhinestone and coloured stone, ladies" jewellery, 
men"s jewellery, boxes for jewellery and watches, parts and fittings for the afore-mentioned jewellery, bijouterie, watches 
and time instruments, in relation to paper, cardboard and goods made from these materials, printed matter, bookbinding 
material, photographs, stationery, adhesives for stationery or household purposes, artists" materials, paint brushes, 
typewriters and office requisites, instructional and teaching material, plastic materials for packaging, printers" type, 
printing blocks, in relation to leather and imitations of leather, and goods made of these materials, animal skins, hides, 
trunks and travelling bags, umbrellas, parasols and walking sticks, saddlery, in relation to furniture, mirrors, picture 
frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum and substitutes for all these materials, or of plastics, in relation to household or kitchen utensils and 
containers, combs and sponges, brushes, brush-making materials, articles for cleaning purposes, steelwool, unworked or 
semi-worked glass, glassware, porcelain and earthenware, gardening articles, tableware, cookware and containers, in 
relation to textiles and textile goods, bed and table covers, in relation to clothing, footwear, headgear, in relation to 
carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, wall hangings, in relation to 
games and playthings, gymnastic and sporting articles, decorations for Christmas trees, in relation to meat, fish, poultry, 
game, sausage, ham, see foods and molluscs, as well as meat extracts, dairy products and dairy substitutes, egg 
products, oils and fats, processed fruits and vegetables (including nuts and pulses) as well as processed fungi, prepared 
meals, snacks and desserts (including soups and stocks), of prepared meals primarily made of meat, fish, poultry, game, 
molluscs or vegetables, snacks and side dishes of potatoes, soups and preparations therefore, stews, stocks and broths, 
preserved, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, edible oils and 
fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, pastry 
and confectionery, ices, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, 
convenience food and savory snacks, namely corn, cereal, flour and sesame based snacks, crackers, dumplings, 
pancakes, pasta, rice and cereal dishes, pies and pastry dishes, sandwiches and pizzas, chocolate and desserts, 
processed grains, starches, and goods made thereof, baking preparations and yeasts, agricultural, horticultural and 
forestry products and grains, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, in 
relation to malt, in relation to beers, brewery products, non-alcoholic beverages, mineral and aerated waters and other 
non-alcoholic drinks, fruit drinks and fruit juices, syrups and other preparations for making beverages, in relation to 
alcoholic beverages, tobacco, smokers" articles, matches; bringing together, for the benefit of others, of a variety of the 
afore-mentioned goods (excluding the transport thereof), enabling customers to conveniently view and purchase those 
goods; bringing together, for the benefit of others, of information about and offers of service providers, enabling 
customers to conveniently view and claim benefit of these services; commercial trading and consumer information 
services, namely auctioneering services, rental of vending machines, brokerage services, business contact services, 
collective buying services, commercial evaluation services, competition arrangements, distributorship services, import 
and export services, mediation and negotiation services, ordering services, price comparing services, procurement 
services for others, subscription services; business assistance, management and administrative services; business 
analysis, search and information services; rental, hire and leasing in connection with the afore-said services, included in 
this class; advisory, consultancy and information services for the afore-said services, included in this class.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 16/03/2016; Application No. : 86942331 ;United States of America 

3642828    16/09/2016
[International Registration No. : 1364692]
ANAQUA, INC.
31 Saint James Avenue, Suite 1100 Boston MA 02116 US

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use to search, update and extract data in the field of intellectual property management and 
legal services; electronic publications recorded on computer media and cd-rom and downloadable electronic 
publications, namely, reports and manuals, in the field of intellectual property management and legal services; computer 
operating systems; cd-rom drives and writers; data processors and computers for use to record, store, project, display, 
transmit and reproduce data information; computer; telecommunications apparatus, namely, fax machines, telephones, 
and switches, for use to connect to computer databases and global computer information networks; audio-visual teaching
apparatus, namely, movie projectors, slide projectors, and photographic projectors; computer software to facilitate 
development and evaluation of new technologies and commercialization of products; computer software platforms for the 
creation, management, reporting, and monitoring of performance of business negotiations, funding, licensing and 
purchasing agreements; computer software for the analysis of information and data relating to intellectual property.

Cl.35;Providing on-line business information in the field of intellectual property management and legal services; 
business consulting services in the field of corporate compliance with law and regulations and intellectual property 
management and legal services; advertising agency services; computerized on-line retail store services featuring record 
management tools; account auditing; business accounting; conducting business marketing consulting, marketing studies
and business research; consultancy related to tax accounting; auctioneering; business management and consultation; 
secretarial and clerical services; personnel placement and recruitment services; providing on-line information in the field 
of commercial administration of intellectual property management namely, providing current and historical commercial 
data related to patents; computer services, namely, compilation of information into online interactive computer databases 
featuring information relating to the analysis, evaluation and creation of patents, trademarks and designs.

Cl.38;Computer services, namely, leasing access time to on-line computer database in the field of intellectual property 
management and legal services.

Cl.41;Language translation services.

Cl.42;Database development services and computer engineering services; web page design and development services 
for others; computer software design for others; computer programming for others; computer services, namely, renting 
on-line computer database in the field of intellectual property management and legal services (term considered too vague 
by the International Bureau - rule 13(2)(b) of the Common Regulations); maintenance of computer software; updating of 
computer software for server for a global computer network; product research and development services for others; 
graphic art design; all provided via global computer information networks.

Cl.45;Providing legal information, namely, providing current and historical legal data related to patents and intellectual 
property assets; providing legal information services through on-line interactive databases featuring information relating 
to the licensing of intellectual property assets including analysis, evaluation and creation of patents and intellectual 
property assets; legal services, including legal research, representation, assistance, analysis, information and 
consultancy, in particular in the field of intellectual property; computer services, namely, provision of legal information 
and guidance in relation to patents and intellectual property assets; computer services, namely, providing legal 
information about protection and management of intellectual property rights in the field of patents and patent 
applications, trademarks and trademark applications and renewals; licensing of intellectual property management 
software; intellectual property consultation services in the nature of legal brand protection and intellectual property 
licensing services; legal services; legal research services; expert witness services in the field of intellectual property 
management and legal services.
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Priority claimed from 01/09/2016; Application No. : 1338558 ;Benelux 

3642872    06/12/2016
[International Registration No. : 1365035]
ADB SAFEGATE BVBA
Leuvensesteenweg 585 B-1930 Zaventem

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Electrical signaling, measuring, counting, recording, monitoring, open and closed-loop control and switching 
devices, electrical devices for input, processing, transmission, storage and output of data; data processing programs; 
airport docking systems, consisting of a laser scanner, lcd display modules, an operator control panel with programming 
and diagnostic capabilities, lcd screen, serial port, maintenance software and optional backup power supply; modems; 
optical data media; navigational instruments; anemometers; temperature indicators; radiotelegraphy sets; transmitters of 
electronic signals; satellite navigational apparatus; optical discs; electronic publications; nautical apparatus and 
instruments; mouse [data processing equipment]; downloadable computer programs; radar apparatus; monitors 
[computer hardware]; measuring instruments; electronic notice boards; mathematical instruments; distance recording 
apparatus; logs [measuring instruments]; chips [integrated circuits]; computer laptops; integrated circuits; floppy disks; 
interfaces for computers; electric display apparatus; connectors [electricity]; board computers; computers; simulators for 
the steering and control of vehicles; electrical connecting parts; data processing apparatus; electrical apparatus for 
commutation; processors (central processing units); directional compasses; magnetic encoders; scanners [data 
processing equipment]; mechanical signs; projection apparatus; observation instruments; monitors [computer 
programs]; testing apparatus not for medical purposes; steering apparatus, automatic, for vehicles; mouse mats 
(mousepads); magnetic data media; recorded computer programs; computer peripheral devices; transmitters 
[telecommunication]; surveying apparatus and instruments; telegraphs [apparatus]; meteorological instruments; compact 
discs [audio-video]; electric regulating apparatus; projection screens; readers [data processing equipment]; printed 
circuits; time recording apparatus; speed indicators; navigation apparatus for vehicles; electro-dynamic apparatus for the 
remote control of signals; counting apparatus; speed checking apparatus for vehicles; smart cards (cards with integrated 
circuits); signs, luminous; microprocessors; mileage recorders for vehicles; computer programs; compact discs [read-
only memory]; memories for data processing equipment; recorded operating system programs (for computers); computer 
hardware and peripherals; monitoring system for the supervision and control of airport craft airport operation which is 
comprised of a light monitoring and switch unit, a sensor interface unit, a series circuit filter, a series circuit modem and 
an industrial personal computer; all aforesaid goods for airports and ground traffic systems.

Cl.11;Lamps and lighting fixtures and distribution equipment (luminaires) therefore; airport runway lighting; all 
aforesaid goods for airports and ground traffic systems.

Cl.42;Installation of computer software; computer software design; computer system analysis; conversion of computer 
programs and data, other than physical alteration; graphic arts designing; conversion of data or documents from physical 
to electronic media; updating of computer software; recovery of computer data; computer programming; maintenance of 
computer software; duplication of computer programs; computer systems design; technical project studies; consultancy 
concerning computers; computer rental; engineering; rental of computer software; research and development for others 
in the fields of electrical engineering, electronics, information systems and lighting technology as well as technical 
planning, consultancy, engineering and technical supervision (monitoring) of processes and systems for quality 
assurance in these fields; construction and design planning and consultancy; development, programming and renting of 
data processing programs; computer hardware and hardware development; all aforesaid services for airports and ground 
traffic systems.
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3642874    19/04/2017
[International Registration No. : 1365258]
THE INSTITUTE OF MASTERS OF WINE
6 Riverlight Quay London SW11 8EA United Kingdom

Address for service in India/Agents address:
JOHN MATHEW & ASSOCIATES.
S/14, EMPIRE BUILDING OLD RAILWAY STATION ROAD COCHIN 682018 KERALA

Proposed to be Used
IR DIVISION
Cl.36;Provision of scholarships and bursaries.

Cl.39;Arranging visits to wine producing regions throughout the world; consultancy and research services relating to 
shipping and distribution of wine.

Cl.41;Provision of teaching, training and instructional services in all aspects of wine including but not limited to the art, 
science, production, purchase, shipping, distribution, retailing and business of wine and the masters of wine examination,
both direct and through interactive electronic media; the publication of course material and examination papers therefor; 
organisation of lectures, classes, mentoring, seminars, tastings, master classes, symposiums, exhibitions and tutorials 
for education purposes; arranging conferences, meetings; providing recognition and incentives by the way of awards, 
certificates, diplomas to individuals.

Cl.42;Research services relating to all aspects of wine including the art of wine growing and production, the 
identification and analysis of the constituents of products, sensory quality tests and scientific reports and expertise.

Cl.43;Advisory, consultancy and information services relating to wine and oenology; advisory, consultancy and 
information services relating to wine and food pairings; providing information and advice about wine characteristics; 
sommelier services for the provision of advice relating to wine, and wine and food pairings.
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Priority claimed from 03/10/2016; Application No. : 694164 ;Switzerland 

3642881    31/03/2017
[International Registration No. : 1365373]
ABB ASEA BROWN BOVERI LTD
Affolternstrasse 44 CH-8050 Zürich Switzerland

Address for service in India/Attorney address:
ANA LAW GROUP
Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, Elphinstone Road, Mumbai - 400013, India

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools as well as their parts including automated machines and machine tools as well as 
their parts; engines, drives for machines and hydraulic engines (other than engines for land vehicles); couplings and 
transmission devices (excluding those for land vehicles); electric generators and current generators, wind turbine 
generators; apparatus for handling and transporting included in this class; transport and handling belts; control devices 
for machines or motors; robots; turbocompressors; pumps; compressors; mills; floating or non-floating drilling rigs; 
elevator control devices.

Cl.9;Scientific, nautical, surveying, optical, weighing, measuring, analyzing, indicating, signaling, checking apparatus, 
instruments and devices, including parts for all the aforesaid goods; emergency (rescue) and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electric current and/or voltage, including parts for all the aforesaid goods; data processing equipment and computers; 
software; microprocessors; lasers not for medical use; chargers for electric storage batteries; timer switches (except for 
clockwork mechanisms); condensers (capacitors); electric collectors; terminals (electrified); electric wires, lines and 
cables; accumulator boxes and connection boxes; cable identification sheaths for electrical transmission lines and cable 
identification yarns for electrical transmission lines; cable ducts; inductors (electricity); magnetic recording media; semi-
conductors; electric and electronic apparatus, devices and instruments including parts thereof for the distribution and 
supply of energy, particularly alternative energy; electric and electronic apparatus, devices and instruments including 
parts thereof for the production of energy, particularly alternative energy by photovoltaic means ; fuel cells; electronic, 
magnetic and optical storage, floppy disks, magnetic disks, optical disks; data protection apparatus; computer peripheral 
devices; current and/or voltage inverters; current and/or voltage rectifiers; current converters; electrical connection parts; 
junction sleeves for electric cables; transistors, thyristors, electric diodes; semiconductor power elements; electrical 
transformers; electric resistances; distribution panels and cabinets; batteries; integrated switching circuits (chips); 
printed circuit boards; diagnostic apparatus (not for medical purposes); anti-interference devices; memories for 
apparatus for data processing; switching and distribution installations, in particular boards and switch desks, cables and 
push buttons; switches; electric relays; modems; electric ducts; connectors for electrical transmission lines; electric 
measuring and regulating apparatus in the form of voltage regulators; sensors; fuses and electrical safety devices 
included in this class; electric current switches; electric power distribution installations; voltmeters; electric and 
electronic installations for the (remote) control of automated industrial processes; automatic steering devices for 
vehicles; apparatus and installations for the transmission, distribution and control of electric current, included in this 
class; heavy current circuits; aerial cables for heavy currents; transformers; sockets, plugs and other contacts [electric 
connections]; solar cells ; electronic control devices for machines or motors; electric and electronic apparatus, devices 
and instruments including parts thereof for the production of energy, particularly alternative energy.

Cl.11;Apparatus for lighting, apparatus for heating, cooling and ventilation, including fans and sanitary installations; 
ventilation and air-conditioning installations; apparatus for steam generation, cooking, drying, ventilation and water 
distribution; solar collectors; heat pumps; ovens.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; steering gear for ships; aeronautical apparatus, 
machines and devices; driving motors for land vehicles, particularly for rail vehicles.

Cl.37;Construction; repair; installation services; servicing, commissioning and maintenance as well as installation 
works particularly for industrial installations; installation, implementation, maintenance and repair of computer hardware 
and office machines; maintenance of computer hardware, particularly computers and computer network installations; 
installation, maintenance, repair and noise suppression of machines and apparatus and electrical installations; 
installation and maintenance of oil pipelines; underwater construction; consultancy in connection with all the aforesaid 
services.

Cl.42;Scientific and industrial research; programming of programs for data processing; providing computer programs 
in data networks, in particular on the Internet and the World Wide Web; provision of technical information concerning the 
use of computers, computer hardware, software, computer databases and computer networks; testing of materials; 
services provided by an industrial designer; services provided by a packaging designer; quality control; underwater 
exploration; testing of raw materials; engineering services relating to environmental impact, advice in the field of energy 
saving, providing technical advice in connection with energy-saving measures, services provided by technical advisers in 
the field of energy saving and energy performance; computer software design, particularly in the field of computer 
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security; network engineers" services including computer and network security consulting; scientific and industrial 
research in the field of network technology; software updating; carrying out chemical analyses; oil prospecting; oil-well 
testing; preparation of analyses for oil-field exploitation; oil-field surveys; physics research; chemical research; services 
provided by a physicist; computer consulting services, particularly in the field of technical security; reconstitution of 
computer data; software maintenance; computer system analyses; research and development services for new products; 
research in the field of machine construction and engineering; technical surveys; engineering work including advice 
provided by engineers, particularly consultation in the field of technical security; construction drafting; technical project 
studies as well as related consulting; rental of software and data processing apparatus; software development; services 
provided by an engineer.
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Priority claimed from 13/01/2017; Application No. : 4329134 ;France 

3642889    12/06/2017
[International Registration No. : 1364963]
KEOLIS
20-22 rue Le Peletier F-75009 PARIS France

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable computer software applications, in particular for the urban transport of passengers, the 
management of multimodal transport tickets, public transport route calculation, traffic information, the purchase and 
validation of public transport tickets online, the management of car parks, the purchase and validation of car park tickets 
online and information for users of car parks; memory, microprocessor, magnetic or chip cards, access control 
apparatus; payment methods with a magnetic code or an electronic chip of paper and/or plastic; access cards, travel 
cards, travel cards on transport networks, magnetic cards and badges enabling a transport user to pass through an 
automatic door, remote recognition terminals, remote recognition terminals for magnetic badges, magnetic cards and 
mobile phones; computer system for monitoring the activity of a fleet of transport vehicles and drivers thereof; computer 
system for the provision, in real-time, of information to users of vehicles for transporting persons.

Cl.35;Organization of exhibitions or events for commercial or advertising purposes; online advertising on a computer 
network; publication of advertising texts; dissemination of advertisements.

Cl.36;Issuance of transport documents (financial affairs); financing of transport documents (financial affairs).
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Cl.38;Telecommunications; remote transmission of information for a centralized ticket management system for the 
multimodal public transport of persons; services for displaying information, namely the transmission of information and 
electronic display (telecommunication) of information, particularly images and videos, held in data banks stored on 
computers and enabling a journey to be planned before it is carried out on public transport; on-line data transmission 
services via server centers or computer terminals in the field of transport, travel and car parks; electronic messaging; 
communication via computer terminals on the Internet.

Cl.39;Transport; transport of people; transport of persons on-demand, transport of persons with reduced mobility; 
transport of passengers in chauffeur-driven vehicles (VTC); information relating to transport of persons; information 
relating to compliance with public transport regulations; reservations for the transport of persons; organization of 
transport of persons and transportation networks for persons; provision of public transport routes (information on public 
transport); information on public transport, namely route planning for public transport (navigation); assistance in route 
planning (information on public transport); booking of tickets for public transport; parking services, parking space rental, 
operation and management of parking spaces and lots; organization consulting in the fields of transport, travel, car 
parking; booking of parking spaces by telephone and via the Internet; information services relating to car parks and 
traffic; on-demand provision of vehicles (car-sharing); rental of vehicles, especially bicycles; organization services for a 
vehicle, and especially bicycle, rental network; rental of parking spaces for bicycles.

Cl.42;Design, development and updating of computer software, especially software for the management of public 
transport networks, the management of multimodal transport tickets, urban transport of passengers, public transport 
route calculation, traffic information, the purchase and validation of public transport tickets online, the management of 
car parks, the purchase and validation of car park tickets online and information for users of car parks.
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Priority claimed from 18/03/2016; Application No. : 86945985 ;United States of America 

3642932    14/07/2017
[International Registration No. : 1339243]
FLEX LTD.
No. 2 Changi South Lane Singapore 486123 SG

Proposed to be Used
IR DIVISION
Cl.35;Supply chain management services; supply chain logistics, reverse logistics and logistics management services 
in the fields of automotive products, agricultural equipment, lighting, computers, computer storage devices, 
telecommunication products, mobile phones, computer networking products, plastics, circuit boards, electronics, 
chemical coatings, ceramic coatings, apparel, energy storage and conservation equipment and parts, solar equipment 
and parts, electrical power supplies, battery chargers, battery monitors, power line conditioners, aerospace equipment 
and parts, security and defense systems and parts and medical devices and equipment for others; procurement services 
for others, namely, purchasing of electronics, computer hardware and computer software, computer systems and 
components for others; inventory management services for others; business consulting and information services; 
transportation logistics services, namely, arranging the transportation of goods for others.

Cl.37;Installation of automotive products, agricultural equipment, lighting, computers, computer storage devices, 
telecommunication products, mobile phones, computer networking products, plastics, circuit boards, electronics, 
chemical coatings, ceramic coatings, energy storage and conservation equipment and parts, solar equipment and parts, 
electrical power supplies, battery chargers, battery monitors, power line conditioners, aerospace equipment and parts, 
security and defense systems and parts and medical devices and equipment.

Cl.39;Transportation of goods; transportation logistics services, namely, arranging the transportation of goods for 
others.

Cl.40;Custom manufacture of goods, namely, automotive products, agricultural equipment, lighting, computers, 
computer storage devices, telecommunication products, mobile phones, computer networking products, plastics, circuit 
boards, electronics, chemical coatings, ceramic coatings, apparel, energy storage and conservation equipment and parts, 
solar equipment and parts, electrical power supplies, battery chargers, battery monitors, power line conditioners, 
aerospace equipment and parts, security and defense systems and parts and medical devices and equipment for others; 
technical support services, namely, providing technical advice related to the manufacture of automotive products, 
agricultural equipment, lighting, computers, computer storage devices, telecommunication products, mobile phones, 
computer networking products, plastics, circuit boards, electronics, chemical coatings, ceramic coatings, apparel, energy 
storage and conservation equipment and parts, solar equipment and parts, electrical power supplies, battery chargers, 
battery monitors, power line conditioners, aerospace equipment and parts, security and defense systems and parts and 
medical devices and equipment; information, consultancy and advisory services relating to all the aforementioned 
services.

Cl.42;Engineering services; product development services; product design; engineering; research and development 
and testing services of new products; design and testing for new product development; information, consultancy and 
advisory services relating to all the aforementioned services.
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Priority claimed from 12/10/2016; Application No. : 015913031 ;European Union 

3643199    11/04/2017
[International Registration No. : 1365525]
CLAY PAKY S.p.A.
Via Pastrengo, 3/B I-24068 Seriate Italy

Proposed to be Used
IR DIVISION
Cl.9;LEDs (light-emitting diodes) and LED (light-emitting diode) displays, LED panels for displaying videos or images, 
electronic regulating and control devices for the operation of LEDs (light-emitting diodes); apparatus and instruments for 
controlling lighting including apparatus and instruments for controlling stage lighting, computer controls for lighting 
apparatus and instruments, control consoles for lighting apparatus and instruments, programmable controls for lighting 
apparatus and instruments, remote control apparatus for lighting apparatus and instruments, audio sensitive controls for 
lighting apparatus and instruments; lighting control software including lighting control software for use in commercial 
and industrial facilities, in theatres, in night clubs and at concerts, lighting control software for use in stage lighting 
apparatus and instruments and for controlling stage lighting apparatus and instruments; cables, connectors and switches 
for stage lighting apparatus and instruments.

Cl.11;Lighting equipment and apparatus; stage lighting apparatus and instruments, including floodlights, parabolic 
aluminized reflector [PAR] lights, strip lights, spotlights, ellipsoidal reflector spotlights, swivelling spotlights, parabolic 
reflector spotlights, moving head lighting (stage lighting apparatus); filters for lighting apparatus and instruments, filters 
for use with lighting apparatus and instruments, colour filters for use with lighting apparatus and instruments, light 
screens and filters for lighting apparatus and instruments; apparatus and instruments for effect lighting including moving 
head lighting (effect lighting apparatus), roller scanner lighting apparatus, strobe lights (light effects); computer 
controlled lighting apparatus and instruments; decorative electric lighting apparatus; LED (light emitting diodes) 
luminaires, LED (light emitting diodes) lighting fixtures; HID (high intensity discharge) luminaires, HID (high intensity 
discharge) lighting fixtures; halogen luminaires, halogen lighting fixtures; lights for use in displays, commercial, 
industrial, residential, and architectural accent lighting applications, wash light projectors, architectural up-lights for 
installation in the ground, on ceilings or on walls; fluorescent luminaires; fibre illuminators (light sources for fibre-optic 
cables); laser light projectors; fans for use with smoke generating machines; light projectors comprising lighting fixtures 
for projection of patterns, images, logos, text or shapes; parts for the aforesaid goods, included in class 11.

Cl.42;Technical planning of lighting installations and consultancy relating thereto, scientific and industrial research; 
creating programmes for data processing; architecture and interior design, in particular in the field of lighting; providing 
of planning and simulation programs for lighting applications, including via the internet through rental of software.
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3648782    04/08/2017
[International Registration No. : 1366711]
Lizzie Fortunato Jewels, LLC
153 Essex Street, 2B New York NY 10002 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Jewelry.

Cl.18;Leather goods, namely, handbags.
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3648853    10/04/2017
[International Registration No. : 1366028]
PHC CO., LTD.
56, Techno sunhwan-ro 1-gil, Yuga-myeon, Dalseong-gun Daegu Republic of Korea

Address for service in India/Attorney address:
D. P. AHUJA & CO.
14/2, PALM AVENUE, CALCUTTA - 700019

Proposed to be Used
IR DIVISION
Cl.6;Metal latches for vehicle doors; locks of metal for vehicles.

Cl.12;Clutches for land vehicles; shock absorbing springs for vehicles; shock absorbers for automobiles; brakes for 
vehicles; brake discs for vehicles; brake pads for automobiles; gear boxes for land vehicles; reduction gears for land 
vehicles; motors for land vehicles; couplings for land vehicles; transmissions for land vehicles; vehicles for locomotion 
by land, air, water or rail; doors for automobiles; automobile bodies; automobile chassis; sun-blinds adapted for 
automobiles; automobile hoods; security devices in the nature of metal or steel plates for automotive aftermarket car and 
truck applications that are affixed to the vehicle to reinforce or strengthen door handles; manual, electrical and electronic 
window control systems for vehicles; door guards for automobiles.
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Priority claimed from 24/03/2017; Application No. : 16502941 ;European Union 

3648857    31/07/2017
[International Registration No. : 1367046]
Absortech International AB
Tryckerivägen 4 SE-311 44 Falkenberg Sweden

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; condensation-preventing chemicals; desiccants; natural desiccants for use in refrigeration; 
natural desiccants for the control of humidity; fillers for drying agents; desiccants for absorbing moisture; moisture 
displacers; absorption agents.

Cl.11;Dehumidifiers; industrial dehumidifiers; installations for de-humidifying; evaporators; refrigerating apparatus; air 
heat recovery installations; hot air heating apparatus; apparatus for ventilating; apparatus for controlling temperature in 
central heating radiators [valves]; air circulation apparatus; cold air blowing apparatus; humidification apparatus for use 
with air conditioning apparatus; electric space cooling apparatus; drying installations; drying apparatus and installations; 
apparatus for drying; refrigerated compressed air dryers; installations for airing; drying apparatus for chemical 
processing; ventilating fans; electrically powered fans for ventilation purposes; air balancing dampers; air control 
dampers; air inductor apparatus [ventilation]; extractor units [ventilation].
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 24/03/2017; Application No. : 016502841 ;European Union 

3648869    31/07/2017
[International Registration No. : 1367048]
Absortech International AB
Tryckerivägen 4 SE-311 44 Falkenberg Sweden

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; condensation-preventing chemicals; desiccants; natural desiccants for use in refrigeration; 
natural desiccants for the control of humidity; fillers for drying agents; desiccants for absorbing moisture; moisture 
displacers; absorption agents.

Cl.11;Dehumidifiers; industrial dehumidifiers; installations for de-humidifying; evaporators; refrigerating apparatus; air 
heat recovery installations; hot air heating apparatus; apparatus for ventilating; apparatus for controlling temperature in 
central heating radiators [valves]; air circulation apparatus; cold air blowing apparatus; humidification apparatus for use 
with air conditioning apparatus; electric space cooling apparatus; drying installations; drying apparatus and installations; 
apparatus for drying; refrigerated compressed air dryers; installations for airing; drying apparatus for chemical 
processing; ventilating fans; electrically powered fans for ventilation purposes; air balancing dampers; air control 
dampers; air inductor apparatus [ventilation]; extractor units [ventilation].
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Priority claimed from 27/03/2017; Application No. : 016508384 ;European Union 

3648904    31/07/2017
[International Registration No. : 1366534]
Absortech International AB
Tryckerivägen 4 SE-311 44 Falkenberg Sweden

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; condensation-preventing chemicals; desiccants; natural desiccants for use in refrigeration; 
natural desiccants for the control of humidity; fillers for drying agents; desiccants for absorbing moisture; moisture 
displacers; absorption agents.

Cl.11;Dehumidifiers; industrial dehumidifiers; installations for de-humidifying; evaporators; refrigerating apparatus; air 
heat recovery installations; hot air heating apparatus; apparatus for ventilating; apparatus for controlling temperature in 
central heating radiators [valves]; air circulation apparatus; cold air blowing apparatus; humidification apparatus for use 
with air conditioning apparatus; electric space cooling apparatus; drying installations; drying apparatus and installations; 
apparatus for drying; refrigerated compressed air dryers; installations for airing; drying apparatus for chemical 
processing; ventilating fans; electrically powered fans for ventilation purposes; air balancing dampers; air control 
dampers; air inductor apparatus [ventilation]; extractor units [ventilation].

5011



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 24/03/2017; Application No. : 016502874 ;European Union 

3649013    31/07/2017
[International Registration No. : 1367045]
Absortech International AB
Tryckerivägen 4 SE-311 44 Falkenberg Sweden

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; condensation-preventing chemicals; desiccants; natural desiccants for use in refrigeration; 
natural desiccants for the control of humidity; fillers for drying agents; desiccants for absorbing moisture; moisture 
displacers; absorption agents.

Cl.11;Dehumidifiers; industrial dehumidifiers; installations for de-humidifying; evaporators; refrigerating apparatus; air 
heat recovery installations; hot air heating apparatus; apparatus for ventilating; apparatus for controlling temperature in 
central heating radiators [valves]; air circulation apparatus; cold air blowing apparatus; humidification apparatus for use 
with air conditioning apparatus; electric space cooling apparatus; drying installations; drying apparatus and installations; 
apparatus for drying; refrigerated compressed air dryers; installations for airing; drying apparatus for chemical 
processing; ventilating fans; electrically powered fans for ventilation purposes; air balancing dampers; air control 
dampers; air inductor apparatus [ventilation]; extractor units [ventilation].
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Priority claimed from 23/02/2017; Application No. : 016396962 ;European Union 

3649268    03/08/2017
[International Registration No. : 1366787]
Trojan Label ApS
Marielundvej 46 DK-2730 Herlev Denmark

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; industrial printing machines; printing machines for commercial use; industrial labeling 
machines.

Cl.9;Desktop printers; laser printers; inkjet printers; inkjet label printers.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

3649567    10/04/2017
[International Registration No. : 1366232]
ROBOTIME TECHNOLOGY (SUZHOU) CO., LTD.
Room 303, Building A2, BioBay, No. 218, Xinghu Street, Suzhou Industrial Park Jiangsu China

Address for service in India/Attorney address:
H. K. ACHARYA & COMPANY
HK Avenue, 19 Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer operating programs, recorded; computer peripheral devices; computer software, recorded; optical discs; 
electronic publications, downloadable; computer programs [downloadable software]; computer game software; video 
game cartridges; animated cartoons.

Cl.28;Game apparatus other than those adapted for use with an external display screen or monitor; toys; building 
blocks [toys]; dolls; mobiles [toys]; plush toys; toy vehicles; jigsaw puzzles; smart toys; ornaments for Christmas trees, 
except illumination articles and confectionery; amusement and game apparatus adapted for use with an external display 
screen or monitor.

Cl.42;Industrial design; packaging design; dress designing; computer software design; updating of computer software; 
maintenance of computer software; conversion of data or documents from physical to electronic media; hosting 
computer sites [web sites]; conversion of computer programs and data, other than physical conversion; providing search 
engines for the internet.
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Priority claimed from 16/12/2016; Application No. : 201615162 ;Norway 

3649625    15/06/2017
[International Registration No. : 1366338]
AVINOR FLYSIKRING AS
Postboks 150 N-2061 GARDERMOEN Norway

Address for service in India/Agents address:
PARKER & PARKER COMPANY.
A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. ROAD, AHMEDABAD - 380 009. INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Software and hardware for remotely operated air navigation services and air traffic control services; software and 
hardware for local flight information and alarm services rendered at a non-controlled landing ground and to aircrafts 
within the unit"s area of responsibility (AFIS).

Cl.39;Air navigation services and air traffic control services; remotely operated air navigation services and air traffic 
control services (multi and single operation towers); counselling services for remotely operated air navigation services 
and air traffic control services; operation and infrastructure of remotely operated air navigation and air traffic control 
services; air navigation services and air traffic control services using camera and sensor technology for transport 
services; local flight information and alarm services rendered at a non-controlled landing ground and to aircrafts within 
the unit"s area of responsibility (AFIS).

Cl.42;Development and design of software and hardware for remotely operated air navigation services and air traffic 
control services; development and design of software and hardware for local flight information and alarm services 
rendered at a non-controlled landing ground and to aircrafts within the unit"s area of responsibility (AFIS).
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Priority claimed from 03/05/2016; Application No. : UK00003162590 ;United Kingdom 

3649929    01/11/2016
[International Registration No. : 1366126]
Winning Moves UK Limited
Lyntonia House, 7 Praed Street, Paddington London W2 1NJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer games; computer games programs (software); computer programs for video and computer games; 
computer application software for mobile phones; none of the aforesaid goods relating to football magazines or 
publications.

Cl.28;Games and playthings; apparatus for playing games; apparatus for playing electronic games; trading cards (card 
game); card games; hand held electronic games apparatus for use with television receivers only; none of the aforesaid 
goods relating to football magazines or publications.

Cl.41;Electronic games services, including provision of computer games on line or by means of a global computer 
network; organisation of competitions; organisation of games; none of the aforesaid services relating to football 
magazines or publications.
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Priority claimed from 14/09/2016; Application No. : 2016-100357 ;Japan 

3650152    10/03/2017
[International Registration No. : 1367557]
OMRON CORPORATION
801, Minamifudodo-cho, Horikawahigashiiru Shiokoji-dori, Shimogyo-Ku, Kyoto-Shi Kyoto 600-8530 Japan

Address for service in India/Attorney address:
LALL LAHIRI AND SALHOTRA
RCY HOUSE, PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA, GURGAON-122001 (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Computer software for cloud storage; devices for processing, sending and storing database information; computer 
software for storing and managing data; computer program for security management of databases; electrical 
communication machines and instruments used for connecting to communications networks; computer network servers; 
computer network routers; computer network hubs; cables for computer networks; computer networking hardware; 
communication software for connecting computer network users; computer programs for network management.

Cl.35;Provision of commercial information from online databases; provision of information and advisory services 
regarding compilation and systemization of information into computer databases; database management; provision of 
business information by means of databases; business data analysis; business management analysis; market research 
and market analysis.

Cl.37;Repair and maintenance of computer hardware; computer hardware installation and repair; installation of 
hardware for computer systems; repair and maintenance of computer network machines and peripheral devices; 
installation of computer network wiring; repair and maintenance of electrical communication machines and instruments, 
other than telephone apparatus, radio receivers and television receivers.

Cl.42;Cloud computing; provision of cloud storage; electronic storage services for archiving databases; database 
design and development; rental of database servers; designing and development of software for database management; 
installation, maintenance and updating of software for database management; computer programming, design and 
maintenance of computer programs; provision of computer programs for database management and information relating 
thereto; provision of computer programs on data networks; designing and development of data processing systems; 
remote computer backup services; troubleshooting of computer software problems [technical support]; analysis of 
technical data; analysis of computer systems for networks.
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3650157    13/01/2017
[International Registration No. : 1367535]
Subway IP Inc.
700 South Royal Poinciana Blvd. Ste 500 Miami Springs FL 33166 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Salads made with various ingredients, namely fruit, garden and vegetable salads; milk; fruit; potato chips; 
processed apples.

Cl.30;Sandwiches and wraps for consumption on or off the premises; baked goods for consumption on or off the 
premises; snacks namely pretzels, corn chips, tortilla chips, puffed corn curls, popped corn, cakes, pastries, cookies; 
dressings for salads, salad dressings used on salads, combination meals consisting primarily of a sandwich, a snack and 
for consumption on or off the premises, coffee, tea, iced tea (term too vague in the opinion of the International Bureau – 
Rule 13(2)(b) of the Common Regulations).

Cl.32;Beverages (term too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations), 
fruit juices, vegetable juices, soft drinks, bottled drinking water, tea flavored beverages, coffee flavored beverages, for 
consumption on or off the premises; soft drink.

Cl.35;Consumer loyalty services for commercial, promotional and advertising purposes, namely providing an incentive 
rewards programs for customers through the issuance and processing of customer loyalty points and credits, and loyalty 
cards for the purchase of goods and services, and providing contests, sweepstakes, games and prizes; administration of 
an incentive rewards program enabling participants to obtain discounts and complimentary goods and services through 
membership; online ordering services in the field of restaurant take-out and delivery; retail services relating to food and 
drink.

Cl.43;Restaurant services, namely providing of food and beverages for consumption on and off the premises; 
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restaurant services featuring sandwiches; catering services; eat-in and take-out food restaurant services; restaurant 
featuring home delivery.
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Priority claimed from 01/11/2016; Application No. : 30 2016 031 200 ;Germany 

3650159    27/04/2017
[International Registration No. : 1367539]
MERCK KGAA
Frankfurter Str. 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.3;Laundry detergents; household detergents; cleaning preparations; soaps; shampoos; body shampoos; 
antiperspirant soaps; deodorants and antiperspirants; essential oils, cosmetics, hair lotions; skin creams; skin lotions; 
shower gels; massage creams, not for medical purposes; massage oils and lotions; dentifrices; sunblock [cosmetics]; 
sunscreen preparations.

Cl.5;Pharmaceutical preparations; medical preparations; sanitary preparations for medical purposes; dietetic foods 
adapted for medical use; dietary supplements for humans with added vitamins, minerals, medicinal herbs, oil and fat 
derivatives and trace elements; cod liver oil; laxatives; plasters, materials for dressings, medicated patches; medicated 
creams; disinfectants; preparations for destroying vermin; fungicides; medicated soaps; antibacterial soaps; disinfectant 
soaps.

Cl.9;Communication devices featuring voice, data or image transmission; digital electronic devices for recording, 
organizing, transmitting, manipulating, reviewing and receiving text, data, images and audio files; personal electronic 
devices for recording, organizing, transmitting, manipulating, reviewing and receiving text, data, images and audio files; 
downloadable computer software for recording, organizing, transmitting, receiving, manipulating, reviewing and 
transcribing text, data, audio and video content for use with communications equipment, devices and accessories; data 
processing equipment; computer software; electric conductivity measuring apparatus; software applications for health 
and wellness purposes.

Cl.10;Electrodes for medical use; apparatus for use in medical analysis, body electric conductivity measuring and 
recording apparatus; medical instruments; therapeutic apparatus; medicine dispensers, especially for pills, capsules, 
tablets and syrup; mechanical, electric or electronical containers (dispensers) for medication.

Cl.21;Electric combs and other apparatus for the treatment of the hair and scalp.

Cl.28;Dolls; electronic games; games; toys.

Cl.29;Protein-milk-based nutritional drink mixes as meal replacement; processed meat, fish, poultry, game, fruit and 
vegetables (preserved, frozen, dried and cooked); jellies, jams, compotes; edible oils and fats; edible oils derived from 
fish and seafood; edible seaweed; foods prepared from fish; dairy products; milk beverages (milk predominating); 
fermented milk; beverages containing lactic acid bacteria; instant soup; soup mixes.

Cl.30;Coffee, tea, cocoa and artificial coffee; carbohydrate-based nutritional drink mixes as meal replacement; 
carbohydrate preparations for food; honey and other bee products for nutritional purposes; yeast and other yeast 
products for food; sugar, rice, tapioca, sago, flour and cereal preparations, bread, pastry and confectionery, ices; treacle; 
baking powder; salt, mustard; vinegar, sauces, in particular fondue and barbecue sauces, seasoning sauces, pasta 
sauces, tomato sauces and ketchup; ready-made pasta meals; pasta and noodles; pastry seasoning products and sauces,
including concentrates; culinary binding agents for preparing sauces, soups and casseroles of all kinds; snacks, ready-
made and semi-prepared meals as well as partial preparations, mainly consisting of carbohydrates; breakfast cereals 
containing fibre.

Cl.32;Non-alcoholic drinks; fruit beverages and fruit juices; syrups for beverages; preparations for making beverages; 
powders for effervescing beverages; pastilles for effervescing beverages; energy drinks.

Cl.35;Advertising; business management; business administration; personnel management consultancy; career 
consultancy (other than education, vocational training and teaching consultancy); support for employees with regard to 
business matters; retail store services concerning healthcare products, medicines, pharmaceutical products, medical 
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devices, vitamins and supplements; updating of medical and scientific information and data in computer databases.

Cl.39;Packaging of goods; delivery of goods; chauffeur services; storage/warehousing.

Cl.41;Education; providing of training; sporting and cultural activities.

Cl.42;Medical research including the collection and analysis of data, that have been imposed with medical apparatus 
and instruments; software design; technical analysis of data; digitalization of documents (scan) with medical and 
scientific information and data; assessment of scientific information and data.

Cl.44;Medical analysis services relating to the treatment of persons; pharmacy advice; advice in the field of health and 
wellness via a website providing health and wellness services, including personal and group assessments, routine and 
maintenance schedules; medical evaluation, also online medical services and care; advisory services relating to medical 
problems, nutrition and weight control; healthcare consultancy; services provided by convalescent homes; domestic 
healthcare services; assessment of medical information and data.

5021



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

 

Priority claimed from 30/01/2017; Application No. : 016301806 ;European Union 

3651447    12/07/2017
[International Registration No. : 1368250]
METALCASTELLO S.P.A.
Via Don Fornasini, 12 I-40030 CASTEL DI CASIO (BOLOGNA) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, in particular plough, reapers and harvesting machines (tractor-towed agricultural 
implements); motors and engines (except for land vehicles); machine coupling and transmission components (except for 
land vehicles); agricultural implements other than hand-operated; gear wheels for machines; slewing gear; gear units for 
machines; gear units, other than for land vehicles; gears for machines; gearing for air vehicles; transmissions for water 
vehicles; water precipitators.

Cl.12;Vehicles; apparatus for locomotion by land, air or water, motorised land vehicles, two and four-wheel drive off-
road vehicles, utility vehicles, automobiles, tractors, bicycles, tricycles, tyres and inner tubes, engines, parts, accessories 
and components thereof, including instruments therefore, accessories and parts used in assembling of motor vehicles, 
engines for vehicles; pinions for land vehicles; camshafts for land vehicles; transmission shafts for land vehicles; 
transmission gears for land vehicles; gears for cycles; rudder gear; gears for vehicles; tow bars.
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Priority claimed from 28/11/2016; Application No. : 016103335 ;European Union 

3651459    24/05/2017
[International Registration No. : 1367565]
Jacques Britt Internationale Moden GmbH
Herforder Str. 184 33609 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.14;Jewels, ornaments [jewellery, jewelry (Am.)], horological and chronometric instruments, wristwatches, 
watchstraps, chains [jewelry], bracelets, bracelets, earrings, earrings, rings [jewellery, jewelry (Am.)]; cuff links, tie pins, 
tie bars, ornamental pins; precious and semi-precious gems; amulets [jewellery, jewelry (Am.)], pendants, key rings 
[trinkets or fobs], key rings and key chains, identity plates of precious metal, pins being jewelry, brooches [jewelry], paste 
jewellery [costume jewelry (Am.)]; cases adapted for jewellery, cases [fitted] for clocks, jewel cases, boxes of precious 
metal; body jewellery, pet jewelry, figures of precious metal, medals, coins, ingots of precious metals.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes, namely 
handbags, bags for men, trunks and travelling bags, travel bags, trolley travel bags, document cases, portfolios, 
briefcases, attaché cases, work bags, belt bags, bumbags and hip bags, pouches of leather and imitations of leather, 
purses (not of precious metal), money pouches (not of precious metal), pocket wallets; empty toiletry bags, travelling 
sets, vanity cases; beach bags, casual bags, bags for campers, net bags for shopping, shopping bags, key cases made of 
leather, credit-card holders, straps (leather -), straps for luggage, backpacks, satchels, kit bags, knitting bags, travel 
garment covers, shore bags; umbrellas, parasols, walking sticks, walking staffs.

Cl.25;Clothing, knitwear [clothing], woven clothing, articles of knitted clothing; leisurewear, casualwear; clothing for 
sports; evening wear, denims [clothing], leather clothing; shirts, in particular men's shirts, casual shirts, casual shirts, 
polo shirts, business shirts, short-sleeve shirts, long-sleeved shirts, woven shirts, collared shirts, casual shirts, polo 
shirts, rugby tops, aloha shirts, suit shirts, button down shirts, shirts for suits, dinner shirts, dress shirts; tee-shirts, polo 
shirts, sweat shirts, overshirts, sweaters, hooded pullovers; blouses, chemisettes [shirt fronts], sweaters, slipovers, 
waistcoats; suits, coats, jackets [clothing], sleeveless jackets, blazers, shirt jackets, blousons, blousons, shirt blousons, 
duffel coats, parkas, combinations [clothing]; dresses, skirts; headscarves, scarfs, shawls; belts [clothing]; trousers, 
shorts, sports trousers; neck scarfs [mufflers]; pocket squares; ascots; cuffs; underclothing, sports underclothing; 
sleepwear, dressing gowns; socks, stockings, neckties, gloves; headgear; beachwear and swimwear; bathing trunks, 
bathing suits, bikinis, swimming shorts, beach shorts, bermuda shorts, bath robes, beach clothes and beach robes; 
articles of knitwear, namely pullovers, slipovers, jackets [clothing], blousons, shirt blousons, waistcoats, sweaters, coats, 
gowns, skirts, trousers, shirts, blouses, caps [headwear], head scarves, shawls, neck scarfs [mufflers], stockings, socks, 
neckties, gloves [clothing] and bed jackets; all the aforesaid goods for women, men and/or children.
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Priority claimed from 18/02/2017; Application No. : 16384901 ;European Union 

3651473    30/06/2017
[International Registration No. : 1368212]
CELLINK AB
Arvid Wallgrens Backe 20 SE-413 46 Göteborg Sweden

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN
B-4/158 SAFDARJUNG ENCLAVE, NEW DELHI-110029, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Three-dimensional [3D] bioprinters (3D bioprinters); computerised equipment (machines) for the generation of 
three-dimensional shaped parts; machines for manufacturing three dimensional models, namely, computer-aided 
modeling devices; computer-aided additive machines for manufacturing three-dimensional objects; machines for 
manufacturing three dimensional models, namely, computer-aided modeling devices incorporating computer hardware 
and software; computer-aided auxiliary equipment for the manufacture of three-dimensional objects incorporating 
computer hardware and software; 3D printers.

Cl.40;3d printing services; rental of 3d printers; custom manufacture of three-dimensional shaped parts using rapid 
prototyping equipment; 3d bioprinting.
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Priority claimed from 09/01/2017; Application No. : 016233504 ;European Union 

3651502    06/07/2017
[International Registration No. : 1367684]
istyle USA, Inc. 
2711 Centerville Road, Suite 400, New Castle County Wilmington DE 19808 US

Proposed to be Used
IR DIVISION
Cl.9;Mobile apps; downloadable publications.

Cl.35;Rental of advertising space on web sites; providing and rental of advertising space on the internet; subscriptions 
(arranging of) to books, reviews, newspapers or comic books; presentation of goods and services; on-line trading 
services in which seller posts products to be auctioned and bidding is done via the internet; online retail store services 
relating to cosmetic and beauty products; consumer market information services; providing consumer product 
information relating to cosmetics; providing consumer product information relating to food or drink products; commercial 
information and advice services for consumers in the field of cosmetic products; commercial information and advice 
services for consumers in the field of beauty products; commercial information and advice services for consumers in the 
field of make-up products.

Cl.38;Providing access to e-commerce platforms on the internet; providing access to platforms and portals on the 
internet; chatroom services; providing Internet chat rooms; providing internet chatrooms and internet forums; providing 
on-line chatrooms and electronic bulletin boards for transmission of messages amongst users.

Cl.41;Publishing of reviews; providing electronic publications.
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Priority claimed from 15/03/2017; Application No. : 87372391 ;United States of America 

3652551    01/08/2017
[International Registration No. : 1368548]
PRINCE CASTLE LLC
355 East Kehoe Blvd. Carol Stream IL 60188 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.6;Metal food holding bins.

Cl.8;Hand-operated slicers; blade cartridges for hand-operated slicers; vegetable slicers; bagel slicers; hand-operated 
food dicers; hand-operated lettuce cutters; hand-operated choppers; vegetable corers; hand-operated tools for spreading 
butter; hand-operated pumps for sauces and condiments.

Cl.9;Food timers; electronic controllers for controlling restaurant equipment.

Cl.11;Electric toasters; electric foods warming units for institutional food services; warming drawers for kitchens; 
cooking utensils, namely, electric condiment and sauce dispensers.

Cl.21;Rolling pins; cleaning brushes for kitchen items, splatter screens, and grill scrapers for restaurant grills; meat 
forms in the form of molds used for grilling food; egg rings; portion control forms in the form of molds for cooking hash 
brown potatoes; squeeze-activated and pump-activated condiment and sauce dispensers; cooking utensils, namely, wire 
baskets; serving scoops for French fries.
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3652571    10/05/2017
[International Registration No. : 1368183]
FORMA VITA BULGARIA AD
222A, 6-ti septemvri bul. Plovdiv Bulgaria

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; mixer faucets for plumbing, sinks, bath tubs, whirlpool baths; toilet bowls; toilet seats.

Cl.19;Building materials (non-metallic), wall and floor tiles (ceramic) for bathrooms and kitchens; non-metallic rigid 
pipes for building; asphalt, pitch and bitumen; transportable constructions not of metal; monuments, not of metal; rock 
materials for use in making countertops.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.
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Priority claimed from 22/09/2016; Application No. : 1339790 ;Benelux 

3652695    17/03/2017
[International Registration No. : 1367917]
J.D.M. SOFTWARE B.V.
Hellingkade 9 NL-3144 EJ Maassluis

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer software and hardware for data storage, computer servers and 
networks; computer servers, blade servers, computer network adapters, computer chassis, network extenders, network 
adapters and software used in the management and operation thereof, sold as a unit; computer network servers, 
switches, routers and hubs; computer hardware and software for interconnecting, managing, monitoring, optimizing, 
securing and operating computer networks, storage systems and telecommunication systems; computer software for 
data storage virtualization; computer software for use in data centres for network automation, network optimization, 
network management, network configuration and deployment of software applications over networks; telecommunication 
switches, namely, ethernet switches, data center switches and unified fabric switches; network access server hardware 
and operating software; computer software for data analytics; computer software for data storage analytics; operating 
system software; computer programs for managing computer systems and computing processes in an information 
technology environment; computer storage devices; computers, computer servers and computer storage apparatus, 
namely, storage systems for storage and backup of electronic data either locally or via a telecommunications network; 
computer software and hardware for software defined storage; integrated it systems comprising computer, computer 
storage and networking hardware and software for converged infrastructure; computer software for voice over internet 
protocol (voip); computer software for enabling messaging and instant messaging via the internet; computer software for 
use in simple message service (sms) and multimedia message service (mms); computer software for voice calling, voice 
mailing, call forwarding, video calling, video conferencing, simple message service (sms), instant messaging, screen 
sharing, digital file transfer between users and user presence indication, all of the aforementioned communication 
functions being made available to users within one software application graphical user interface and all communications 
arising from such functions being transmitted via the internet or via a peer-to-peer computer network; voice over internet 
protocol (voip), private branch exchange (pbx), public switch telephone network (pstn) and session initiation protocol 
(sip) computer software; unified communications (uc) computer software for simultaneous voice calling, video calling, 
video conferencing, voice mailing, simple message service (sms), instant messaging, screen sharing, digital file transfer 
between users and user presence indication, or at least two such communication functions simultaneously, all of the 
aforementioned communication functions being made available to users within one software application graphical user 
interface; instruction manuals in electronic format sold with the products mentioned above.

Cl.38;Providing access to an internet website portal that features information in the fields of information technology, 
computer networking and telecommunications technology; providing access to an internet website portal in the fields of 
technology and software development that enables users to track and manage inventory of networking equipment and 
software, obtain information about software releases, receive security alerts and software bug reports, repair information 
and troubleshooting tools in the nature of online, non-downloadable diagnostic software customized for users" computer 
networking and telecommunications equipment; providing voice over internet protocol (voip) communications; internet 
telephony and video-conference services; messaging and instant messaging services via the internet; simple message 
service (sms) and multimedia message service (mms) via a computer network; providing communications services 
comprising voice calling, voice mailing, call forwarding, video calling, video conferencing, simple message service (sms), 
instant messaging, screen sharing, digital file transfer between users and user presence indication, all of the 
aforementioned communication services being made available to users within one software application graphical user 
interface and all provided via the internet or via a peer-to-peer computer network; session initiation protocol (sip), voice 
over internet protocol (voip) and private batch exchange (pbx) communication services; voice over internet protocol 
(voip) and public switch telephone network (pstn) communication services, unified communications (uc) communication 
services, namely services comprising simultaneous voice calling, video calling, video conferencing, voice mailing, simple 
message service (sms), screen sharing, digital file transfer between users and user presence indication, or at least two 
such communication services simultaneously, all of the aforementioned communication services being made available to 
users within one software graphical user interface.

Cl.42;Computer programming services; computer development services; computer consulting services; technological 
consultation in technology fields of computer networking, virtualization technologies, data centre architecture, data 
storage and network security; technical support services, namely troubleshooting in the nature of diagnosing in 
computers, servers and computer program problems; technical support services, namely remote and on-site 
infrastructure management services for monitoring, administration and management of computer networks; 
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interconnection of computers and computer programs, namely software-based integration of computer systems and 
computer networks; platform as a service (paas) featuring computer software platforms for data collection, data analytics, 
data storage, data mining and data security, for use in machine- to-machine and machine-to-people communications 
networks; computer network design for others; computer services, namely infrastructure as a service (iaas) featuring 
computer software platforms for managing computer hardware, computer software, servers, computer networks and data 
storage; software as a service; software as a service (saas) featuring software for data security, for data protection, for 
monitoring of computer systems by remote access to ensure proper functioning, for detecting threats to computer 
networks, for restricting access to and by computer networks to and of undesired web sites, media and individuals and 
facilities, and for scanning and penetration testing of computers and networks to assess information security 
vulnerability; computer security consultancy; computer security consultancy in the field of scanning and penetration 
testing of computers and networks to assess information security vulnerability; design, development, installing, updating, 
maintenance of and providing computer software to enable voice calling, voice mailing, call forwarding, video calling, 
video conferencing, simple message service (sms), instant messaging, screen sharing, digital file transfer between users 
and user presence indication, all of the aforementioned communication functions being made available to users within 
one software application graphical user interface and all communications arising from such functions being transmitted 
via the internet or via a peer-to-peer computer network; providing online computer software to enable session initiation 
protocol (sip) communications; providing online computer software to enable voice over internet protocol (voip) and 
private branch exchange (pbx) communications; providing online computer software to enable voice over internet 
protocol (voip) and public switch telephone network (pstn) communications, providing online computer software to 
enable unified communications (uc) communications, namely simultaneous voice calling, video calling, video 
conferencing, voice mailing, simple message service (sms), instant messaging, screen sharing, digital file transfer 
between users and user presence indication, or at least two such communication functions simultaneously, all of the 
aforementioned communication functions being made available to users within one software application graphical user 
interface; providing online software for downloading by others that allows subscribers to utilize voice over internet 
protocol (voip) communication services; providing online software application graphical user interfaces for downloading 
by others that allow subscribers to utilize voice calling, voice mailing, call forwarding, video calling, video conferencing, 
simple message service (sms), instant messaging, screen sharing, digital file transfer between users and user presence 
indication communication services; design, development, installing, updating, maintenance of and providing computer 
software to enable voice over internet protocol (voip) communications via a computer network; design, development, 
installation, updating, maintenance of and providing computer software for use in voice over internet protocol (voip) 
communications applications, messaging and instant messaging services, including video over internet messaging 
services; design, development, installing, updating, maintenance of computer software for use in messaging and instant 
messaging services; design, development, installation, updating, maintenance of and providing computer software for 
voice calling, voice mailing, call forwarding, video calling, video conferencing, simple message service (sms), instant 
messaging, screen sharing, digital file transfer between users and user presence indication, all of the aforementioned 
communication functions made available to users within one software application graphical user interface and all 
communications arising from such functions being transmitted via the internet or via a peer- to-peer computer network; 
installation, repair and updating of computer networking and telecommunications software.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 01/07/2016; Application No. : 30 2016 019 010 ;Germany 

3652697    21/12/2016
[International Registration No. : 1367719]
Volkswagen Aktiengesellschaft
Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air, water or rail and their parts; motorized land 
vehicles; motors and engines for land vehicles; propulsion mechanisms for land vehicles; vehicle chassis; vehicle 
bodies; couplings for land vehicles; suspension shock absorbers for vehicles; shock absorbing springs for vehicles; 
pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires, solid, for vehicle wheels; vehicle wheels; hubs for 
vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner tubes, adhesive rubber patches for repairing inner 
tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices for vehicle tires; vehicle seats; rearview mirrors; 
head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft devices for vehicles; cigar lighters for 
automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for vehicles, trailer hitches for vehicles; 
omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and installations; carts, trolleys; aircraft; boats, 
ships; locomotives; motorbuses; caravans; tractors; cycles, scooters [vehicles]; chairlifts, funiculars; wheelchairs.

Cl.28;Sporting articles and equipment, gymnastic articles; artificial Christmas trees and decorations therefor; 
fairground and playground apparatus; toys, games, playthings and novelties; scale model kits [toys]; stuffed toy animals 
and other stuffed toys; automatic amusement machines (coin-operated machines), arcade video game machines; video 
game machines; scale model vehicles; toy vehicles; scooters (toys for children); scale model automobiles; toy 
automobiles; radio-controlled toy vehicles; balls for games; kaleidoscopes; board games; playing cards; playing balls; 
exercise bicycles; archery implements; appliances for gymnastics; plastic racetrack; gloves for games; floats for fishing; 
camouflage screens [sports articles]; parts and fittings of all aforesaid goods, included in this class.

Cl.35;Retail and wholesale services concerning motor vehicles, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; mail order retail and wholesale servicesconcerning motor vehicles, motors 
and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services 
via internet concerning motor vehicles, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale business management services via teleshopping concerning motor vehicles, motors 
and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but not 
transporting, a variety of motor vehicles, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires 
for vehicle wheels for the benefit of others, thereby enabling customers to view and purchase the goods in a retail outlet; 
negotiation of contracts for the benefit of others about sale and purchase of motor vehicles, motors and engines for land 
vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; business administration and organizational 
management of vehicle fleets for others; commercial information and advice for consumers[consumer advice shop]; 
administrative processing of purchase orders (office functions); arranging of contracts for the buying and selling of 
goods, for others; consultancy and assistance in organization and management of trading and business companies; 
advertising; business management; business administration; office functions; business consultancy and advisory 
services, radio and television advertising, organization of trade fairs for commercial or advertising purposes, news 
clipping services; personnel management consultancy; presentation of goods on communication media, for retail 
purposes; public relations; auctioneering; sales promotion for others; personnel recruitment; relocation services for 
businesses; administrative processing of purchase orders; business auditing; sponsorship search.

Cl.37;Building, construction and demolition; rental of tools, plant and equipment for construction and demolition; 
mining, oil and gas extraction; extermination, disinfection and pest control; reconstruction, repair, servicing and 
dismantling of vehicles; vehicle breakdown repair services; customized carrying out of alterations on body, chassis and 
motor of motor vehicles (tuning), included in this class; varnishing of vehicles; vehicle polishing; anti-rust treatments for 
vehicles; vehicle maintenance; vehicle cleaning; retreading of tires; boiler and burner maintenance, cleaning and repair; 
repair information; construction information; installation of doors and windows; quarrying services; machinery 
installation, maintenance and repair; airplane maintenance and repair; shipbuilding; photographic apparatus repair; clock 
and watch repair; repair of security locks; rust proofing; furniture maintenance; leather care, cleaning and repair; 
disinfecting; burglar alarm installation and repair; advice, consultancy and information for the aforesaid, included in this 
class.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 31/08/2016; Application No. : Z-460959 ;Poland 

3652842    26/01/2017
[International Registration No. : 1368617]
CD PROJEKT SA
ul. Jagiellonska 74 PL-03-301 Warszawa Poland

Proposed to be Used
IR DIVISION
Cl.9;Games software; virtual reality game software; downloadable computer game programs; recorded computer game 
software; video games [computer games] in the form of computer programs recorded on data carriers; video games on 
disc [computer software]; computer software platforms; computer programs for video and computer games; computer 
games programmes downloaded via the internet [software]; cases for tablets and smartphones; liquid crystal protective 
films for smartphones; mouse pads; sunglasses; headphones; spectacle cases; video films; cinematographic films; 
downloadable movies.

Cl.25;Clothing; footwear; headgear; underwear.

Cl.41;On-line gaming services; games services provided via computer networks and global communication networks; 
provision of on-line computer games; provision of games by means of a computer based system; game services provided 
on-line from a computer network; providing a computer game that may be accessed network-wide by network users; 
game services provided via internet; information relating to computer gaming entertainment provided online from a 
computer database or a global communication network; providing information on-line relating to computer games and 
computer enhancements for games; production of television and cinema films; production of television series; providing 
on-line films and series; organising and conducting events for entertainment purposes; arranging and conducting of 
entertainment shows, competitions and awards, games, performances; arranging and conducing competitions for video 
gamers and computer game players; arranging online computer and video game competitions for interactive game 
players; amusement and theme park services; providing entertainment and amusement center services; interactive play 
areas; organization of exhibitions for cultural or educational purposes; education and training services relating to 
computer games and other forms of online entertainment; on-line publications, namely, on-line magazines featuring 
information, news and commentary in the field of video games.

5031



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 08/05/2017; Application No. : 30 2017 104 647 ;Germany 

3652886    16/06/2017
[International Registration No. : 1368185]
ELANTAS GmbH
Abelstr. 43 46483 Wesel Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial, commercial and scientific purposes; chemical additives for resins; conductive 
epoxy resins; unprocessed synthetic and artificial resins; thermosetting resins and plastics; thermoplastic resins 
(unprocessed); unprocessed epoxy resins; unprocessed epoxy polyurethane resins; reaction resins (unprocessed 
synthetic resins); synthetic resin compounds (unprocessed); emulsifiers for resins; dispersion agents, wetting agents, 
defoaming agents, agents for hardening, agents for drying, each for resins; adhesives for the manufacture of adhesive 
tapes.

Cl.2;Unprocessed natural resins; gum resins; natural resins for coatings; resin coatings for metals, synthetic materials 
and paper; bonding agents for resins, as far as included in this class.

Cl.17;Resins in liquid form (semi-finished products); synthetic, conductive and thermosetting resins (semi-finished 
products); insulation material made of natural rubber, gutta-percha, rubber or mica; sealing and insulating material; liquid 
electrical insulation materials; adhesive tapes (except for medical purposes, for stationery or household purposes); 
adhesive tapes for electrical insulation purposes.
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Priority claimed from 04/10/2016; Application No. : 699239 ;Switzerland 

3652895    03/04/2017
[International Registration No. : 1368299]
MESTRA AG
Kägenstrasse 2 CH-4153 Reinach Switzerland

Address for service in India/Agents address:
CHANDRAKANT M. JOSHI
501, VISHWANANAK, CHAKALA ROAD, ANDHERI ( EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for measuring, analyzing, controlling, regulating and recording, in particular the aforementioned 
electrical and electronic apparatus for measuring, collecting, analyzing, controlling, recording or regulating settings for 
processes, operations or the environment; installations and equipment composed of the aforesaid apparatus; all the 
aforesaid products in the field of technical measuring and industrial process automation, environmental measuring 
technology and environmental monitoring, instrumentation for laboratories, laboratory automation technology, supply 
chain management, facility management and inventory, automation of manufacturing, pharmaceutical industry, 
biotechnology; software for commissioning, monitoring, controlling, regulating, servicing and operating the 
aforementioned apparatus, installations and equipment; computer hardware and data communication systems consisting 
of hardware and software for all the aforementioned apparatus, equipment and installations.

Cl.37;Computer-assisted maintenance and installation of apparatus for measuring, analyzing, controlling, regulating, 
and recording, in particular electrical and electronic apparatus for measuring, analysis, controlling, regulating, and 
recording enabling measuring, collecting, analysis, controlling, recording or regulating settings for processes, operations 
or environment as well as for the installations and equipment composed of the aforementioned apparatus; all the 
aforesaid services in the field of technical measuring and industrial process automation, environmental measuring 
technology and environmental monitoring, instrumentation for laboratory purposes, laboratory automation technology, 
supply chain management, facility management and inventory, manufacturing, pharmaceutical, biotechnology 
automation.

Cl.42;Scientific and technological services and research and design relating thereto, in particular development and 
design of apparatus for measuring, analysis, controlling, regulating, and recording, in particular electrical and electronic 
aforementioned apparatus enabling measuring, collection, analysis, controlling, recording or regulating the settings of 
processes, operations or the environment; development and design in the field of installations and equipment comprised 
of the aforementioned apparatus; analysis, design and research relating to aforementioned apparatus, installations and 
equipment; computer-assisted monitoring, namely electronic storage of data from settings of processes, operations or 
environment, derived from aforementioned apparatus, installations and equipment; computer-assisted checking and 
regulating of aforementioned apparatus, installations and equipment; design and development of computer software, 
particularly software used for commissioning, monitoring, controlling, regulating, servicing and operating aforementioned
apparatus, installations and equipment; measurement services, including measurements of process data and storage 
data for monitoring and checking inventory and managing warehouse logistics chains; all the aforesaid services in the 
field of technical measuring and industrial process automation, environmental measuring technology and environmental 
monitoring, instrumentation for laboratories, laboratory automation technology, supply chain management, facility 
management and inventory, automation of manufacturing, pharmaceutical industry, biotechnology.

5033



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

 

Priority claimed from 09/09/2016; Application No. : 015820202 ;European Union 

3653508    15/02/2017
[International Registration No. : 1367916]
KBA-Metronic GmbH
Benzstraße 11 97209 Veitshöchheim Germany

Proposed to be Used
IR DIVISION
Cl.2;Printing inks, inks for printing in printing machines and/or offset printing machines and/or digital printing and 
marking machines; varnish, varnish, dyestuffs and/or pigments; inks, in particular printing inks and pastes, in particular 
electrically conductive or semi-conductive inks, electrically insulating inks, inks with magnetic or magnetisable 
properties, inks with piezoelectric properties, optically variable inks, dirt-repellent inks, inks with biocidal properties, 
olfactory inks, pharmacological and/or active-substance-releasing inks and siccatives for printing inks and pastes; 
printing inks for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; binding agents for printing colours, inks and pastes; engraving ink; primers; 
shellac; primary resist lacquers; metals in foil form for use in painting and decorating; mordants.

Cl.7;Printing machines; offset rotary printing machines; web fed rotary printing machines; sheet fed rotary printing 
machines; screen printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; 
printing machines for use on sheet metal; painting machines; packaging machines; coating machines, in particular 
working rotationally, for web-type and separate materials; digital printing and marking machines based on 
electrophotography, magnetography, xerography, ink jet; ink jet printing machines; exposure apparatus, being parts for 
printing machines for contact printing or creating circuit and print templates; numbering, encoding, imprinting and 
marking machines, in particular for the graphics sector, the packaging sector and data processing; thermal transfer 
machines; laser marking machines; laser printing machines; rotary die-cutters for punching of printed matter or paper or 
plastics; machines for the graphics industry; machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials, namely for cutting, punching, folding, gathering, 
clipping, packing, collecting, sorting, binding, scanning, perforating, gluing, stapling, tying, bundling, book-binding; 
printing plates; accessories, included in this class, for the aforesaid printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines and for machines and mechanical apparatus for the graphics industry, and 
for machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials, namely control apparatus, printer engines, inking apparatus, damping units, lacquering 
units, reel changers, folding apparatus; machines and mechanical apparatus for the storing of printed matter or paper or 
paper reels or plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing 
and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; conveying machines, conveyor belts, conveying apparatus for conveying printed matter or paper or paper reels 
or plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the changing and/or bending and/or punching of printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for the mounting and/or adjustment of rollers in inking apparatus or damping units and/or cylinders and/or 
lacquering units and/or inkjet printing modules and/or laser systems in printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and machines and 
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mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for adjustment, for inking apparatus and/or damping units and/or printer 
engine cylinders and/or for lacquering units in printer engines and/or in lacquering units and/or for inkjet printing 
modules and/or laser systems; parts for inking apparatus and/or damping units and/or inkjet printing modules and/or 
laser systems and cylinders in tempering machines, included in this class; machines and mechanical apparatus for the 
adjustment of cutting equipment and/or cutting cylinders in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet 
printers and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus 
for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for the adjustment of registers and/or register marks in printing machines, offset printing 
machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing 
and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for quality control in printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the adjustment of web tension settings in printing machines, offset 
printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-
colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; palette changing and transferring machines; stacking machines; machines for handling sheets 
and plates of metal; machines and mechanical apparatus for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus 
for applying product security means, identification features, security features, security labels and/or components 
therefor; machines and mechanical apparatus for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for 
quality control in machines for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for quality control in 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; machines and mechanical apparatus for quality control in machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
machines and mechanical apparatus for quality control of product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; parts for the aforesaid goods and 
accessories for the aforesaid goods, included in this class.

Cl.9;Electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper; electronic 
apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and software (included 
in this class) for pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen 
printing machines, pad printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, gravure printing machines, for printing machines for use on sheet metal, marking machines, hot 
stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet 
printing apparatus, laser marking apparatus and for laser printing apparatus; electronic apparatus and electronic 
instruments, consultancy software (recorded), sales software (recorded), and software (included in this class) for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic apparatus and electronic instruments, consultancy software (recorded), sales software 
(recorded), and software (included in this class) for applying product security means, identification features, security 
features, security labels and/or components therefor; electronic apparatus and electronic instruments, consultancy 
software (recorded), sales software (recorded), and software (included in this class) for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) being and/or for product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, recorded consultancy software, recorded sales software and software being parts or fittings for printing 
machines, rotary offset printing machines, flexographic printing machines, painting machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular with one 
or more ink jets, single-colour or multi-colour inkjet printers, machines for the graphics industry and machines for the 
further processing of printed matter or paper, namely for transporting, cutting, punching, folding, gathering, clipping, 
packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-binding; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software 
being parts or accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet 
transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, web tension controls, consultancy software (recorded), sales software (recorded), and software being parts or 
accessories for machines for producing product security means, identification features, security features, security labels, 
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securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web tension 
controls, consultancy software (recorded), sales software (recorded), and software being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software being parts or accessories for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
consultancy software (recorded), sales software (recorded), and software being parts or accessories of and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and 
machines for the graphics industry, and machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for flexographic printing machines, lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines and engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and machines for the graphics industry, and machines for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded) and/or sales 
software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for lacquering machines, packaging machines, coating machines, pallet 
changing and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, and 
for engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of ink levers, ink rollers, damping rollers, register 
adjusting devices in printing machines, offset rotary printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet 
printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and of machines for the 
graphics industry, and machines for the further processing of printed matter or paper or plastics or metal or organic or 
inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of devices for the transporting and/or storage of printed 
matter or paper or paper reels, for printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and for 
machines and mechanical apparatus for the graphics industry, and for machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulating of devices for the changing and/or transporting and/or storage of printing plates; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the storing and/or adjustment of rollers in inking apparatus or damping units and/or 
cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
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matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded), sales software 
(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulating of inking 
apparatus and/or damping units and/or printer engine cylinders in printer engines; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
of devices for tempering of inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems in printer engines; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation of cutting equipment and/or cutting cylinders in 
printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers and in machines for the graphics industry, and in 
machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulation of registers and/or register marks in printing machines, offset printing machines, 
flexographic printing machines, coating machines and in machines and mechanical apparatus for the graphics industry, 
and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation for quality control in printing machines, offset 
printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-
colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines and in engraving machines, inkjet printing apparatus, laser marking apparatus and 
laser printing apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation for quality control in machines for applying product security 
means, identification features, security features, security labels and/or components therefor; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation for quality control in machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
for quality control of and/or for product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for the remote control, remote operation, remote monitoring, control and/or regulation of web tension settings in 
printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one
or more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics 
industry, and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; consultancy software (recorded), sales software (recorded), software for data 
processing devices for pre-press, for the printing of printed matter, for the further processing of printed matter, for 
production control, production planning; consultancy software (recorded), sales software (recorded), software for data 
processing devices for printing machines, for the printing of printed matter, for the further processing of printed matter, 
for production control, production planning; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, for digital printing and marking machines, for inkjet 
printing machines, for inkjet printers, in particular having one or more inkjets, for single-colour or multi-colour inkjet 
printers, and for machines for the graphics industry, for machines for the further processing of printed matter or paper 
and for parts therefor; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data 
transfer, for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, 
stacking machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; consultancy software (recorded), sales software 
(recorded), and software for interfaces and/or data transfer, for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; consultancy software (recorded), sales software (recorded), and software for interfaces 
and/or data transfer, for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; software (recorded) for the remote control, remote operation, remote monitoring, 
control and/or regulation of devices for the transporting and/or storage of printed matter or paper or paper reels or plastic 
or plastic reels for printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; software (recorded) for the transport, packaging 
and storage of remote controls, remote operation devices, remote monitoring apparatus, controls and/or regulating 
devices for devices for the transporting and/or storage of printed matter or paper or paper reels or plastic or plastic reels 
for printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
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having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical apparatus for 
the graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or
plastics or metal or organic or inorganic materials; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; rfid systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes and/or 
coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or NFC devices, including in particular with return of change; automated teller machines [ATM]; 
money-receiving apparatus; money dispensing and accepting apparatus, accessories for the aforesaid apparatus, 
included in this class, in particular cassettes for holding payment means, in particular banknotes and/or coins and/or 
vouchers; electric apparatus, namely data processing equipment for communication with recording media, in particular 
for communication with recording media with integrated circuits and recording media with contactless interfaces, and in 
particular data processing equipment for writing data in or on recording media, for reading data from or on recording 
media and for displaying data from recording media on a display; data processing equipment for personalising recording 
media; machine-readable recording media, in particular recording media with integrated circuits for storing, encrypting 
and decrypting, processing and providing data and programs; cards having an integrated circuit (chip cards), in particular 
cards having microprocessors for communication with external data processing devices or with mobile radio terminals; 
coded telecommunication cards; coded and uncoded digital recording media with contactless interfaces; integrated 
circuits with characteristic physical properties for protection against forgery; memories for data processing installations, 
in particular non-volatile memories (digital storage media); digital recording media containing memories, in particular 
non-volatile memories (digital storage media); electric apparatus for processing, in particular encryption and decryption, 
data for both online and offline operation; software for computer network applications, in particular for internet, intranet 
and extranet applications; data processing software, in particular for telecommunications with chip card-activated mobile 
telephones and in particular for associated chip cards and mobile telephones, and computer programs for activating, 
modifying, testing and displaying data and software structures stored in these telecommunications cards; software for 
the encryption and decryption and the signing of data; operating system software and application software for digital 
recording media with integrated circuits, in particular for hardware tokens and chip cards, and for data processing 
equipment for communication with these digital recording media; computer programs for the development, management 
and maintenance of all the aforesaid types of software; digital recording media featuring the aforesaid software; 
electronically/optically stored advertising and communications material, included in this class, in particular films, videos 
(included in this class); parts for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, of 
machines for the graphics industry, and of machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials and parts therefor; installation, maintenance and repair of lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; installation, maintenance and repair of machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of machines for producing product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
(included in this class) of prepress data processing equipment, of parts or accessories of prepress data processing 
equipment, of data processing equipment for data processing, including continuous data processing, variable data 
printing, including from databases, for the further processing of printed matter, of production controls, of parts and 
accessories for interfaces and/or of parts or accessories for data transfer of devices for the transporting and/or storage of 
printed matter or paper or paper reels or plastics or metal or organic or inorganic materials for printing machines, offset 
printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
machines and mechanical apparatus for the graphics industry, and for machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and 
repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or fittings for printing 
machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packing machines, 
coating machines, digital printing and marking machines, machines for the graphics industry and machines for the further
processing of printed matter or paper or plastics or metal or organic or inorganic materials, namely for transporting, 
cutting, punching, folding, gathering, clipping, packing, collecting, sorting, binding, scanning, checking, perforating, 
gluing, stapling, tying, bundling, book-binding; installation, maintenance and repair of electronic regulating apparatus, 
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature 
monitoring apparatus being parts or accessories for lacquering machines, packaging machines, coating machines, pallet 
changing and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, 
engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; installation, 
maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or 
accessories for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; installation, maintenance and repair of electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus and/or web tension controls, being parts or accessories for machines for applying product security 
means, identification features, security features, security labels and/or components therefor; installation, maintenance 
and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories 
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for machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; installation, maintenance and repair of electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus and/or web tension controls, being parts or accessories of and/or for product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; installation, maintenance 
and repair of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser 
printing apparatus; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, for devices for 
the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems, for cutting equipment and/or cutting cylinders, for registers and/or register marks, for web tension settings, 
being parts or accessories for printing machines, offset printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and repair of remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the 
changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printer 
engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus and/or damping units and/or 
cylinders in printer engines; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for printing machines, offset rotary printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
for machines for the graphics industry, and for machines for the further processing of printed matter or paper or plastics 
or metal or organic or inorganic materials; installation, maintenance and repair of remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for lacquering machines, packaging machines, 
coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, 
labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; 
installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; machinery installation, maintenance and repair; rebuilding machines; commissioning of machines within the 
framework of installation; commissioning of machines in the context of maintenance; cleaning of machines; cleaning of 
buildings; vehicle cleaning; installation and/or maintenance of apparatus for the payment of goods and/or services and/or 
bills, in particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes 
and/or coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular 
contactless and/or contact cards and/or nfc devices, including in particular with return of change; installation and/or 
maintenance of money-dispensing apparatus; installation and/or maintenance of money-receiving apparatus; installation 
and/or maintenance of money-dispensing and -receiving apparatus; installation and/or maintenance of vending machines; 
installation and/or maintenance of accessories for the aforesaid apparatus, in particular boxes for receiving payment 
means, in particular banknotes and/or coins and/or vouchers.
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Priority claimed from 29/03/2017; Application No. : 016524985 ;European Union 

3653547    28/07/2017
[International Registration No. : 1368669]
AGC GLASS EUROPE
Avenue Jean Monnet 4 B-1348 Louvain-La-Neuve

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building materials; glass used in building; doors, gates, windows and window coverings, not of 
metal; window glass for building; tinted glass for use in building; heat reflecting glass for building; diffusing glass used in
building.

Cl.20;Picture frames; furniture; glass furniture.

Cl.21;Painted glassware; unworked or semi-worked glass (except glass used in building); glass sheets; decorative 
glass (not for building); anti reflecting glass; heat reflecting glass semi-worked.
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Priority claimed from 14/09/2016; Application No. : 30 2016 026 736 ;Germany 

3653565    13/03/2017
[International Registration No. : 1368140]
Sprinklr Inc.
29 West 35th St. New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, including applications; software for managing social networks and customer relations; 
software for providing customer support; downloadable computer programs and applications; customizable computer 
software in the field of social networking and digital marketing; computer software for data analysis, storage, 
management and processing; software and software applications to enable access and analysis to electronic data or 
information, including customer behavior information; software and software applications to provide electronic 
information to customers via the internet and other digital channels; computer software to facilitate online advertising, 
marketing, connect social network users with businesses or other users and track consumers and advertising of others to
provide analysis, insight and predicting customer behavior; computer software used in the design of promotional 
materials and advertisements for marketing campaigns and to automate marketing campaigns.

Cl.35;Advertising; digital marketing; updating of advertising material; marketing and advertising services, including 
social media marketing and online advertising; advertising and publicity services, namely, promoting the goods, services, 
brand identity and commercial information and news of third parties through print, audio, video, digital media and the 
internet; dissemination of advertising for others via the internet and other digital channels; online marketing services for 
connecting social network users with businesses or other users; business management and strategy services based on 
information, data asset and identity analysis of clients; compilation and systematization of information in computerized 
databases and organizational consulting services related thereto; marketing management services, namely, providing 
customer relationship management services, marketing automation and sales support management services; business 
data analysis; business advice and analysis of markets; consumer research; analysis of market research data as 
marketing services by means of tracking, business research and econometric consumer behavior analysis; business, 
marketing and public relations consulting; statistical evaluation and analysis of marketing data and business information; 
statistical analysis of customer advertising response; collection and analysis of market research data to provide 
marketing strategy and prediction of consumer behaviour and market trends; market research and analysis services of 
consumer information on the internet; collection and analysis of social media data for marketing and brand reputation 
purposes; development of marketing strategies; preparation and provision of market research and analysis data and 
business data via a computer network and customer relationship management services; analysis services and 
management of social network information for business purposes and professional consulting related thereto.

Cl.42;Software as a Service (SaaS); Software as a Service (SaaS) services, for performing social media management, 
customer tracking and data analysis; designing, developing and maintenance of a marketing software platform for third 
parties for marketing and analytics, customer relationship management and business data analysis; application service 
provider providing temporary access to non-downloadable software to enable uploading, posting, displaying, tagging, 
blogging, sharing or otherwise providing electronic media or information via the internet or other communication 
networks; Software as a Service (SaaS) for businesses to interact with consumers through social media channels, to track
and analyze communications across social media channels and to provide customer support; Software as a Service 
(SaaS), including designing, developing, customizing, and maintaining computer software applications for others and 
consulting services related thereto; providing use of software applications through a website; providing temporary use of 
online non-downloadable software to store, manage, track, analyze, and report data in the field of marketing, promotion, 
sales, customer information, customer relationship management, sales support and employee efficiency; providing 
temporary use of online non-downloadable software to facilitate communication in the field of advertising, marketing and 
business services; hosting of a website relating to marketing software tools for users to use in order to increase their 
knowledge of customer needs and its competitors' products and services, pricing, advertising strategy and sales 
strategy; electronic data storage.
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3653570    05/04/2017
[International Registration No. : 1368015]
WYTWÓRNIA SPRZETU KOMUNIKACYJNEGO PZL- SWIDNIK S.A.
Al. Lotników Polskich 1 PL-21-045 Swidnik Poland

Proposed to be Used
IR DIVISION
Cl.9;Navigation apparatus for helicopters in the nature of on-board computers.

Cl.12;Propeller aeroplanes, spare parts for helicopters.

Cl.37;Repair of helicopters.

Cl.42;Design and testing of helicopters.
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Priority claimed from 20/05/2015; Application No. : 154182217 ;France 

3659492    28/09/2017
[International Registration No. : 1276593]
MINOTERIES VIRON
Rue Moulin Lecomte F-28630 LE COUDRAY France

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.5;Food supplements for humans and animals; bread for medical use in diabetics; lacteal flour for babies; flour for 
pharmaceutical use; linseed meal for pharmaceutical use; fish meal for pharmaceutical use; pharmaceutical and 
veterinary products; sanitary products for medical purposes; dietetic food and substances for medical or veterinary use, 
food for babies; plasters, materials for dressings; products for destroying vermin; fungicides, herbicides.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; cookers (cooking stoves); gas cookers; cooking hobs; ovens, baking ovens, electric ovens, gas 
ovens, industrial ovens, induction ovens, stacked ovens for bakeries; bread machines, electric bread machines, machines 
for baking bread; apparatus for making toasted sandwiches; bread toasters; electric apparatus for making sandwiches; 
apparatus for reheating beverages; apparatus for reheating foodstuffs; apparatus for fermenting dough; apparatus to 
delay the rising of dough; kettles; barbecues; electric coffee machines.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products (printed 
matter); bookbinding material; photographs; stationery; adhesives (glues) for stationery or household purposes; plastic 
materials for packaging (not included in other classes); printing blocks; cook books, recipe books; paper sachets for 
oven cooking; cooking paper, baking paper, cellophane paper, absorbent paper, kitchen towel; flyers; magazines 
[periodicals]; posters; calendars; diaries (planners); newspapers; magazines as newspaper supplements; guides; table 
napkins of paper; napkins of paper; place mats of paper; cardboard place mats; tablecloths of paper; table linen of paper; 
handkerchiefs of paper; table decorations made of paper; coasters of cardboard; menus; printed menus.

Cl.21;Utensils and containers for household or kitchen use; combs and sponges; brushes (except paintbrushes); 
brush-making materials; articles for cleaning purposes; steel wool; unworked or semi-worked glass (except building 
glass); glassware, porcelain and earthenware not included in other classes; cookie jars, bread bins, sandwich boxes; 
bread baskets; bread bags; flour sifters; kitchen vessels; whisks [kitchen utensils]; spatulas [kitchen utensils]; ovenware; 
ovenware; baking trays of aluminum; kitchen gloves; non-electric mixers; cake molds, baking molds, pie molds, kitchen 
molds, molds for the oven; spice mills, salt cellars, mustard pots, pepper pots, sugar bowls; cake servers, pizza servers, 
pie servers; pastry brushes, cooking brushes; cutting boards, cutting boards of wood for the kitchen, cheese boards, 
bread boards, pastry boards; confectioners" decorating bags; rolling pins; stew-pans; table plates; glass jars [carboys]; 
bowls; bottles; non-electric portable coldboxes; salad bowls; cups; glass [receptacles]; coasters other than of paper or 
fabric; cooking skewers, of metal.

Cl.29;Fishmeal for human consumption; meat, fish, poultry and game; meat extracts; charcuterie; preserved, frozen, 
dried and cooked fruits and vegetables; fruit salads; jellies, jams, compotes; eggs; milk and dairy products; yogurt, 
drinking yogurt, fruit-flavored yogurt; cheese, fromage frais; soya milk, sweetened condensed milk; flavored milk 
beverages; milk beverages where milk is predominating; milk shakes; edible oils and fats, olive oil, peanut oil, oils for 
cooking; margarine, butter, peanut butter, cocoa butter; cream, whipped cream, buttercream; milk ferments for culinary 
purposes; processed sunflower seeds; prepared seeds; pickles.

Cl.30;Flour and preparations made from cereals, cereals, cereal-based preparations, cereal-based food preparations; 
wheat starch flour, rice starch flour, oat flour, barley flour, wheat flour, cereal flour, corn flour, soya flour, rye flour, ready-
to-cook flour, flour mixtures intended for baking; preparations for making bakery products; farina for food; oat flakes, 
barley flakes, wheat flakes; wheat germ; bread, pre-baked bread, stuffed bread, baguettes, stuffed baguettes, bagels, 
unleavened bread, wholemeal bread, garlic bread, bread flavored with spices, filled bread rolls, brioche-style bread rolls, 
pre-baked bread, pita bread, gingerbread, rusks, fruit bread; pretzels; croutons; breadsticks; filled sandwiches, 
sandwiches; toasts [crisp bread]; tortillas; snacks made from cereals, snacks made from cereal flour; cereal bars, muesli 
bars, cereal bars made from wheat; cereal products in the form of bars; breadcrumbs; bouchées à la reine crusts; pastry 
and confectionery, Viennese pastries, brioches, croissants, biscuits, waffles, pancakes, donuts, muffins, brownies; 
bakery products; flour-based confectionery; tart pastry, shortcrust pastry, puff pastry, petits fours [pastries]; tarts, savory 
tarts; quiches; pies; bread dough; bread mixes, wholemeal bread mixes; cake dough; pastry dough; preparations for 
pizzas; pizzas; preparations for cakes; coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; ices for food; sugar, 
honey, golden syrup; yeast, baking powder, raising agents for food use, baking powder, instant yeast, yeast powder, 
yeast extracts, leaven; salt; mustard; vinegar, sauces (condiments); condiments; chutneys [condiments]; spices; ice for 
refreshment; flavorings and seasonings; flavorings, other than essential oils, for beverages; cake flavourings other than 
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essential oils for food flavorings; flavorings for beverages; essences for cooking [other than essential oils]; cocoa-based 
beverages; coffee-based beverages; chocolate-based beverages; tea-based beverages.

Cl.31;Flours for animals; flours for animal consumption; peanut flour for animals; soya flour [for animal foodstuffs]; 
fish meal for animal consumption; oats; wheat; corn, corn for animal consumption; foodstuffs for animals; malts; non-
prepared cereals and malts; unprocessed cereals; unprocessed cereals for food use; prepared cereals intended for 
animal consumption; wheat germ for animal consumption; grains [cereals]; prepared grains for animal consumption; 
yeast for animal consumption; grains and agricultural, horticultural and forestry products, not included in other classes; 
live animals; fresh fruits and vegetables; seeds; natural plants and flowers; yeast extracts for animal consumption; malt 
extracts for animal consumption.

Cl.43;Bakery services; services for preparing bread, pastries, Viennese pastries, confectionery, sandwiches and 
preparations made with cereals, for take-away or not; services for providing food and drink; fast food restaurant services; 
hotel services; tea rooms, coffee shops, cafeterias, restaurants, café-restaurants; food and drink catering; take-away 
services [preparation of meals]; organization of banquets; preparation of meals; delicatessens [restaurants]; rental of 
restaurant equipment; rental of cooking equipment for industrial use; rental of kitchen worktops; rental of cooking 
apparatus; advisory services relating to the preparation of food; advisory services in the field of culinary art; temporary 
accommodation; hotel reservation services; reservation of hotel accommodation; rental of rooms for receptions; rental of 
chairs, tables, table linen and glassware.
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3659628    05/05/2017
[International Registration No. : 1294563]
Inge GmbH
Flurstraße 27 86926 Greifenberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments for the treatment of water (included in this class).

Cl.11;Water supply apparatus; water filtering apparatus; water purification installations; water purifying apparatus and 
machines.

Cl.40;Treatment of materials especially mechanical transformation/composition of components in order to build a frame
for the treatment of water.
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Priority claimed from 24/02/2017; Application No. : 1,824,392 ;Canada 

3659688    14/07/2017
[International Registration No. : 1369037]
Husky Injection Molding Systems Ltd.
500 Queen Street South BOLTON ON L7E 5S5

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use within an injection molding machine for optimization of performance, namely reduction 
of energy consumption by the injection molding machine, namely optimization of the energy consumption of the 
hydraulic pump; pre-recorded discs, namely laser, optical, compact, digital versatile, CD, DVD or CD-ROM disks storing 
computer executable program for use within an injection molding machine for optimization of performance, namely 
reduction of energy consumption by the injection molding machine, namely optimization of the energy consumption of 
the hydraulic pump.

Cl.42;Engineering services, namely consultancy services pertaining to optimization of energy consumption in injection 
molding machines.
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Priority claimed from 25/01/2017; Application No. : UK00003208698 ;United Kingdom 

3659919    25/07/2017
[International Registration No. : 1369911]
The London Taxi Corporation Limited
Li Close, Ansty Park Ansty Coventry CV7 9RF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; apparatus for locomotion by land, air or water; motor vehicles; commercial vehicles; 
taxis; parts and fittings for the aforesaid goods.

Cl.37;Vehicle and vehicle parts maintenance, installation, repair and cleaning services; vehicle and vehicle parts 
servicing; refuelling; tyre maintenance and repair; advisory and consultancy services relating to the aforesaid services.
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3659921    18/04/2017
[International Registration No. : 1368761]
CONG TY TNHH METKRAFT
Khu C, Lo S 30b-32-33-34-35-36, duong 19, khu che xuat Tan Thuan, Phuong Tan Thuan Dong, Quan 7 Thanh pho Ho Chi Minh Viet 
Nam

Proposed to be Used
IR DIVISION
Cl.7;Agricultural implements other than hand-operated; bearings [parts of machines]; blades (chaff cutter -); blades 
[parts of machines]; knives [parts of machines]; knives for moving machines; ploughshares; plunger pistons; saw blades 
[parts of machines]; sharpening wheels [parts of machines].

Cl.8;Blades for planes; cutters; knives; razor blades; scissors; shear blades; sharpening stones.
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Priority claimed from 17/10/2016; Application No. : UK00003191630 ;United Kingdom 

3659945    27/03/2017
[International Registration No. : 1369950]
Keycraft Ltd
Blackhouse Industrial Estate, Peterhead Aberdeen AB42 1BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Stationery; school supplies (stationery); paper; pads of paper; notebooks; notepads; notepad blocks; jotters; 
diaries; scrapbooks; albums; calendars; bookmarkers; memo blocks; drawing paper; binders; document files; file 
binders; ring binders; file dividers; file indexes; adhesive stickers; stickers; pens; highlighter pens; highlighters; pencils; 
pencil sharpeners; pencil sets; crayons; crayon sets; pens and pencils sold as sets; electric pencil sharpeners; 
decorations for pencils; pencil cases; cases for pencils; cases for pens; stationery cases; writing instruments; drawing 
materials; erasers; erasing products; pencil holders; desk organisers; calendars; staplers; rulers; paper-clips; corkboard 
pins; drawing board pins; office stationery; greetings cards; cards; postcards; paper gift bags; paper party bags; 
decalcomanias; children’s puzzle books; children’s colouring books; instructional and teaching material (except 
apparatus); gift wrapping paper; paper crafts materials; drawing materials; artists' materials.

Cl.28;Toys, games, playthings and novelties; toy jewellery; toy mirrors; toy figurines; toy prams; toy masks; toy 
brooches and bracelets; toy artificial finger nails; toy cosmetics; toy musical boxes; beauty toys.
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Priority claimed from 11/04/2017; Application No. : UK00003224361 ;United Kingdom 

3660272    04/08/2017
[International Registration No. : 1369602]
The London Taxi Corporation Limited
Li Close, Ansty Park Ansty Coventry CV7 9RF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; apparatus for locomotion by land, air or water; motor vehicles; commercial vehicles; 
taxis; parts and fittings for the aforesaid goods.

Cl.37;Vehicle and vehicle parts maintenance, installation, repair and cleaning services; vehicle and vehicle parts 
servicing; refuelling; tyre maintenance and repair; advisory and consultancy services relating to the aforesaid services.
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Priority claimed from 23/11/2016; Application No. : 016076127 ;European Union 

3660354    08/05/2017
[International Registration No. : 1368824]
Carl Freudenberg KG
Hoehnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.22;Linen padding and pre-fabricated padding.

Cl.23;Yarns and threads, for textile use.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; filtering materials of textile; 
non-woven fabrics for use for semi-finished materials of non-woven fabrics for making quilt covers, mattresses and for 
use in the furniture industry, in particular as filling material; non-woven fabrics, in particular coated nonwoven fabrics, 
non-woven fabrics containing active carbon, non-woven fabrics for shielding against electromagnetic waves, high-energy 
radiation, biological and chemical agents, all of the aforesaid non-woven fabrics being in the form of roll materials, 
sheets, die-cuts and cuttings being semi-finished materials, non-woven fabrics being semi-finished materials for 
respirators and respiratory masks for medical and industrial use; non-woven fabrics being semi-finished materials for 
insertion in plastic objects for reinforcement and for attaching markings and inscriptions; household textiles and 
decorative materials of non-woven fabrics; textiles and textile goods, not included in other classes; velour needle-
punched nonwoven fabrics being semi-finished goods; textiles being semi-finished goods in the form of rolls, bands, 
sheets and die-cut sheets; fabrics, in particular industrial fabrics, in particular in the form of roll materials; woven fabrics, 
knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed fabrics, non-woven fabrics or combinations thereof, in 
particular for industrial use, including in the form of roll materials; textile laminates; textile laminates consisting of a 
plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other materials, including foils, 
films, membranes, foams, leather, including all of these laminates in the form of roll materials, including the aforesaid 
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laminates for use as decorative layers; fabrics with adhesive properties, in particular with heat sealable properties, in 
particular made of heat sealable material, for example of low melting polymers, including in the form of roll materials or 
adhesive tape, in particular for bonding materials; fabrics with adhesive properties laminated on a carrier material, in 
particular on a paper carrier; textile interlinings, in particular woven and knitted interlinings and interlinings of nonwoven 
fabrics, in particular printable and printed textile interlinings, including in the form of rolls, bands, strips, punched-out, 
and cut pieces, in particular for garments and footwear; collar supports, in particular woven collar supports, in particular 
consisting of polyester, cotton and/or a mixture of polyester and cotton; horsehair fabrics and reinforcement fabrics; 
stretchable fabrics; stretchable woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-
woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, in 
particular for relining and strengthening of surface materials and/or as lining material; non-woven fabrics being interior 
linings for artificial leather and leather goods of all kinds, in particular the aforesaid goods with flame-retardant and/or 
antistatic properties and/or with integrated electrically conductive threads; soluble fabrics, in particular water soluble 
fabrics, in particular cold water soluble non-woven fabric; voluminous fabrics, in particular voluminous nonwoven fabrics 
for use as wadding; fabrics, in particular woven fabrics, knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed 
fabrics, non-woven fabrics or combinations thereof, for making clothing, including all of the aforesaid fabrics in the form 
of roll materials; flame-retardant fabrics, in particular of flame-retardant fibres; flame-retardant woven fabrics, knitted 
fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, nonwoven fabrics, preferably needle-consolidated or 
otherwise consolidated non-woven fabrics, or combinations thereof; flame-retardant textile composites of woven fabric 
with needle-consolidated or otherwise consolidated non-woven fabrics, including all of the aforesaid flame-retardant 
goods in the form of roll materials; water- and oil-repellent fabrics, including impregnated with chemicals; water- and oil-
repellent woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated nonwoven fabrics, or combinations thereof, including 
impregnated with chemicals; fabrics with antistatic properties; woven fabrics, knitted fabrics, crocheted fabrics, non-
crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven 
fabrics, or combinations thereof with antistatic properties; fabrics with integrated electrically conductive threads; woven 
fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-
consolidated or otherwise consolidated nonwoven fabrics, or combinations thereof with integrated electrically conductive 
threads; fabrics, including multilayer fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp 
fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, 
or combinations thereof, for work clothing, in particular for clothing for doctors and surgical gowns; multilayer composite 
materials of fabrics and, in particular adhesive, fastening materials for work clothing, in particular for clothing for doctors 
and surgical gowns; textile laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of 
fabrics and optionally other materials, including foils, films, membranes, for clothing for doctors and surgical gowns; 
fabrics, including multilayer fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, 
meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or 
combinations thereof, for use in operating theatres; multilayer composite materials of fabrics and, in particular adhesive, 
fastening materials for use in operating theatres; textile laminates consisting of a plurality of layers bonded to one 
another, in particular flat layers, of fabrics and optionally other materials, including foils, films, membranes, for use in 
operating theatres; fabrics, including multilayer fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, 
non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-
woven fabrics, or combinations thereof, for protective work clothing; multilayer composite materials of fabrics and, in 
particular adhesive, fastening materials for protective work clothing; textile laminates consisting of a plurality of layers 
bonded to one another, in particular flat layers, of fabrics and optionally other materials, including foils, films, 
membranes, for protective work clothing; non-woven fabrics being components of leisure wear and sportswear, namely 
outer fabrics and linings for jackets, trousers, coats, suits, combinations (clothing), shirts, gloves and padding and 
stuffing for clothing and headgear; textile linings and padding material for footwear or combinations thereof; multilayer 
ballistic composite materials of fabrics and, in particular adhesive, fastening materials; ballistic textile laminates 
consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other materials, 
including foils, films, membranes; penetration-resistant fabrics; penetration-resistant woven fabrics, knitted fabrics, 
crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise 
consolidated non-woven fabrics, or combinations thereof; multilayer penetration-resistant fabrics; multilayer penetration-
resistant composite materials of fabrics and, in particular adhesive, fastening materials; penetration-resistant textile 
laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other 
materials, including foils, films, membranes; velour fabrics, including all of the aforesaid goods with at least one self-
adhesive or hook-and-loop surface; multilayer composite materials of fabrics and, in particular adhesive, fastening 
materials, with at least one self-adhesive or hook-and-loop surface, including all of the aforesaid goods in the form of tape 
materials; decorative fabrics; fabrics with or of effect yarns, in particular effect yarns of fibrous leather materials and/or 
TPU (thermoplastic polyurethane elastomers) and/or paper; knitted fabrics, crocheted fabrics, woven fabrics, non-crimp 
fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, 
or combinations thereof, all being made of or with effect yarns, in particular effect yarns of fibrous leather materials 
and/or TPU (thermoplastic polyurethane elastomers); decorative knitted fabrics, decorative crocheted fabrics, decorative 
woven fabrics, decorative non-crimp fabrics, decorative meshed fabrics, decorative non-woven fabrics, or combinations 
thereof; base fabrics having at least one incorporated decorative thread, contrasting with the base fabric in terms of 
colour and/or structure and/or material; fabrics, in particular knitted fabrics, crocheted fabrics, woven fabrics, non-crimp 
fabrics, meshed fabrics or combinations thereof, of leather materials, in particular of fibrous leather materials and/or 
leather thongs; fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, 
non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations 
thereof, with an imitation leather surface; fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp 
fabrics, meshed fabrics, nonwoven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, 
or combinations thereof, with an embossed imitation leather surface film; non-woven fabrics with an embossed imitation 
leather surface film of polyurethane, including all of the aforesaid goods in the form of roll materials; textile fabric, in 
particular nonwoven textile fabric, with reversible enhanced thermal control properties; textile fabric, in particular 
nonwoven textile fabric being provided with a material with reversible enhanced thermal control properties, in particular 
with micro-encapsulated phase change material which change from a solid to a liquid state at a predetermined 
temperature and are sealed within a multiplicity of polymeric shells for use in ski and snow board helmets, race car 
helmets, ski and snow board boots, winter boots, hunting and hiking boots, pac boots, work boots, shoes, golf shoes and 
accessories, footwear, clothing, gloves, hats, ear warmers, camping mats, hand warmers, blankets for animals and 
humans, pet beds and bedding, waders, body armor, sleeping bags and liners, pillows, mattress pads, mattress ticking, 
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inner soles and outer soles for footwear, insertable foot pads and insoles; felt, including in the form of roll materials; table 
linen (not of paper) and bed linen; porous non-woven fabrics being exclusively for industrial purposes; filter materials and
filter mats of non-woven fabrics, including impregnated with adhesive; nonwoven fabrics for cosmetic use; non-woven 
fabrics being light diffusing elements or sun screens; non-woven fabrics comprising cluster fibres; non-woven fabrics 
comprising microfibres or nanofibres, non-woven fabrics of microfibres or nanofibres or multilayer systems with layers 
comprising microfibres or nanofibres; all of the aforesaid goods being included in this class; canvas; sleeve heads; 
sleeve head rolls; tailored interlinings for creative and craftwork; tailored interlinings of non-woven fabrics for creative 
and craftwork; tailored and ready-to-use interlining parts (pre-fabricated); interlining material for edge stabilisation; 
interlining materials for the upper chest area.

Cl.25;Clothing; footwear, in particular shoes and shoe components; headgear; sportswear; clothing (including knitted 
and crocheted clothing), essential parts of clothing (included in this class); textile stiffening inserts, pre-fabricated 
inserts, collar inserts being parts of clothing; ready-made pockets [parts of clothing]; underwear; corsets; neckties; 
braces for clothing (suspenders); gloves (clothing); penetration-resistant textile soles for footwear; penetration-resistant 
textile insoles for footwear; babies' pants.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles, in particular appliques 
[haberdashery], ribbons [haberdashery], elastic ribbons, embroidery, fancy goods; arm hole stabilization tape; hem tapes; 
armpit supports being clothing accessories; armpits pads being clothing inserts (pre-fabricated); velour tape, in particular 
self-adhesive; knitted loop velour tape, in particular self-adhesive; elastic tapes.
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Priority claimed from 15/12/2016; Application No. : 30 2016 035 939 ;Germany 

3660378    14/06/2017
[International Registration No. : 1368846]
BSH Hausgeräte GmbH
Carl-Wery-Str. 34 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household and kitchen machines and apparatus, included in this class in particular electric kitchen 
machines and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors, juice 
centrifuges, mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, 
and machines and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled 
beverages; electric vending machines for beverages or foods, automatic vending machines; electrical apparatus for 
sealing plastics (packaging); electric waste disposal devices, including waste disposers and waste presses; dishwashers; 
electric machines and apparatus for treating laundry and clothing (included in this class), including washing machines, 
spin dryers; ironing presses, ironing machines, included in this class; electric household cleaning equipment, including 
electric window cleaning equipment, electric shoe polishers and vacuum cleaners, wet and dry vacuuming apparatus; 
robotic vacuum cleaners, robots for household chores; parts for all the aforesaid goods, included in this class; hoses, 
tubes, dust filters and dust filter bags, all for vacuum cleaners.

Cl.11;Apparatus for heating, steam generating and cooking, in particular ovens, baking, roasting, grilling, toasting, 
defrosting and heating devices, water heaters, immersion heaters, slow-cookers, microwave ovens, waffle irons (electric), 
egg cookers, deep-fat fryers (electric); electric tea and coffee machines, espresso coffee machines, automatic coffee 
machines (included in this class); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, 
beverage cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular 
including tumble dryers, laundry drying machines, hand dryers, hair dryers; infrared lamps (other than for medical use); 
heated cushions, not for medical purposes; blankets, electric, not for medical purposes; apparatus for ventilating, in 
particular fans; extractor hood filters, extractor hood equipment and extractor hoods, air conditioning apparatus and 
devices for improving air quality, air humidifiers, air deodorising apparatus, fragrance dispensing apparatus (not for 
personal use); air purifying apparatus, apparatus for water supply and sanitary purposes, in particular including fittings 
for steam generating, ventilating and water supply installations; water heaters, storage water heaters and instantaneous 
water heaters; kitchen sinks; heat pumps; parts for all the aforesaid goods, included in this class; mechanical taps 
(dispensers) for dispensing chilled beverages for use in combination with apparatus for chilling beverages (other than 
vending machines).
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Priority claimed from 23/12/2016; Application No. : 700399 ;Switzerland 

3660389    15/06/2017
[International Registration No. : 1369125]
SFS Group AG
Nefenstrasse 30 CH-9435 Heerbrugg Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; ironmongery and small items of metal hardware; 
large-series, metallic screws and parts of all kinds, including nuts, rivets, blind rivets and their corresponding elements, 
threaded blind rivets, bolts, fittings, screw plugs, fastening plates and load distributing disks; securing bolts; fixing 
elements and devices for industry and buildings, as well as their component parts and accessories, all in metal, if 
included in this class; profiled metal rails; metal fittings and hinges.

Cl.7;Machines and machine tools; machines for machining of metals; mechanical apparatus and machines for placing 
or removing rivets, screws and bolts (included in this class); mechanical riveting tools, hydraulic-pneumatic tools for 
placing cover nuts; fixing machines for inserting fixing elements into construction elements; machines for incorporating 
fixing parts; mechanical apparatus and tools as parts or accessories for the above-mentioned products, namely, for the 
fitting out of rivets as well as for carrying out the riveting process.

Cl.8;Hand implements and tools; riveting tools, manual instruments for placing cover nuts, manual apparatus for 
machining rivets, blind rivets, screws and bolts.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; 
bookbinding material; photographs, stationery; office requisites except furniture; instructional or teaching material 
(except apparatus); plastic materials for packaging, provided they are not included in other classes.

Cl.35;Advertising, namely advertising agency services, marketing studies, opinion polling, publication of advertising 
texts and announcements, marketing (market analysis), public relations services, organization of exhibitions and 
professional trade fairs for economic and advertising purposes; commercial business management, namely advice and 
assistance in company organization and management, commercial information agency services; demonstration of 
products for advertising purposes, electronic commerce services (e-commerce), namely, retail sale via global computer 
networks (the Internet); telemarketing; retails sale of assembly and binding parts of all kinds, hand tools, machine tools, 
building materials and technical chemical products for trade and industry.
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Priority claimed from 26/01/2017; Application No. : UK00003208919 ;United Kingdom 

3660422    25/07/2017
[International Registration No. : 1369841]
Avon Products, Inc.
601 Midland Avenue Rye, NY 10580 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Bags, hand bags, clutch bags, tote bags, cases, holdalls, luggage tags of leather, suitcases, trunks, travelling 
bags; toiletry bags, make-up bags; backpacks; athletic bags, beach bags, duffel bags, gym bags, shopping bags; credit 
card cases; purses, pocket wallets; umbrellas.

Cl.25;Clothing; underclothing; lingerie; clothing for children; hosiery, socks, tights, vests; sweaters, tank tops, dresses,
skirts, trousers, sweat pants, sweat shirts, track suits, shirts, blouses, shorts, socks, t-shirts, headgear; swimwear and 
beachwear; pyjamas, nightdresses; jackets; bath robes, bath sandals and bath slippers; gloves, mittens; headgear, 
baseball caps, visors, hats; scarves; belts; footwear; slippers, boots and shoes, women's shoes, flip flops.

5056



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

3660426    28/02/2017
[International Registration No. : 1369444]
TechniaTranscat AB
Box 1141 SE-164 22 KISTA Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer systems comprised of computer programs, computer software, and computer firmware, for tracking 
information and data in databases; computer software for document management; computer software for application and 
database integration; computer software for document and library management system within stationery information 
area; computer programs and computer systems comprised of software and hardware for design, analysis, simulation, 
visualization and production as well as for the handling of documents and products data for the entire product life-cycle 
at engineering and industrial companies; computer software for engineering, modeling, creation of objects, design and 
computer aided design; computer software for programs for computer aided design (CAD); graphical user interface 
software; computer programs for character-based applications, for computer aided design (CAD), for animation, for 
graphics and for structural design; computer programs and software for web based posting, searching, extranet 
interfacing and exchanging of data; downloadable computer software for modeling and designing; computer software for 
preparing downloadable image files containing three dimensional digital models of objects and abstract items; satellite 
navigation system apparatus (GPS); downloadable instructional documents in the field of computer software delivered on 
electronic, optical and magnetic media and or in digital form via networks; downloadable computer graphics; computers; 
computer peripheral equipment; none of the aforementioned goods used for domestic electrical apparatus or audio-visual 
equipment, or accessories to such apparatus and equipment.

Cl.36;Lease purchase financing; financial management; computerized financial services, namely, providing electronic 
money transfer services; real estate management.

Cl.37;Installation, repair, and maintenance of computer hardware.

Cl.38;Telecommunication services, namely, providing access to telecommunication and data communication networks; 
communication and communication services by computer terminals, servers, satellites, cordless radio waves and via 
local and global networks; electronic mail; computer aided transmission and transmitting of database information, 
messages, sound and images via a global computer network; providing access and use to databases, computer networks 
and the internet, web logs and web pages; provision of access to an electronic on-line network for information retrieval; 
rental of access time to global computer networks; rental of modems and telecommunication equipment; services relating 
to electronic bulletin boards; providing access to electronic bulletin board services.

Cl.41;Education services, namely, providing, arranging and conducting training in the use of computers, information 
technology systems and computer aided design software; education in the nature of training in the field of computer 
programming.

Cl.42;Technological information services, namely, providing technical advice relating to the operation of computers, 
computer software and information technology systems; design and development of computer hardware and computer 
software; development, design, installation, maintenance and implementation of computer program and consultancy 
services relating thereto; development of computer programs recorded on data media in the nature of software designed 
for use in construction and automated manufacturing [computer aided design/computer aided manufacturing (cad/cam)] 
systems; computer aided design (CAD) services; computer aided design service of video graphics and graphic design; 
computer aided design for manufacturing processes; consulting services concerning the development of information 
technology systems, maintaining of software for information technology systems and troubleshooting of information 
technology systems (computer hardware and software) problems; information technology engineering services for the 
management and supervision of networks; data warehousing, namely, hosting of electronic warehousing database for 
providing online data storage services; technical support services, namely, installation, implementation, and 
troubleshooting of computer applications in large and medium-sized computer systems; conversion of computer 
programs and data, not physical conversion; adaptation of computer programs and computer systems in form of 
installations, consultancy and as technical support services, namely troubleshooting in the nature of diagnosing 
computer hardware and software problems; preparation of computer software related to data processing; design and 
development of computer software for data processing; development of computer software for flow simulations; 
development of computer software for simulation of temperature curves; consultancy in the field of computers; 
consultancy regarding computer software; consultancy in the field of the design and selection of computer hardware; 
consultancy services in the design and implementation of geographic information system (GIS) software; consultancy 
regarding design of information technology systems; consultancy regarding computer software and computer 
programming; consultancy regarding computer and information technology; providing of geographical information, 
namely, cartography services; mapping services, namely, creating GPS maps featuring geophysical maps; computer 
systems analysis; computer programming; design, development, updating and maintenance of computer software, web 
pages and web sites; installation of computer software and computer programs; rental of computer hardware and 
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computer peripheral equipment for computers; rental of computer software and computer programs; analytical services 
related to computer programs; engineering services related to computer programming; surveying; technical research 
consultancy in the field of industrial engineering; engineering technical consultancy; research, development and design 
of computer software; product development; consultancy and advisory regarding product development and product 
design; computer services, namely, interactive hosting services, namely, hosting an interactive website that allows users 
to publish and share their own content and images on-line; providing temporary use of non-downloadable software tools 
for image editing via a web site; electronic storage of computerized data.
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Priority claimed from 05/04/2017; Application No. : 87399648 ;United States of America 

3660921    02/08/2017
[International Registration No. : 1368943]
Velocity Technology Solutions, Inc.
1901 Roxborough Road, Floor 4 Charlotte NC 28211 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Information technology outsourcing services in the field of application software hosting, management, support 
services in connection with payroll, invoicing, human resource, accounting and other business systems; Internet-based 
organizing, planning and administration of business-based conferences and events in the nature of organizational 
meetings and trade shows in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services; 
business data analysis using metadata from a community of computer enterprise systems.

Cl.42;Application service provider services, namely, hosting and maintaining software applications of others for 
managing, analyzing and reporting financial and business related data; computer software and computer network 
systems integration, planning and management in the nature of computer services, namely, integration of computer 
software into multiple systems and networks; maintenance of computer software network systems; application service 
provider, namely, hosting, managing and maintaining applications and software of others in the fields of payroll, human 
resource and accounting; providing temporary use of non-downloadable software for managing, analyzing and reporting 
financial and business related data; software as a service (SAAS) services featuring software for administrative staff, 
business office staff and employees that provides electronic reports, dashboards, launchpads for third party software 
applications, information and applications specific to employee and staff business health and life insurance policies, 
benefits and administration, retirement income plans, vacation policies, paid time off policies, employee benefits, payroll 
procedures and policies, travel planning and assistance, business hours of operation, business leave policies, record 
keeping, electronic delivery enrollment information, customer reports, electronic payment reports, electronic mail, 
electronic calendaring, electronic social media, electronic billboards and electronic announcements.
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Priority claimed from 13/09/2016; Application No. : 30 2016 026 351 ;Germany 

3660973    04/02/2017
[International Registration No. : 1368784]
Leybold GmbH
Bonner Strasse 498 50968 Köln Germany

Proposed to be Used
IR DIVISION
Cl.4;Operating fluids, namely mineral oils, silicone oils; lubricants.

Cl.6;Metals and metal alloys; building materials of metal; portable buildings of metal; materials of metal for railway 
tracks; non-electric cables and wires of common metal; metal hardware and small items of metal hardware; springs [metal 
hardware]; flanges of metal [collars]; cramps of metal; copper rings; sleeves [metal hardware]; pipe muffs of metal; 
collars of metal for fastening pipes; junctions of metal for pipes; screws of metal; nuts of metal; shims; valves of metal, 
other than parts of machines; metal tubes, branching pipes of metal, jets of metal, penstock pipes of metal, elbows of 
metal for pipes, metal tubing; containers of metal for compressed gas or liquid air, closures of metal for containers, 
bottles [metal containers] for compressed gas or liquid air, safes; ores.

Cl.7;Vacuum pumps including gas transfer vacuum pumps, displacement vacuum pumps, oscillation displacement 
vacuum pumps, membrane vacuum pumps, piston vacuum pumps, rotary displacement vacuum pumps, rotary vane 
vacuum pumps, rotary piston vacuum pumps, roots vacuum pumps, kinetic vacuum pumps; mechanical kinetic vacuum 
pumps, turbo vacuum pumps, molecular vacuum pumps, turbomolecular vacuum pumps; propellant vacuum pumps, 
diffusion vacuum pumps; gas-binding vacuum pumps, adsorption vacuum pumps, Getter vacuum pumps, cryo vacuum 
pumps, rotary vacuum pumps, propellant vacuum pumps, condensation propellant vacuum pumps, sorption vacuum 
pumps; condensers as parts of machines; vacuum pump stations comprising several vacuum pumps of said type; valves, 
connection components (parts of machines), separators, filters, condensers, vacuum shut-off valves, said goods as parts 
of machines; compressors; electric compressors; motors for compressors; vacuum devices (electric) and/or vacuum 
machines for operation under rough, fine, high or ultra-high vacuum conditions; welding devices and apparatus; 
machines for the filling of materials under vacuum conditions; machines for the impregnating of materials under vacuum 
conditions; machines for the mixing of materials under vacuum conditions; machines for the pressing of materials under 
vacuum conditions; machines for the forging of materials under vacuum conditions; machines for the casting of materials 
under vacuum conditions; machines for the spraying of materials under vacuum conditions; machines for the coating of 
materials under vacuum conditions; gas compressors; electrical devices and machines for the production and treatment 
of metal powders; electrical devices and machines for cryogenic technology (parts of vacuum pumps); rings of metal as 
machine parts and sealings; devices with vacuum chambers for etching, coating under vacuum conditions; apparatus for 
treatment of metals in vacuum; apparatus for production and treatment of metal powders.

Cl.9;Devices for measuring, regulating, controlling and checking, vacuum measuring devices; nuclear-physics and 
nuclear-technological devices and apparatus for laboratory use; devices with vacuum chambers for experimenting.

Cl.11;Refrigerating machines, cryorefrigerators; devices for drying, freeze-drying, distilling, vaporizing or coating of 
materials under vacuum conditions; devices for the heat treatment of metals under vacuum conditions; sintering furnaces 
for the treatment of materials under vacuum conditions; electric furnaces for treatment of materials under vacuum 
conditions; furnaces for melting materials under vacuum conditions; hot-air apparatus for treatment of metals under 
vacuum conditions; furnaces for melting, cleaning, refining and reprocessing of metals; vacuum furnaces, light-arc 
furnaces, induction furnaces, electron beam furnaces and electroslag remelting furnaces; gas-purifying and gas recovery 
apparatus; distillation columns (gas-to-liquid) for physical separation of fractions; devices for pulling single crystals or 
for zone pulling (as far as included in this class); devices for the production of monoglycerides (as far as included in this 
class); gas-operated devices (for cooling) for cryogenic technology.

Cl.16;Printed matter; books; books related to vacuum pumps and vacuum technology; brochures; brochures related to 
vacuum pumps and vacuum technology; instructional and teaching material (except apparatus) related to vacuum 
technology, physical and technical basics of vacuum technology as well as leak detection, measuring technology, 
maintenance and repair work on vacuum pumps, vacuum measuring devices and leak detectors.

Cl.17;Guttapercha, rubber, asbestos, mica and substitutes thereof, in raw or partially processed conditions; goods of 
plastics [semi-finished products]; sealing, packaging and insulating materials for vacuum pumps and compressors; 
sealings for vacuum pumps and compressors, caulking materials, sealing rings; rubber rings; tubes [not of metal].

Cl.37;Repair, maintenance and refurbishing (repair) of machines and devices related to vacuum technology, repair and 
maintenance of compressors.
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Cl.40;Rental of machine for use in the vacuum heat treatment of metal.

Cl.41;Arranging and conducting of seminars and workshops in the field of vacuum technology, physical-technical 
basics of vacuum technology and measurement technology, repair and maintenance work on vacuum pumps, vacuum 
measurement devices and leak detectors; arranging and conducting of seminars and workshops related to the physical-
technical basics of vacuum technology and leak detection; arranging and conducting of product training in the field of 
vacuum technology, particularly relating to vacuum pumps, pump stations, vacuum measuring devices and leak 
detectors; arranging and conducting of seminars and workshops in the field of measurement technology; arranging and 
conducting of seminars and workshops related to repair and maintenance work on vacuum pumps, pump stations, 
vacuum measuring devices and leak detectors; writing of instruction and teaching material in the field of vacuum 
technology, physical-technical basics of vacuum technology and measurement technology, maintenance and repair work 
on vacuum pumps, vacuum measuring devices and leak detectors; providing online publications [not downloadable] 
related to teaching material and seminar materials in the field of vacuum technology, leak detection technology and 
physical-technical basics of vacuum and leak detection technology and in the fields of maintenance and repair work on 
vacuum pumps, vacuum measuring devices and leak detectors.

Cl.42;Programming of software for an internet platform for conducting training in the field of vacuum technology, 
physical-technical basics of vacuum technology and measurement technology, maintenance and repair work on vacuum 
pumps, vacuum measuring devices and leak detectors; calibration of devices of vacuum technology; technical 
counselling in the field of vacuum technology; cloud computing; providing temporary use of electronic teaching material 
and educational software in the fields of vacuum technology, leak detection technology and physical-technical basics of 
vacuum technology and leak detection technology and in the fields of maintenance and repair work on vacuum pumps, 
vacuum measuring devices and leak detectors.
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3661028    12/05/2017
[International Registration No. : 1369116]
Pearson plc
80 Strand GB- London, WC2R 0RL United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial management services; commercial administration; secretarial services; personnel 
recruitment; recruitment services; employment agency services; consulting services relating to personnel management; 
psychological testing for the selection of personnel; writing of résumés for others; human resources management; 
personnel recruitment advice; personnel placement services; evaluation of staff needs; management consultancy relating 
to personnel recruitment; management consulting relating to staff placement; staff evaluation services; company audits 
[commercial analyses]; business organization consultancy; commercial business appraisal; marketing; price comparison 
services.

Cl.36;Insurance services; financial services; monetary affairs; real estate services; financial management; financial 
consultancy; insurance brokerage; mortgage banking operations; mutual funds; real estate management; loans 
[financing]; issuance of credit cards; banking services; brokerage; capital investment; charitable fundraising services; 
debt advice; company financing; private equity financing; private equity fund investment services; electronic funds 
transfer; financial underwriting and issuing of securities [investment bank].

Cl.38;Telecommunication services; provision of chat rooms on the Internet; sending of messages [telecommunication]; 
satellite transmission; streaming data transmission; cable television broadcasting; connection by telecommunications to 
a global computer network; television broadcasting; transmission of video-on-demand footage; wireless communication 
services; wireless broadcasting services; transmission of data in streaming; streaming of audio, visual and audiovisual 
content via a global computer network; electronic transmission and streaming of digital content for others via a global 
and local computer network; transmission of videos on demand; broadcasting and transmission of radio and television 
programs; broadcasting of video and audio programs on the Internet; broadcasting services and providing of 
telecommunication access to video and audio content provided via an on demand online service; telecommunication 
services, namely, transmission of voice, data, graphics, images, audio and video provided via telecommunication 
networks, wireless communication networks and the Internet; telecommunication services, namely, transmission of 
podcasts; streaming of audio and video content via the Internet featuring music, films, news and sports; streaming of 
television programs and films via the Internet; subscription-based television broadcasting.
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[International Registration No. : 1369104]
FRAMA AG
Dorfstrasse 6 CH-3438 Lauperswil Switzerland

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.7;Automatic stamping machines; stamping machines; industrial machines for the mechanical handling of mail; 
envelope-inserting machines; electric and electronic automatic stamp distributors for determining and paying monetary 
prices and values, and issuing values and barcodes.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), rescue (life-saving) and teaching apparatus and instruments; apparatus and instruments for data 
communication; telecommunication apparatus including modems for connecting franking machines and machines for 
calculating taxes and fees (office machines) to an Internet platform for authorizing monetary values of franking machines 
and office machines; data processing apparatus; programs, electronic data carriers; apparatus for checking franking; 
magnetic encoders; printers; electronic payment terminals; computer scanners and readers.

Cl.16;Electronic and electric franking machines; machines for the accounting of taxes and fees (office machines) and 
peripheral equipment (office machines); electric letter openers; office machines for stamping mail; paper-folding 
machines as office requisites; address-printing machines; office requisites except furniture; paper shredders (office 
requisites); office machines.

Cl.35;Wholesale and retail sale concerning office machines, office machines, information technology equipment for 
mechanical handling; electronic data processing; computerized management of files; compilation of computer data 
bases; computerized management of files); input, processing, maintenance and presentation of data in databases (office 
functions); preparation of reports and statistical analyses; preparation of business reports; advisory and consultation 
services relating to the aforesaid services.

Cl.38;Data dissemination services; electronic mail, electronic messaging, communication by computer terminals, 
computer-assisted transmission messages and images, provision of user access to global computer networks, 
telecommunications connections to global computer networks, provision of access to information on the Internet, rental 
of telecommunications facilities, rental of apparatus for the transmission of messages, rental of telecommunication 
apparatus, web messaging services, retransmission of information of all kinds to a physical address, partially on the 
Internet, retransmission of information of all kinds to a physical address via the Internet; advice relating to all the 
aforesaid services.

Cl.39;Storage of data media or of documents stored in electronic format and related advice.

Cl.42;Providing of Internet platforms (software) on which the monetary value for franking machines and machines for 
calculating taxes and fees (office machines) can be approved, for electronic data storage and data security; hosting of 
databases; advisory and consultation services relating to the aforesaid services.
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3661109    09/06/2017
[International Registration No. : 1368836]
Skyventure International (UK) Ltd. 
5 Deansway Worcester WR1 2JG GB

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files, being photographs; video recordings featuring simulated skydiving; helmets for use 
with indoor and regular skydiving; clothing for protection against accidents, namely, bodysuits for use with indoor and 
regular skydiving; goggles for sports; sun glasses.

Cl.21;Water bottles, sold empty; shot glasses; drinking glasses; mugs.

Cl.25;Shoes and boots; wimples; scarves; mufflers; headwear; bandanas; swim suits; leggings; clothing, namely, body 
suits for use with indoor and regular skydiving.

Cl.28;Toy drones; amusement park rides.

Cl.41;Entertainment services, namely, providing facilities for athletic and sporting events including facilities for 
simulated skydiving; providing event space, namely, providing sporting facilities, providing facilities for recreation 
activities; and special event planning for social entertainment purposes; advice, information and consulting services 
relating to all the aforesaid activities, namely, providing information in the field of simulated skydiving, consultation in the 
field of special event planning for social entertainment purposes, providing information on the sport of simulated 
skydiving, providing information on sporting events, consulting in the field of sporting and athletic event planning; 
photography; video services, namely, video recording services, video editing, video production.

Cl.43;Providing event space, namely, conference and meeting facilities for social meetings and parties featuring 
simulated skydiving.

Cl.45;Rental of clothing including protective clothing for skydiving, in particular indoor skydiving.
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3662429    23/05/2017
[International Registration No. : 1370610]
Abrasive technologies, LLC
1 Mira str, g. Sosnovy Bor, RU-188540 Leningrad obl. Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; perfumery, essential oils, cosmetics, hair lotions; dentifrices; abrasives; amber [perfume]; descaling 
preparations for household purposes; antistatic preparations for household purposes; aromatics [essential oils]; air 
fragrancing preparations; cake flavorings [essential oils]; flavorings for beverages [essential oils]; food flavorings 
[essential oils]; breath freshening sprays; canned pressurized air for cleaning and dusting purposes; balms, other than 
for medical purposes; lip glosses; polishing stones; abrasive paper; emery paper; polishing paper; petroleum jelly for 
cosmetic purposes; shoe polish; cobblers' wax; cotton wool for cosmetic purposes; sachets for perfuming linen; drying 
agents for dishwashing machines; adhesives for cosmetic purposes; scented water; javelle water; lavender water; toilet 
water; laundry wax; floor wax; non-slipping wax for floors; depilatory wax; mustache wax; tailors' wax; creams for leather; 
polish for furniture and flooring; shoemakers' wax; polishing wax; massage gels, other than for medical purposes; 
heliotropine; dental bleaching gels; geraniol; make-up; deodorants for pets; deodorants for human beings or for animals; 
depilatory preparations; scented wood; perfumes; non-slipping liquids for floors; windshield cleaning liquids; greases for 
cosmetic purposes; volcanic ash for cleaning; toiletries; decorative transfers for cosmetic purposes; ionone [perfumery]; 
shaving stones [astringents]; smoothing stones; eyebrow pencils; cosmetic pencils; silicon carbide [abrasive]; carbides 
of metal [abrasives]; alum stones [astringents]; tripoli stone for polishing; adhesives for affixing false eyelashes; 
adhesives for affixing false hair; hair conditioners; quillaia bark for washing; corundum [abrasive]; beard dyes; colorants 
for toilet purposes; cosmetic dyes; laundry starch; laundry glaze; shoe cream; polishing creams; cosmetic creams; skin 
whitening creams; polishing rouge; incense; hair spray; nail polish; lotions for cosmetic purposes; after-shave lotions; 
beauty masks; oils for perfumes and scents; oils for cosmetic purposes; oils for toilet purposes; essential oils of 
cedarwood; essential oils of lemon; essential oils of citron; oils for cleaning purposes; bergamot oil; gaultheria oil; 
jasmine oil; lavender oil; almond oil; rose oil; oil of turpentine for degreasing; whiting; cleaning chalk; almond milk for 
cosmetic purposes; cleansing milk for toilet purposes; musk [perfumery]; soap; deodorant soap; shaving soap; soap for 
brightening textile; cakes of toilet soap; antiperspirant soap; soap for foot perspiration; almond soap; mint for perfumery; 
cosmetic kits; emery; nail art stickers; false nails; eau de Cologne; bases for flower perfumes; joss sticks; pastes for 
razor strops; pumice stone; lipstick cases; hydrogen peroxide for cosmetic purposes; breath freshening strips; teeth 
whitening strips; abrasive cloth; glass cloth [abrasive cloth]; lipsticks; pomades for cosmetic purposes; shaving 
preparations; cosmetic preparations for baths; bath preparations, not for medical purposes; hair straightening 
preparations; hair waving preparations; laundry soaking preparations; grinding preparations; douching preparations for 
personal sanitary or deodorant purposes [toiletries]; smoothing preparations [starching]; color-removing preparations; 
leather bleaching preparations; denture polishes; mouthwashes, not for medical purposes; cosmetic preparations for 
slimming purposes; starch glaze for laundry purposes; furbishing preparations; fabric softeners for laundry use; laundry 
bleach; dry-cleaning preparations; paint stripping preparations; lacquer-removing preparations; make-up removing 
preparations; floor wax removers [scouring preparations]; varnish-removing preparations; rust removing preparations; 
nail care preparations; preparations for cleaning dentures; wallpaper cleaning preparations; preparations for unblocking 
drain pipes; collagen preparations for cosmetic purposes; laundry preparations; aloe vera preparations for cosmetic 
purposes; sunscreen preparations; color- [colour-] brightening chemicals for household purposes [laundry]; shining 
preparations [polish]; make-up powder; diamantine [abrasive]; stain removers; scouring solutions; false eyelashes; 
tissues impregnated with cosmetic lotions; tissues impregnated with make-up removing preparations; safrol; laundry 
blueing; turpentine for degreasing; potpourris [fragrances]; bleaching soda; washing soda, for cleaning; bath salts, not 
for medical purposes; bleaching salts; fumigation preparations [perfumes]; preservatives for leather [polishes]; ammonia 
[volatile alkali] [detergent]; astringents for cosmetic purposes; eyebrow cosmetics; make-up preparations; sun-tanning 
preparations [cosmetics]; hair dyes; neutralizers for permanent waving; preparations to make the leaves of plants shiny; 
cosmetic preparations for eyelashes; cosmetic preparations for skin care; shoe wax; cosmetics; cosmetics for animals; 
mascara; detergents, other than for use in manufacturing operations and for medical purposes; degreasers, other than for 
use in manufacturing processes; bleaching preparations [decolorants] for cosmetic purposes; antiperspirants [toiletries]; 
talcum powder, for toilet use; cotton sticks for cosmetic purposes; terpenes [essential oils]; emery cloth; cloths 
impregnated with a detergent for cleaning; henna [cosmetic dye]; shampoos; shampoos for pets; dry shampoos; 
sandpaper; soda lye; extracts of flowers [perfumes]; ethereal essences; badian essence; mint essence [essential oil].

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes, except paintbrushes; material for 
brush-making; articles for cleaning purposes; steel wool; glassware, porcelain and earthenware; autoclaves [pressure 
cookers], non-electric; pressure cookers [autoclaves], non-electric; indoor aquaria; buckets; cookie jars; candle jars 
[holders]; china ornaments; dishes; paper plates; vegetable dishes; saucers; mugs; candy boxes; bottles; demijohns; 
busts of porcelain, ceramic, earthenware or glass; vases; epergnes; fruit cups; bird baths; baby baths, portable; plungers 

5065



for clearing blocked drains; waffle irons, non-electric; coolers [ice pails]; mop wringer buckets; buckets made of woven 
fabrics; whisks, non-electric, for household purposes; cooking skewers of metal; towel rails and rings; clothing 
stretchers; hair for brushes; birdcages; funnels; carpet beaters [hand instruments]; signboards of porcelain or glass; 
candle extinguishers; flower pots; chamber pots; glue-pots; cruets; decanters; large-toothed combs for the hair; combs 
for animals; tea cosies; abrasive sponges for scrubbing the skin; make-up sponges; sponges for household purposes; 
toilet sponges; sponge holders; toothpick holders; soap holders; napkin holders; holders for flowers and plants [flower 
arranging]; shaving brush stands; toilet paper holders; soap dispensers; toilet paper dispensers; ironing boards; cutting 
boards for the kitchen; bread boards; washing boards; crushers for kitchen use, non-electric; strainers; smoke absorbers 
for household purposes; containers for household or kitchen use; kitchen containers; glass jars [carboys]; heat-insulated 
containers; heat-insulated containers for beverages; thermally insulated containers for food; glass flasks [containers]; 
closures for pot lids; chamois leather for cleaning; toothpicks; ceramics for household purposes; majolica; works of art 
of porcelain, ceramic, earthenware or glass; brush goods; kitchen grinders, non-electric; cleaning instruments, hand-
operated; cabarets [trays]; stew-pans; covers, not of paper, for flower pots; shaving brushes; make-up brushes; basting 
brushes; cages for household pets; baking mats; polishing leather; hot pots, not electrically heated; glass bulbs 
[receptacles]; boot trees [stretchers]; shoe trees [stretchers]; napkin rings; poultry rings; rings for birds; coin banks; 
bread baskets for household purposes; baskets for household purposes; waste paper baskets; feeding troughs; mangers 
for animals; lunch boxes; tea caddies; washtubs; earthenware saucepans; mess-tins; cauldrons; coffee percolators, non-
electric; coffeepots, non-electric; coffee grinders, hand-operated; fused silica [semi-worked product], other than for 
building; beer mugs; tankards; rat traps; pot lids; aquarium hoods; butter-dish covers; dish covers; cheese-dish covers; 
buttonhooks; pitchers; perfume burners; non-electric portable coldboxes; watering cans; fly traps; insect traps; mixing 
spoons [kitchen utensils]; basting spoons [cooking utensils]; scoops [tableware]; pie servers; cosmetic spatulas; 
spatulas [kitchen utensils]; butter dishes; polishing materials for making shiny, except preparations, paper and stone; 
noodle machines, hand-operated; polishing apparatus and machines, for household purposes, non-electric; pepper mills, 
hand-operated; mills for household purposes, hand-operated; feather-dusters; brooms; isothermic bags; confectioners' 
decorating bags [pastry bags]; bowls [basins]; mosaics of glass, not for building; saucepan scourers of metal; soap 
boxes; mouse traps; cooking pot sets; nozzles for watering cans; pouring spouts; nozzles for watering hose; fitted picnic 
baskets, including dishes; toilet cases; floss for dental purposes; fiberglass thread, not for textile use; cookie [biscuit] 
cutters; pastry cutters; sprinklers; syringes for watering flowers and plants; cotton waste for cleaning; wool waste for 
cleaning; cleaning tow; chopsticks; cocktail stirrers; food steamers, non-electric; pepper pots; oven mitts; gloves for 
household purposes; car washing mitts; polishing gloves; gardening gloves; plates to prevent milk boiling over; dripping 
pans; trays for household purposes; trays of paper, for household purposes; lazy susans; heaters for feeding bottles, 
non-electric; candelabra [candlesticks]; trivets [table utensils]; coasters, not of paper and other than table linen; grill 
supports; menu card holders; knife rests for the table; flat-iron stands; egg cups; abrasive pads for kitchen purposes; 
scouring pads; drinking troughs; powdered glass for decoration; pottery; pots; cooking pots; painted glassware; 
tableware, other than knives, forks and spoons; porcelain ware; earthenware; crystal [glassware]; cosmetic utensils; toilet 
utensils; trouser presses; tortilla presses, non-electric [kitchen utensils]; deodorising apparatus for personal use; cruet 
sets for oil and vinegar; make-up removing appliances; spice sets; apparatus for wax-polishing, non-electric; bottle 
openers, electric and non-electric; glove stretchers; boot jacks; crumb trays; tie presses; potholders; clothes-pegs; glass 
stoppers; powder compacts; perfume vaporizers; powder puffs; dusting apparatus, non-electric; electric combs; grills 
[cooking utensils]; sifters [household utensils]; drinking horns; shoe horns; candle rings; salad bowls; sugar bowls; 
beaters, non-electric; services [dishes]; coffee services [tableware]; liqueur sets; tea services [tableware]; sieves 
[household utensils]; cinder sifters [household utensils]; tea strainers; pipettes [wine-tasters]; siphon bottles for 
carbonated water; rolling pins, domestic; frying pans; steel wool for cleaning; currycombs; blenders, non-electric, for 
household purposes; fruit presses, non-electric, for household purposes; drinking straws; salt cellars; drinking vessels; 
vessels of metal for making ices and iced drinks; refrigerating bottles; bulb basters; cups of paper or plastic; glasses 
[receptacles]; drinking glasses; statues of porcelain, ceramic, earthenware or glass; figurines [statuettes] of porcelain, 
ceramic, earthenware or glass; glass for vehicle windows [semi-finished product]; plate glass [raw material]; opal glass; 
glass, unworked or semi-worked, except building glass; opaline glass; glass incorporating fine electrical conductors; 
enamelled glass, not for building; glass wool, other than for insulation; vitreous silica fibers [fibres], not for textile use; 
fiberglass, other than for insulation or textile use; soup bowls; drying racks for laundry; basins [receptacles]; table plates; 
disposable table plates; graters for kitchen use; insulating flasks; indoor terrariums [plant cultivation]; indoor terrariums 
[vivariums]; cloth for washing floors; cloths for cleaning; dusting cloths [rags]; furniture dusters; litter boxes [trays] for 
pets; urns; aerosol dispensers, not for medical purposes; wax-polishing appliances, non-electric, for shoes; water 
apparatus for cleaning teeth and gums; electric devices for attracting and killing insects; watering devices; utensils for 
household purposes; cooking utensils, non-electric; strainers for household purposes; coffee filters, non-electric; flasks; 
hip flasks; drinking bottles for sports; molds [kitchen utensils]; cake molds [moulds]; ice cube molds [moulds]; cookery 
molds [moulds]; deep fryers, non-electric; comb cases; bread bins; fly swatters; teapots; kettles, non-electric; cups; 
garlic presses [kitchen utensils]; ironing board covers, shaped; tea infusers; glass bowls; mops; mop wringers; cocktail 
shakers; corkscrews, electric and non-electric; animal bristles [brushware]; pig bristles; dishwashing brushes; ski wax 
brushes; brushes for cleaning tanks and containers; lamp-glass brushes; horse brushes; scrubbing brushes; 
toothbrushes; toothbrushes, electric; carpet sweepers; brushes for footwear; tar-brushes, long handled; toilet brushes; 
electric brushes, except parts of machines; brushes; eyebrow brushes; nail brushes; nest eggs, artificial; boxes for 
dispensing paper towels; dustbins; window-boxes; boxes of glass.
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3662642    24/11/2016
[International Registration No. : 1371274]
BP Europa SE
Überseeallee 1 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software for administration and for profitability calculations of vehicle fleets; computer software for 
administration and determination of the repair expenditure and costs of vehicle fleets and vehicles in a vehicle fleet; 
computer software for capturing operational data and operational states of vehicles; electronic controllers and control 
computers for vehicles; apparatus for recording, processing, converting, transmitting, outputting and/or reproducing 
data, speech, text, signals, sound and/or images; sound, image and data carriers of all kinds (included in this class); 
computer programs and software.

Cl.35;Business administration and management of vehicle fleets; cost analysis in connection with the providing of 
motor vehicles; inquiries and billing of motor vehicle costs; collating and maintenance of data in computer databases, in 
particular in connection with the procurement and the making available of vehicles; compiling data in databases for the 
purposes of fleet management of motor vehicles; drawing up of costs analyses and statistics relating to vehicles; 
business management of transport fleet, in particular business organisation and administration of transport fleets.

Cl.39;Transport fleet services for motor vehicles and trucks.

Cl.42;ASP (Application Service Providing), namely providing computer software for the use on public/private data 
networks.

5067



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

 

Priority claimed from 02/03/2017; Application No. : UK00003216304 ;United Kingdom 

3662904    26/07/2017
[International Registration No. : 1370276]
Arrival Limited 
Unit 2, Southam Road Banbury, OX16 2DJ GB

Proposed to be Used
IR DIVISION
Cl.7;Engines and motors for vehicles that travel by air; powertrains and drivetrains for vehicles that travel by air; 
transmissions (including continuously variable transmissions and auxiliary drives) for vehicles that travel by air; clutches 
and couplings for vehicles that travel by air; mechanical control systems and hydraulic control systems for regulation of 
drive speed ratio or drive torque in transmissions for vehicles that travel by air; motors and generators for use as 
auxiliary power sources and range extenders for electric vehicles that travel by air; parts and fittings for the aforesaid 
goods; parts and fittings for vehicle engines and motors; fans for cooling vehicle engines; engine mounts for vehicles 
that travel by air; all the aforesaid goods relating to electric and range extended electric vehicles, and not including forced 
induction and pressure charging systems and parts and fittings for forced induction and pressure charging systems.

Cl.9;Electrical and electronic control systems and software control systems; electronic control systems and software 
control systems for engines (including internal combustion engines); electronic control systems and software control 
systems for transmissions (including continuously variable transmissions and auxiliary transmissions); data-processing 
equipment and computers for vehicles and for vehicle engines; computer software for vehicles; cruise controls for 
vehicles; electronic keys; batteries; inverters; electric accumulators; fuses; speedometers; odometers; water-, oil- and 
fuel-level indicators; fluid level measuring apparatus; vehicle dipsticks; automatic vehicle tyre pressure indicators; 
thermostats and temperature regulators; voltage regulators; apparatus for recording, transmission or reproduction of 
sound or images; displays and display panels for vehicles; warning lamps for vehicles; emergency light bars for vehicles; 
vehicle breakdown warning lamps and warning triangles; sirens; alarms; remote controls for operating vehicle alarms; 
remote control apparatus for opening and closing vehicle doors; power locks for vehicles; electric locks for vehicles; 
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communications apparatus for vehicles; vehicle speed control apparatus; automatic vehicle driving control apparatus; 
integrated electronic driver assistance systems for vehicles; on-board electronic systems for providing parking 
assistance; integrated electronic safety systems for vehicles; vehicle tracking apparatus; navigation apparatus; fire 
extinguishing apparatus; parts and fittings for the aforesaid goods; all the aforesaid goods relating to electric and range 
extended electric vehicles that travel by land or air, and not including forced induction and pressure charging systems 
and parts and fittings for control systems and software for forced induction and pressure charging systems.

Cl.12;Engines and motors for land vehicles; powertrains and drivetrains for land vehicles; transmissions (including 
continuously variable transmissions and auxiliary drives) for land vehicles; clutches and couplings for land vehicles; 
mechanical control systems and hydraulic control systems for regulation of drive speed ratio or drive torque in 
transmissions for land vehicles; motors and generators for use as auxiliary power sources and range extenders for 
electric land vehicles; engine mounts for land vehicles; all the aforesaid goods relating to electric and range extended 
electric vehicles; electric vehicles that travel by land or air; range extended electric vehicles that travel by land or air; 
electric cars, buses and trucks; range extended electric cars, buses and trucks; electric flying cars; range extended 
electric flying cars; electric bicycles; electrically assisted bicycles; parts and fittings for the aforesaid goods; not 
including forced induction and pressure charging systems and parts and fittings for forced induction and pressure 
charging systems.

Cl.37;Vehicle construction; vehicle repair and maintenance; vehicle servicing and tuning; vehicle painting, polishing 
and cleaning; vehicle rustproofing; refurbishment of vehicles; installation of parts for vehicles; fitting replacement vehicle 
parts; vehicle window replacement; repair of vehicle parts; reconditioning of vehicle engines; vehicle tyre fitting and 
repair; inspection of vehicles prior to repair or maintenance; information, advice and consultancy relating to all the 
foregoing services; all the aforesaid services relating to electric and range extended electric vehicles that travel by land or
air, and not relating to forced induction and pressure charging systems.

Cl.40;Customisation of vehicles; tinting of vehicle windows; acrylic finishing of vehicles; scrapping of vehicles; 
information, advice and consultancy relating to all the foregoing services; all the aforesaid services relating to electric 
and range extended electric vehicles that travel by land or air, and not relating to forced induction and pressure charging 
systems.

Cl.42;Design, research and development services for others in the engineering and automotive industries; design and 
development of vehicles; design, research and development services for others in relation to vehicle parts and 
components; design, research and development services for others in relation to motors, engines (including internal 
combustion engines) and transmissions for vehicles; textile design services for vehicle trim; inspection and testing of 
vehicles; information, advice and consultancy relating to all the foregoing services; all the aforesaid services relating to 
electric and range extended electric vehicles that travel by land or air, and not relating to forced induction and pressure 
charging systems.
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3663314    24/11/2016
[International Registration No. : 1370132]
EFQM
Olympiadenlaan 2 B-1140 Evere

Proposed to be Used
IR DIVISION
Cl.16;Certificates; printed award certificates; paper, cardboard and goods made from these materials; printed matter 
(printing products); printed publications; instructional or teaching material (except apparatus).

Cl.35;Commercial promotion of research and innovation; research advice concerning business innovation; market 
study concerning innovation and an analysis of results; advertising; business management; business administration; 
office functions; business advice services; office functions; accounting; exhibitions for commercial purposes (fairs); 
opinion polling; data processing; business information; information, advice and assistance services relating to all the 
aforesaid services.

Cl.41;Education; training; teaching and training relating to commercial matters; entertainment; sporting and cultural 
activities; organization and conducting of courses, seminars, symposiums; courses relating to commercial matters; 
information, advice and assistance services relating to all the aforesaid services; conducting of training courses in the 
field of technology and innovation; organization of competitions and award ceremonies; awarding of prices as incentives 
to persons and organization to prove their excellence.

Cl.42;Testing services for the certification of quality or standards; authentication services; certification services for 
companies and individuals; certification services; information, assistance and consultancy services in the aforesaid 
fields; consultancy and assistance relating to innovation; electronic data storage services; certification relating to 
education and training [quality control]; certification of teaching and training services relating to commercial matters 
[quality control].
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Priority claimed from 06/01/2017; Application No. : 016231201 ;European Union 

3663377    06/07/2017
[International Registration No. : 1370395]
Z & J Technologies GmbH
Bahnstr. 52 52355 Düren Germany

Proposed to be Used
IR DIVISION
Cl.6;Valves; common metals and their alloys; ironmongery and small items of metal hardware; manually operated metal 
valves; check valves of metal, other than part of machines; metal valves for controlling the flow of gases in pipelines; 
metal valves for controlling the flow of fluids in pipelines; nozzles of metal; rods of metal; tension levers of metal; 
fasteners of common metal; nuts of metal; bolts of metal; screws of metal; connectors of metal for pipes; connectors of 
metal for tubes; metal studs (other than for football boots, clothing or vehicle tyres); parts and fittings for all the aforesaid 
goods.

Cl.11;Valves; plumbing fittings; water pressure reducers (regulating accessories); pressure controllers and regulators 
namely pressure control valves, shut off valves, bleeder valves, equalizing valves, gas regulators, top gas recovery 
turbines, gate valves, double disc valves for automatic coke drum unheading; industrial ventilation apparatus; cooling 
apparatus; regulators (valves) for level controlling in tanks; valves for use in cryogenic apparatus and equipment; flare 
stacks for use in the oil industry; burner control apparatus; flow control and regulating apparatus and instruments 
namely, flow control valves, gate valves, isolation valves, goggle valves, bleeder and equalizing valves; parts and fittings 
for all the aforesaid goods.

Cl.37;Installation, repair and maintenance services, all such services relating to valves, common metals and their 
alloys, ironmongery and small items of metal hardware, manually operated valves made of metal, check valves made of 
metal, metal valves for controlling the flow of gases in pipelines, metal valves for controlling the flow of fluids or liquids in 
pipelines, nozzles made of metal, rods made of metal, tension levers made of metal, fasteners made of metal, nuts made 
of metal; installation, repair and maintenance services, all such services relating to bolts made of metal, screws made of 
metal, connectors made of metal, studs made of metal, valves being parts of machines, valves being parts of machine 
tools, hydraulic valves, pneumatic valves, valve closure mechanisms, valves to control flow, pressure, temperature and 
liquid level, valve wells, pressure regulators, valve wells, pressure controllers, pressure reducers, nozzles, turbines, 
silencers, sound absorbers; installation, repair and maintenance services, all such services relating to pumps, gears 
other than for land vehicles, gear boxes other than for land vehicles, gears for machines, gear units for machines, 
transmission gears for machines, gearbox casings for machines, gearbox casings other than for land vehicles, 
connecting rods for machines, motors and engines, hydraulic process control units, actuators, positioners, positioners as
parts of machines, pneumatic industrial process controllers; installation, repair and maintenance services, all such 
services relating to ignition apparatus for machines, propulsion mechanisms other than for land vehicles, ignition 
apparatus for internal combustion engines, machine tools, machine coupling and transmission components (except for 
land vehicles), control and regulatory apparatus for fittings, electronic linear actuators, frequency converters, electric 
control valves, positioner sensors for use with machine tools and machines; installation, repair and maintenance 
services, all such services relating to limit switches, pressure switches, pressure regulators, electronic positioners as 
parts of machines, digital positioners as parts of machines, electric apparatus for remote ignition, control apparatus and 
instruments, regulating control apparatus and computer instruments, data processing equipment and computers, flow 
control and regulating apparatus and instruments, motion control and instruments; installation, repair and maintenance 
services, all such services relating to plumbing fittings and electrostatic precipitators, water pressure reducers, pressure 
controllers and regulators, industrial ventilation apparatus and instruments, cooling apparatus and instruments, 
regulators for level controlling in tanks, valves for use in cryogenic apparatus and equipment; installation, repair and 
maintenance services, all such services relating to flare stack systems for use in the oil industry burner control apparatus 
and instruments, flow control and regulating apparatus and instruments and parts and fittings for all the aforesaid goods.
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Priority claimed from 09/12/2016; Application No. : 016145583 ;European Union 

3663674    19/01/2017
[International Registration No. : 1371179]
J. Wagner GmbH
Otto-Lilienthalstr. 18 88677 Markdorf Germany

Proposed to be Used
IR DIVISION
Cl.3;Creamy rouge; cream soaps; aftershave creams; perfumed creams; shaving cream; anti-freckle creams; hand 
creams; aromatherapy creams; face creams for cosmetic use; shaving cream; hair care creams; cosmetic creams and 
lotions; scented body lotions and creams; hair creams; anti-freckle creams; hand creams; skin cream; creams for firming 
the skin; creams for cellulite reduction; face creams for cosmetic use; make-up removing creams; hand creams; anti-
wrinkle cream; cosmetics in the form of creams; skin cream; creams (soap -) for use in washing; washing creams; fair 
complexion cream; pre-shave creams; face creams for cosmetic use; cosmetic creams for firming skin around eyes; after-
sun creams; auto-tanning creams; skin cream; fair complexion creams; scented oils; perfume water (term considered too 
vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); potpourris [fragrances]; fragrance 
preparations; perfumery and fragrances; cleaning and fragrancing preparations; soaps; soap products; soaps in liquid 
form; perfumed soaps; deodorant soap; cosmetic soaps; soaps for body care; deodorant soap; laundry soap; soaps for 
personal use; soaps for household use; disinfecting perfumed soaps; cosmetics; sun protecting creams [cosmetics]; sun 
protecting creams [cosmetics]; skin whitening preparations [cosmetic]; skin masks [cosmetics]; cosmetic facial lotions; 
sun care preparations; moisturising preparations; concealers; facial washes [cosmetic]; decorative cosmetics; sun 
bronzers; after-sun oils [cosmetics]; after-sun oils [cosmetics]; mousses [cosmetics]; skin care lotions [cosmetic]; skin 
emollients; tanning milks [cosmetics]; cosmetic facial lotions; shaving cream; after-sun oils [cosmetics]; cosmetics and 
cosmetic preparations; body moisturisers; shower creams; shower soap; shower gels; bath preparations; deodorants for 
body care; in particular the aforesaid goods for spray application.

Cl.5;Medicated creams; creams (medicated -) for the feet; antifungal creams for medical use; skin care creams for 
medical use; creams (medicated -) for the lips; therapeutic creams [medical]; creams (medicated -) for application after 
exposure to the sun; deodorising preparations and air purifying preparations; deodorants for textiles; in particular the 
aforesaid goods for spray application; anti fly lotion (term considered too vague by the International Bureau - Rule 13(2)
(b) of the Common Regulations); insect repellents; medicated soap; disinfectant soap; anti-bacterial soap; disinfecting 
perfumed soaps.

Cl.7;Spraying apparatus (machines) and electrically operated spraying apparatus for applying cosmetics, in particular 
self-tanning preparations; mechanical apparatus and installations for dispensing and applying cosmetics, in particular 
self-tanning preparations, included in this class; hydraulically, pneumatically and/or electrically operated machines for 
vaporising, spraying and nebulising gases, liquids or solids, in particular cosmetics and self-tanning preparations, and 
installations composed thereof; machines for applying cosmetics, in particular self-tanning preparations; including all the 
aforesaid machines and installations in electrostatically shielded form; electrically, pneumatically or hydraulically 
operated spray pistols for applying cosmetics, in particular self-tanning preparations; feed pumps (machines) for 
cosmetics, in particular for self-tanning preparations and components therefor, included in this class; compressors; 
nozzles, nozzle holders and nozzle extensions which are parts of motorised spraying apparatus; storage containers, 
namely containers (machine parts) of plastic or metal for storing media intended to be atomised, sprayed or misted; 
equipment carriers (parts of machines) for spraying apparatus and installations; components for the aforesaid goods; 
electrically operated hand tools, namely spraying apparatus for applying cosmetics, in particular self-tanning 
preparations.
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3663702    10/02/2017
[International Registration No. : 1370228]
GIACOBINO Alessia
Viale Toscanelli, 122 I-47811 VISERBA (RIMINI) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation of leather and goods made of these materials and not included in other class, bags of 
leather, textile shopping bags, knitted bags not of precious metal, beach bags, pouches, wallets, purses, suitcases, 
trunks, makeup bags, unfitted vanity cases, briefcases; handbags, rucksacks, suitcases, briefcases, all of leather and/or 
imitation of leather; umbrellas, walking canes and walking sticks.

Cl.25;Clothing, including ties, headscarves, shawls, braces, garters, stockings, hats, dressing gowns, smoking jackets, 
bath robes, tee-shirts, trousers, sweatshirts, blousons, vests, pants, tops, sportswear, casual wear, leisure clothing, 
neckties; scarves, pocket handkerchiefs, waistcoats, socks, hats, robes, jackets, gloves, underwear, bathing suits, 
bathing caps, bathing suits cover-up, bathing trunks, belts, footwear, including athletic shoes and sandals, headgear, 
clogs, bath sandals, bath slippers.
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Priority claimed from 03/02/2017; Application No. : 51425/2017 ;Switzerland 

3664211    02/08/2017
[International Registration No. : 1371149]
LDF Hospitality Collection SA
Allée de la Petite Prairie 2 CH-1260 Nyon Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Commercial management of hotels for third parties; administrative management of hotels; customer loyalty 
services.

Cl.36;Real estate management; real estate complex management; rental services [real estate assets only]; real estate 
affairs; housing agencies [real estate]; real estate agencies.

Cl.37;Construction of hotel and residential complexes; real estate development services [construction]; maintenance 
and cleaning of premises; laundry services and provision of information relating to laundry services.

Cl.43;Temporary accommodation; rental of temporary accommodation in vacation homes and apartments; hospitality 
services [temporary accommodation]; hospitality services [food and beverages]; tourist home services; catering services 
for hospitality suites; provision of temporary accommodation as part of hospitality services; hotel services; information 
relating to hotels and temporary accommodation; resort hotel services; reservation of accommodation in hotels; hotel 
catering services; advisory services concerning hotel and temporary accommodation installations; restaurant services; 
cafeteria services; canteen services; bar and catering services.
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3664248    27/07/2017
[International Registration No. : 1371345]
Ada Health GmbH 
Adalbertstraße 20 10997 Berlin DE

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications; audio visual, audio, video and multimedia materials; all of the aforesaid 
goods exclusively relating to the area of healthcare.

Cl.35;Business management; all of the aforesaid services exclusively relating to the area of healthcare.

Cl.38;Providing portals and chat rooms for communication and exchange of data and information in electronic media; 
transmission of information and images relating to pharmaceuticals and medicine; video conferencing; video 
teleconferencing; video messaging services; video telephone services; interactive video text services; streaming of audio 
and video material on the Internet; all of the aforesaid services exclusively relating to the area of healthcare.

Cl.42;Hosting online facilities for conducting interactive discussions; interactive hosting services which allow the 
users to publish and share their own content and images online; hosting web portals; clinical research; clinical trials; all 
of the aforesaid services exclusively relating to the area of healthcare.

Cl.44;Medical services; medical diagnostic services; alternative medicine services; health care services; medical 
assistance; medical consultation; health care consultancy services [medical]; medical analysis for the diagnosis and 
treatment of persons; medical testing services relating to the diagnosis and treatment of disease; health assessment 
surveys; pharmacists’ services to make up prescriptions; medical advisory services; medical and healthcare clinic 
services; mobile medical clinic services; medical testing; provision of medical treatment; provision of medical information
from a website; information, advisory and consultancy services relating to the aforesaid; all of the aforesaid services 
exclusively relating to the area of telemedicine.
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Priority claimed from 12/01/2017; Application No. : 40201700881Y ;Singapore 

3664262    15/05/2017
[International Registration No. : 1370242]
CCRManager Pte. Ltd.
22 Malacca Street, 07-01B RB Capital Building Singapore 048980 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; systemization, compilation, analysing, 
maintenance, administration and dissemination services in the field of business and commercial data relating to 
securities, derivatives, commodities exchange prices; business consultancy and information services in this class 
relating to preparation of statement of accounts, market research, provision of foreign trade information, foreign trade 
statistics; providing commercial information relating to companies; compilation of data and dissemination of commercial 
information relating to trade and market information; all included in this class.

Cl.36;Financial affairs; monetary affairs; securities, derivatives and commodities exchange services including 
providing market for the trading, clearing and settlement of securities, derivatives and commodities transactions, 
providing clearing and settlement services for securities, derivatives and commodities transactions, and the provision of 
information in relation to securities, derivatives and commodities transactions; financial services, services rendered by 
securities, derivatives and commodities exchanges in relation to financial, monetary and regulatory affairs; commodity 
investment services, rates of exchange, securities, derivatives and commodities exchange quotations, securities, 
derivatives and commodities market information and news, securities, derivatives and commodities market indices, 
securities, derivatives and commodities prices, bond market information and news, bond market indices, bond prices, 
interest rate information, corporate rates and corporate financial statements; operation of securities, derivatives and 
commodities exchanges; exchange brokerage; commodity futures contracts exchange services; securities, derivatives 
and commodities exchange services; financial information, management and analysis services regarding securities, 
derivatives and commodities exchange prices; financial consultancy; financial management; provision of financial 
securities; providing financial information, including online, relating to financial business appraisals and to investments, 
securities, derivatives and commodities; financial services relating to recording, confirming and controlling inter partes 
transactions in respect of securities, derivatives and commodities and financial and investment matters; financial 
services relating to purchase and sale of securities, derivatives and commodities; stocks, derivatives and bonds 
brokerage; investment services; trading services (financial services); provision of financial and monetary information and 
advice; financial risk management; financial dealing in derivatives; provision of and trading in futures, derivatives, 
options, swaptions, and swaps, all being financial derivative instruments; property valuation, appraisal, evaluations and 
brokerage; property investment and finance services; depository and custodian services for securities; share registration 
and nominee services; stock exchange quotation and listing services; raising of capital; financial payment services in the 
form of dividend distribution services to shareholders; clearing, settlement and depository services for securities and 
fixed income instruments; information services relating to the aforesaid, including such services provided online from a 
computer database or via the global communication network or extranets or by means of global computer 
communications networks; all included in this class.

Cl.38;Message sending and receiving services, all relating to securities, derivatives and commodities exchange 
quotations, statistical information, business opportunities appraisals, financial business appraisals and investments, 
securities, derivatives and commodities; transmission of data and information by facsimile and computer communication; 
transmission of information relating to general news, corporate news, corporate information, market news, market 
information, market data, economic, financial and other statistics; leasing of access time to a computer database; 
electronic data exchange services; provision of access to an electronic marketplace [portal] on computer networks.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer services, namely providing turnkey 
database integration services; design of computer programs, computer software, computer operating systems, computer 
networks and computer cluster configurations; consultancy services in relation to the application of information 
technology; rental and leasing services relating to computer software and computer hardware; provision of computing 
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facilities; computer software development; maintenance of computer software, programs, all relating to securities, 
derivatives and commodities exchange quotations and services, statistical information, business opportunities 
appraisals, financial business appraisals and investments; all included in this class.
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Priority claimed from 08/06/2017; Application No. : 302017000062615 ;Italy 

3664691    28/06/2017
[International Registration No. : 1371653]
ALIFAX S.R.L.
Via Petrarca, 2/1 I-35020 POLVERARA (PD) Italy

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for scientific research in laboratories; computer software, recorded.

Cl.10;Medical diagnostic apparatus; diagnostic apparatus and instruments for medical purposes; analysers for medical 
use.
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Priority claimed from 05/10/2016; Application No. : 2016-108179 ;Japan 

3665135    01/02/2017
[International Registration No. : 1372333]
SEGA Games Co., Ltd.
1-2-12, Haneda, Ota-ku 144-8531 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; issuing machine for prepaid cards, namely, magnetically encoded 
prepaid purchasing, payroll and stored value cards and prepaid cards; issuing machine for prepaid cards exclusively for 
use in game centers; automatic distributors for pre-payment apparatus, namely, automatic distributors of magnetic 
identification cards, memory cards and microprocessor card, automatic teller machines; prepayment apparatus for video 
game machines, namely, cash dispensers; mechanisms for pre-payment apparatus, computer terminals and 
communication computer software and hardware for use in processing credit, payment, charge stored value card, prepaid 
card, and loyalty card transactions; computer software development tools; computer software for use as an application 
programming interface (API); computer software to enable uploading, downloading, accessing, posting, displaying, 
tagging, blogging, streaming, linking, sharing or otherwise providing electronic media or information via computer and 
communication networks; computer software used to enhance the capabilities and features of other software and non-
downloadable online software; computer programs [including downloadable software]; programs for cell phones 
[including downloadable software]; game programs for smartphones [including downloadable software]; programs for 
smartphones [including downloadable software]; game programs for handheld terminals [including downloadable 
software]; coils, electric; particle accelerators; reflecting discs for wear, for the prevention of traffic accidents; protection 
devices for personal use against accidents; clothing for protection against accidents, irradiation and fire; accumulator 
jars; battery boxes; acidimeters for batteries; hydrometers; plates for batteries; whistle alarms; acoustic [sound] alarms; 
acoustic conduits; speaking tubes; actinometers; adding machines; aerometers; enlarging apparatus [photography]; 
electro-dynamic apparatus for the remote control of railway points; magnets; electromagnetic coils; air analysis 
apparatus; alcoholmeters; alidades; food analysis apparatus; igniting apparatus, electric, for igniting at a distance; 
batteries for lighting; altimeters; asbestos gloves for protection against accidents; asbestos clothing for protection 
against fire; ammeters; amplifiers; amplifying tubes; anemometers; calibrating rings; fire extinguishers; anodes; anode 
batteries; anti-interference devices [electricity]; transformers [electricity]; apertometers [optics]; money counting and 
sorting machines; surveying instruments; surveying chains; lenses for astrophotography; audiovisual teaching 
apparatus; mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; calipers; 
comparators; fire alarms; automatic indicators of low pressure in vehicle tires [tyres]; protective suits for aviators; alarm 
bells, electric; rods for water diviners; life-saving rafts; scales; meteorological balloons; demagnetizing apparatus for 
magnetic tapes; tape recorders; magnetic tapes; barometers; weighing machines; weighbridges; fire beaters; chargers for
electric batteries; betatrons; ticket dispensers; cabinets for loudspeakers; close-up lenses; terminals [electricity]; 
pressure indicator plugs for valves; galvanometers; push buttons for bells; branch boxes [electricity]; tone arms for 
record players; spirit levels; punched card machines for offices; sheaths for electric cables; frames for photographic 
transparencies; circular slide rules; slide-rules; calculating machines; slide calipers; jigs [measuring instruments]; 
blueprint apparatus; cinematographic cameras; capillary tubes; sound recording carriers; protective helmets; respiratory 
masks, other than for artificial respiration; solderers' helmets; eyeglass chains; heat regulating apparatus; darkrooms 
[photography]; boiler control instruments; drying racks [photography]; editing appliances for cinematographic films; 
printed circuits; blinkers [signaling lights]; signal bells; containers for microscope slides; collectors, electric; electric 
installations for the remote control of industrial operations; switchboxes [electricity]; commutators; marine compasses; 
eyepieces; thread counters; pedometers; counters; metronomes; condensers [capacitors]; conductors, electric; 
electricity conduits; circuit closers; connectors [electricity]; junction boxes [electricity]; contacts, electric; apparatus to 
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check franking; regulating apparatus, electric; monitoring apparatus, electric; speed checking apparatus for vehicles; 
converters, electric; photocopiers [photographic, electrostatic, thermic]; eyeglass cords; retorts; retorts' stands; 
correcting lenses [optics]; objectives [lenses] [optics]; cosmographic instruments; diving suits; electric apparatus for 
commutation; switches, electric; limiters [electricity]; sockets, plugs and other contacts [electric connections]; current 
rectifiers; cell switches [electricity]; dressmakers' measures; crucibles [laboratory]; appliances for measuring the 
thickness of leather; cyclotrons; counterfeit [false] coin detectors; shutter releases [photography]; densimeters; animated 
cartoons; laboratory trays; metal detectors for industrial or military purposes; sonars; detectors; shutters [photography]; 
diaphragms [acoustics]; centering apparatus for photographic transparencies; cameras [photography]; transparencies 
[photography]; slide projectors; distance measuring apparatus; dictating machines; diffraction apparatus [microscopy]; 
loudspeakers; circuit breakers; record players; microscopes; distance recording apparatus; range finders; distribution 
boards [electricity]; distribution consoles [electricity]; compasses [measuring instruments]; measures; measuring 
apparatus; dynamometers; water level indicators; fire escapes; flash-bulbs [photography]; telephone receivers; 
fluorescent screens; projection screens; workmen's protective face-shields; screens [photography]; drainers for use in 
photography; electric loss indicators; measuring devices, electric; cables, electric; ducts [electricity]; control panels 
[electricity]; connections for electric lines; couplings, electric; relays, electric; electrolysers; transmitters of electronic 
signals; transmitting sets [telecommunication]; sound recording strips; spools [photography]; mechanical signs; 
epidiascopes; test tubes; balancing apparatus; thermostats; ergometers; material testing instruments and machines; egg-
candlers; gauges; gasoline gauges; spark-guards; cases especially made for photographic apparatus and instruments; 
testing apparatus not for medical purposes; refractometers; exposure meters [light meters]; invoicing machines; 
apparatus for fermentation [laboratory apparatus]; railway traffic safety appliances; wires, electric; magnetic wires; plumb 
bobs; plumb lines; nets for protection against accidents; safety nets; safety tarpaulins; film cutting apparatus; filters for 
respiratory masks; filters [photography]; battery chargers; high-frequency apparatus; frequency meters; fuses; radios; 
galena crystals [detectors]; galvanic batteries; gloves for protection against accidents; gloves for divers; gloves for 
protection against X-rays for industrial purposes; gas testing instruments; gasometers [measuring instruments]; 
surveying apparatus and instruments; levelling staffs [surveying instruments]; drying apparatus for photographic prints; 
glazing apparatus for photographic prints; rulers [measuring instruments]; measuring glassware; screens for 
photoengraving; grids for batteries; clothing for protection against fire; audio- and video-receivers; heliographic 
apparatus; holograms; hygrometers; identification threads for electric wires; identification sheaths for electric wires; life 
saving apparatus and equipment; fire hose nozzles; fire engines; fire trucks; slope indicators; taximeters; quantity 
indicators; vacuum gauges; speed indicators; inductors [electricity]; armatures [electricity]; data processing apparatus; 
mirrors for inspecting work; intercommunication apparatus; carriers for dark plates [photography]; inverters [electricity]; 
ionization apparatus not for the treatment of air or water; peepholes [magnifying lenses] for doors; hemline markers; 
furniture especially made for laboratories; lactodensimeters; lactometers; darkroom lamps [photography]; magic 
lanterns; signal lanterns; lasers, not for medical purposes; optical lenses; letter scales; logs [measuring instruments]; 
sounding lines; magnifying glasses [optics]; signs, luminous; neon signs; spectacles [optics]; instruments containing 
eyepieces; surveyors' levels; spectacle lenses; optical goods; pressure gauges; periscopes; mathematical instruments; 
coin-operated mechanisms for television sets; megaphones; computer memory devices; carpenters' rules; mercury 
levels; speed measuring apparatus [photography]; precision measuring apparatus; measuring instruments; 
meteorological instruments; rules [measuring instruments]; micrometer screws for optical instruments; microphones; 
microtomes; time switches, automatic; mirrors [optics]; breathing apparatus for underwater swimming; nautical 
apparatus and instruments; naval signalling apparatus; navigational instruments; spectacle frames; batteries, electric; 
accumulators, electric; levelling instruments; prisms [optics]; observation instruments; octants; ohmmeters; wavemeters; 
optical apparatus and instruments; optical glass; computers; computer programmes [programs], recorded; oscillographs; 
oxygen transvasing apparatus; ozonisers [ozonators]; micrometers; signalling panels, luminous or mechanical; lightning 
conductors [rods]; parking meters; apparatus and instruments for astronomy; apparatus for measuring the thickness of 
skins; acid hydrometers; weighing apparatus and instruments; salinometers; washing trays [photography]; stands for 
photographic apparatus; viewfinders, photographic; photometers; phototelegraphy apparatus; apparatus and instruments
for physics; steering apparatus, automatic, for vehicles; pince-nez; pipettes; plane tables [surveying instruments]; 
planimeters; ear plugs for divers; bells [warning devices]; weights; polarimeters; radiotelephony sets; radiotelegraphy 
sets; pressure measuring apparatus; pressure indicators; projection apparatus; cathodic anti-corrosion apparatus; teeth 
protectors; pyrometers; radar apparatus; vehicle radios; radiological apparatus for industrial purposes; protractors 
[measuring instruments]; apparatus and installations for the production of X-rays, not for medical purposes; X-ray tubes 
not for medical purposes; protection devices against X-rays, not for medical purposes; telephone apparatus; refractors; 
X-ray apparatus not for medical purposes; spectroscopes; resistances, electric; thermometers, not for medical purposes; 
respirators for filtering air; breathing apparatus, except for artificial respiration; rheostats; balances [steelyards]; signals, 
luminous or mechanical; saccharometers; probes for scientific purposes; satellites for scientific purposes; diaphragms 
for scientific apparatus; teaching apparatus; choking coils [impedance]; wire connectors [electricity]; locks, electric; 
sextants; signalling whistles; vehicle breakdown warning triangles; electro-dynamic apparatus for the remote control of 
signals; simulators for the steering and control of vehicles; sirens; sound transmitting apparatus; sound recording 
apparatus; sound reproduction apparatus; sounding apparatus and machines; sounding leads; sound locating 
instruments; spectrograph apparatus; spherometers; stereoscopes; stereoscopic apparatus; needles for record players; 
sulfitometers; teleprinters; tachometers; screw-tapping gauges; telegraphs [apparatus]; television apparatus; telegraph 
wires; masts for wireless aerials; teleprompters; telephone transmitters; telerupters; binoculars; telescopes; temperature 
indicators; time recording apparatus; theodolites; thermostats for vehicles; totalizators; revolution counters; speed 
regulators for record players; transmitters [telecommunication]; precision balances; marking gauges [joinery]; vacuum 
tubes [radio]; urinometers; variometers; verniers; videotapes; viscosimeters; theft prevention installations, electric; 
voltage regulators for vehicles; voting machines; voltmeters; apparatus for changing record player needles; stills for 
laboratory experiments; fuse wire; anticathodes; dog whistles; anti-theft warning apparatus; azimuth instruments; 
beacons, luminous; holders for electric coils; films, exposed; road signs, luminous or mechanical; life buoys; signalling 
buoys; buzzers; directional compasses; fog signals, non-explosive; cash registers; radiology screens for industrial 
purposes; identity cards, magnetic; photovoltaic cells; densitometers; disks, magnetic; floppy disks; head cleaning tapes 
[recording]; video recorders; computer keyboards; integrated circuits; semi-conductors; chips [integrated circuits]; 
cathodes; life jackets; life belts; chemistry apparatus and instruments; cinematographic film, exposed; materials for 
electricity mains [wires, cables]; contact lenses; containers for contact lenses; incubators for bacteria culture; solar 
batteries; copper wire, insulated; discharge tubes, electric, other than for lighting; diaphragms [photography]; distillation 
apparatus for scientific purposes; dosage dispensers; electric door bells; spectacle cases; furnaces for laboratory use; 
optical fibers [fibres] [light conducting filaments]; telephone wires; x-ray films, exposed; filters for ultraviolet rays, for 
photography; horns for loudspeakers; tripods for cameras; bar code readers; bullet-proof waistcoats [vests [Am.]]; 
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marking buoys; wafers for integrated circuits; chromatography apparatus for laboratory use; chronographs [time 
recording apparatus]; compact discs [audio-video]; compact discs [read-only memory]; computer operating programs, 
recorded; computer peripheral devices; computer software, recorded; optical condensers; acoustic couplers; couplers 
[data processing equipment]; decompression chambers; plotters; divers' masks; electronic pens [visual display units]; 
encoded magnetic cards; facsimile machines; fire boats; interfaces for computers; juke boxes for computers; knee-pads 
for workers; light dimmers [regulators], electric; magnetic data media; magnetic encoders; magnetic tape units for 
computers; microprocessors; modems; monitors [computer hardware]; monitors [computer programs]; mouse [computer 
peripheral]; optical character readers; optical data media; optical discs; printers for use with computers; processors 
[central processing units]; readers [data processing equipment]; safety restraints, other than for vehicle seats and sports 
equipment; scanners [data processing equipment]; smoke detectors; transistors [electronic]; x-ray photographs, other 
than for medical purposes; junction sleeves for electric cables; abacuses; electronic agendas; answering machines; 
camcorders; cassette players; compact disc players; diagnostic apparatus, not for medical purposes; disk drives for 
computers; electrified rails for mounting spot lights; electronic pocket translators; electronic tags for goods; fire 
blankets; flashlights [photography]; integrated circuit cards [smart cards]; measuring spoons; notebook computers; 
electronic notice boards; pocket calculators; shoes for protection against accidents, irradiation and fire; sprinkler 
systems for fire protection; starter cables for motors; sunglasses; time clocks [time recording devices]; video cassettes; 
video game cartridges; video screens; video telephones; goggles for sports; nose clips for divers and swimmers; 
protective helmets for sports; electronic publications, downloadable; computer programs [downloadable software]; 
navigation apparatus for vehicles [on-board computers]; decorative magnets; cordless telephones; mouse pads; personal 
stereos; wrist rests for use with computers; coaxial cables; fibre [fiber [Am.]] optic cables; covers for electric outlets; 
marine depth finders; electrified fences; computer game software; headphones; lighting ballasts; radio pagers; satellite 
navigational apparatus; solenoid valves [electromagnetic switches]; voltage surge protectors; walkie-talkies; wind socks 
for indicating wind direction; light-emitting electronic pointers; resuscitation mannequins [teaching apparatus]; stage 
lighting regulators; egg timers [sandglasses]; DNA chips; DVD players; automated teller machines [ATM]; traffic-light 
apparatus [signalling devices]; hands free kits for phones; asbestos screens for firemen; riding helmets; clothing 
especially made for laboratories; encoded identification bracelets, magnetic; transponders; downloadable ring tones for 
mobile phones; downloadable music files; downloadable image files; crash test dummies; laboratory centrifuges; printed 
circuit boards; USB flash drives; global positioning system [GPS] apparatus; portable media players; cell phone straps; 
light-emitting diodes [LED]; triodes; step-up transformers; laptop computers; fire hose; bags adapted for laptops; sleeves 
for laptops; digital photo frames; petri dishes; pitot tubes; stroboscopes; traffic cones; temperature indicator labels, not 
for medical purposes; computer software applications, downloadable; electronic book readers; smartphones; toner 
cartridges, unfilled, for printers and photocopiers; baby monitors; video baby monitors; lens hoods; tablet computers; 
encoded key cards; 3D spectacles; memory cards for video game machines; bullet-proof clothing; accelerometers; 
electrical adapters; life-saving capsules for natural disasters; computer hardware; solar panels for the production of 
electricity; telescopic sights for artillery; digital signs; sports training simulators; computer game cartridges; computer 
game programs; computer game software downloadable from a global computer network; computer programs for video 
and computer games; interactive multimedia computer game programs; computer game discs; downloadable computer 
game programs; electronic game programs; electronic game software; interactive video game programs; recorded 
computer game programs; video game discs; video game programs; video games software; virtual reality game software; 
audio tapes featuring music; cases for telephones; cellular phones; compact discs featuring music; prerecorded audio 
tapes featuring music; prerecorded video cassettes featuring music.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites [except furniture]; instructional and teaching material [except apparatus]; 
plastic materials for packaging [not included in other classes]; printers' type; printing blocks; steel letters; steel pens; 
adhesive tape dispensers [office requisites]; address stamps; addressing machines; paper; posters; advertisement 
boards of paper or cardboard; franking machines for office use; clips for offices; pen clips; stapling presses [office 
requisites]; albums; pictures; prints [engravings]; cigar bands; pencil sharpening machines, electric or non-electric; 
bookends; hand-rests for painters; aquarelles; architects' models; document files [stationery]; writing slates; slate 
pencils; silver paper; modelling clay; arithmetical tables; engravings; lithographic works of art; paintings [pictures], 
framed or unframed; pencils; newspapers; periodicals; atlases; loose-leaf binders; gummed tape [stationery]; mats for 
beer glasses; tickets; biological samples for use in microscopy [teaching materials]; printing blocks; drawing pads; pads 
[stationery]; spools for inking ribbons; wristbands for the retention of writing instruments; pamphlets; embroidery 
designs [patterns]; drawing pins; moisteners [office requisites]; painters' brushes; blotters; stamps [seals]; sealing 
stamps; inking pads; sealing wax; envelope sealing machines for offices; sealing compounds for stationery purposes; 
writing or drawing books; trays for sorting and counting money; tracing patterns; tracing paper; tracing cloth; finger-
stalls [office requisites]; printing type; carbon paper; paper for recording machines; note books; square rulers; cards; 
teaching materials [except apparatus]; index cards [stationery]; paper sheets [stationery]; cardboard; hat boxes of 
cardboard; perforated cards for jacquard looms; cardboard tubes; catalogues; tags for index cards; song books; 
composing frames [printing]; folders for papers; painters' easels; numbers [type]; Indian inks; chromolithographs 
[chromos]; modelling wax, not for dental purposes; files [office requisites]; office perforators; toilet paper; books; 
compasses for drawing; type [numerals and letters]; composing sticks; letter trays; conical paper bags; correcting fluids 
[office requisites]; correcting ink [heliography]; pencil leads; histological sections for teaching purposes; French curves; 
covers [stationery]; writing chalk; chalk for lithography; tailors' chalk; chalk holders; pencil holders; pencil lead holders; 
cream containers of paper; paper clasps; rollers for typewriters; transfers [decalcomanias]; graphic prints; graining 
combs; drawing boards; drawing materials; drawing instruments; diagrams; envelopes [stationery]; duplicators; 
etchings; packing paper; nibs; typewriters, electric or non-electric; pen cases; nibs of gold; erasing products; writing 
materials; shields [paper seals]; erasing shields; rubber erasers; electrocardiograph paper; punches [office requisites]; 
ink; inking ribbons; inkwells; envelope sealing machines for offices; photographs [printed]; pen wipers; seals [stamps]; 
fabrics for bookbinding; drawing sets; ledgers [books]; indexes; figurines [statuettes] of papier mâché; filter paper; 
filtering materials [paper]; forms, printed; office requisites, except furniture; charcoal pencils; stencils [stationery]; galley 
racks [printing]; electrotypes; geographical maps; terrestrial globes; artists' watercolor [watercolour] saucers; graphic 
reproductions; graphic representations; scrapers [erasers] for offices; engraving plates; hectographs; printed timetables; 
moisteners for gummed surfaces [office requisites]; postcards; printed matter; hand labelling appliances; printers' 
blankets, not of textile; printing sets, portable [office requisites]; printed publications; manuals [handbooks]; writing 
paper; paperweights; tracing needles for drawing purposes; drawing pens; table linen of paper; lithographs; lithographic 
stones; booklets; luminous paper; papier mâché; manifolds [stationery]; marking chalk; plastics for modeling; modelling 
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materials; modelling paste; handkerchiefs of paper; inking sheets for duplicators; tablecloths of paper; blackboards; 
paper-clips; numbering apparatus; oleographs; binding strips [bookbinding]; sealing wafers; palettes for painters; 
pantographs [drawing instruments]; stationery; parchment paper; pastels [crayons]; sewing patterns; stencil cases; 
house painters' rollers; canvas for painting; paint boxes [articles for use in school]; plastic film for wrapping; apparatus 
for mounting photographs; photograph stands; photo-engravings; blueprints; folders [stationery]; fountain pens; stencil 
plates; stencils; portraits; flower-pot covers of paper; mimeograph apparatus and machines; paper tapes and cards for 
the recordal of computer programmes; prospectuses; paper for radiograms; drawing rulers; printers' reglets; bookbinding
material; bookbindings; cloth for bookbinding; cords for bookbinding; inking sheets for document reproducing machines;
pens [office requisites]; magazines [periodicals]; paper ribbons; typewriter ribbons; bags [envelopes, pouches] of paper 
or plastics, for packaging; stamp pads; school supplies [stationery]; bookmarkers; greeting cards; steatite [tailor's chalk]; 
balls for ball-point pens; tablemats of paper; desk mats; typewriter keys; holders for stamps [seals]; cases for stamps 
[seals]; postage stamps; stamp stands; transparencies [stationery]; vignetting apparatus; gluten [glue] for stationery or 
household purposes; adhesives [glues] for stationery or household purposes; adhesive tapes for stationery or household 
purposes; adhesive bands for stationery or household purposes; address plates for addressing machines; almanacs; 
calendars; starch paste [adhesive] for stationery or household purposes; paintbrushes; self-adhesive tapes for stationery 
or household purposes; elastic bands for offices; bibs of paper; wood pulp board [stationery]; wood pulp paper; boxes of 
cardboard or paper; stands for pens and pencils; bottle envelopes of cardboard or paper; coasters of paper; 
announcement cards [stationery]; plastic bubble packs for wrapping or packaging; flags of paper; paper shredders for 
office use; sheets of reclaimed cellulose for wrapping; cabinets for stationery [office requisites]; glue for stationery or 
household purposes; paper knives [cutters] [office requisites]; garbage bags of paper or of plastics; pencil sharpeners, 
electric or non-electric; tissues of paper for removing make-up; table napkins of paper; place mats of paper; drawing 
squares; drawing t-squares; penholders; writing cases [stationery]; inkstands; writing cases [sets]; handwriting 
specimens for copying; bottle wrappers of cardboard or paper; placards of paper or cardboard; towels of paper; face 
towels of paper; labels, not of textile; etching needles; viscose sheets for wrapping; gums [adhesives] for stationery or 
household purposes; gummed cloth for stationery purposes; isinglass for stationery or household purposes; bags for 
microwave cooking; paper coffee filters; plastic cling film, extensible, for palletization; inking ribbons for computer 
printers; signboards of paper or cardboard; stickers [stationery]; bookbinding apparatus and machines [office 
equipment]; comic books; copying paper [stationery]; holders for checkbooks [cheque books]; ink sticks; ink stones [ink 
reservoirs]; musical greeting cards; newsletters; packaging material made of starches; waxed paper; passport holders; 
writing brushes; writing instruments; drawer liners of paper, perfumed or not; credit card imprinters, non-electric; 
document laminators for office use; Xuan paper for Chinese painting and calligraphy; writing board erasers; clipboards; 
chart pointers, non-electronic; paper bows; moulds for modelling clays [artists' materials]; money clips; trading cards 
other than for games; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or 
plastic for foodstuff packaging; correcting tapes [office requisites]; paint trays; marking pens [stationery]; flyers; 
document holders [stationery]; page holders; polymer modelling clay; obliterating stamps; packing [cushioning, stuffing] 
materials of paper or cardboard; stuffing of paper or cardboard; paper tag; printed lottery tickets [other than toys]; 
computer game instruction manuals; computer user manuals.

Cl.25;Clothing; footwear [other than special footwear for sports]; headgear; non-slipping devices for footwear; 
motorists' clothing; bath sandals; bath slippers; stockings; sweat-absorbent stockings; heelpieces for stockings; berets; 
overalls; boas [necklets]; caps [headwear]; hosiery; half-boots; tips for footwear; dress shields; lace boots; collars 
[clothing]; camisoles; boxer shorts; skull caps; bodices [lingerie]; underwear; hoods [clothing]; hat frames [skeletons]; 
cap peaks; belts [clothing]; shawls; dressing gowns; sweaters; chasubles; socks; sock suspenders; garters; stocking 
suspenders; boot uppers; inner soles; shirts; shirt fronts; short-sleeve shirts; hats; headgear for wear; fittings of metal 
for footwear; furs [clothing]; detachable collars; tights; wet suits for water-skiing; combinations [clothing]; corselets; 
suits; ready-made clothing; babies' pants [clothing]; ear muffs [clothing]; neckties; footwear uppers; breeches for wear; 
trousers; cyclists' clothing; outerclothing; gloves [clothing]; ready-made linings [parts of clothing]; sashes for wear; 
knitwear [clothing]; shirt yokes; esparto shoes or sandals; fur stoles; top hats; gabardines [clothing]; corsets 
[underclothing]; girdles; galoshes; wimples; gymnastic shoes; coats; waterproof clothing; leggings [leg warmers]; 
jerseys [clothing]; skirts; layettes [clothing]; liveries; sports jerseys not for athletic purposes; cuffs; aprons [clothing]; 
muffs [clothing]; maniples; mittens; slippers; pelerines; pelisses; beach clothes; beach shoes; pockets for clothing; 
dresses; wooden shoes; sandals; underpants; brassieres; overcoats; heelpieces for footwear; togas; welts for footwear; 
uniforms; stuff jackets [clothing]; jackets [clothing]; paper clothing; veils [clothing]; bathing caps; bathing trunks; bathing
suits; bath robes; bibs, not of paper; soles for footwear; heels; footmuffs, not electrically heated; studs for football boots; 
headbands [clothing]; parkas; petticoats; ski boots; slips [undergarments]; teddies [undergarments]; bandanas 
[neckerchiefs]; clothing for gymnastics; clothing of imitations of leather; clothing of leather; mantillas; masquerade 
costumes; saris; tee-shirts; turbans; ascots; shower caps; fishing vests; money belts [clothing]; pocket squares; paper 
hats [clothing]; sleep masks; skorts; ponchos; sarongs; ski gloves; leggings [trousers]; jumper dresses; visors 
[headwear]; sports singlets; valenki [felted boots]; albs.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; bladders of balls for games; artificial fishing bait; caps for pistols [toys]; toys for domestic pets; ring games; 
Christmas trees of synthetic material; bows for archery; archery implements; edges of skis; swings; balls for games; play 
balloons; billiard table cushions; rocking horses; batting gloves [accessories for games]; dolls' feeding bottles; stationary
exercise bicycles; billiard balls; chalk for billiard cues; billiard markers; skittles; marbles for games; building blocks 
[toys]; bob-sleighs; explosive bonbons [Christmas crackers]; skating boots with skates attached; candle holders for 
Christmas trees; playing balls; bowling apparatus and machinery; boxing gloves; gut for rackets; golf clubs; rods for 
fishing; kites; kite reels; targets; bells for Christmas trees; counters [discs] for games; building games; strings for 
rackets; machines for physical exercises; body-building apparatus; novelties for parties, dances [party favors, favours]; 
shin guards [sports articles]; cricket bags; hockey sticks; dice; chest expanders [exercisers]; discuses for sports; 
dominoes; chess games; chessboards; toy pistols; rollers for stationary exercise bicycles; landing nets for anglers; golf 
bags, with or without wheels; practical jokes [novelties]; nets for sports; tennis nets; ski bindings; darts; floats for 
fishing; foosball tables; harpoon guns [sports articles]; gloves for games; cups for dice; bar-bells; fish hooks; rattles 
[playthings]; clay pigeon traps; rackets; decoys for hunting or fishing; fishing tackle; lines for fishing; dolls' beds; dolls' 
houses; puppets; dolls; theatrical masks; carnival masks; scale model vehicles; reels for fishing; flippers for swimming; 
creels [fishing traps]; swimming pools [play articles]; artificial snow for Christmas trees; quoits; roller skates; ice skates; 
seal skins [coverings for skis]; clay pigeons [targets]; surfboards; dolls' clothes; dolls' rooms; conjuring apparatus; 
skittles [games]; gut for fishing; sole coverings for skis; skis; tables for table tennis; spinning tops [toys]; sleds [sports 
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articles]; backgammon games; scooters [toys]; shuttlecocks; air pistols [toys]; percussion caps [toys]; ornaments for 
Christmas trees, except illumination articles and confectionery; Christmas tree stands; billiard cues; billiard cue tips; 
billiard tables; coin-operated billiard tables; surf skis; sailboards; hang gliders; apparatus for games; appliances for 
gymnastics; fencing weapons; fencing masks; fencing gauntlets; baseball gloves; climbers' harness; elbow guards 
[sports articles]; knee guards [sports articles]; mobiles [toys]; paragliders; protective paddings [parts of sports suits]; 
skateboards; slides [playthings]; spring boards [sports articles]; teddy bears; waterskis; golf gloves; bite indicators 
[fishing tackle]; bite sensors [fishing tackle]; board games; fairground ride apparatus; flying discs [toys]; horseshoe 
games; mah-jong; plush toys; soap bubbles [toys]; toy vehicles; twirling batons; butterfly nets; bags especially designed 
for skis and surfboards; harness for sailboards; jigsaw puzzles; masts for sailboards; paintball guns [sports apparatus]; 
paintballs [ammunition for paintball guns] [sports apparatus]; surfboard leashes; tennis ball throwing apparatus; starting 
blocks for sports; snow globes; weight lifting belts [sports articles]; bodyboards; bingo cards; divot repair tools [golf 
accessories]; hunting game calls; roulette wheels; in-line roller skates; pinatas; punching bags; radio-controlled toy 
vehicles; rosin used by athletes; snowshoes; sling shots [sports articles]; amusement machines, automatic and coin-
operated; kaleidoscopes; playing cards; confetti; electronic targets; scent lures for hunting or fishing; camouflage 
screens [sports articles]; men's athletic supporters [sports articles]; snowboards; scale model kits [toys]; pachinkos; 
ascenders [mountaineering equipment]; gaming machines for gambling; slot machines [gaming machines]; paper party 
hats; swimming kick boards; chips for gambling; scratch cards for playing lottery games; stuffed toys; trampolines; poles 
for pole vaulting; water wings; swimming belts; swimming jackets; video game machines; portable games with liquid 
crystal displays; arcade video game machines; controllers for game consoles; toy models; toy figures; ball pitching 
machines; dumb-bells; masks [playthings]; matryoshka dolls [wooden nested Russian dolls]; controllers for toys; action 
figure toys; electronic action toys; action toys; amusement park rides.

Cl.35;Advertising; business management; business administration; office functions; business management assistance;
business inquiries; bill-posting; import-export agencies; commercial information agencies; cost price analysis; 
dissemination of advertising matter; photocopying services; employment agencies; book-keeping; drawing up of 
statements of accounts; business auditing; business management and organization consultancy; personnel management 
consultancy; business management consultancy; typing; demonstration of goods; direct mail advertising; commercial or 
industrial management assistance; document reproduction; updating of advertising material; distribution of samples; 
business efficiency expert services; auctioneering; marketing studies; business appraisals; business investigations; 
publicity material rental; business organization consultancy; publication of publicity texts; advertising; radio advertising; 
business research; public relations; shorthand; television advertising; transcription of communications [office functions]; 
shop window dressing; advertising agencies; advisory services for business management; modelling for advertising or 
sales promotion; marketing research; computerized file management; professional business consultancy; economic 
forecasting; organization of exhibitions for commercial or advertising purposes; business information; opinion polling; 
payroll preparation; personnel recruitment; relocation services for businesses; rental of advertising space; sales 
promotion for others; secretarial services; tax preparation; telephone answering for unavailable subscribers; word 
processing; arranging newspaper subscriptions for others; advertising by mail order; business management of hotels; 
business management of performing artists; compilation of information into computer databases; systemization of 
information into computer databases; organization of trade fairs for commercial or advertising purposes; rental of 
photocopying machines; on-line advertising on a computer network; procurement services for others [purchasing goods 
and services for other businesses]; data search in computer files for others; rental of advertising time on communication 
media; news clipping services; rental of vending machines; psychological testing for the selection of personnel; price 
comparison services; presentation of goods on communication media, for retail purposes; commercial information and 
advice for consumers [consumer advice shop]; arranging subscriptions to telecommunication services for others; 
administrative processing of purchase orders; commercial administration of the licensing of the goods and services of 
others; outsourcing services [business assistance]; invoicing; writing of publicity texts; compilation of statistics; layout 
services for advertising purposes; sponsorship search; organization of fashion shows for promotional purposes; 
production of advertising films; business management of sports people; marketing; telemarketing services; retail or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; rental of sales stands; 
provision of commercial and business contact information; search engine optimization; web site traffic optimization; pay 
per click advertising; commercial intermediation services; business management for freelance service providers; 
negotiation and conclusion of commercial transactions for third parties; updating and maintenance of data in computer 
databases; business project management services for construction projects; providing business information via a web 
site; provision of an on-line marketplace for buyers and sellers of goods and services; design of advertising materials; 
outsourced administrative management for companies; tax filing services; rental of billboards [advertising boards]; 
career planning; presentation of companies and their goods and services on the Internet; presentation of companies on 
the Internet and other media; providing employment information; providing employment information via a global 
computer network.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; issuing tokens of value, namely, stored value 
tokens and stored value paper for use in purchasing goods and services of others; issuing tokens of value for the 
prepayment of transportation of articles; electronic payment, namely, providing electronic processing and transmission 
of credit card transaction wireless wallets, mobile wallets, electronic wallets, debit and prepaid card transactions; charge 
card and stored value prepaid card services; pre-paid purchase card services namely, processing electronic payments 
made through prepaid cards; issuing stored value cards; financial services, namely, providing on-line stored value 
accounts in an electronic environment; financial services, namely, credit card, debit card, charge card, electronic payment
card, prepaid card, point-of-sale card, cash advance card and stored value card services; agencies for charge card and 
stored value prepaid card services; accident insurance underwriting; instalment loans; actuarial services; leasing of real 
estate; credit bureaux; real estate agencies; real estate brokerage; debt collection agencies; insurance brokerage; 
customs brokerage; insurance underwriting; banking; real estate appraisal; charitable fund raising; mutual funds; capital 
investment; exchanging money; clearing, financial; safe deposit services; organization of collections; loans [financing]; 
fiscal assessments; financial evaluation [insurance, banking, real estate]; factoring; trusteeship; financing services; 
financial management; pawnbrokerage; real estate management; apartment house management; fire insurance 
underwriting; rental of apartments; leasing of farms; health insurance underwriting; marine insurance underwriting; 
mortgage banking; savings bank services; securities brokerage; life insurance underwriting; accommodation bureau 
[apartments]; financial analysis; antique appraisal; art appraisal; check [cheque] verification; financial consultancy; 
insurance consultancy; credit card services; debit card services; electronic funds transfer; financial information; 
insurance information; jewellery [jewelry [Am.]] appraisal; numismatic appraisal; rent collection; stamp appraisal; 
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issuance of tokens of value; deposits of valuables; stock exchange quotations; issuance of credit cards; rental of offices 
[real estate]; retirement payment services; financial sponsorship; online banking; business liquidation services, financial; 
repair costs evaluation [financial appraisal]; brokerage of carbon credits; financial evaluation of standing timber; financial 
evaluation of wool; lending against security; provident fund services; stock brokerage services; debt advisory services; 
arranging finance for construction projects; providing financial information via a web site; financial management of 
reimbursement payments for others; investment of funds; stocks and bonds brokerage; agencies for trading of 
commodity futures; brokerage of futures; clearing trades for commodities, futures and foreign exchange; gold trading; 
providing information on options markets via a web site; providing information relating to the trading of commodity 
futures; securities arbitrage; appraisal of second-hand automobiles; automobile appraisal; consultancy relating to the 
appraisal of goods; providing information relating to the appraisal of second-hand automobiles.

Cl.38;Telecommunications; radio broadcasting; message sending; television broadcasting; transmission of telegrams; 
telegraph services; communications by telegrams; telephone services; communications by telephone; telex services; 
news agencies; cable television broadcasting; communications by cellular phones; communications by computer 
terminals; computer aided transmission of messages and images; electronic mail; facsimile transmission; information 
about telecommunication; paging services [radio, telephone or other means of electronic communication]; rental of 
message sending apparatus; rental of facsimile apparatus; rental of modems; rental of telecommunication equipment; 
rental of telephones; satellite transmission; electronic bulletin board services [telecommunications services]; providing 
telecommunications connections to a global computer network; telecommunications routing and junction services; 
teleconferencing services; providing user access to global computer networks; rental of access time to global computer 
networks; providing telecommunication channels for teleshopping services; providing Internet chatrooms; providing 
access to databases; voice mail services; transmission of greeting cards online; transmission of digital files; wireless 
broadcasting; videoconferencing services; providing online forums; streaming of data; radio communications.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; providing online non-
downloadable software for playing games; game cafe services, namely, providing facilities for playing games with 
installed video game machines in a cafe environment; providing on-line journals, namely, blogs featuring user-defined 
content in the field of social-networking; providing information of games using communication by an electronic computer 
terminal; providing information about games via a cellular phone; providing information about computer games using 
communication by hand-held games with liquid crystal displays; providing games using communication by an electronic 
computer terminal, namely, providing on-line computer games; providing on-line computer games using communication 
by a cellular phone; providing on-line computer games using communication by hand-held games with liquid crystal 
displays; providing on-line non-downloadable consumer video games; providing music, sound or image data using 
Internet; services of reference libraries for literature and documentary records; game services provided on-line [from a 
computer network]; academies [education]; amusement parks; entertainment; animal training; rental of movie projectors 
and accessories; entertainer services; movie studios; circuses; organization of competitions [education or 
entertainment]; correspondence courses; physical education; rental of show scenery; providing recreation facilities; radio
entertainment; publication of texts, other than publicity texts; teaching; rental of sound recordings; rental of cine-films; 
film production, other than advertising films; gymnastic instruction; lending libraries; publication of books; rental of radio 
and television sets; production of radio and television programmes; music-halls; orchestra services; theatre productions; 
production of shows; television entertainment; rental of stage scenery; zoological garden services; providing sports 
facilities; modelling for artists; mobile library services; providing casino facilities [gambling]; club services [entertainment
or education]; arranging and conducting of colloquiums; arranging and conducting of conferences; arranging and 
conducting of congresses; discotheque services; education information; educational examination; entertainment 
information; organization of exhibitions for cultural or educational purposes; gambling; providing golf facilities; health 
club services [health and fitness training]; holiday camp services [entertainment]; presentation of live performances; 
cinema presentations; nursery schools; organization of sports competitions; party planning [entertainment]; practical 
training [demonstration]; providing museum facilities [presentation, exhibitions]; recording studio services; recreation 
information; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stadium facilities; 
rental of video cassette recorders; rental of videotapes; arranging and conducting of seminars; sport camp services; 
arranging and conducting of symposiums; timing of sports events; boarding schools; arranging and conducting of 
workshops [training]; arranging of beauty contests; booking of seats for shows; dubbing; religious education; operating 
lotteries; organization of balls; organization of shows [impresario services]; providing amusement arcade services; rental 
of audio equipment; rental of lighting apparatus for theatrical sets or television studios; rental of tennis courts; rental of 
video cameras; scriptwriting services; videotape editing; publication of electronic books and journals on-line; electronic 
desktop publishing; subtitling; game services provided on-line from a computer network; providing karaoke services; 
music composition services; night clubs; providing on-line electronic publications, not downloadable; photographic 
reporting; photography; vocational guidance [education or training advice]; news reporters services; translation; sign 
language interpretation; videotaping; microfilming; ticket agency services [entertainment]; writing of texts, other than 
publicity texts; arranging and conducting of concerts; calligraphy services; layout services, other than for advertising 
purposes; organization of fashion shows for entertainment purposes; coaching [training]; rental of sports grounds; disc 
jockey services; language interpreter services; personal trainer services [fitness training]; conducting fitness classes; 
vocational retraining; production of music; toy rental; games equipment rental; services of schools [education]; providing 
on-line music, not downloadable; providing on-line videos, not downloadable; tutoring; rental of cameras; rental of 
musical instruments; rental of paintings and calligraphic works; rental of film negatives; rental of film positives; operation 
of audio equipment for production of radio programs; operation of video and audio equipment for production of television 
programs; on-line entertainment; providing information on-line relating to computer games and computer enhancements 
for games; providing on-line computer games; providing on-line information and news in the field of employment training; 
providing zip line rides for recreational purposes; amusement arcade services; amusement park and theme park services; 
entertainment in the nature of a water park and amusement center; entertainment in the nature of an amusement park 
ride; providing amusement facilities; rental of amusement machines and apparatus; photographic reporting.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; providing non-downloadable system software 
with regard to infrastructures on the Internet, intranet and extranet in the fields gaming and wagering; providing 
temporary use of non-downloadable software for the operation of gaming and wagering websites on the Internet; design, 
development and maintenance of computer software and online game websites for others; computerized data 
management; design, development and maintenance of computer software and online game sites; computer consultation 
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in the field of the collection, systematic ordering, management and exploitation of data; chemical analysis; analysis for 
oil-field exploitation; architectural services; bacteriological research; chemistry services; chemical research; architectural 
consultation; construction drafting; technical research; oil-well testing; cosmetic research; design of interior decor; 
industrial design; packaging design; material testing; technical project studies; geological surveys; oil-field surveys; 
engineering; meteorological information; land surveying; computer rental; computer programming; oil prospecting; 
physics [research]; mechanical research; textile testing; geological prospecting; geological research; authenticating 
works of art; calibration [measuring]; computer software design; updating of computer software; consultancy in the 
design and development of computer hardware; dress designing; graphic arts design; quality control; rental of computer 
software; research and development of new products for others; styling [industrial design]; underwater exploration; 
recovery of computer data; maintenance of computer software; computer system analysis; biological research; urban 
planning; surveying; computer system design; vehicle roadworthiness testing; duplication of computer programs; 
conversion of data or documents from physical to electronic media; creating and maintaining web sites for others; 
hosting computer sites [web sites]; installation of computer software; cloud seeding; data conversion of computer 
programs and data [not physical conversion]; computer software consultancy; rental of web servers; computer virus 
protection services; consultancy in the field of energy-saving; research in the field of environmental protection; providing 
search engines for the Internet; digitization of documents [scanning]; handwriting analysis [graphology]; provision of 
scientific information, advice and consultancy in relation to carbon offsetting; quality evaluation of standing timber; 
quality evaluation of wool; monitoring of computer systems by remote access; water analysis; scientific laboratory 
services; energy auditing; web site design consultancy; software as a service [SaaS]; information technology [IT] 
consultancy; scientific research; server hosting; clinical trials; off-site data backup; electronic data storage; providing 
information on computer technology and programming via a web site; cartography services; cloud computing; outsource 
service providers in the field of information technology; technological consultancy; computer technology consultancy; 
telecommunications technology consultancy; weather forecasting; technical advice relating to operation of computers; 
rental of measuring apparatus; rental of laboratory apparatus and instruments; rental of technical drawing instruments; 
development of computer game software; development of computer hardware; development of computer software; 
development of computer software application solutions; development of computer systems.

Cl.43;Services for providing food and drink; temporary accommodation; accommodation bureaux [hotels, boarding 
houses]; food and drink catering; retirement homes; cafes; cafeterias; providing campground facilities; canteens; rental 
of temporary accommodation; boarding houses; tourist homes; hotels; day-nurseries [creches]; restaurants; boarding 
house bookings; hotel reservations; self-service restaurants; snack-bars; boarding for animals; bar services; holiday 
camp services [lodging]; temporary accommodation reservations; motels; rental of chairs, tables, table linen, glassware; 
rental of meeting rooms; rental of tents; rental of cooking apparatus; rental of drinking water dispensers; food sculpting; 
rental of futon and quilts; rental of towels for hotels.

Cl.45;Legal services; security services for the protection of property and individuals; personal and social services 
rendered by others to meet the needs of individuals; personal body guarding; detective agencies; dating services; night 
guard services; opening of security locks; evening dress rental; crematorium services; missing person investigations; 
funerals; funerary undertaking; clothing rental; guard services; marriage agencies; security consultancy; horoscope 
casting; fire-fighting; organization of religious meetings; adoption agency services; monitoring of burglar and security 
alarms; baby sitting; baggage inspection for security purposes; house sitting; pet sitting; personal background 
investigations; lost property return; mediation; inspection of factories for safety purposes; rental of fire alarms; rental of 
fire extinguishers; arbitration services; intellectual property consultancy; copyright management; licensing of intellectual 
property; monitoring intellectual property rights for legal advisory purposes; legal research; litigation services; licensing 
of computer software [legal services]; registration of domain names [legal services]; alternative dispute resolution 
services; rental of safes; genealogical research; planning and arranging of wedding ceremonies; on-line social 
networking services; releasing doves for special occasions; embalming services; legal document preparation services; 
tracking of stolen property; legal administration of licences; consultancy services in the field of personal fashion; 
information about personal wardrobe styling services; information relating to fashion coordination services for 
individuals; personal styling services consisting of bra measuring and fitting services; personal styling services 
consisting of measuring and fitting services for ladies' lingerie; personal wardrobe styling services; providing grave 
spaces or charnel houses; legal services relating to social insurance claims; rental of altars; rental of jewelry; licensing of 
computer software via networks.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 23/12/2016; Application No. : VA 2016 03118 ;Denmark 

3665385    16/06/2017
[International Registration No. : 1372194]
NKT A/S
Vibeholms Allé 25 DK-2605 Brøndby Denmark

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; buildings, transportable, of metal; materials of metal 
for railway tracks; non-electric cables and wires of common metals; ironmongery; small items of metal hardware; pipes 
and tubes of metal; safes; ores; non-electric cables and wires, suspension cables and drop cables of metal; wires and 
chains of metal; pipelines, pipes, tubes and hoses, as well as fittings therefor, including valves, of metal; cable fasteners, 
connectors and holders of metal; pipe fasteners, connectors and holders of metal; cable holders of metal; metal 
containers; transportable metal containers for transporting cables; boxes of metal; transportable metal boxes for 
transporting cables; containers and boxes of metal for cables; transport containers of metal; transport boxes of metal; 
fittings and accessories, not included in other classes, for cables of metal.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers; recording discs; CDs, DVDs and other digital recording media; mechanisms 
for coin-operated apparatus; cash registers; calculating machines; data processing equipment; computers; computer 
software; fire-extinguishing apparatus; magnetizers and demagnetizers; apparatus, instruments and cables for electricity; 
safety, security, protection and signalling devices; navigation, guidance, tracking, targeting and map making devices; 
measuring, detecting and monitoring indicators, controllers and instruments; fibre optic cables; power cables, including 
cables, ropes and wires of metal for electrical purposes; electric contact wires; electric overhead lines; power rails; 
electrical power connectors; current collectors; contact wire holders (electric); materials for electricity mains [wires, 
cables]; cable identification markers for electric cables; electric control apparatus; apparatus and instruments and cables 
for electricity, namely apparatus and instruments for accumulating and storing electricity; apparatus and instruments for 
controlling electricity; apparatus and instruments for controlling electricity, solar cells, electric and electronic 
components; measuring, detecting and monitoring indicators, controllers and instruments; monitoring instruments; 
testing and quality control devices; measuring, alignment and calibrating instruments; weight measuring instruments; 
distance and dimension measuring instruments; controllers [regulators]; fittings and accessories, not included in other 
classes, for electric cables.

Cl.20;Furniture, mirrors, picture frames; unprocessed or semi-processed bone, horn, ivory, whalebone or mother-of-
pearl; shell; meerschaum; amber; fasteners, non-metallic; plastic containers; portable plastic containers for transporting 
cables; plastic boxes; portable plastic boxes for transporting cables; containers and boxes, non- metallic, for cables; 
transport containers, non-metallic; transport boxes, non-metallic; non-mechanical cable drums of plastic with integrated 
trolley and integrated rolling up function; cable fasteners, connectors and holders, non-metallic; pipe fasteners, 
connectors and holders, non-metallic; non-metallic fittings and accessories, not included in other classes, for cables.

Cl.37;Building construction; installation and repair of cables and machines; repair of electric installations; electrical 
installation services; advisory services relating to electrical installation services.

Cl.39;Transport; packaging and storage of goods; travel arrangement; freight and cargo transportation; rental and 
lease of means of transportation; shipping; shipping services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development of new products for 
others; chemical analysis; material testing; design and testing of power cables and technical consultancy services 
relating thereto.
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Priority claimed from 09/03/2016; Application No. : 302016000024454 ;Italy 

3665397    25/08/2016
[International Registration No. : 1372065]
MARFIN S.R.L.
Via Divisione Julia, 7/B DUEVILLE (VICENZA) Italy

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic controls for machines, motors and engines; cylinders for machines; hydraulic cylinders; hydraulic 
pumps; pneumatic pumps; pumps [machines]; pumps [parts of machines, engines or motors]; self-regulating fuel pumps; 
taps [parts of machines, engines or motors]; motor-pumps; control mechanisms for machines, engines or motors; motor 
control units; pneumatic controls for machines, motors and engines; couplings other than for land vehicles; gears for 
machines; power take-offs; lifting apparatus; hydraulic elevating apparatus; mechanical elevating apparatus; suction 
pumps; rams [machines]; jacks [machines]; pneumatic jacks; rack and pinion jacks; hydraulic jacks; gears, other than for 
land vehicles; pistons for cylinders; valves [parts of machines]; bearing brackets for machines; piston segments, pump 
control valves; pneumatic valve actuators; valves [parts of pumps]; expansion tanks [parts of machines]; pistons for 
machines; oil pumps for land vehicle engines; pneumatic tube conveyors; hydraulic telescopic cylinders; hydraulic 
telescopic cylinders for tipping vehicles; single effect and single acting cylinders; double effect and double acting 
cylinders; hydraulic tipping valves; hydraulic safety valves; hydraulic gear pumps and piston pumps; hydraulic telescopic 
cylinders for tipping platforms; machine tools; motors and engines [except for land vehicles]; machine coupling and 
transmission components [except for land vehicles]; agricultural implements other than hand-operated; incubators for 
eggs; automatic vending machines; oil tanks for hydraulic lifts or hydraulic cylinders.

Cl.12;Hydraulic circuits for vehicles; cylinders and pumps for hydraulic circuits for vehicles and trailers; telescopic 
hydraulic circuits for vehicles and trailers; lifting cylinders for vehicles and trailers; simple-acting cylinders for vehicles 
and trailers; double-acting cylinders for vehicles and trailers; telescopic cylinders for vehicles and trailers; cylinders for 
tilting vehicles and vehicles; hydraulic pumps for vehicles and trailers; gear pumps for vehicles and trailers; piston 
pumps for vehicles and trailers; hydraulic circuit components for vehicles and trailers; farm vehicles; trailers [vehicles]; 
semi-trailers; road tractors; trucks; tractors; trailer hitches for vehicles; driving motors for land vehicles; couplings for 
land vehicles; taps for hydraulic circuits for vehicles and trailers; valves for vehicles; valves for hydraulic circuits for 
vehicles and trailers; end of stroke valves for vehicles and trailers; pneumatic valves for hydraulic circuits for vehicles 
and trailers; hydraulic valves for hydraulic circuits for vehicles and trailers; cradles [parts of vehicles]; gear boxes for 
land vehicles; gearing for land vehicles; reduction gears for land vehicles; brake systems for land vehicles; brake 
cylinders for vehicles; transmission shafts for land vehicles; tire pumps; drive gears for land vehicles; tipping bodies for 
lorries [trucks]; fuel tanks for vehicles; vehicle brake pumps; fuel tanks for land vehicles; air pumps [vehicle accessories];
cycle pumps; tipping apparatus, parts of trucks and waggons; transmissions, for land vehicles; transmission components
for land vehicles; main brake cylinders; tilt trucks; bodies for vehicles; tailboard lifts [parts of land vehicles]; adhesive 
rubber patches for repairing inner tubes; hydraulic telescopic cylinders; hydraulic telescopic cylinders for tipping 
vehicles; single effect and single acting cylinders; double effect and double acting cylinders; hydraulic tipping valves; 
hydraulic safety valves; hydraulic gear pumps and piston pumps; oil tanks for hydraulic cylinders for tipping vehicles and 
trailers; hydraulic circuits with telescopic cylinders for tipping vehicles; hydraulic circuits for tipping vehicles; 
distributors and cab control devices for hydraulic circuits for vehicles and trailers; control devices for vehicles; devices 
for the body stability for vehicles; hydraulic telescopic cylinders for tipping platforms; vehicles; apparatus for locomotion 
by land, air or water. 
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Priority claimed from 16/05/2017; Application No. : 302017012215 ;Germany 

3666193    09/06/2017
[International Registration No. : 1372321]
KMU LOFT Cleanwater GmbH
Bahnhofstraße 30 72138 Kirchentellinsfurt Germany

Proposed to be Used
IR DIVISION
Cl.7;Oil separators (machines); filtering machines; water separators.

Cl.11;Sewage purification installations; evaporators; vacuum evaporators; falling film evaporator; water purification 
installations; water purifying apparatus and installations.

Cl.40;Water treating; detoxification of hazardous materials.
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3680375    10/04/2017
[International Registration No. : 1375486]
Fedorova Elena Anatolyevna
Pulkovskoe sh., d. 13, korp. 2, kv. 45, RU-196240 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.18;Pocket wallets; purses; leather straps; rucksacks; handbags; bags for sports; bags for campers; shopping bags.

Cl.25;Clothing, footwear, headgear, including underwear; trousers; neckties; gaiters; sports jerseys; hosiery; tights; 
suits; jackets [clothing]; leggings [trousers]; mittens; socks; sports shoes; overcoats; dresses; sweaters; shirts; 
underpants; tee-shirts; dressing gowns; caps [headwear]; skirts.

5089



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

3686572    12/01/2017
[International Registration No. : 1376092]
Chainzone Technology (Foshan) Co., Ltd.
Workshop 1, Xiabei Factory, E03 Street, Sanshan Guicheng, Nanhai District, Foshan City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; time recording apparatus; traffic-light apparatus [signaling devices]; light-emitting 
electronic pointers; electronic notice boards; electro-dynamic apparatus for the remote control of signals; monitoring 
apparatus, electric; video screens; distribution consoles [electricity]; solar batteries.

Cl.11;Light bulbs; light diffusers; lighting apparatus and installations; projector lamps; ceiling lights; miners' lamps; 
street lamps; aquarium lights; stage lamps and lanterns; fluorescent lamp tube.

Cl.35;Advertising; demonstration of goods; outsourcing services [business assistance]; commercial administration of 
the licensing of the goods and services of others; business management and organization consultancy; marketing; 
import-export agencies; personnel recruitment; search engine optimisation for sales promotion; auditing (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).
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3686720    02/02/2017
[International Registration No. : 1375868]
MORISHITA JINTAN CO., LTD.
2-40, Tamatsukuri 1-chome, Chuo-ku, Osaka-shi Osaka 540-8566 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and toiletries; soaps and detergents; non-medicated dentifrices; liquid dentifrice; mouth wash; 
perfumery, fragrances and incense; essential oils; bath preparations, not for medical purposes.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; medicated confectionery; medicated candy for the treatment 
of throat; medicated dentifrices; medicated toiletry preparations; breath refreshers for medical purposes; herbal teas for 
medicinal purposes; disinfectants for hygiene purposes; dietary supplements for humans; nutritional supplements; 
dietetic food supplements; oiled paper for medical purposes; wrapping wafers for medicine doses; gauze [for medical 
use]; empty capsules for pharmaceuticals; ear bandages; eye bandages for medical purposes; menstruation bandages; 
sanitary tampons; sanitary pads; sanitary panties; cotton wool for medical purposes; adhesive plasters; bandages for 
dressings; liquid bandages; breast-nursing pads; dietetic beverages adapted for medical purposes; dietetic foods 
adapted for medical purposes; dietetic preparations and substances adapted for medical purposes; beverages tor babies; 
food for babies; dietary supplements for animals.

Cl.29;Milk products; prepared vegetables; prepared fruits; edible oils and fats; processed meat products; anchovies, 
processed; fish sausages; dried fish; fish paste; cured fish; smoked fish products; seafood, canned; canned fish 
products; canned seafood products; bottled seafood products; pre-cooked curry stew, stew and soup mixes; instant 
curry stew; textured vegetable protein for use as a meat extender, formed textured vegetable protein for use as a meat 
substitute, unformed textured vegetable protein for use as a meat extender; Furi-kake [dried flakes of fish, meat, 
vegetables or seaweed].

Cl.30;Tea; tea-based beverages; instant green tea in powdered form; instant tea in powdered form; pastries and 
confectionery; bread and buns; liquorice [confectionery]; confectionery for mouth refreshing in the form of capsule; 
confectionery for mouth refreshing in the form of grain; non-medicated mouth freshening lozenges; breath mints for use 
as a breath freshener; non-medicated lozenges [confectionery]; coffee; prepared coffee-based beverages; instant coffee; 
cocoa; prepared cocoa-based beverages; sauces for barbecued meat; soya sauce; dressings for salad; spices; 
preparations made from cereals; processed grains; flour.

Cl.32;Non-alcoholic fruit extracts; mineral and aerated waters and other non-alcoholic drinks; fruit beverages and fruit 
juices; vegetable juices [beverages]; instant beverage mix in powdered form for making carbonated drink; instant 
beverage mix in powdered form for making fruit beverages and fruit juices; instant beverage mix in powdered form for 
making non-alcoholic beverage containing vinegar as the main constituent; instant beverage mix in powdered form for 
making non-alcoholic beverage containing plant extracts as the main constituent; instant beverage mix in powdered form 
for making non-alcoholic beverage containing collagen as the main constituent; instant beverage mix in powdered form 
for making whey beverages; instant beverage mix in powdered form for making non-alcoholic beverages; instant green 
juice mix in powdered form; beer; extracts of hops for making beer; whey beverages.

Cl.35;Retail services or wholesale services for woven fabrics and bedding; retail services or wholesale services for 
clothing; retail services or wholesale services for diapers of paper; retail services or wholesale services for footwear; 
retail services or wholesale services for bags and pouches; retail services or wholesale services for personal articles; 
retail services or wholesale services for cosmetic cotton wool; retail services or wholesale services for combs and hair 
brushes; retail services or wholesale services for wigs; retail services or wholesale services for hair-removing tweezers; 
retail services or wholesale services for food and beverages; retail services or wholesale services for processed food; 
retail services or wholesale services for dietary supplements for humans, nutritional supplements and dietetic food 
supplements; retail services or wholesale services for vinegar; retail services or wholesale services for carbonated drinks 
[refreshing beverages] and non-alcoholic fruit juice beverages; retail services or wholesale services for vegetable juices 
[beverages]; retail services or wholesale services for whey beverages; retail services or wholesale services for milk 
products; retail services or wholesale services for tea, coffee and cocoa; retail services or wholesale services for pre-
cooked curry stew, stew and soup mixes; retail services or wholesale services for liquor; retail services or wholesale 
services for confectionery, bread and buns; retail services or wholesale services for electrical machinery and apparatus; 
retail services or wholesale services for bladed or pointed hand tools, hand tools and metal hardware; retail services or 
wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for 
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pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or wholesale services for 
cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for printed matter; retail 
services or wholesale services for paper and stationery; retail services or wholesale services for sports goods; retail 
services or wholesale services for toys, dolls, game machines and apparatus; retail services or wholesale services for 
clocks, watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for medical apparatus and
instruments; retail services or wholesale services for clinical thermometers.
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Priority claimed from 03/09/2016; Application No. : 30 2016 025 754 ;Germany 

3687420    13/01/2017
[International Registration No. : 1375864]
Putzmeister Engineering GmbH
Max-Eyth-Strasse 10 72631 Aichtal Germany

Proposed to be Used
IR DIVISION
Cl.6;Containers, and transportation and packaging articles, made of metal; building and construction materials and 
elements of metal; structures and transportable buildings of metal; storage containers, tanks and silos of metal; storage 
tanks of metal for thick matter and concrete; pipes, tubes and hoses, and fittings therefor, including valves, of metal; 
materials of metal for railway tracks; metal framing; metal stairs and ladders; pillars of metal; injection lances of metal; 
spare parts and accessories for all the aforesaid goods as far as included in class 6; injection lances for organic and 
inorganic substances for thermal use.

Cl.7;Agricultural, earthmoving, construction, oil and gas extraction and mining equipment; pumps [machines]; 
compressors; robots; transporting machines; lifting and hoisting equipment; machines and mechanical apparatus and 
installations consisting thereof as well as their parts for the manufacture, processing, transport and application of raw 
materials, building materials, in particular roughcasting machines, continuous mixer, mortar pumps, pumps for concrete, 
mineworking machines, tunnel construction machines, transport facilities and transporters; mixers and mixing plants, in 
particular for the construction industry and construction materials industry; handling machines, automatic 
(manipulators); construction machines; hydraulic transmissions, other than for land vehicles; mechanical, hydraulic and 
pneumatic system control instruments; mechanical, pneumatic, hydraulic and electric construction equipment (other than 
hand-operated); stationary and mobile pumps for concrete, mortar and sludge; concrete spraying machines; concrete 
paving machines; concrete mixers (machines); concrete compressors; concrete spreader appliances; pumps for 
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concrete; fuel dispensing pumps for service stations; transporters; staged and segmented conveyors; belt conveyors; 
belts for conveyors; archimedean screws; rotating screw conveyors; pneumatic transporters; continuous mixer; 
machines for backfilling, in particular of shuttering, earth drilling services, piled foundations; cavities in masonries; 
machines for grouting, in particular of frames and brickwork; injection pumps for cement-bound material; spray paint 
machines; machine tool holders for spray guns for paint; silo mixing machines; silo mixing pumps; silo conveyor 
systems; feeders (machines); feeding machines; tubes being fitted parts of machines; feeders [parts of machines]; thick 
matter pumps; pressure pipes of metal (parts of machines); shredders (machines); processing machines; machines and 
apparatus for the damping of flow pulsation and/or pressure pulsation in pipelines (machines); mixing plant; mixing 
machines; mechanic mixing machines; automatic dispensing machines; filtering machines; combined skips and mixers 
for producing concrete; dedusting systems for mixing plants; sifters as parts for engines for material sorting; sieves 
[machines or parts of machines]; screening machines; earth moving machines; mineworking machines; mining 
machines; pipe-jacking machines; scalers (machines); truck mills (for mining purposes); mine borers [machines]; drills 
for the mining industry; extractors for mines; rock-drilling machines; lifting platforms; mobile platforms [lifting]; 
tunnelling machines; tunnel boring machines; machines and apparatus for the manufacture of formwork systems, in 
particular for the moulding and manufacturing of tunnel formwork elements; machines and mechanical apparatus and 
installations consisting thereof as well as their parts for parting, sorting, conveying, pressing and comminuting of fuel 
and raw material as well as of waste and garbage; electricity generators, emergency power generators; emergency power 
generators; electrical generators using solar cells; spare and make-up pieces for all aforementioned goods as far as 
included in this class; mobile mixing plants and pumping equipment for liquid and semi-solid materials, in particular 
screed, mortar, coating as well as undercarriages therefor; automatic distribution machines for liquid, concrete or loose 
building materials.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; electronic control apparatus, units and systems; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus and instruments for acquiring, recording, transmission, receiving and reproduction of sound, images or data; 
communications equipment, data processing equipment, computers; computer software; scales; information technology 
and audiovisual equipment; recorded content; security, safety, protective and signalling apparatus and equipment; 
navigation, guidance, positioning, tracking, targeting and mapping equipment; measuring, signaling and checking 
(supervision) instruments, equipment and devices, electric regulating apparatus; electric and electronic equipment, 
apparatus and installations composed thereof for telematics, telecommunications and data processing purposes; 
apparatus, instruments, software and hardware for tracking, monitoring, controlling, remotely controlling and carrying out 
technical inspections in respect of mechanical engineering and electrical engineering products, structural engineering, 
civil engineering and mining products, industrial installations, vehicles, equipment and machines; computer programs for 
the construction industry, for the construction machinery industry, for the mining industry; for the tunnel construction 
machinery industry; machine-readable data carriers prerecorded with computer programs for the construction industry, 
construction machinery industry, mining industry and tunnel construction machinery industry; interface equipment; 
remote control devices for data processing equipment; apparatus for the transmission of data; electronic data storage 
devices; electronic devices for malfunction diagnostics as well as electronic data processing apparatus for construction 
machines, for mineworking machines and for tunnelling machines; testing and quality control devices; calibration testers; 
inspection machines and testing apparatus for building materials, in particular concrete, mortar, screed and coating; 
accumulators; chargers for electric batteries; electric apparatus for commutation and regulation apparatus; electric 
current meters; voltmeters; software for controlling and checking (supervision).

Cl.12;Vehicles; land vehicles and conveyances; concrete mixing vehicles; concrete transport vehicle; automatic 
concrete pumps; vehicles and multipurpose vehicles for construction, mining and tunnelling; vehicles for the transport of 
apparatus, persons and materials; tankers (automotive vehicles); vehicles for lifting, loading and robbing; vehicles for 
spraying on materials; vehicles with lifting platforms; driverless cars [autonomous cars]; parts and additional parts for all 
aforementioned goods as far as included in this class.

Cl.17;Flexible tubes (not of metal); goods made of latex (rubber), namely flexible ducting, tubes, pipes and connections;
seals, sealants and fillers, insulation and barrier articles and materials and goods made of plastic substances (semi-
processed).

Cl.19;Building materials (non-metallic); rigid pipes, not of metal (building); shuttering (non-metallic).

Cl.37;Construction; repair, namely repair of vehicles of machines and apparatus, in particular pumps, compressors, 
ventilating fans, robots, transportation devices, roughcasting machines, construction machines, mixers, mixing plants, 
spray paint machines, mineworking machines, tunnel construction machines, installations relating to the construction 
industry and construction materials industry, installations relating to mining, installations relating to tunnel construction, 
construction equipment, current generators, electrical power units, power generators, lighting apparatus; installation 
services, namely installation of vehicles, machines and apparatus, in particular pumps, compressors, ventilating fans, 
robots, transportation devices, roughcasting machines, construction machines, mixers, mixing plants, spray paint 
machines, mineworkirig machines, tunnel construction machines, installations relating to the construction industry and 
construction materials industry, installations relating to mining, installations relating to tunnel construction, construction 
equipment, electrical and generating machinery, power assemblies, electric generators, lighting apparatus; services for 
the hire of tools, construction machines, apparatus for building construction and demolition services, construction 
equipment, construction vehicles and construction site vehicles, machines and apparatus, in particular pumps, 
compressors, ventilating fans, robots, transportation devices, roughcasting machines, construction machines, mixers, 
mixing plants, spray paint machines, mineworking machines, tunnel construction machines, installations relating to the 
construction industry and construction materials industry, installations relating to mining, installations relating to tunnel 
construction, electricity generators, lighting apparatus for construction sites, mining and tunnel construction.

Cl.41;Education, training, organizing, arranging and conducting of seminars, congresses, conferences, workshops and 
electronic desktop publishing (training); publication of texts, as far as included in this class; publication of printed matter, 
each time as far as included in this class, also in electronic form; providing of training and further training in the form of 
seminars, conferences and congresses, including via the Internet (e-learning).
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Priority claimed from 05/12/2016; Application No. : 30 2016 110 945 ;Germany 

3687996    24/03/2017
[International Registration No. : 1355750]
MIP METRO Group Intellectual Property GmbH & Co. KG
Metro-Straße 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Bags, pouches and articles for packaging, wrapping and storage of paper, cardboard or plastics; stationery; 
millboard; cartons of cardboard; boxes of paper or cardboard for wine bottles; printed matter; disposable paper articles; 
photographs [printed]; stickers [stationery]; brochures; labels not of textile; bottle wrappers of paper or cardboard; flyers; 
plastic film for wrapping; sheets of reclaimed cellulose for wrapping; stuffing of paper or cardboard; calendars; 
catalogues; adhesive tapes for stationery or household purposes; plastic bubble packs [for wrapping or packaging]; 
handkerchiefs of paper; table napkins of paper; posters; blackboards.

Cl.33;Alcoholic beverages (except beers).

Cl.35;Advertising; auctioneering services; organization and conducting of exhibitions and trade fairs for commercial or 
advertising purposes; dissemination of advertising for others via an on-line communications network; computerised 
processing of online ordering services; development of bonus and loyalty schemes as customer loyalty programs for 
marketing purposes with discounted mail order services; arranging of commercial and business contacts for the sale and 
purchase of goods and services; ordering services; on-line ordering services in the field of delivery, also as part of e-
commerce for general goods and consumer products; presentation of goods and services on the Internet; wholesale and 
retail store services for alcoholic and non-alcoholic beverages, food and packaging; procurement services for others 
[purchasing goods and services for other businesses; invoicing services; invoicing; customer care by means of mail 
advertising (mailing); planning, design and conduction of advertising services; sponsoring in form of advertising; 
publication of printed matter for advertising; demonstration of goods; sales promotion for others; rental of advertising 
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space, advertising material and advertising time in communication media; sample distribution; sponsorship search; 
marketing [market research], also in digital networks; market research; marketing research; opinion polling; 
merchandising [sales promotion]; rental of vending machines and sales stands; professional business consultancy for 
franchise concepts; business administration.
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Priority claimed from 26/08/2016; Application No. : 30 2016 024 494.8/10 ;Germany 

3688092    17/02/2017
[International Registration No. : 1375870]
CAPNOMED GmbH
Gewerbestraße 10 78667 Villingendorf Germany

Proposed to be Used
IR DIVISION
Cl.10;Medical instruments, devices and tools for minimally invasive surgery; trocars and medical tubing for the 
aforesaid medical instruments, devices and tools; dosing pumps for administration of medication in aerosol form in 
measured quantity for medical purposes; parts and accessories for the aforesaid goods, included in this class.

Cl.35;Retail or wholesale services for medical instruments, devices and tools for minimally invasive surgery.

Cl.37;Maintenance, servicing and repair of medical instruments, devices and tools for minimally invasive surgery; 
providing information on maintenance, servicing and repair of medical instruments, devices and tools for minimally 
invasive treatments; providing information on maintenance, servicing and repair of medical instruments, devices and 
tools for minimally invasive surgery.

Cl.40;Custom assembly of components of medical instruments, devices and tools for minimally invasive surgery; 
custom manufacturing of medical instruments, devices and tools for minimally invasive surgery, for others.

Cl.44;Advice with regard to the use of medical instruments, devices and tools for minimally invasive surgery; medical 
assistance of a physician, of a surgeon; medical services with regard to surgical procedures, minimally invasive surgical 
procedures, diagnosis, treatments and therapies concerning oncology and palliative care; arranging of medical 
treatments and therapies; consultancy with regard to the aforementioned medical services; rental of medical instruments, 
devices and tools for minimally invasive surgery.
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Priority claimed from 28/09/2016; Application No. : 30 2016 028 168 ;Germany 

3688285    23/03/2017
[International Registration No. : 1375875]
Reutter GmbH
Hans-Paul-Kaysser-Straße 10 71397 Leutenbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Closures of metal; tanks of metal; metal hardware; metal goods for locksmith works; locks and keys, of metal, in 
particular locks and keys made of metal for fuel tanks in vehicles; lock barrels of metal; nuts, bolts and fasteners, of 
metal; metal lids, threaded bars of metal, threaded rings of metal; pipes, tubes and hoses, and fittings therefor, including 
valves, of metal.

Cl.12;Parts and fittings for vehicles, fuel caps for vehicles, caps for vehicle fuel tanks, caps for coolant tanks and oil 
filler caps for vehicles, filler caps for vehicle fuel tanks; fuel tanks for vehicles, gaskets for vehicle fuel tanks, tubing 
connectors for fuel lines used in vehicles; filler necks for fuel tanks for vehicles; containers adapted for use in vehicle 
interiors, namely tanks for fuel storage, coolant storage, oil storage, and/or water storage.

Cl.20;Containers, and closures and holders therefor, non-metallic; closures of plastic for containers; pipe fasteners, 
pipe connectors and holders for pipes, non-metallic; cable fasteners and holders for cables, non-metallic; fasteners, non-
metallic, for fastening the storage tanks and containers; screws of plastic, nuts of plastic, caps of plastic for nuts, 
threaded bars and threaded rings of plastic; plastic fuel tanks [other than parts of vehicles]; locks and keys, non-metallic, 
in particular non-metallic locks for fuel tanks for vehicles; lock barrels, not of metal; fitted plastic inserts for use as 
container liners.

Cl.42;Engineering services; construction drafting in the field of filling technology and closure technology for containers
and for tanks built into vehicles, agricultural machines and machines used in constructions; industrial research in the 
field of filling technology and closure technology for fuels. 
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Priority claimed from 26/10/2016; Application No. : 87216726 ;United States of America 

3688430    26/04/2017
[International Registration No. : 1375881]
MASSACHUSETTS INSTITUTE OF TECHNOLOGY
77 Massachusetts Avenue Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.35;New business venture development and formation consulting services; incubation services, namely, providing 
work space containing business equipment to start-ups and existing businesses; providing assistance and advice 
regarding business organization and management; business consulting services in business leadership development; 
consulting services in the fields of business management, human resources, and business organizational design; 
providing business support services, namely, business consultation services in the fields of business operating 
procedures, work visas, technology licensing, business accounting, and legal and regulatory compliance; arranging and 
conducting special events and meetings for business purposes, namely, arranging and conducting special events for 
business purposes and business meeting planning; promoting technical and scientific investigation, research, and 
experimentation in the field of scientific discovery and innovation through the support of educational institutions and 
scientific organizations; business administration assistance; business consulting services relating to the integration of 
the areas of business process technology, organizational learning, change management, and operational sustainability; 
providing management consulting and advisory services in the areas of corporate growth strategy, organizational 
transformation, and talent management and development strategies; providing business management information in 
connection with consulting and advisory services in the field of strategic planning; providing an in-person business 
forum in the fields of science, technology, leadership, innovation, entrepreneurship, finance, venture funding, and 
business networking, namely, providing business networking services via organized special events for commercial 
purposes.

Cl.36;Providing funding structures for new ventures, namely, venture capital funding services to emerging and start-up 
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companies; venture capital advisory services; providing venture capital, development capital, private equity, and 
investment funding; financial services, namely, funding research and development awards in the fields of scientific and 
technological innovation, product innovation, product incubation, business leadership, and business development; 
advisory services related to financial grants; providing venture capital funding services to emerging and early-stage 
businesses in the nature of seed funding, early-stage development funding, proof of concept funding, and product 
incubation and product scale-up funding; incubation services, namely, rental of office space to start-ups, early-stage 
companies, and existing businesses; incubation services in the nature of providing financing for start-ups, early-stage 
companies, and existing businesses; providing financial consultation and advisory services to new businesses and 
businesses with high growth potential.
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Priority claimed from 08/09/2016; Application No. : 2016-98280 ;Japan 

3688701    03/02/2017
[International Registration No. : 1376731]
Chuetsu-Pulp and Paper co., Ltd
10-6, Ginza 2-chome, Chuo-ku Tokyo 1040061 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; cellulose; cellulose esters for industrial purposes; chemicals for use as a food additive; chemical 
agents; adhesives for industrial purposes; agglutinants for concrete; galvanizing preparations; ion-exchange resins 
[chemical preparation]; ion-exchange resin membranes [chemical preparation]; chemical reagents; dregs eliminators; 
plasticizers; carburizing agents; wallpaper removing preparations; vulcanisation accelerators; reducing agents; metal 
welding flux; metal welding assistants; air entraining agents [AE agents]; steel quenching agents; rubber processing 
preparations; oxidizing agents; fire extinguishing compositions; catalytic agents; food preservatives; anti-incrustants; 
cement set accelerators; cement blending agents; concrete preservatives, except paints and oils; cement-waterproofing 
chemicals, except paints, cement preservatives, except paints and oils; chemical intensifiers for rubber; fireproofing 
preparations; anti-puncture preparations; steel forging preparations; casting preparations; chemical preparations for 
neutralizing water; delustering agents; spreading agents; battery anti-sulphurizing agents; soil stabilizing agents; 
softening preparations; fuel saving agents; ungluing preparations; exothermic agents; heat generating compounds; 
soldering fluxes; leather processing chemical preparations; clothes pleating agents; bleaching preparations [not for 
laundry use]; anti-freeze chemicals; water resistant agents; mildew proofing agents; damp proofing agents; anti-shrink 
agents; anti-creasing agents; waterproofing chemical compositions; heat retaining preparations; metal tempering 
preparations; solvents for paints, varnishes and lacquers; refrigerants; anti-aging agents; filtering clarificants; chemical 
preparations for the manufacture of pigments; chemical preparations for use in the manufacture of paints; polish 
removing substances; preparations for the separation of greases; preservatives for tiles, except paints and oils; sizing 
compounds for use in manufacture; sizing preparations; surface-active compounds; textile-impregnating chemicals; 
ungluing preparations; unsticking and separating preparations; wetting preparations for use in dyeing; flower 
preservatives; rubber cements for industrial purposes; hormones for hastening the ripening of fruit; horticultural 
chemicals, except fungicides, herbicides, insecticides and parasiticides; moistening agents; plant growth regulators for 
agricultural purposes; polish removing substances; flour and starch for industrial purposes; paper pulp; groundwood 
pulp; chemimechanical pulps; unprocessed plastics in all forms; condensation plastics; polymerization plastics; cellulose
plastics; protein plastics; chemical test paper.

Cl.5;Medication [other than for agricultural purposes]; reagent paper for medical purposes; air deodorizer; oiled paper 
for medical purposes; wrapping wafers for medicine doses; gauze for dressings; empty capsules for pharmaceuticals; 
eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; 
sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; liquid bandages; breast-nursing pads; 
cotton swabs for medical use; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic 
foods adapted for medical purposes; dental materials; dietary supplements for animals; diapers; diaper covers.

Cl.9;Electronic machines, apparatus and their parts; electronic machines [not including geiger counters], high 
frequency apparatus for welding; cyclotrons [not for medical purposes], industrial x-ray machines and apparatus [not for 
medical use], industrial betatrons [not for medical use], magnetic prospecting machines, magnetic object detectors, 
seismic exploration machines and apparatus, hydrophone machines and apparatus, echo sounders, ultrasonic flaw 
detectors, ultrasonic sensors, electronic door closing control systems and electron microscopes]; computers and their 
peripherals; optical mouse; scanners; computers; display units for computers; hard disk drives; printers; electrostatic 
copying machines; electronic desk calculators; electronic dictionaries; word processors; electron tubes; protection 
devices against X-rays, not for medical purposes; photo-sensitive tubes [phototubes]; vacuum tubes; rectifier tubes; 
cathode ray tubes; discharge tubes; semi-conductor elements; thermistors; diodes; transistors; light-emitting diodes 
[led]; electronic circuits [not including those recorded with computer programs]; integrated circuits; large scale 
integrated circuits; computer programs; telecommunication machines and apparatus; parts and accessories for 
telecommunication machines and apparatus; antennas [aerials]; cabinets [for telecommunication apparatus]; cell phone 
straps; coils [for telecommunication apparatus]; magnetic tape erasers; magnetic tape cleaners; magnetic head erasers; 
magnetic head cleaners [apparatus]; loudspeakers; stands and racks [for telecommunication machines and apparatus]; 
fuses [for telecommunication apparatus]; blank magnetic tapes for tape recorders; change-over switches [for 
telecommunication apparatus]; connectors for telecommunication apparatus; electric capacitors for telecommunication 
apparatus; electric resistors for telecommunication apparatus; plugboards; pickups [for telecommunication apparatus]; 
blank video tapes; indicator lights [for telecommunication apparatus]; electrical phonomotors; headphones; electrical 
transformers [for telecommunication apparatus]; protectors [for telecommunication apparatus]; microphones [for 
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telecommunication apparatus]; cleaning apparatus for phonograph records; blank record disks; sprays for phonograph 
records; fire alarms; gas alarms; anti-theft warning apparatus; dust masks; gas masks; welding masks.

Cl.16;Pastes and other adhesives for stationery or household purposes; containers of paper, for packaging; hygienic 
hand towels of paper; towels of paper; paper serviettes; hand towels of paper; handkerchiefs of paper; paper and 
cardboard; stationery; printed matter.

Cl.17;Electrical insulating materials; carbon fibers [fibres], other than for textile use; rubber thread and covered rubber 
yarn (not for textile use); chemical fiber yarn and thread, not for textile use; insulating gloves; plastic semi-worked 
products; plastic film, other than for wrapping; plastic sheeting for agricultural purposes.
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Priority claimed from 08/02/2016; Application No. : 015088156 ;European Union 

3688717    17/02/2017
[International Registration No. : 1310201]
Keycraft Ltd
Keycraft Blackhouse Circle, Blackhouse Industrial Estate Peterhead Aberdeenshire AB42 1BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); stationery; goods made from paper and cardboard, 
including notepads and notebooks, note cards, writing paper, postcards, gift wrapping paper, paper gift bags, paper gift 
bows, gift trims, blank journals, invitations, announcement cards, bookmarkers, paper table cloths, name tags, place 
cards, paper streamers, and paper napkins, all the aforesaid goods being printed; greeting cards, stickers and seals, 
envelopes, calendars, albums, scrapbooks, diaries; erasers; pencil sharpeners including pencil sharpeners in the shape 
of models of other objects; pencil cases; decalcomanias; children's books; children's puzzle books; children's colouring 
in books; bookmarks including magnetic bookmarks; catalogues.

Cl.28;Toys, games and playthings; models (toys), figurines; toy binoculars, glasses and telescopes; decorations for 
Christmas trees; Christmas crackers and Christmas stockings; children's chemistry and experiment sets; model vehicles; 
toy vehicles; roller skates; skate boards; ice skates; toy scooters and toy bicycles; snow globes; inflatable paddling 
pools; inflatable globes; toy masks; playing cards; confetti.

Cl.35;Retail and wholesale services connected with the sale of instructional and teaching material (except apparatus), 
stationery, goods made from paper and cardboard (including notepads and notebooks, note cards, writing paper, 
postcards, gift wrapping paper, paper gift bags, paper gift bows, gift trims, blank journals, invitations, announcement 
cards, bookmarkers, paper table cloths, confetti, name tags, place cards, paper streamers, and paper napkins, all the 
aforesaid goods being printed), greeting cards, stickers and seals, envelopes, calendars, albums, scrapbooks, diaries, 
erasers, pencil sharpeners including pencil sharpeners in the shape of models of other objects, pencil cases, 
decalcomanias, children's books, children's puzzle books, children's colouring in books, bookmarks including magnetic 
bookmarks, toys, games and playthings, models (toys), figurines, toy binoculars, glasses and telescopes, decorations for 
Christmas trees, Christmas crackers and Christmas stockings, children's chemistry and experiment sets, playing cards, 
model vehicles, toy vehicles, roller skates, skate boards, ice skates, roller skates, toy scooters and toy bicycles, snow 
globes, inflatable paddling pools, inflatable globes, toy masks, playing cards, including all of the aforesaid services 
provided via a catalogue or provided online via a website; marketing services; promotional services; advertising; sales 
promotion services; consumer loyalty and consumer incentive schemes; market research, analysis and advisory 
services; conducting in store operational audits of retail premises; business merchandising display services; consultancy
and advisory services relating to the aforesaid; consultancy and advisory services relating to consumer purchasing 
behaviour; consultancy and advisory services relating to consumer purchasing behaviour in a retail store environment.
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Priority claimed from 25/11/2016; Application No. : m201626333 ;Ukraine 

3689022    30/01/2017
[International Registration No. : 1376957]
GLOW Management Nederland B.V.
Perspectief 64 NL-3892 GD Zeewolde

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; acoustic conduits; animated cartoons; audiovisual teaching apparatus; bar code readers; 
bioinformatics software; BIOS software; blueprint apparatus; cell phones; central processing units (processors); chips 
(integrated circuits); coin-operated musical automata (juke boxes); communication software for connecting computer 
network users; communication software; compact disc players; compact discs (audio-video); compact discs (read-only 
memory); compiler software; computer communication software to allow customers to access bank account information 
and transact bank business; computer e-commerce software to allow users to perform electronic business transactions 
via a global computer network; computer game programs; computer game software; computer graphics software; 
computer groupware; computer hardware and software for setting up and configuring Local Area Networks; computer 
hardware and software for setting up and configuring Wide Area Networks; computer hardware; computer keyboards; 
computer memory devices; computer operating programs, recorded; computer operating system software; computer 
peripheral devices; computer programmes (programs), recorded; computer programs (downloadable software); computer 
programs and computer software for electronically trading securities; computer programs and software for image 
processing used for cellular phones; computer search engine software; computer software, recorded; computer software 
and telecommunications apparatus, including modems, to enable connection to databases and the Internet; computer 
software development tools; computer software distributed under a SaaS model; computer software for administration of 
computer local area networks; computer software for application and database integration; computer software for 
communicating with users of hand-held computers; computer software for computer-aided design/computer-aided 
manufacturing (CAD/CAM); computer software for controlling the operation of audio and video devices; computer 
software for converting document images into electronic formats; computer software for controlling self-service 
terminals; computer software for encryption; computer software for processing digital images; computer software for 
processing of digital music files; computer software for use in programming facsimile machines; computer software for 
wireless content delivery; computer software for wireless network communications; computer software for word 
processing; computer software on request (On-demand); computer software platforms; computer software to automate 
data warehousing; computer software to enable the transmission of photographs to cellular phones; computer software 
to enhance the audio-visual capabilities of multimedia applications; computer software; computer software; computers; 
connected bracelets (measuring instruments); cordless telephones; couplers (data processing equipment); credit 
screening software; data compression software; data processing apparatus; decoder software; desktop publishing 
software; dictating machines; digital photo frames; disk drives for computers; disks, magnetic; distribution consoles 
(electricity); document management online systems; downloadable cloud computing software; downloadable computer 
game software; downloadable computer software; downloadable image files; downloadable instant messaging software; 
downloadable music files; downloadable ring tones for mobile phones; DVD players; e-mail security software; educational
software for children; electric installations for the remote control of industrial operations; electronic agendas; electronic 
book readers; electronic mail software; electronic notice boards; electronic pens (visual display units); electronic pocket 
translators; electronic publications, downloadable; embedded operating software; encoded identification bracelets, 
magnetic; encoded key cards; floppy disks; frames for photographic transparencies; graphical user interface software; 
hands-free kits for telephones; holograms; identity cards, magnetic; industrial process control software; instant 
messaging software; integrated circuit cards (smart cards); integrated circuits; interactive computer software; interfaces 
for computers; invoicing machines; joysticks for use with computers, other than for video games; laptop computers; 
light-emitting diodes (LED); limiters (electricity); local area network (LAN) operating software; magnetic data media; 
magnetic tape units for computers; memory cards for video game machines; microprocessors; modems; monitors 
(computer hardware); monitors (computer programs); mouse (computer peripheral); multimedia software; music 
composition software; notebook computers; operating software for network access servers; operating software; 
photovoltaic cells; portable media players; printed circuit boards; printed circuits; printers for use with computers; 
privacy protection software; projection apparatus; projection screens; readers (data processing equipment); scanners 
(data processing equipment); scanning software; sheaths for electric cables; smartglasses; smartphones; smartwatches; 
software for computer telephony; software for game consoles; software for GPS navigation systems; software for 
interactive boards; software for Internet access; software for IP-telephony; software for optical character recognition; 
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software for the transmission of sound and images via the VoIP technology; software for satellite navigation systems; 
software; sound recording apparatus; sound recording discs; sound recording carriers; sound recording strips; sound 
reproduction apparatus; sound transmitting apparatus; tablet computers; telephone apparatus; telephone transmitters; 
telerupters; transmitters of electronic signals; universal serial bus (USB) operating software; USB flash drives; video 
recorders; virtual private network (VPN) operating software; virtual reality software; virtual reality game software; wafers 
for integrated circuits; wearable activity trackers; wide area network (WAN) operating software.

Cl.35;Administration of consumer loyalty programs; administrative processing of purchase orders; advertising; 
advertising agency services; advertising and marketing services; advertising by mail order; advertising under the 
headings on the websites; advisory services for business management; appointment reminder services (office functions); 
appointment scheduling services (office functions); arranging newspaper subscriptions for others; arranging 
subscriptions to telecommunication services for others; auctioneering; banner advertising; bill-posting; book-keeping; 
business administration; business appraisals; business auditing; business development services; business efficiency 
expert services; business information; business inquiries; business intermediary and advisory services; business 
investigations; business management and organization consultancy; business management assistance; business 
management consultancy; business management for freelance service providers; business management of hotels; 
business management of performing artists; business management of reimbursement programmes for others; business 
management of sports people; business organization consultancy; business project management services for 
construction projects; business research; business strategy development services; commercial administration of the 
licensing of the goods and services of others; commercial information agency services; commercial information and 
advice for consumers (consumer advice shop); commercial intermediation services; commercial or industrial 
management assistance; compilation of information into computer databases; compilation of statistics; computerized 
business information services; computerized file management; cost price analysis; customer relationship management; 
data search in computer files for others; demonstration of goods; design of advertising materials; direct mail advertising; 
display advertising for others; dissemination of advertising matter; distribution of samples; document reproduction; 
drawing up of statements of accounts; economic forecasting; employment agency services; formation of recognition of 
the company or product (publicity); human resources management services; import-export agency services; Internet 
advertising services; invoicing; layout services for advertising purposes; management services for commercial projects; 
market studies; marketing research; marketing; modelling for advertising or sales promotion; negotiation and conclusion 
of commercial transactions for third parties; news clipping services; office machines and equipment rental; on-line 
advertising on a computer network; opinion polling; organization of exhibitions for commercial or advertising purposes; 
organization of fashion shows for promotional purposes; organization of trade fairs for commercial or advertising 
purposes; organizational services for business purposes; outsourced administrative management for companies; 
outsourcing services (business assistance); pay per click advertising; payroll preparation; personnel management 
consultancy; personnel recruitment; photocopying services; preparing and placing advertisements for others; 
presentation of goods on communication media, for retail purposes; price comparison services; procurement services for 
others (purchasing goods and services for other businesses); production of advertising films; professional business 
consultancy; promoting the goods and services of others by means of a preferred customer programs; promoting the 
goods and services of others through discount card programs; promoting the goods and services of others; providing 
business information directory services, via a global computer network; providing business information via a web site; 
providing consumer product information and retail services of softwares as a service via websites and social media; 
provision of an on-line marketplace for buyers and sellers of goods and services; provision of commercial and business 
contact information; psychological testing for the selection of personnel; public relations; publication of publicity texts; 
publicity material rental; radio advertising; registration, record, compilation, collection services and services for 
systematization of written communications, records and data, in particular, statistical; relocation services for businesses; 
relocation services for businesses; rental of advertising space; rental of advertising time on communication media; rental 
of billboards (advertising boards); rental of photocopying machines; rental of sales stands; rental of vending machines; 
retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; sales 
promotion for others; scriptwriting for advertising purposes; search engine optimization for sales promotion; secretarial 
services; shop window dressing; shorthand; sponsorship search; systemization of information into computer databases; 
tax filing services; tax preparation; telemarketing services; telephone answering for unavailable subscribers; television 
advertising; transcription of communications (office functions); typing; updating and maintenance of data in computer 
databases; updating of advertising material; web indexing for commercial or advertising purposes; web site traffic 
optimization; word processing; writing of curriculum vitae for others; writing of publicity texts.

Cl.42;Advisory and consultancy services on computer software as a service; advisory and consultancy services on 
computer software on-demand; cartography services; cloud computing; scientific laboratory services; computer 
programming services for commercial analysis and reporting; computer programming services for data warehousing; 
computer programming services for electronic data security; computer programming services relating to multimedia and 
interactive applications; computer programming; computer rental; computer security consultancy; computer software 
consultancy; computer software design; computer software support services; computer system analysis; computer 
system design; computer technology consultancy; computer virus protection services; computerized business 
information storage; computerized data storage; conducting technical project studies; configuration of computer systems 
and networks; consultancy in the design and development of computer hardware; consultancy in the field of energy-
saving; conversion of data or documents from physical to electronic media; creating and maintaining web sites for 
others; data conversion of computer program data or information [not physical conversion]; database development 
services; debugging computer software for others; design and development of computer hardware and software; design 
and development of multiplatform messaging systems software; design and development of software and hardware for 
producing, recording and processing digital and analog signals; design and development of software for communications 
via the VoIP technology; design and development of software for IP telephony; design and planning services relating to 
telecommunications equipment; design and rental of software; development of new technology for others; digitization of 
documents (scanning); duplication of computer programs; electronic data storage and data backup services; electronic 
data storage; energy auditing; engineering; graphic arts design; hosting an on-line web site for creating and hosting 
micro web sites for businesses; hosting and rental of memory space for web sites; hosting computer application software 
in the field of knowledge management for creating searchable databases of information and data; hosting computer 
application software in the field of knowledge management; hosting computer databases; hosting computer sites (web 
sites); hosting computer software applications for others; hosting digital content on the Internet; hosting e-commerce 
platforms on the Internet; hosting memory space for web sites; hosting memory space on the Internet; hosting on-line 
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web facilities for others for conducting interactive discussions; hosting the web sites of others on a computer server for a 
global computer network; hosting weblogs (blogs); industrial design; information technology (IT) consultancy; installation
of computer software; installation, maintenance, updating and upgrading of computer software for Internet access; 
installation, maintenance, updating and upgrading of computer software; installation, maintenance, updating and 
upgrading of hardware for computer systems; installation, maintenance, updating and upgrading of remote Internet 
access and network conferencing services; interior design; IT programming services; maintenance of computer software; 
monitoring of computer systems by remote access; off-site data backup; on-line data storage; outsource service 
providers in the field of information technology; providing information on computer technology and programming via a 
web site; providing search engines for the internet; providing temporary use of non-downloadable software to enable 
content providers to track multimedia content; providing temporary use of on-line non-downloadable operating software 
for accessing and using a cloud computing network; providing temporary use of on-line non-downloadable operating 
software for computer networks and servers; quality control; recovery of computer data; rental of computer software; 
rental of web servers; scientific research; server hosting; software as a service (SaaS); surveying; technical research; 
technical writing; technological consultancy; telecommunications technology consultancy; testing services for computer 
hardware and software used with alarm and monitoring systems; updating of computer software; video game 
development services; web site design consultancy.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 13/07/2017; Application No. : UK00003243539 ;United Kingdom 

3743737    11/01/2018
[International Registration No. : 1367894]
Asymptote Limited
Sovereign House, Chivers Way Histon Cambridge CB24 9BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for remotely monitoring, managing, controlling and securing clinical, medical and laboratory 
assets and data.

Cl.42;Software as a service in association with remote monitoring, managing, controlling and securing of clinical, 
medical and laboratory assets and data.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 13/07/2017; Application No. : UK00003243546 ;United Kingdom 

3756285    11/01/2018
[International Registration No. : 1366593]
Asymptote Limited
Sovereign House, Chivers Way Histon Cambridge CB24 9BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical nucleation preparations for scientific use.

Cl.5;Chemical nucleation preparations for medical use.

Cl.9;Laboratory apparatus for freezing and thawing in clean room environments or in cryopreservation; computer 
software for remotely monitoring, managing, controlling and securing clinical, medical and laboratory assets and data.

Cl.10;Medical machines including specially adapted apparatus for freezing and thawing for medical purposes.

Cl.42;Software as a service in association with remote monitoring, managing, controlling and securing of clinical, 
medical and laboratory assets and data; laboratory and scientific research services in association with cryochain 
technology.

Cl.44;Medical services in association with cryochain technology. 
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

 

3773629    23/01/2018
[International Registration No. : 1391859]
Pieter Vanneste
Houtekietstraat 12 B-8540 Deerlijk

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, hair lotion; non-medicated 
dentifrices; lotions.

Cl.5;Sanitary preparations for medical purposes; nutritional supplements; dietary supplements for humans; mineral 
food supplements; dietary and nutritional supplements.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

 

Priority claimed from 28/07/2017; Application No. : 87547219 ;United States of America 

3774149    24/01/2018
[International Registration No. : 1391797]
Maverick Media
c/o Hansen Jacobson et al, 450 North Roxbury Drive, 8th Floor Beverly Hills CA 90210 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Bags, namely, backpacks, duffle bags, book bags, barrel bags, leather bags, gym bags, tote bags, messenger 
bags, overnight bags and luggage.

Cl.25;Clothing, namely, sweatshirts, t-shirts, and tank tops; hats; socks.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 04/03/2016; Application No. : 2016706705 ;Russian Federation 

3779828    24/01/2018
[International Registration No. : 1315653]
Obshchestvo s ogranichennoi otvetstvennostyu «ParkSizn Rus»
1-y Krasnoselsky per., d. 3, kom. 13, pom. 1 RU-107140 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, cinematographic, measuring, signalling, checking (supervision), life-saving apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; compact discs, DVDs and other 
digital recording media; calculating machines; data processing equipment; computer software; fire-extinguishing 
apparatus; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; answering 
machines; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; accelerometers; actinometers; 
alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; high-frequency 
apparatus; testing apparatus not for medical purposes; electro-dynamic apparatus for the remote control of railway 
points; electro-dynamic apparatus for the remote control of signals; remote control apparatus; monitoring apparatus, 
electric; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation apparatus for scientific 
purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting 
apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing 
apparatus, except for artificial respiration; apparatus and installations for the production of X-rays, not for medical 
purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; lens hoods; 
magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets, 
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; bullet-proof clothing; signalling buoys; life 
buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; letter 
scales; weighbridges; precision balances; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric 
connections]; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; 
mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hydrometers; weights; 
peepholes [magnifying lenses] for doors; holograms; plotters; loudspeakers; sounding leads; plumb bobs; DNA chips; 
densimeters; densitometers; optical goods; detectors; smoke detectors; counterfeit [false] coin detectors; joysticks for 
use with computers, other than for video games; transparencies [photography]; diaphragms [photography]; dictating 
machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical 
discs; circular slide rules; disk drives for computers; juke boxes for computers; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; acoustic 
conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for scientific 
purposes; buzzers; needles for record players; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; spark-guards; coaxial cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide 
calipers; screw-tapping gauges; calorimeters; pocket calculators; decompression chambers; cinematographic cameras; 
mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; holders for 
electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; 
memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark 
plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; 
coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; mouse pads; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; condensers 
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[capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch boxes [electricity]; 
distribution boxes [electricity]; junction boxes [electricity]; connectors [electricity]; battery boxes; cabinets for 
loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of traffic accidents; 
covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; 
lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; amplifying tubes; flashlights 
[photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers 
[measuring instruments]; slide-rules; contact lenses; correcting lenses [optics]; close-up lenses; optical lenses; optical 
condensers; sounding lines; electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; 
magnets; decorative magnets; crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer 
peripheral]; pressure gauges; divers' masks; solderers' helmets; protective masks; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; metronomes; rules [measuring instruments]; carpenters' 
rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; 
coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors; 
microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer hardware]; monitors 
[computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; 
teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; socks, electrically heated; computer software, 
recorded; sheaths for electric cables; identification sheaths for electric wires; weighing machines; computer hardware; 
punched card machines for offices; life saving apparatus and equipment; shoes for protection against accidents, 
irradiation and fire; objectives [lenses] [optics]; lenses for astrophotography; egg-candlers; fire extinguishers; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglasses; oscillographs; plumb lines; mirrors 
[optics]; sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; 
radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; 
transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against 
accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; 
furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; 
wafers for integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for 
computer screens; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; hemline markers; retorts' stands; apparatus for 
changing record player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire 
beaters; sighting telescopes for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; 
magnetic wires; telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; 
computer programmes [programs], recorded; computer game software; computer programs [downloadable software]; 
computer operating programs, recorded; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
baby monitors; masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler 
systems for fire protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-
talkies; voltage surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], 
electric; speed regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges 
[joinery]; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; 
X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; respiratory masks, other than 
for artificial respiration; retorts; refractometers; refractors; grids for batteries; speaking tubes; horns for loudspeakers; 
saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus [signalling devices]; dog 
whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection against accidents; fire 
alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment]; integrated circuit cards [smart 
cards]; smartglasses; smartwatches; smartphones; connections for electric lines; couplings, electric; sonars; sound 
locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed indicators; 
alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; audiovisual 
teaching apparatus; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; 
personal stereos; stereoscopes; stands for photographic apparatus; stroboscopes; fire boats; sulfitometers; bags 
adapted for laptops; drying racks [photography]; spherometers; integrated circuits; printed circuits; counters; kilometer 
recorders for vehicles; revolution counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; 
tachometers; television apparatus; telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cellular phones; 
cordless telephones; theodolites; thermometers, not for medical purposes; thermostats; thermostats for vehicles; 
crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors 
[measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; 
starter cables for motors; Pitot tubes; discharge tubes, electric, other than for lighting; capillary tubes; neon signs; X-ray 
tubes not for medical purposes; telephone receivers; gauges; quantity indicators; automatic indicators of low pressure in 
vehicle tires [tyres]; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; 
slope indicators; levels [instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; 
particle accelerators; electric installations for the remote control of industrial operations; steering apparatus, automatic, 
for vehicles; balancing apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; 
protection devices against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; 
oxygen transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for 
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photographic prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; 
battery chargers; chargers for electric batteries; chargers for electronic cigarettes; acoustic [sound] alarms; sounding 
apparatus and machines; editing appliances for cinematographic films; cathodic anti-corrosion apparatus; couplers [data 
processing equipment]; wearable activity trackers; anti-theft warning apparatus; computer peripheral devices; anti-
interference devices [electricity]; demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, 
non-explosive; whistle alarms; adding machines; readers [data processing equipment]; heat regulating apparatus; 
photocopiers [photographic, electrostatic, thermic]; bar code readers; downloadable ring tones for mobile phones; 
downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for respiratory 
masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal lanterns; 
cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms [photography]; 
photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; photovoltaic cells; 
containers for contact lenses; eyeglass cases; containers for microscope slides; cases for smartphones; cases especially 
made for photographic apparatus and instruments; chromatography apparatus for laboratory use; chronographs [time 
recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; compasses [measuring instruments]; 
frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; covers for smartphones; fire 
blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails 
for mounting spot lights; asbestos screens for firemen; fire hose; protective helmets for sports; head guards for sports; 
cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; screens 
[photography]; workmen's protective face-shields; projection screens; radiology screens for industrial purposes; 
fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; ergometers; 
armatures [electricity].

Cl.25;Clothing, footwear, headgear; wimples; bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; berets;
overalls; boas [necklets]; teddies [undergarments]; boxer shorts; ankle boots; ski boots; boots for sports; breeches for 
wear; trousers; football shoes; brassieres; valenki [felted boots]; collars [clothing]; detachable collars; shirt yokes; veils 
[clothing]; gabardines [clothing]; galoshes; neckties; ascots; leggings [leg warmers]; gaiters; boot uppers; corselets; 
jerseys [clothing]; vests; sports jerseys; hosiery; heels; hoods [clothing]; hat frames [skeletons]; pockets for clothing; 
neck scarves [mufflers]; visors [headwear]; cap peaks; tights; slips [undergarments]; combinations [clothing]; wet suits 
for water-skiing; bodices [lingerie]; corsets [underclothing]; suits; bathing suits; masquerade costumes; beach clothes; 
jackets [clothing]; stuff jackets [clothing]; fishing vests; leggings [trousers]; liveries; camisoles; sports singlets; cuffs; 
short-sleeve shirts; mantillas; coats; sleep masks; furs [clothing]; mittens; miters [hats]; muffs [clothing]; footmuffs, not 
electrically heated; heelpieces for footwear; bibs, not of paper; fur stoles; ear muffs [clothing]; socks; sweat-absorbent 
socks; beach shoes; sports shoes; paper clothing; outerclothing; ready-made clothing; motorists' clothing; cyclists' 
clothing; clothing for gymnastics; clothing of imitations of leather; clothing of leather; waterproof clothing; uniforms; 
fittings of metal for footwear; maniples; overcoats; panties; parkas; pelerines; gloves [clothing]; ski gloves; pajamas 
(Am.); bathing trunks; shirt fronts; scarfs; pocket squares; dresses; headbands [clothing]; garters; sock suspenders; 
stocking suspenders; ready-made linings [parts of clothing]; dress shields; soles for footwear; braces for clothing 
[suspenders]; half-boots; lace boots; sweaters; ponchos; girdles; belts [clothing]; money belts [clothing]; layettes 
[clothing]; non-slipping devices for footwear; heelpieces for stockings; welts for footwear; chasubles; shirts; wooden 
shoes; sandals; bath sandals; boots; jumper dresses; saris; sarongs; footwear uppers; inner soles; albs; bath slippers; 
togas; knitwear [clothing]; underpants; gymnastic shoes; slippers; shoes; skull caps; turbans; aprons [clothing]; tee-
shirts; dressing gowns; bath robes; top hats; tips for footwear; stockings; sweat-absorbent stockings; shawls; caps 
[headwear]; paper hats [clothing]; shower caps; bathing caps; sashes for wear; studs for football boots; hats; babies' 
pants [underwear]; trouser straps; pelisses; esparto shoes or sandals; skirts; petticoats; skorts.

Cl.35;Advertising; business management; business administration; office functions; arranging subscriptions to 
telecommunication services for others; import-export agency services; commercial information agency services; publicity
agency services; cost price analysis; rental of advertising space; business auditing; employment agency services; 
computerized file management; accounting; invoicing; demonstration of goods; transcription of communications [office 
functions]; opinion polling; market studies; business information; commercial information and advice for consumers 
[consumer advice shop]; business investigations; business research; marketing research; personnel recruitment; 
business management and organization consultancy; business organization consultancy; business management 
consultancy; personnel management consultancy; professional business consultancy; layout services for advertising 
purposes; marketing; business management of performing artists; business management of sports people; writing of 
résumés for others; scriptwriting for advertising purposes; news clipping services; updating and maintenance of data in 
computer databases; updating of advertising material; word processing; organization of exhibitions for commercial or 
advertising purposes; arranging newspaper subscriptions for others; organization of fashion shows for promotional 
purposes; organization of trade fairs for commercial or advertising purposes; shop window dressing; design of 
advertising materials; business appraisals; payroll preparation; data search in computer files for others; sponsorship 
search; business management assistance; commercial or industrial management assistance; commercial intermediation 
services; providing business information via a web site; provision of commercial and business contact information; 
provision of an on-line marketplace for buyers and sellers of goods and services; web indexing for commercial or 
advertising purposes; presentation of goods on communication media, for retail purposes; economic forecasting; 
auctioneering; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; 
sales promotion for others; production of advertising films; office machines and equipment rental; rental of advertising 
time on communication media; publicity material rental; rental of billboards [advertising boards]; rental of vending 
machines; rental of sales stands; rental of photocopying machines; publication of publicity texts; radio advertising; 
outdoor advertising; distribution of samples; dissemination of advertising matter; direct mail advertising; writing of 
publicity texts; on-line advertising on a computer network; advertising by mail order; television advertising; document 
reproduction; compilation of statistics; compilation of information into computer databases; business inquiries; 
systemization of information into computer databases; advisory services for business management; negotiation and 
conclusion of commercial transactions for third parties; tax preparation; drawing up of statements of accounts; 
telemarketing services; psychological testing for the selection of personnel; outsourced administrative management for 
companies; business management of hotels; business management for freelance service providers; business project 
management services for construction projects; commercial administration of the licensing of the goods and services of 
others; business management of reimbursement programs for others; administration of consumer loyalty programs; 
administration of frequent flyer programs; administrative processing of purchase orders; public relations; modelling for 
advertising or sales promotion; typing; appointment reminder services [office functions]; web site traffic optimization; 
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relocation services for businesses; tax filing services; search engine optimization for sales promotion; appointment 
scheduling services [office functions]; price comparison services; pay per click advertising; secretarial services; 
procurement services for others [purchasing goods and services for other businesses]; shorthand; outsourcing services 
[business assistance]; telephone answering for unavailable subscribers; photocopying services; business efficiency 
expert services.

Cl.38;Telecommunications; news agency services; wireless broadcasting; television broadcasting; cable television 
broadcasting; electronic bulletin board services [telecommunications services]; information about telecommunication; 
providing user access to global computer networks; providing access to databases; providing internet chatrooms; 
providing telecommunications connections to a global computer network; providing telecommunication channels for 
teleshopping services; video-on-demand transmission; transmission of greeting cards online; message sending; 
computer aided transmission of messages and images; transmission of telegrams; transmission of digital files; providing 
online forums; videoconferencing services; rental of message sending apparatus; rental of access time to global 
computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile 
apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by fibre optic 
networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; 
telecommunications routing and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; modelling for artists; academies 
[education]; rental of sports grounds; rental of tennis courts; lending library services; booking of seats for shows; 
videotaping; physical education; production of music; discotheque services; animal training; dubbing; gambling 
services; publication of books; education information; recreation information; entertainment information; movie studio 
services; health club services [health and fitness training]; nightclub services [entertainment]; layout services, other than 
for advertising purposes; microfilming; videotape editing; production of radio and television programmes; screenplay 
writing; game services provided on-line from a computer network; providing online electronic publications, not 
downloadable; religious education; gymnastic instruction; correspondence courses; practical training [demonstration]; 
organization of balls; organization of exhibitions for cultural or educational purposes; providing recreation facilities; 
arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and conducting of 
conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; arranging and 
conducting of in-person educational forums; arranging and conducting of seminars; arranging and conducting of 
symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; organization of 
lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario services]; 
organization of sports competitions; vocational guidance [education or training advice]; amusement park services; sign 
language interpretation; television entertainment; mobile library services; vocational retraining; providing on-line videos, 
not downloadable; providing on-line music, not downloadable; providing golf facilities; providing sports facilities; 
providing amusement arcade services; cinema presentations; presentation of circus performances; presentation of live 
performances; presentation of variety shows; theatre productions; conducting fitness classes; educational examination; 
timing of sports events; film production, other than advertising films; rental of audio equipment; rental of video cameras; 
rental of video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; 
rental of cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental 
of lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; zoological garden services; news reporters services; party 
planning [entertainment]; music composition services; subtitling; tutoring; holiday camp services [entertainment]; 
conducting guided tours; disc jockey services; personal trainer services [fitness training]; providing casino facilities 
[gambling]; calligraphy services; karaoke services; club services [entertainment or education]; songwriting; providing 
museum facilities [presentation, exhibitions]; teaching; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; services of schools [education]; nursery schools; photography; photographic 
reporting; boarding school education; production of shows.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; water analysis; computer system analysis; 
handwriting analysis [graphology]; chemical analysis; energy auditing; recovery of computer data; interior design; 
industrial design; graphic arts design; computer virus protection services; technical project studies; oil-field surveys; 
geological surveys; engineering; installation of computer software; meteorological information; clinical trials; material 
testing; textile testing; bacteriological research; biological research; geological research; research in the field of 
environmental protection; cosmetic research; mechanical research; chemical research; research and development of new 
products for others; scientific research; analysis for oil-field exploitation; underwater exploration; technical research; 
calibration [measuring]; web site design consultancy; computer security consultancy; information technology [IT] 
consultancy; consultancy in the design and development of computer hardware; architectural consultancy; computer 
software consultancy; technological consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land 
surveying; dress designing; updating of computer software; monitoring of computer systems by remote access; software 
as a service [SaaS]; maintenance of computer software; authenticating works of art; design of interior decor; quality 
evaluation of standing timber; quality evaluation of wool; digitization of documents [scanning]; conversion of data or 
documents from physical to electronic media; urban planning; providing information on computer technology and 
programming via a web site; provision of scientific information, advice and consultancy in relation to carbon offsetting; 
providing search engines for the internet; data conversion of computer programs and data [not physical conversion]; 
computer system design; rental of web servers; computer rental; rental of computer software; geological prospecting; oil 
prospecting; hosting computer sites [web sites]; server hosting; construction drafting; computer software design; cloud 
seeding; consultancy in the field of energy-saving; creating and maintaining web sites for others; computer 
programming; technical writing; duplication of computer programs; cloud computing; architectural services; chemistry 
services; outsource service providers in the field of information technology; packaging design; off-site data backup; 
computer technology consultancy; telecommunications technology consultancy; scientific laboratory services; weather 
forecasting; styling [industrial design]; cartography services; physics [research]; electronic data storage; surveying.
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Cl.45;Legal services; security services for the protection of property and individuals; personal and social services 
rendered by others to meet the needs of individuals; marriage agency services; detective agency services; night guard 
services; adoption agency services; arbitration services; rental of safes; embalming services; funerary undertaking; lost 
property return; releasing doves for special occasions; genealogical research; legal research; security consultancy; 
intellectual property consultancy; monitoring intellectual property rights for legal advisory purposes; monitoring of 
burglar and security alarms; crematorium services; licensing of intellectual property; licensing of computer software 
[legal services]; organization of religious meetings; opening of security locks; guard services; planning and arranging of 
wedding ceremonies; missing person investigations; litigation services; baby sitting; pet sitting; conducting funeral 
ceremonies; baggage inspection for security purposes; inspection of factories for safety purposes; evening dress rental; 
rental of fire extinguishers; clothing rental; rental of fire alarms; registration of domain names [legal services]; personal 
letter writing; personal background investigations; fire-fighting; astrology consultancy; spiritual consultancy; personal 
wardrobe styling consultancy; escorting in society [chaperoning]; horoscope casting; copyright management; legal 
administration of licences; cartomancy services; dating services; alternative dispute resolution services; tracking of 
stolen property; legal document preparation services; house sitting; mediation; burial services; on-line social networking 
services; personal body guarding.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 12/12/2017; Application No. : 017585225 ;European Union 

3801369    18/01/2018
[International Registration No. : 1394005]
INVISTA TECHNOLOGIES S.à.r.l.
2-4, Eugène Ruppert L-2453 Luxembourg

Proposed to be Used
IR DIVISION
Cl.1;Polymer based dispersions used in the manufacture of commercial, industrial and domestic goods.

Cl.24;Textiles and textile goods, namely, cloth textiles and textile fabrics for use in the manufacture of apparel and 
footwear, mattress covers, mattress ticking fabric, mattress pads, bed covers, duvets, duvet covers, bed blankets, throws, 
bed linens, pillowcases, bed sheets, towels.

Cl.25;Clothing, namely, shirts, T-shirts, vests, jumpers, sweatshirts, sweaters, sweat pants, trousers, shorts, 
underwear, shoes, boots, socks, track suits, jackets, coats, athletic uniforms, hats.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

 

Priority claimed from 11/08/2017; Application No. : 1359139 ;Benelux 

3802192    23/01/2018
[International Registration No. : 1394775]
DSM IP Assets B.V. (Private Limited Liability Company)
Het Overloon 1 NL-6411 TE Heerlen

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; unprocessed artificial resins for industrial purposes; chemicals used in the 
manufacture of paints, varnishes, coatings and adhesives.

Cl.2;Paints, varnishes, lacquers; coatings; preparations for the protection of wood and metals; anti-corrosive and anti- 
rust preparations; raw natural resins; binders and thickeners for paints.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

 

3804633    17/01/2018
[International Registration No. : 1395279]
Otis Elevator Company
One Carrier Place Farmington Connecticut 06032 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Escalator steps; escalator steps containing cameras and sensors used in the repair and maintenance of escalators.

Cl.9;Acoustic sensors, vibration sensors, accelerometers, gyroscopes, motion sensors, video and still cameras, all 
used in the maintenance of escalators; computer software used in the repair and maintenance of escalators.

Cl.37;Repair and maintenance of escalators.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 19/07/2017; Application No. : 017002494 ;European Union 

3805007    16/01/2018
[International Registration No. : 1395437]
Hoffmann GmbH Qualitätswerkzeuge
Haberlandstr. 55 81241 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine operated tools for all kinds of materials; machines and machine tools for metalworking, woodworking and 
plastic processing, in particular battery machines, drilling machines, angle grinders, hand-held sawing machines, belt 
sanding machines, core drilling machines, compressed air machines.

Cl.8;Hand tools for all kinds of materials.

Cl.40;Treatment of materials, namely manufacture of tools; grinding, abrasion, polishing of tools; mill working; coating, 
in particular coating of tools.

Cl.41;Publication of printed matter and information, in particular charts (tables), both in paper and electronic form, in 
particular on the Internet.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

3805248    12/01/2018
[International Registration No. : 1395036]
SonnenMoor Verwertungs- und Vertriebs-GmbH
Landstraße 14 A-5102 Anthering Austria

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements for humans; food supplements.

Cl.32;Soft drinks; preparations for making beverages; beer and non-alcoholic beverages.

5120



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 02/08/2017; Application No. : 017070418 ;European Union 

3806552    09/01/2018
[International Registration No. : 1395161]
Hettich Marketing- und Vertriebs GmbH & Co. KG
Vahrenkampstr. 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Construction materials; furniture fittings; building fittings; mouldings, included in class 6, metal hardware, metal 
hardware; locks (other than electric); suspension hooks and suspension strips; all the aforesaid goods of metal.

Cl.20;Furniture hardware; furniture; frames; suspension hooks and suspension strips of plastic; locks (non-electric); 
kitchen cabinets, sink bases; all the aforesaid goods not of metal; drawers of metal and not of metal (being furniture and 
parts for furniture); organisation elements (furniture parts) in the form of inserts for drawers of metal and not of metal.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith).
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 18/07/2017; Application No. : 4377163 ;France 

3806558    16/01/2018
[International Registration No. : 1395192]
Parfums Christian Dior
33 avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; make-up products; cosmetic products.

Cl.4;Candles, perfumed candles.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 27/07/2017; Application No. : 30 2017 019 044 ;Germany 

3806564    23/01/2018
[International Registration No. : 1395195]
IKA - Werke GmbH & Co. KG
Janke und Kunkel Strasse 10 79219 Staufen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for scientific research and laboratory, educational apparatus and simulators, namely 
apparatus and instruments for electrosynthetic applications; laboratory apparatus and instruments for electrosynthetic 
applications and parts thereof.

Cl.10;Laboratory apparatus for the production of distinct amounts of substance for medical purposes by means of a 
electrosynthesis; apparatus and instruments for electrosynthetic applications for medical purposes.

Cl.11;Device for electrochemical processes and reactions; apparatus for electrochemical processes and reactions; 
reactors for electrochemical reactions; machines for electrosynthetic applications; device for electrosynthetic 
applications.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 07/06/2017; Application No. : 1355230 ;Benelux 

3806681    07/12/2017
[International Registration No. : 1395078]
Actiforce International B.V.
Het Steenland 20 NL-3751 LA Bunschoten-Spakenburg NL

Proposed to be Used
IR DIVISION
Cl.20;Adjustable office furniture; furniture, including do-it-yourself furniture; furniture parts and fittings.

Cl.42;Design services; design of furniture; product development; services of interior architects.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 24/07/2017; Application No. : 87539934 ;United States of America 

3807077    16/01/2018
[International Registration No. : 1396492]
Cocona, Inc.
Suite 300, 5480 Valmont Road Boulder CO 80301 United States of America

Proposed to be Used
IR DIVISION
Cl.22;Synthetic fibers and filaments for use in the manufacture of fabrics, textiles and yarns; yarn fibers.

Cl.23;Synthetic yarn; yarn.

Cl.24;Polyester fabric; textile fabrics for home and commercial interiors.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 19/07/2017; Application No. : 4377454 ;France 

3807873    17/01/2018
[International Registration No. : 1396345]
Parfums Christian Dior
33 avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products, make-up products, cosmetic products.

Cl.4;Candles, perfumed candles.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 16/10/2017; Application No. : 1362637 ;Benelux 

3807894    23/01/2018
[International Registration No. : 1396117]
COMSOF, naamloze vennootschap
Sassevaartstraat 46 bus 214 B-9000 Gent

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software and software applications; software as a tool for the design and planning of telecom 
networks.

Cl.42;Software offered as an online service (saas provider services); temporary provision of non-downloadable 
software; platform as a service (paas); rental and hosting of software; the aforesaid services relating to software as a tool 
for the design and planning of telecom networks.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

Priority claimed from 19/07/2017; Application No. : 017002502 ;European Union 

3807924    16/01/2018
[International Registration No. : 1395849]
Hoffmann GmbH Qualitätswerkzeuge
Haberlandstr. 55 81241 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine operated tools for all kinds of materials; machines and machine tools for metalworking, woodworking and 
plastic processing, in particular battery machines, drilling machines, angle grinders, hand-held sawing machines, belt 
sanding machines, core drilling machines, compressed air machines.

Cl.8;Hand tools for all kinds of materials.

Cl.40;Treatment of materials, namely manufacture of tools; grinding, abrasion, polishing of tools; mill working; coating, 
in particular coating of tools.

Cl.41;Publication of printed matter and information, in particular charts (tables), both in paper and electronic form, in 
particular on the Internet.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

3809016    24/01/2018
[International Registration No. : 1397249]
Rontis AG
Bahnhofstrasse 7, CH-6301 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Food for babies; beverages for babies; cereals for babies under two years old.

Cl.29;Meat; fish; poultry and game; preserved, frozen, dried and cooked fruits and vegetables; jellies; jams; compotes; 
eggs; milk and dairy products.

Cl.30;Coffee; tea; cocoa and artificial coffee; rice; flour and cereal preparations; bread; pastry and confectionery; 
cereals for children over two years old.

Cl.32;Fruit beverages and fruit juices.
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Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

 

Priority claimed from 19/07/2017; Application No. : 016998701 ;European Union 

3809130    18/01/2018
[International Registration No. : 1397586]
SOCIETE NOUVELLE YABON VERNEUIL
Zone Industrielle du Petit Mesnil F-27130 VERNEUIL-SUR-AVRE France

Proposed to be Used
IR DIVISION
Cl.29;Milk, powdered milks, flavored jellified milks and whipped milk products; dairy products in particular: dairy 
desserts, yogurts, yogurt drinks, cottage cheese, "petit suisse" cheese; beverages mainly consisting of milk or dairy 
products, milk beverages with milk predominating, milk beverages containing fruits; unflavored or flavored fermented 
dairy products; ready-made desserts, namely, desserts made from milk, yogurt or fruits.

Cl.30;Cocoa, chocolate, cocoa-based beverages, chocolate-based beverages, coffee-based beverages, tea-based 
beverages; custard; chocolate mousses, desserts in the form of mousses [confectionery], confectionery, sweets, sugar, 
puffed rice, cereal-based preparations, cereal-based desserts; breakfast cereals; biscuits (sweet or savory); cakes; 
pastries; gruel, with a milk base, for food; waffles; rice cakes; semolina cakes; cereal cakes; rice pudding, rice-based 
snack food, cereal-based snack food; edible ices, edible ices primarily consisting of yogurt, ice creams, sherbets (edible 
ices), frozen yogurts (edible ices), flavored frozen water; ready-made desserts, namely, desserts made from rice, muesli; 
instant preparations for dessert; instant puddings; flavored ices; fruit coulis [sauces]; semolina pudding.
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Priority claimed from 05/07/2017; Application No. : 87516225 ;United States of America 

3809173    03/01/2018
[International Registration No. : 1396593]
RE/MAX, LLC
5075 S. Syracuse St. Denver CO 80237 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising via electronic media and specifically the internet; advertising of commercial or residential real estate; 
arranging and conducting trade shows in the field of real estate and real estate franchise services; business services, 
namely, registering, screening and verifying the credentials of third-party vendors, suppliers and contractors on behalf of 
others; creating and updating advertising material; franchising, namely, consultation and assistance in business 
management, organization and promotion; franchising, namely, offering business management assistance in the 
establishment and/or operation of real estate brokerage offices; preparing advertisements for others; promoting the 
goods and services of others by providing hypertext links to the web sites of others; providing consumer information in 
the field of real estate; real estate advertising services; real estate auctions; real estate marketing services; real estate 
marketing services, namely, on-line services featuring tours of residential and commercial real estate; referrals in the field 
of real estate brokerage.

Cl.36;Agencies or brokerage for renting of buildings; charitable fund raising; providing real estate listings and real 
estate information via the internet; real estate agency services; real estate management services; real estate valuation 
services; real estate brokerage; real estate consultancy.
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3809464    10/01/2018
[International Registration No. : 1397073]
HERE Global B.V.
Kennedyplein 222 NL-5611 ZT Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Computer software allowing employees to communicate with other employees concerning work assignments, work 
performance and allocation, division and sharing of work projects, and training and development in workplaces; 
computer software to be used by employees for searching, creating, editing, uploading, downloading, accessing, viewing, 
posting, displaying, tagging, blogging, streaming, linking, annotating, transmitting and sharing information concerning 
their own and other employees' work capabilities, work performance, work allocation and work preferences; computer 
software to be used by employees for searching, creating, editing, uploading, downloading, accessing, viewing, posting, 
displaying, tagging, blogging, streaming, linking, annotating, transmitting and sharing work management, work 
preference, work training and work development information; computer software to be used by employees for searching, 
creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, streaming, linking, 
annotating, transmitting and sharing work opportunities information; computer software to be used by employees for 
searching, creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, 
streaming, linking, annotating, transmitting and sharing work-life balance and work-hour utilization information; computer 
software to be used by employees for searching, creating, editing, uploading, downloading, accessing, viewing, posting, 
displaying, tagging, blogging, streaming, linking, annotating, transmitting and sharing information concerning the 
location of themselves, other employees, workplaces, and points of interest (pois) on work development opportunities; 
computer software to be used for searching, compiling, creating, editing, uploading, downloading, accessing, viewing, 
posting, displaying, tagging, blogging, streaming, linking, annotating, transmitting and sharing information on work 
characteristics and work performance indicators of employees, and matchmaking employees to form work-related teams; 
computer software allowing employees to provide and collect feedback on the work performance of other employees for 
the searching, creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, 
streaming, linking, annotating, transmitting and sharing of work performance indicators; computer software for the 
searching, creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, 
streaming, linking, annotating, transmitting and sharing of work performance indicators of employees; computer software 
for analysis of employee skills and work performance information; computer software for personnel and business 
management; downloadable electronic publications in the fields of work, personnel and business management.

Cl.42;Software as a service (saas), namely, computer software for use by employees for communicating with other 
employees about work assignments, work performance and allocation, division and sharing of work projects, and training 
and development in workplaces; software as a service (saas), namely, computer software for use by employees for 
searching, creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, 
streaming, linking, annotating, transmitting and sharing information concerning their own and other employees' work 
capabilities, work performance, work allocation and work preferences; software as a service (saas), namely, computer 
software for use by employees for searching, creating, editing, uploading, downloading, accessing, viewing, posting, 
displaying, tagging, blogging, streaming, linking, annotating, transmitting and sharing work management, work 
preference, work training and work development information; software as a service (saas), namely, computer software for 
use by employees for searching, creating, editing, uploading, downloading, accessing, viewing, posting, displaying, 
tagging, blogging, streaming, linking, annotating, transmitting and sharing work opportunities information; software as a 
service (saas), namely, computer software for use by employees for searching, creating, editing, uploading, downloading, 
accessing, viewing, posting, displaying, tagging, blogging, streaming, linking, annotating, transmitting and sharing work-
life balance and work-hour utilization information; software as a service (saas), namely, computer software for use by 
employees for searching, creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, 
blogging, streaming, linking, annotating, transmitting and sharing information concerning the location of themselves, 
other employees, workplaces, and points of interest (pois) on work development opportunities; software as a service 
(saas), namely, computer software to be used for searching, compiling, creating, editing, uploading, downloading, 
accessing, viewing, posting, displaying, tagging, blogging, streaming, linking, annotating, transmitting and sharing 
information on work characteristics and work performance indicators of employees, and matchmaking employees to form 
work-related teams; software as a service (saas), namely, computer software allowing employees to provide and collect 
feedback on the work performance of other employees for the searching, creating, editing, uploading, downloading, 
accessing, viewing, posting, displaying, tagging, blogging, streaming, linking, annotating, transmitting and sharing of 
work performance indicators; software as a service (saas), namely, computer software for the searching, creating, editing, 
uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, streaming, linking, annotating, 
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transmitting and sharing of work performance indicators of employees; software as a service (saas), namely, computer 
software for analysis of employees' skills and work performance information; software as a service (saas), namely, 
computer software for personnel and business management; providing temporary use of on-line non-downloadable 
software for employees' work management, performance, development, sharing, allocation, training and opportunities; 
providing temporary use of on-line non-downloadable software in the form of electronic publications in the fields of work, 
personnel and business management.

5133



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

3809466    12/01/2018
[International Registration No. : 1397070]
PASCAL HOLDINGS, LLC
3334 East Coast Highway, 444 Corona Del Mar CA 92625 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Body and beauty care cosmetics; facial moisturizers; skin moisturizers.

Cl.5;Nutraceuticals for use as a dietary supplement; botanical extracts for use as dietary supplements; herbal 
supplements; herbal supplements used to aid in sleep and relaxation.

Cl.34;Electronic cigarettes; electronic cigarette liquid (e-liquid) comprised of flavorings in liquid form used to refill 
electronic cigarette cartridges; cartridges sold filled with chemical flavorings in liquid form for electronic cigarettes; 
chemical flavorings in liquid form used to refill electronic cigarette cartridges; flavorings, other than essential oils, for use 
in electronic cigarettes.

Cl.42;Research and development of natural product ingredients for the nutraceutical, food and beverage, and medicinal 
chemistry industries; providing laboratory testing services in the fields of cigarettes, cigars, tobacco, tobacco products 
and electronic smoking devices; providing laboratory research services in the field of tobacco products research; 
analytical method development, namely, design and development of chemical analysis procedures; chemical analysis; 
product testing; material testing; quality control for others; research, development, and testing of new products for 
others; product design and engineering services for others; design of packaging; commercial packaging design; design 
of packaging of medical products; scientific and technological services, namely, research and design of filters for 
cigarettes; product research and development; research and design services, namely, design and development of 
computer software.
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Priority claimed from 17/07/2017; Application No. : 87531122 ;United States of America 

3809468    16/01/2018
[International Registration No. : 1397077]
Crest Ultrasonics Corporation
18 Graphics Drive Ewing NJ 08628 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Detergents for industrial uses; chemical preparations for cleaning purposes in the automotive, general 
maintenance, and manufacturing industries; chemical preparations, namely, degreasing and cleaning solvents.

Cl.3;Degreasers other than for uses in manufacturing processes for use on surgical instruments, aircraft parts, 
semiconductors, jewelry, solar panels, electronic components, ceramics, lens and eyeglasses, industrial components, oil 
and gas refinery equipment, firearms, bicycles, musical instruments, dental tools, and coins; cleaning agents for cleaning 
surgical instruments, aircraft parts, semiconductors, jewelry, solar panels, electronic components, ceramics, lens and 
eyeglasses, industrial components, oil and gas refinery equipment, firearms, bicycles, musical instruments, dental tools, 
and coins.
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3809481    11/01/2018
[International Registration No. : 1397076]
INTELLIGRATED HEADQUARTERS, LLC
7901 Innovation Way Mason OH 45040 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Materials handling equipment, namely, belt conveyors, accumulation conveyors, power conveyors, gravity roller 
conveyors, slider bed conveyors, roller bed conveyors, gravity wheel conveyors, sortation conveyors, live roller 
conveyors, conveyor belts, conveyor motors, conveyor gears, drive pads, conveyor beds, pick belt frame rails, rollers, 
conveyor drive and take-up units, crown pulleys, gravity wheels, v-belt live rollers, belt driven live rollers, overhead cable-
driven conveyors, case stops, deflectors, side guides, merge beds, carousels, floor supports and sortation equipment, 
namely, merge and induction carton conveyors, carton sortation conveyors, and aftersort or receiving conveyors, 
discharge conveyors, pop up wheels and pop up wheel rollers, slat/shoe sortation conveyors, line shaft conveyors, drive-
out belt conveyors, conveyors for merging, diverging, and allowing cartons to cross from one side of a conveyor to 
another.

Cl.37;Installation of conveyor systems.

Cl.42;Technical consultation in the field of conveyors, engineering services.
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Priority claimed from 18/12/2017; Application No. : 302017000145524 ;Italy 

3809572    24/01/2018
[International Registration No. : 1397124]
Sicit 2000 S.p.A.
Via Arzignano, 80 I-36072 Chiampo (Vicenza) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters; materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; dietary supplements for animals.
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Priority claimed from 13/07/2017; Application No. : 87527464 ;United States of America 

3809630    09/01/2018
[International Registration No. : 1396969]
Hologic, Inc.
250 Campus Drive Marlborough MA 01752 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Liquid chemical preparatory solution for use in collecting and preserving cells for examination.

Cl.9;Computer hardware and software for use in the detection and diagnosis of cancer and other diseases; microscopes
for use in the detection and diagnosis of cancer and other diseases; electronic imaging and image processing apparatus 
for use in the field of cytology and molecular diagnostics not for medical use, and parts and attachments therefor.

Cl.10;Medical apparatus, namely, microscopic slide processing and imaging apparatus comprising computer hardware, 
computer software, and microscopes for use in the detection, diagnosis, and treatment of cancer; electronic medical 
imaging and image processing apparatus for use in the detection, diagnosis, and treatment of cancer and parts and 
attachments therefor; medical testing kits comprising catheters, slides, stains, reagents, collection vials, filters, and 
cervical sampling devices and solutions for use in the detection and diagnosis of cancer and infectious diseases; medical 
electronic imaging and image processing apparatus for use in the field of cytology and molecular diagnostics, and parts 
and attachments therefor.
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Priority claimed from 20/07/2017; Application No. : UK00003245029 ;United Kingdom 

3809694    17/01/2018
[International Registration No. : 1396924]
JAM Just Add Music GmbH
Quedlinburger Str. 1 10589 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software featuring sound recordings and video recordings; computer software for creating and editing 
music, sounds and videos; computer software for processing digital multimedia files; computer software for streaming 
music, video, images, podcasts, playlists and other media; all of the aforesaid goods also in the form of downloadable 
mobile applications.

Cl.38;Providing access to sound, music, video and multimedia files via the internet; electronic transmission of news 
and information, in particular information on music, musical events and concerts; sound and television broadcasting of 
music, performance and other entertainment activities via the internet and other telecommunication systems; providing 
access to social media communities via the internet or other telecommunication systems; electronic messaging services.

Cl.41;Entertainment; music production; information about music and entertainment, also on-line; services related to 
interactive games; rental of videos, games and music via the internet.
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3809706    15/01/2018
[International Registration No. : 1396735]
SANTEX S.p.A.
Via S. Giovanni sul Muro, 1 I-20121 Milano Italy

Proposed to be Used
IR DIVISION
Cl.5;Pants, absorbent, for incontinents; napkins for incontinents; incontinence pads.

Cl.10;Incontinence bed pads.
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Priority claimed from 12/12/2017; Application No. : 1893962 ;Australia 

3809750    18/01/2018
[International Registration No. : 1397299]
Altmore International Pty Limited
PO BOX 436 MANLY NSW 2095 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); downloadable software applications (apps); application software; 
computer software; electronic publications (downloadable); electronic books; digital books and periodicals; audio and 
video recordings.

Cl.16;Books; teaching materials (except apparatus); printed publications; booklets; handbooks (manuals); newsletters.

Cl.41;Educational services; arranging and conducting of seminars, conferences, workshops, symposiums and 
colloqiums; coaching (training); publication of books; providing on-line electronic publications, not downloadable; 
practical training (demonstration); writing of texts other than publicity texts; mentoring (education and training); personal 
development training; corporate education and training services; consultancy, advisory and information in respect of the 
aforementioned services; production of video and audio recordings, other than advertising; the above services to be 
provided by any means, including in person, by telephone, by video or online; publication of educational materials; 
weblog (blog) services (online publication of journals or diaries); publication of multimedia material online; publication of 
books, newsletters, documents and other printed matter.
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Priority claimed from 21/08/2017; Application No. : 87577071 ;United States of America 

3810426    11/01/2018
[International Registration No. : 1396973]
Agilent Technologies, Inc.
5301 Stevens Creek Boulevard Santa Clara CA 95051 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable cloud-computing software for controlling and managing analytical laboratory equipment and 
instrumentation; downloadable mobile applications for controlling and managing analytical laboratory equipment and 
instrumentation; computer application software for mobile phones touchscreen devices and handheld computers, 
namely, software for controlling and managing laboratory instruments and equipment; document viewers and software 
for display of simple electronic documents, interactive documents, namely, instrument and instruction manuals, 
instrument and workflow trainings, online-help and description material and troubleshooting and maintenance guides.

Cl.42;Providing temporary use of non-downloadable cloud-based software for controlling and managing analytical 
laboratory equipment and instrumentation; software as a service (SAAS) services featuring software for controlling and 
managing laboratory instruments and equipment and for providing business analytics service on collected data.
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Priority claimed from 04/10/2017; Application No. : 2017-132275 ;Japan 

3810428    20/11/2017
[International Registration No. : 1396891]
Shiseido Company, Limited
7-5-5 Ginza, Chuo-ku 104-0061 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.10;Esthetic massage apparatus for commercial use; medical apparatus and instruments; electric massage apparatus 
for household purposes; blood analysis apparatus for medical purposes; feeding cups for medical purposes; nursing 
appliances; nursing bottles; artificial tympanic membranes; gloves for medical purposes.

Cl.31;Vegetables, fresh; fruit, fresh; seeds and bulbs; rough cork; palm fronds; wreaths of natural flowers for 
ceremonies or funerals; natural flowers; saplings; trees; dried flowers; preserved flowers; grasses [plants]; turf, natural; 
seedlings; flowers [natural]; pasture grass; potted dwarfed trees [Bonsai].

Cl.33;Awamori [distilled rice spirits]; sake substitute; Japanese sweet rice-based mixed liquor [Shiro-zake]; sake; 
naoshi [Japanese liquor]; Japanese Shochu-based mixed liquor [Mirin]; western liquors in general; alcoholic fruit 
beverages; Japanese Shochu-based beverages [Chuhai]; Chinese liquors in general; flavored liquors.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; reference libraries of literature and documentary 
records; book rental.
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Priority claimed from 10/07/2017; Application No. : 2017-92332 ;Japan 

3815507    09/01/2018
[International Registration No. : 1397968]
NineSigma Japan, Inc.
FORECAST Uchikanda 5F, 3-3 Uchikanda 1-chome, Chiyoda-ku Tokyo 101-0047 Japan

Proposed to be Used
IR DIVISION
Cl.35;Business intermediary services relating to the matching of suppliers/developers and buyers/users of science and 
technology resources and products for others via a website; business intermediary and advisory services; business 
consultancy and business information services provided to enterprises; marketing, market research and market analysis; 
presentation of companies on the Internet and other media; personnel placement and recruitment; compilation of 
information into computer databases.

Cl.42;Technical consultancy relating to product development; development of new technology for others; providing 
computer programs on data networks.
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Priority claimed from 18/07/2017; Application No. : 30 2017 107 143 ;Germany 

3815511    08/01/2018
[International Registration No. : 1397956]
Felsomat GmbH & Co. KG
Gutenbergstr. 13 75203 Königsbach-Stein Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, in particular machine tools for manufacturing and processing of toothings; parts of machine tools; 
tools [parts of machines]; holding devices for machine tools.

Cl.42;Engineering services, in particular in the field of mechanical engineering and production engineering; 
engineering consultancy, in particular in the field of mechanical engineering and production engineering.
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Priority claimed from 20/12/2017; Application No. : 87729088 ;United States of America 

3815512    17/01/2018
[International Registration No. : 1398087]
CBRE, Inc.
400 S. Hope Street, 25th Floor Los Angeles CA 90071 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile application for employees or tenants to access services provided by their employers or landlords, including 
wellness, fitness, concierge, amenities, catering, hospitality, and community management services.

Cl.35;Business services, namely, managing collaborative workspaces, conference spaces, training spaces, 
multipurpose spaces, and pop up retail spaces.

Cl.42;Interior design services; design of specialty interior environment settings.
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Priority claimed from 30/06/2017; Application No. : 2017-089171 ;Japan 

3815517    28/12/2017
[International Registration No. : 1397970]
nasucreate CO., LTD
161-1, Nakayama, Nasukarasuyama-shi 321-0604 Tochigi Japan

Proposed to be Used
IR DIVISION
Cl.11;Waste water treatment tanks for industrial purposes; waste water treatment tanks for household purposes.

Cl.35;Retail services or wholesale services for waste water treatment tanks for industrial purposes and septic tanks for 
industrial purposes; retail services or wholesale services for waste water treatment tanks for household purposes and 
septic tanks for household purposes.
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Priority claimed from 04/08/2017; Application No. : UK00003248346 ;United Kingdom 

3815521    18/01/2018
[International Registration No. : 1397703]
Keycraft Ltd
Keycraft Blackhouse Circle, Blackhouse Industrial Estate, Peterhead Aberdeenshire AB42 1BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.25;Wristbands.

Cl.28;Toys, games, playthings and novelties; toy slime; toy putty.
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3815548    15/01/2018
[International Registration No. : 1398003]
Underbutler, LLC
Suite 147, 401 N Carroll Ave Southlake TX 760926407 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Home and office automation systems comprising wireless and wired controllers, controlled devices, and software 
for lighting, HVAC, security, safety and other home and office monitoring and control applications; home and office 
electrical power automation systems comprising wireless and wired controllers, controlled devices, and software for 
appliances, lighting, HVAC, security and other home and office electrical power monitoring and control applications.

Cl.25;Hats; jackets; shirts.

Cl.35;On-line retail store services featuring home automation hardware and services; computerized on-line retail store 
services in the field of home automation hardware and services.

Cl.42;Computer technical support services, namely, 24/7 service desk or help desk services for IT infrastructure, 
operating systems, database systems, and web applications; computer technology support services, namely, help desk 
services; consulting services in the field of home automation; design, development, and consulting services related 
thereto in the field of home automation; technical support services, namely, troubleshooting in the nature of diagnosing 
computer hardware and software problems; technical support services, namely, troubleshooting of computer software 
problems.
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Priority claimed from 09/06/2017; Application No. : 3670376 ;Spain 

3815635    05/12/2017
[International Registration No. : 1397729]
Bultaco Motors SL
C. Gobelas, 13 E-28023 Madrid Spain

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, recording disks; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
software; fire-extinguishing apparatus; helmets for motorcyclists, motorcycle helmets, helmets for bicycles, helmets for 
protection against injuries, helmets for protection against accidents, spectacles, face-protection shields, anti-glare visors, 
motorcycle goggles, cycling glasses, boots for protection against accidents, boots for protection against injuries, safety 
footwear for protection against accidents, safety footwear for protection against injuries, jackets [clothing] for protection 
against accidents, jackets [clothing] for protection against injuries, elbow protectors [protective -] for use against 
accidents [other than sports articles], shin guards for protection against injuries [other than sports articles or parts of 
sports suits], gloves for protection against accidents, gloves for protection against injuries, trousers for protection 
against accidents, trousers for protection against injuries, articles of protective clothing for wear by motorcyclists for 
protection against accidents or injuries, articles of protective clothing for wear by cyclists for protection against 
accidents or injuries, electric and electronic components, electric and electronic components for vehicles, electric and 
electronic components for motorcycles, electric and electronic components for electric motorcycles, electric and 
electronic components for electric bicycles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motorcycles, electric motorcycles, scooters, electric 
scooters, bicycles, electric bicycles; parts and fittings for vehicles, parts and fittings for apparatus for locomotion by 
land, parts and fittings for apparatus for locomotion by air, parts and fittings for apparatus for locomotion by water, parts 
and fittings for motorcycles, parts and fittings for electric motorcycles, parts and fittings for scooters, parts and fittings 
for electric scooters, parts and fittings for bicycles, parts and fittings for electric bicycles.
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Priority claimed from 26/09/2017; Application No. : 708060 ;Switzerland 

3815645    11/01/2018
[International Registration No. : 1397836]
Erowa AG
Winkelstrasse 8 CH-5734 Reinach Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and installations for data and information processing; electronic identification and measuring devices; 
magnetic and electronic data storage devices; electronic apparatus for data recording and data readers; optical apparatus 
for use in industry; electronic and optical sensors; interfaces (for computers); industrial process control software; 
apparatus for the input, storage, transmission, monitoring and extraction of data; computer workstations [hardware]; 
software.

Cl.42;Development of programs for data processing; development of products and electronic components of all kinds; 
data and information system development; design and development of systems for the input, extraction, processing, 
display, monitoring and storage of data; technical consultancy, research and development in the field of construction, 
operation, use and automation of industrial machines, tools, apparatus and installations for manufacture of all types in 
industry; technical advice relating to solutions for industrial automation.
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Priority claimed from 14/11/2017; Application No. : 017070228 ;European Union 

3815676    24/01/2018
[International Registration No. : 1397628]
Kalustebetoni Oy
Piispalantie 567 FI-43300 Kannonkoski Finland

Proposed to be Used
IR DIVISION
Cl.19;Building and construction materials and elements, not of metal; concrete; blocks of concrete; cement slabs; 
concrete bricks; concrete poles; concrete panels; concrete walls; concrete piles; concrete beams; concrete pipes; 
concrete coatings; concrete slabs; shuttering (non-metallic -); works of art of stone, concrete or marble; tombstones of 
stone, concrete or marble; concrete sculptures.

Cl.37;Building, construction and demolition; construction services using concrete; concrete renovation; concrete 
repairs; concrete sealing; coating of concrete; concrete polishing; concrete leveling services; dismantling services; 
provision of construction information; construction information; assembling [installation] of building framework; 
construction consultancy; repairing construction works; decorative painting of buildings; installation of foundry 
equipment.

Cl.40;Moulding of concrete; engraving of dies; custom manufacture of molded components; stressing of concrete; 
concrete crushing.
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3815767    27/12/2017
[International Registration No. : 1397909]
Qingdao Hanshang Brand Management Co., Ltd.
No. 336 Yinhe Road, Chengyang District, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Cl.7;Kitchen machines, electric; kneading machines; blenders, electric, for household purposes; fruit presses, electric, 
for household purposes; meat slicers for household purposes; bread cutting machines; dust exhausting installations for 
cleaning purposes; food processors, electric; washing machines [laundry].

Cl.11;Refrigerators; coffee machines, electric; kettles, electric; autoclaves, electric; fans [air-conditioning]; bread 
baking machines; roasters; air purifying apparatus and machines; solar water heaters; disinfectant apparatus.

5153



Trade Marks Journal No: 1849 ,   14/05/2018           Class 99 
 

3815773    17/01/2018
[International Registration No. : 1397607]
Make Up United International Limited
RM 3603-06 36/F, New York Life Tower, Windsor House, Gloucester Road 311 Causeway Bay, Hong Kong China

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics; toilet articles for the care of the skin; makeup.

Cl.14;Precious metals and their alloys and products made or covered therewith as far as not included in other classes; 
jewellery, jewellery, precious stones; watches and time instruments.
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Priority claimed from 02/08/2017; Application No. : 17070509 ;European Union 

3815929    18/12/2017
[International Registration No. : 1397892]
Kuraray Europe GmbH
Philipp-Reis-Str. 4 65795 Hattersheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for use in industry; unprocessed plastics; chemical preparations and materials for film, photography 
and printing; chemical materials for use in the manufacture of ceramics.

Cl.2;Printing inks; coatings.

Cl.17;Semi-worked thermoplastic filaments used for 3D printing.
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3815961    05/12/2017
[International Registration No. : 1398065]
LONGi Green Energy Technology Co. ,Ltd.
No.388 Middle Aerospace Road, Chang'an District 710100 Xi'an China

Proposed to be Used
IR DIVISION
Cl.1;Industrial silicon; crystalline silicon; silicates; glycol; silicon; acids; ethyl alcohol; alkaline metals; argon; alkalies.

Cl.4;Electrical energy; electricity; energy produced by nuclear fusion.

Cl.9;Solar panels for the production of-electricity; automatic apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity produced by a power station; distribution consoles 
[electricity]; magnets and magnetic instruments and apparatus; chips [integrated circuits]; semi-conductors; carbon rods;
solar batteries; photovoltaic cells; monocrystalline silicon wafers and chips.
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3818184    17/01/2018
[International Registration No. : 1399031]
JANG, Man Joon
1308, 10, Seocho-daero 58-gil, Seocho-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Personal digital assistants [PDAs]; downloadable computer software applications; downloadable coupon; lenses; 
sunglasses; smart phones; spectacles [optics]; eyeglasses frames; apparatus for recording, transmission or reproduction
of sound and images; ear phones; electric audio and visual apparatus and instruments; telecommunication machines and 
implements; cases for phones; cameras; computers; computer hardware; printers for use with computers; headphones; 
portable communication apparatus and instruments; cell phone straps.

Cl.25;Clothing; outerclothing; training wear; ready-made clothing; uniforms; clothing for children; layettes [clothing]; 
coats; pelerines; suits; jackets [clothing]; skirts; trousers; shirts; knitwear [clothing]; sweaters; sportswear; anoraks; 
underwear; neckties; leotards; tights; headwear; mufflers; waterproof clothing; winter face masks [clothing]; ear muffs 
[clothing]; winter gloves; shawls; scarfs; footwear; soles for footwear; socks; belts [clothing].

Cl.36;Financing services; on-line financial transactions; money transfer services; exchanging electric currency (digital 
virtual currency); brokerage services relating to electric currency (digital virtual currency) exchange; provision of pricing 
information about electric currency (digital virtual currency); trusteeship of electric currency (digital virtual currency); 
administration of electric currency (digital virtual currency) deposit taking; electronic currency (digital virtual currency) 
transactions; issuance of electronic currency (digital virtual currency); pre-paid electronic currency (digital virtual 
currency) services; on-line brokerage for trading and transactions relating to currency and other financial products; 
issuance of tokens of value as part of a customer membership scheme; electronic processing of payments; issuance of 
tokens of value in electronic form.
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Priority claimed from 13/07/2017; Application No. : 87527279 ;United States of America 

3818188    10/01/2018
[International Registration No. : 1398174]
SimpliSafe, Inc.
294 Washington St. Boston MA 02108 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wireless security devices, namely, security video cameras; base station units for controlling wireless home and 
personal security devices; wireless security devices, namely, key pads, electronic security sensors, panic buttons, 
security alarms, and remote activation devices; wireless home security systems; electronic glass break detectors; smoke 
detectors and CO detectors; electronic water sensors for detecting leaks and floods; electronic temperature/freeze 
sensors; downloadable mobile application for controlling and monitoring home and personal security devices.

Cl.42;Providing online non-downloadable software for controlling and monitoring wireless home and personal security 
devices.

Cl.45;Monitoring services and alerts for home security systems and alarms for security purposes.
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3818210    18/12/2017
[International Registration No. : 1398157]
L'ovedbaby, LLC
7445 Topanga Cyn, 1st Floor Canoga Park CA 91303 United States of America
Sharon Oved
7445 Topanga Cyn, 1st Floor Canoga Park CA 91303 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Crib bumpers.

Cl.24;Baby blankets; baby bedding, namely, baby bunting, swaddling blankets, fitted crib sheets, crib skirts, crib 
blankets, and diaper changing pad covers not of paper; burp cloths; fabric drapes designed to conceal the act of 
breastfeeding in public.

Cl.25;Baby layettes for clothing; cloth bibs; nursing apparel, namely, nursing covers; body suits for infants, babies, 
toddlers and children; bottoms for infants, babies, toddlers and children; children's and infant's apparel, namely, jumpers, 
overall sleepwear, pajamas, rompers and one-piece garments; dresses for infants, babies, toddlers and children; hats for 
infants, babies, toddlers and children; headwear for infants, babies, toddlers and children; hooded sweatshirts for infants, 
babies, toddlers and children; pajamas for infants, babies, toddlers and children; pants for infants, babies, toddlers and 
children; shirts for infants, babies, toddlers and children; shorts for infants, babies, toddlers and children; t-shirts for 
infants, babies, toddlers and children; tops for infants, babies, toddlers and children; nursing covers.
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3818212    08/11/2017
[International Registration No. : 1399119]
Exxon Mobil Corporation
5959 Las Colinas Boulevard Irving TX 750392298 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of spreadsheets and articles in the field of lubricants.

Cl.38;Providing an on-line forum for members to ask each other and experts questions about lubricant products and 
their applications.

Cl.41;Providing a website featuring blogs and non-downloadable publications in the nature of articles in the field (s) of 
lubricants (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 30/10/2017; Application No. : 302017000123385 ;Italy 

3818297    28/11/2017
[International Registration No. : 1399152]
LIFTING ITALIA S.r.l.
Via Caduti del Lavoro 16, Frazione Bogolese I-43058 SORBOLO (PARMA) Italy

Proposed to be Used
IR DIVISION
Cl.7;Lifts, other than ski-lifts; cables for lifts; elevator doors; gears for passenger lifts; elevator motors; driving devices 
for lifts; elevator operating apparatus; drives for elevator cabin doors; elevators [lifts]; elevator belts; hoists; lifting 
platforms.

Cl.37;Installation, maintenance and repair of lifts, elevators, hoists; advisory services relating to the installation of lifts, 
elevators and hoists.
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Priority claimed from 01/08/2017; Application No. : 30 2017 019 124 ;Germany 

3818392    06/12/2017
[International Registration No. : 1398284]
Closed Holding GmbH
Strassenbahnring 6 20251 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.18;Luggage, bags, pocket wallets, handbags; leather and imitation leather, animal skins, hides, namely key cases 
and purses.

Cl.25;Headgear; clothing; footwear; belts (clothing).

Cl.35;Advertising, marketing and promotional services; import and export services, ordering services; retail and 
wholesale services, also provided via the internet, in relation to luggage, bags, handbags, pocket wallets, leather and 
imitations of leather, fur and pelts, key cases end purses, headgear, clothing, footwear, belts (clothing).
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3818394    05/12/2017
[International Registration No. : 1398255]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.11;Gas generators for industrial utility gases, in particular hydrogen, oxygen, nitrogen, argon and carbon monoxide; 
synthetic gas generators, steam reformers, gas generators; gas purifiers, gas separating apparatus, gas scrubbers, 
absorbers and absorber installations; apparatus for the separation and purifying of industrial gases and natural gases 
(process gases, natural gas, refinery gases).

Cl.37;Installation, maintenance, repair and servicing of industrial apparatus and installations, in particular industrial 
chemical and gas technology units and components therefor, in particular gas decomposers and reformers, reaction 
apparatus for gases, fuelled and/or catalytic gas reactors, gas separating and gas purifying units, gas treatment units, 
synthetic gas installations, gas generators.

Cl.42;Engineering, technological consultancy, technical design and planning, engineering (installation calculation and 
optimisation), development and research, in particular in connection with industrial apparatus and installations, in 
particular industrial chemical and gas technology units and components therefor, in particular in connection with gas 
decomposers and reformers, reaction apparatus for gases, fuelled and/or catalytic gas reactors, gas separating and gas 
purifying units, gas treatment units, synthetic gas installations, gas generators.
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Priority claimed from 27/06/2017; Application No. : 016923815 ;European Union 

3818410    21/12/2017
[International Registration No. : 1398472]
MECASONIC
234 rue Georges Charpak F-74100 Juvigny France

Proposed to be Used
IR DIVISION
Cl.7;Machines of various applications using ultrasound, namely, welding machines, machines for welding 
thermoplastics, their parts and tools; ultrasonic machines for welding non-ferrous metals; heating blade welding 
machines, vibration and rotation welding machines; machines for cleaning and unclogging.

Cl.37;Maintenance, repair and installation of machines.

Cl.42;Technical measuring and testing services; quality control services; scientific and industrial research service.
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Priority claimed from 27/10/2017; Application No. : 87662406 ;United States of America 

3818419    16/01/2018
[International Registration No. : 1398290]
Pegasystems Inc.
One Rogers Street Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use primarily by businesses in decision management, namely, adaptive and predictive software for 
providing information to the user about the next best action to take when presented with particular circumstances, used 
primarily in the fields of marketing, business operations, customer service, sales and onboarding; software for business 
process management (BPM); software for customer relationship management (CRM); software for use primarily by 
businesses to facilitate workflow processing, used primarily in the fields of marketing, business operations, customer 
service, sales and onboarding; software for use primarily by businesses to facilitate case management, namely, 
customizable software for defining and deploying software applications that manage and automate user-defined tasks 
which may vary from industry to industry; software for use primarily by businesses for software application development, 
deployment and management.

Cl.41;Educational services, namely, conducting classes, workshops and conferences in the field of computer software; 
conducting online interactive classes in the field of computer software by means of the Internet; educational services, 
namely, providing non-downloadable webinars in the field of computer software.

Cl.42;Software as a service (SAAS) services featuring software for use primarily by businesses in decision 
management, namely, adaptive and predictive software for providing information to the user about the next best action to 
take when presented with particular circumstances, used primarily in the fields of marketing, business operations, 
customer service, sales and onboarding; platform as a service (PAAS) featuring computer software platforms for use 
primarily by businesses in decision management, namely, adaptive and predictive software for providing information to 
the user about the next best action to take when presented with particular circumstances, used primarily in the fields of 
marketing, business operations, customer service, sales and onboarding; providing on-line non-downloadable software 
for use primarily by businesses in decision management, namely, adaptive and predictive software for providing 
information to the user about the next best action to take when presented with particular circumstances, used primarily in 
the fields of marketing, business operations, customer service, sales and onboarding; software as a service (SAAS) 
services featuring software for business process management (BPM); platform as a service (PAAS) featuring computer 
software platforms for business process management (BPM); providing on-line non-downloadable software for business 
process management (BPM); software as a service (SAAS) services featuring software for contact management; platform 
as a service (PAAS) featuring computer software platforms for contact management; providing on-line non-downloadable 
software for contact management; software as a service (SAAS) services featuring software for customer relationship 
management (CRM); platform as a service (PAAS) featuring computer software platforms for customer relationship 
management (CRM); providing on-line non-downloadable software for customer relationship management (CRM); 
software as a service (SAAS) services featuring software for use primarily by businesses to facilitate workflow 
processing, used primarily in the fields of marketing, business operations, customer service, sales and onboarding; 
platform as a service (PAAS) featuring computer software platforms for use primarily by businesses to facilitate workflow 
processing, used primarily in the fields of marketing, business operations, customer service, sales and onboarding; 
providing on-line non-downloadable software for use primarily by businesses to facilitate workflow processing, used 
primarily in the fields of marketing, business operations, customer service, sales and onboarding; software as a service 
(SAAS) services featuring software for use primarily by businesses to facilitate case management, namely, customizable 
software for defining and deploying software applications that manage and automate user-defined tasks which may vary 
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from industry to industry; platform as a service (PAAS) featuring computer software platforms for use primarily by 
businesses to facilitate case management, namely, customizable software for defining and deploying software 
applications that manage and automate user-defined tasks which may vary from industry to industry; providing on-line 
non-downloadable software for use primarily by businesses to facilitate case management, namely, customizable 
software for defining and deploying software applications that manage and automate user-defined tasks which may vary 
from industry to industry; software as a service (SAAS) services featuring software for use primarily by businesses for 
software application development, deployment and management; platform as a service (PAAS) featuring computer 
software platforms for use primarily by businesses for software application development, deployment and management; 
providing on-line non-downloadable software for use primarily by businesses for software application development, 
deployment and management; computer software consultation; computer system analysis; computer systems integration 
services; technical support services, namely, troubleshooting of computer software problems.
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3818424    13/11/2017
[International Registration No. : 1398354]
LUXEMBOURG PATENT COMPANY S.A.
24, route de Diekirch L-7440 LINTGEN

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal, transportable buildings of metal; materials of metal for railway tracks; non-electric 
cables and wires of metal; ironmongery and small items of metal hardware; pipes of metal; safes; valves of metal; valves 
and fittings of metal for gases and liquids; valves of metal; metal fittings and check valves of metal for water ducts and 
pipes; non-return check valves of metal, other than parts of machines; bottles and bottle valves with pressure reducers 
for industrial applications, namely, steel bottles for liquid air, metal bottles for compressed gases, metal bottles for 
compressed gas.

Cl.7;Machine tools; motors and engines (other than for land vehicles); machine couplings and transmission 
components (other than for land vehicles); agricultural implements other than hand-operated; parts of machines and 
machine tools, in particular valves; inflators for inflatable boats; pressure reducers (parts of machines); pneumatic valves 
for vehicles; pressure reducers for vehicles; valves (parts of machines of plastics) for filling cut-off devices; clack valves 
[parts of machines]; metallic or non-metallic non-return check valves (parts of machines); electromagnetic valves for 
vehicles, as parts of motors; pressure regulators.

Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision) apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic recording media, sound recording disks; fire 
extinguishers; fire sprinklers containing gas, liquids and/or powders; fire extinguishing devices; fire alarms; detectors; 
temperature, smoke and fire detectors; diagnostic apparatus not for medical use; fire extinguishing apparatus and 
equipment; temperature detection devices; temperature indicators; electromagnetic valves for vehicles, other than engine 
and motor parts; equipment for data processing and computers; software; computer software; computer software for use 
in home automation and in use in apparatus and device for temperature, smoke and fire sensing; extinguishers valves for 
gas, liquid and powders; temperature control apparatus, namely, valves; electric or electronic controls for automatic 
valves; remote controls for automatic valves; fire hose; electronic, electric, magnetic, optical or fiber optics sensors; 
flame sensors; heat sensors; fire sensors; gas pressure indicators; pressure gauges; pressure sensors; pressure 
measuring apparatus; tire pressure measuring apparatus; pressure indicator plugs for valves; automatic indicators of low 
pressure in tires; bottles and bottle valves with pressure reducers for industrial applications, namely, laboratory 
insulating bottles [flasks] and air tanks for scuba diving.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; valves for air-conditioning systems for vehicles; air exhaust valves; water pressure reducers (safety or 
control accessories); pressure regulators for water heaters or gas installations; pressure control apparatus (safety 
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apparatus for water apparatus, gas apparatus, water ducts and gas ducts); thermostatic valves.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes not of metal; plastic pipes for extinguishing systems; rubber hoses for 
extinguishing systems; electrically conductive rubber profile parts, semi-worked rubber in the form of machined parts; 
injected plastic parts, namely, flexible tubes and their parts, including valves not of metal; injected plastic parts, namely, 
accessories not of metal for pipes [fittings] as parts of rigid water ducts; clack valves of rubber.

Cl.19;Non-metallic building materials; non-metallic rigid pipes for building; asphalt, pitch and bitumen; transportable 
buildings not of metal; monuments not of metal; water ducts (not of metal), down pipes and drainage pipes (not of metal), 
check valves for drainage pipes and water ducts neither of metal nor of plastics.
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3818426    28/12/2017
[International Registration No. : 1398344]
nasucreate CO., LTD
161-1, Nakayama, Nasukarasuyama-shi 321-0604 Tochigi Japan

Proposed to be Used
IR DIVISION
Cl.11;Waste water treatment tanks for industrial purposes; waste water treatment tanks for household purposes.

Cl.35;Retail services or wholesale services for waste water treatment tanks for industrial purposes and septic tanks for 
industrial purposes; retail services or wholesale services for waste water treatment tanks for household purposes and 
septic tanks for household purposes.
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Priority claimed from 20/04/2017; Application No. : 4356181 ;France 

3818428    17/10/2017
[International Registration No. : 1398351]
EXEL INDUSTRIES
54 rue Marcel Paul F-51520 EPERNAY France

Proposed to be Used
IR DIVISION
Cl.7;Large instruments (machines) and equipment (machines), other than those hand operated, for agricultural, wine-
growing and horticultural use; machines for harvesting and digging of beets (diggers, soil eliminators, leaf strippers, 
shredders, cutting dividers, hoeing machines), equipment, other than hand-operated, for protecting plants from parasites; 
agricultural, horticultural, vineyard sprayers (machines); carried, towed [machines] or self-propelled sprayers; 
components of sprayers (machines); spray valve actuators; valves (parts of sprayers); pumps (machines); valves (parts of
machines); nozzles (parts of machines); lawnmowers (machines); sprayers (machines), spray nozzles (parts of machines), 
sprayer ramps, engines (except engines for land vehicles), couplings and transmission belts (except engines for land 
vehicles); waste disposal machines, namely grinders, shredders and apparatus for shearing all products, waste or 
materials, hand-held tools other than hand-operated, automatic or electric guns for applying paint coating to materials, 
electric paint-spraying guns, spray guns and pumps for applying paint, mastic and other thick products, industrial 
equipment and materials for painting and varnishing workshops, namely pneumatic tools for painting, especially 
pneumatic spray guns, pneumatic tools for painting, especially pneumatic spray guns, sanders, polishers and parts of 
these tools, air compressors and parts of compressed air installations, piston compressors, stationary compressors for 
movable and portable workshops, tooling for painting workshops for hydraulic, pneumatic spraying or the electrostatic 
application of liquid paint or powder or equivalent products; apparatus and installations, namely surface coating 
machines; automatic dispensers for liquid, powdery or fibrous products; apparatus and installations, namely painting, 
powdering, enameling, flocking machines; automatic paint spraying projectors; automatic spray guns for electrostatic 
powdering; devices, apparatus, installations or devices for spraying, depositing, collecting liquid or solid products and in 
particular paints, installations for cleaning and treating surfaces before the application of paints (electric); air brushes 
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(machines) for applying colors, recovering powdery products and fibrous products; automatic powder dispenser tanks; 
generators, electrostatic generators; high-voltage generators; automation devices (machine) for the industrial production 
of surface coatings; automatic liquid (paint) dispenser tanks; product changing units (machine parts) for industrial paint 
(liquid or powder) or flocking installations; robots (machines); robots (machines) for paint coats, paint heaters (parts of 
machines), dust removing installations for cleaning, electrical dust-removers, installations for extraction of dust and 
particles of paint, machines for extraction of dust and particles of paint for industrial use, filtering machines, filters (parts 
of machines or engines), electrostatic filters (parts of machines), control devices for machines or motors, magnetic 
turbines (other than for land vehicles) for paint coating apparatus and machines, sorting apparatus and installations, 
filling machines and especially powder and paint filling machines, sizing installations, devices for distributing and loading 
products and in particular products intended for surface coating, machines and apparatus for polishing (electric), 
pressure regulators (machine parts), turbines other than for land vehicles; ultra-sound liquid sprayers (machines); 
powder supply tanks and pumps (parts of machines) with flow control; sprayers (machines) intended for lubricating, 
chemically treating and covering with a sol-gel-type technical solution; parts of installations, machines for gluing, sealing, 
soundproofing and removing gaskets, namely valves (parts of machines), regulators (parts of machines), pumps (parts of 
machines) and applicator guns; cleaning machines; scrapers for cleaning pipes; printing machines; printing machines for 
use on sheet metal; nozzles (parts of machines for printing).

Cl.8;Hand-operated hand agricultural implements, hand-operated hand tools for gardening, insecticide sprayers, lawn 
mowers (hand tools); hand-operated hand tools and implements, spray guns [hand tools], nozzles for hand-held spray 
guns, spray guns [tools] for paint, hand-operated hand tools and implements intended for treating surfaces before 
painting, various abrasive wheels and sanders; hand-held spray guns for electrostatic painting; hand-held spray guns for 
electrostatic enameling; hand-held spray guns for electrostatic powder-coating; hand-held spray guns for electrostatic 
flocking, hand-operated sanders.

Cl.9;Electric or electronic apparatus for regulating and controlling spraying machines, apparatus and installations for 
painting, remotely or not, especially by computer, Internet communication network, telecommunication; control interfaces 
(software) for spraying machines, apparatus and installations for painting; radiation apparatus; neutron generators; aero-
ionizers; scientific, weighing, measuring, signaling, checking (inspection) apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling high-voltage electric current; 
equipment for data processing and computers; computer programs; software and in particular software intended for the 
installation of paint coating systems; dosing apparatus and in particular for paint, paint powder; fluid flow meters; 
resistivity measuring apparatus; particle accelerators; laboratory equipping apparatus; devices for analysis by activation; 
paint or powder ionization apparatus; various automation systems applied to surface coating installations, electrical 
installations for remote control of industrial operations; microprocessors for controlling apparatus and machines for 
coating paint, detectors, heat, dust and level detectors; electric control apparatus, density meters, quantity indicators, 
temperature indicators, speed indicators, electric measuring apparatus, precision measuring apparatus, heat and 
pressure control apparatus; electric or electronic apparatus and instruments for processing, storing, transmitting, 
disseminating and receiving data regarding spray machines, equipment for painting or gluing; telecommunication 
terminals for automating and managing spraying machines, equipment for painting or gluing; computer transmitting and 
receiving apparatus and communication apparatus for automating and managing spraying machines, equipment for 
painting or gluing; electronic portable devices intended for the wireless receiving and/or transmitting of data for 
automating and managing spraying machines, equipment for painting or gluing; electric dosing apparatus; computer 
software for industrial vision applications, especially guiding and controlling coatings and cables; sensors and detectors 
for guiding and controlling coatings and cables; electric and electronic apparatus for industrial vision applications, 
especially for guiding and controlling coatings and cables; electric and electronic apparatus (controllers) for controlling 
spraying machines, equipment for painting or gluing; instruction manuals, guides and brochures, on electronic media, 
concerning spraying machines, equipment for painting and gluing.

Cl.19;Booths for painting, powdering, enameling, flocking (not of metal), installations (booths not of metal) for bonding.
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Priority claimed from 24/07/2017; Application No. : 87540539 ;United States of America 

3818459    23/01/2018
[International Registration No. : 1398337]
AstenJohnson, Inc.
4399 Corporate Road Charleston SC 29405 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Industrial conveying fabrics for use with papermaking machines and with papermaking filtration parts and 
accessories therefor.

Cl.23;Synthetic yarns comprised of polymeric materials for use in making industrial conveying fabrics.

Cl.24;Fabrics for papermaking.
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3818473    28/12/2017
[International Registration No. : 1398310]
FLECT Co.,Ltd.
2-13-10, Kyobashi, Chuo-ku 104-0031 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic measuring or testing machines and instruments for measuring data such as vehicle speed, mileage, 
engine speed, fuel consumption; telecommunication machines and apparatus for communicating with the electrical 
control unit for an automobile; telecommunication machines and apparatus for GPS data and data transmission from the 
electrical control unit via the network; SIM cards; electronic machines, apparatus and their parts for vehicle operation 
management; data processing apparatus; computer programs for vehicle operation management; computer network 
server; downloadable music files; downloadable image file containing art work, text, audio, video, games and Internet 
Web links relating to sporting and cultural activities; recorded video discs and video tapes; electronic publications 
[downloadable] provided from databases or the Internet.

Cl.42;Design services; computer software design, computer programming, and maintenance of computer software; 
technological advice relating to computers, automobiles and industrial machines; rental of measuring apparatus; rental of 
computers; providing computer programs on data networks for vehicle operation management; providing computer 
programs for processing data such as vehicle speed, mileage, engine speed, fuel consumption, main power supply 
voltage; cloud computing.
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Priority claimed from 23/05/2017; Application No. : UK00003232959 ;United Kingdom 

3818496    12/10/2017
[International Registration No. : 1398215]
J. & P. Coats, Limited
1 George Square Glasgow, Scotland G2 1AL United Kingdom

Proposed to be Used
IR DIVISION
Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; insulating tapes; glass fibre electrical insulating tapes; ballistic tapes to protect cables against bullets; 
polypropylene foamed paper tapes for wrapping and insulating cables; tapes reinforced with flexible resins to protect 
pipes and cables; tapes of epoxy impregnated fibreglass for insulating purposes; fibreglass reinforced plastic rods; 
fibreglass reinforced plastic rods for cable reinforcement; elastic yarns and threads, not for textile use; elastic threads 
and elastic yarns, not for use in textiles; covered rubber thread and yarn, not for textile use; yarns and thread of carbon 
fibres, other than for use in textiles; yarns and threads of ceramic fibres, other than for use in textiles; yarns and threads 
of plastic materials, not for textile use; yarns and threads of rubber, not for use in textiles; carbon fibre; carbon fibres, 
other than for textile use; semi-worked polymer resins in the form of fibres; fibres impregnated with synthetic resins for 
use in manufacture; spun polyester fibre, other than for textile use; vulcanized fibre; plastics fibres, other than for textile 
use; glass fibre and glass wool; chemical fibres not for textile use; synthetic fibres, other than for textile use; yarns, 
threads and fibres for insulation, other than for textile use; semi-processed thermoplastic polymer resins for use in 
manufacture; thermoplastic resins reinforced with natural fibres [semi-finished products]; thermoplastic compounds in 
the form of yarns, threads or fibres for use in manufacture; semi-processed thermoplastic yarns, threads and fibres for 
use in manufacture; flexible pipes, tubes, hoses and fittings therefore (including valves) and fittings for rigid pipes, all 
non-metallic; extruded thermoplastics in the form of sheets, films and blocks for use in manufacture; extruded plastics 
[semi-finished products]; injection moulding plastics; plastic fibres for use in the manufacture of tire cord; plastic fibres 
for use in the manufacture of thermoplastic components; threads of plastic materials, not for textile use; rubber thread 
not for textile use; threads of plastic materials, not for textile use; carbon fibres for use in industry; semi-worked polymer 
resins in the form of fibres; fibres impregnated with synthetic resins for use in manufacture; spun polyester fibre, other 
than for textile use; vulcanized fibre; plastics fibres, other than for textile use; glass fibre and glass wool, for insulation; 
chemical fibres not for textile use; synthetic fibres, other than for textile use; yarns, threads and fibres for insulation, 
other than for textile use; fibreglass fabrics for insulation; fabrics of carbon fibre for use as insulation; synthetic fibres, 
other than for textile use.

Cl.21;Glass yarns and threads, other than for insulation or textile use; glass yarns and glass threads, not for textile 
use; fibreglass yarns and threads, not for textile use; fibreglass other than for insulation or textile use; vitreous silica 
fibres, not for textile use; fibreglass fibres for use in the manufacture of thermoplastic components; threads of fibreglass, 
other than for insulation or textile use.

Cl.23;Yarns and threads, for textile use.

Cl.24;Fabrics; composite textile materials; plastic reinforced fabrics; ballistic resistant fabrics; piece goods made of 
woven or non-woven plastic material; fabrics of carbon fibre, other than for insulation; fabrics [textile piece goods] made 
of carbon fibre; covered rubber yarn fabrics [for textile use].

Cl.40;Custom manufacture of thermoplastic components; custom manufacture of thermoplastic goods; custom 
manufacture of thermoplastic yarns, threads and fibres; processing of plastics; custom manufacture of thermoplastic 
components using thermoplastic yarns, threads and fibres; processing of plastics; extruding of plastics; treatment and 
processing of plastics; molding of plastic materials; embroidery services; sewing services; textile and fabric treating; 
polymerization; vulcanisation (material treatment); weaving; refinishing of fibreglass; custom assembling of spools of 
yarns, threads and fibres for others; custom manufacture of spools of yarns, threads and fibres for others; custom 
assembling services, namely, taking existing spools of thread, yarn and fibre and rewinding these on to new spools of the 
same or different sizes for others; dyeing services; dyeing of yarns, threads, fibres and zip fasteners; advisory, 
consultancy and information services relating to all of the aforementioned services.
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Priority claimed from 24/03/2017; Application No. : 016509333 ;European Union 

3818499    22/09/2017
[International Registration No. : 1398316]
Bragi GmbH
Sendlinger Straße 7 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images, in particular headphones, headphone-
microphone combinations, headphone amplifiers, headphone consoles, stereo headphones, two-way plugs for 
headphones, mobile phones, portable phones, carriers adapted for mobile phones, cases adapted for mobile phones, 
cases for mobile phones, devices for hands-free use of mobile phones, holders adapted for mobile phones, keyboards for 
mobile phones, leather cases for mobile phones; apparatus for recording, transmission or reproduction of sound or 
images, in particular straps for mobile phones, mobile phone docks, docking stations for mobile phones, headsets, 
wireless headsets, headsets for telephones, headsets for use with computers, telephone headsets, loudspeakers, 
loudspeakers with built-in amplifiers, loudspeaker systems, loudspeaker installations, loudspeaker housings, 
loudspeaker cabinets, horns for loudspeakers, soundbars, sound bars, set-top boxes, acoustic couplers; apparatus for 
recording, transmission or reproduction of sound or images, in particular amplifiers, chargers for electric batteries, 
compact disc players, DVD players, computer peripheral devices, data processing apparatuses, interfaces for computers, 
microphones, portable media players, audio and video receivers, telephone receivers, telephone transmitters, remote 
controls, remote control apparatuses, television apparatuses, walkie-talkies, ear phones, earphones, earpieces, telephone 
earpieces; apparatus for recording, transmission or reproduction of sound or images, in particular apparatus for the 
reproduction of sound, apparatus for the processing of sound, audio electronic apparatus, audio players, audio 
processing apparatus, high fidelity apparatus, high fidelity audio apparatus, noise cancelling apparatus, noise 
suppression apparatus; apparatus for recording, transmission or reproduction of sound or images, in particular portable 
sound reproducing apparatus, sound generation apparatus, sound processors, sound reproducing apparatus, sound 
reproduction apparatus, voice processing systems, voice recognisers; communications equipment, in particular 
apparatus for the transmission of data, data communications apparatus, data communications hardware, data 
communication receivers, data transmission apparatus, data transmitters, data transmitting apparatus, mobile data 
apparatus, mobile data communications apparatus, wireless computer peripherals; measuring, detecting and monitoring 
instruments, indicators and controllers, in particular electronic speed recorders, temperature indicators, distance 
recorders, kilometer recorders, mileage recorders, pressure recorders, electronic blood oxygen saturation sensors, not 
for medical use; magnetic data carriers, recording discs, in particular hard drives, solid state discs, USB discs; compact 
discs, DVDs and other digital recording media.

Cl.35;Retail services in relation to apparatus for recording, transmission or reproduction of sound or images, in 
particular headphones, headphone-microphone combinations, headphone amplifiers, headphone consoles, stereo 
headphones, two-way plugs for headphones, mobile phones, portable phones, carriers adapted for mobile phones, cases 
adapted for mobile phones, cases for mobile phones, devices for hands-free use of mobile phones, holders adapted for 
mobile phones, keyboards for mobile phones, apparatus for recording, transmission or reproduction of sound or images, 
in particular leather cases for mobile phones, straps for mobile phones, mobile phone docks, docking stations for mobile 
phones, headsets, wireless headsets, headsets for telephones, headsets for use with computers, telephone headsets, 
loudspeakers, loudspeakers with built-in amplifiers, loudspeaker systems, loudspeaker installations, loudspeaker 
housings, loudspeaker cabinets, horns for loudspeakers, soundbars, sound bars, apparatus for recording, transmission 
or reproduction of sound or images, in particular set-top boxes, acoustic couplers, amplifiers, chargers for electric 
batteries, compact disc players, DVD players, computer peripheral devices, data processing apparatuses, interfaces for 
computers, microphones, portable media players, audio and video receivers, telephone receivers, telephone transmitters, 
remote controls, remote control apparatuses, television apparatuses, walkie-talkies, ear phones, earphones, apparatus for 
recording, transmission or reproduction of sound or images, in particular earpieces, telephone earpieces, apparatus for 
the reproduction of sound, apparatus for the processing of sound, audio electronic apparatus, audio players, audio 
processing apparatus, high fidelity apparatus, high fidelity audio apparatus, noise cancelling apparatus, noise 
suppression apparatus, apparatus for recording, transmission or reproduction of sound or images, in particular portable 
sound reproducing apparatus, sound generation apparatus, sound processors, sound reproducing apparatus, sound 
reproduction apparatus, voice processing systems, voice recognisers, communications equipment, in particular 
apparatus for the transmission of data, data communications apparatus, data communications hardware, data 
communication receivers, data transmission apparatus, data transmitters, data transmitting apparatus, mobile data 
apparatus, mobile data communications apparatus, wireless computer peripherals, measuring, detecting and monitoring 
instruments, indicators and controllers, in particular electronic heart rate recorders, electronic speed recorders, 
temperature indicators, instruments for recording heart activity, distance recorders, kilometer recorders, mileage 
recorders, pressure recorders, electronic blood pressure recorders, electronic blood oxygen saturation sensors, not for 
medical use, magnetic data carriers, recording discs, in particular hard drives, solid state discs, USB discs, compact 
discs, DVDs and other digital recording media, diagnostic, examination, and monitoring equipment, in particular medical 
probes, electronic medical apparatus, electronic medical instruments, medical analysis instruments, medical testing 
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instruments, medical hearing instruments, pulse counters, pulse meters, pressure monitors, electronic monitoring 
instruments, measuring instruments adapted for medical use, medical instruments for recording physiological data, 
electronic temperature recorders, electronic temperature monitors, diagnostic, examination, and monitoring equipment, in
particular oxygen concentration monitors, oxygen concentration analyzers, electronic blood pressure monitors, 
electronic heart rate monitors, electronic blood pressure recorders, electronic heart rate recorders, electronic blood 
oxygen saturation recorders, electronic blood oxygen saturation monitors, medical apparatus for measuring the oxygen 
content of blood, medical apparatus for testing the level of glucose in the blood.
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3818527    04/01/2018
[International Registration No. : 1398473]
ACTED
33 rue Godot de Mauroy F-75009 Paris France

Proposed to be Used
IR DIVISION
Cl.37;Construction; construction information; construction consultancy; building construction supervision; masonry; 
plastering; plumbing; roofing services; insulation services (building); demolition of buildings; rental of construction 
equipment; cleaning of buildings (interior); cleaning of buildings (exterior surface); window cleaning; disinfection; office 
machine and equipment installation, maintenance and repair; machinery installation, maintenance and repair; installation, 
maintenance and repair of computers; maintenance and repair of timepieces and chronometric instruments; repair of 
locks.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; provision of recreational facilities; publication of books; book lending; motion picture production; 
videotape editing; photography services; organization of competitions (education or entertainment); organization and 
conducting of colloquiums; organization and conducting of conferences; organization and conducting of congresses; 
organization of exhibitions for cultural or educational purposes; electronic publication of books and journals online; 
electronic desktop publishing.

Cl.44;Agricultural, horticultural and forestry services; medical services; skin care services (beauty and sanitary care); 
nursing homes; animal grooming services; gardening; landscape gardening services.
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3818615    04/12/2017
[International Registration No. : 1398697]
Safebridge GmbH
Breite Strasse 61 22767 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, paperboard (carton) and goods made of these materials, included in this class, printing types; book 
binding materials; instructional and teaching material, except apparatus; photographs; plastic packaging materials, 
included in this class.

Cl.41;Education, training, teaching; distance learning; language teaching; coaching [education and training]; advisory 
services relating to education; translation services; recording of video tapes; microfilming; book rental; film production; 
film renting; photography; distribution of newspapers and magazines; publishing and publishing of books, newspapers 
and magazines; services in the field of education and training of persons in all forms.

Cl.42;Scientific and technological services and research and related design services; industrial analysis and research 
services; design and development of computer hardware and software; engineering services; physicist's services; 
storage of data in computer databases; electronic data storage, installation, maintenance of software; creation of data 
processing programs; updating of database software; renting of database software; updating of computer software; 
preparation of technical reports; drawing up of expert technical opinions in connection with education; scientific research 
for third parties; industrial research for third parties; leasing of data processing equipment; online services, namely 
server administration, design and maintenance of websites for third parties, provision of search engines and portals on 
the Internet; services provided by engineers dealing with evaluations, estimates, investigations and expertises in the field 
of science and technology.
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3818624    18/01/2018
[International Registration No. : 1398617]
Protocol Labs, Inc.
548 Market Street 51207 San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing access to the Internet; computer software for downloading software, data files, 
audio files, video files and image files from the internet; computer hardware for encoding, decoding, capturing, playing, 
viewing, downloading, uploading, retrieving, transferring, or sharing audio, video or other multimedia files, software, 
digital files, electronic broadcasts, or data; computer hardware for collecting, editing, organizing, modifying, 
bookmarking, transmitting, storing, or sharing audio, video, or multimedia files, digital files, electronic broadcasts, or 
data; software for collecting, editing, organizing, modifying, bookmarking, transmitting, storing, or sharing of audio, 
video, or other multimedia files, software, digital files, electronic broadcasts, or data; software for electronic data storage; 
software for use in data storage rental services, namely, software that coordinates the rental of electronic and cloud data 
storage by tracking, reporting, managing, allocating, reserving, preserving, and deploying electronic data resources and 
by backing up, synchronizing, and sharing data between computers and electronic devices.

Cl.36;Cash management services, namely, facilitating and tracking transfers of electronic cash equivalents; virtual 
currency exchange transaction services for transferrable electronic cash equivalent units having a specified cash value; 
currency exchange services; online, real-time currency trading services; digital currency exchange and transaction 
services for transferable electronic cash equivalent units having a specified cash value; financial services, namely, 
providing a virtual currency for use by members of an on-line community via a global computer network.

Cl.42;Electronic data storage services, namely, storage of electronic data; software as a service (SAAS) services 
featuring software for electronic data storage and electronic data storage rental in the nature of protocols and software 
that coordinates the rental of electronic and cloud data storage by tracking, reporting, managing, allocating, reserving, 
preserving, and deploying electronic data resources and by backing up, synchronizing, and sharing data between 
computers and electronic devices; software as a service (SAAS) services featuring software for providing a virtual 
currency for use by members of online communities via a global computer network; software as a service (SAAS) 
services featuring software for providing access to the Internet; software as a service (SAAS) services featuring software 
for the collecting, editing, organizing, modifying, bookmarking, transmitting, storing, or sharing of audio, video, or other 
multimedia files, software, digital files, electronic broadcasts, or data; software as a service (SAAS) services featuring 
software for electronic data storage and electronic data storage rental services in the nature of protocols and software 
that coordinates the rental of electronic and cloud data storage by tracking, reporting, managing, allocating, reserving, 
preserving, and deploying electronic data resources and by backing up, synchronizing, and sharing data between 
computers and electronic devices; software as a service (SAAS) services featuring software for providing a virtual 
currency for use by members of online communities via a global computer network.
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Priority claimed from 21/06/2017; Application No. : 87498794 ;United States of America 

3818637    20/12/2017
[International Registration No. : 1398620]
NaNotics, LLC
531 Midvale Way Mill Valley CA 94941 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals; drug delivery agents in the form of nano-capsules and micro-capsules that provide controlled 
release of the active ingredients for a wide variety of pharmaceuticals.

Cl.10;Medical apparatus and units for dosage, measuring and monitoring, namely, drug delivery devices and systems; 
medical apparatus for introducing pharmaceutical preparations into the human body.
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3818653    29/12/2017
[International Registration No. : 1398588]
Stussy, Inc.
17426 Daimler Street Irvine CA 92614 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Cellphone cases; carrying cases for cell phones; carrying cases for mobile computers; cases for eyeglasses and 
sunglasses; cases for mobile phones backpacks especially adapted for holding laptops and notebook computers; 
computer bags; sunglasses; cases for sunglasses and eyeglasses; digital music downloadable from the internet; 
downloadable music files; downloadable musical sound recordings; downloadable photographs in the field of fashion, 
lifestyle, travel; downloadable video recordings featuring fashion, lifestyle, musical performances.

Cl.18;All purpose sport bags; all-purpose athletic bags; all purpose carrying bags; backpacks; beach bags; carryalls; 
duffel bags; fanny packs; handbags; luggage; shoulder bags; sports bags; sports packs; tote bags; waist bags; waist 
packs.

Cl.25;Clothing, namely, belts; coats; footwear, namely, shoes; headgear, namely, hats, caps, beanies, scarves; hosiery; 
jackets; jerseys; pants; rainwear; scarves; shirts; shorts; socks; sweat pants; sweat suits; sweatshirts; swim suits; T-
shirts; tank tops; wind resistant jackets.

Cl.35;Retail store services featuring bags, belts, clothing, decals, flashlights, footwear, headwear, jewelry, key chains, 
luggage, money clips, backpacks, purses, stickers, sunglasses, sunglasses cases, towels, wallets, watches; retail store 
services featuring general merchandise; retail store services, available through computer communications and interactive 
television featuring bags, belts, cigarette lighters, clothing, decals, footwear, headwear, jewelry, key chains, luggage, 
money clips, backpacks, purses, signs, stickers, sunglasses, sunglasses cases, towels, wallets, watches and accessories 
for the foregoing; online retail store services and mail order services in the field of general consumer merchandise.
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3818671    28/09/2017
[International Registration No. : 1398573]
Khalaburdin Pavel Aleksandrovich
ul. P. Osipenko, 112, kv. 25 g. Armavir RU-352900 Krasnodarskiy kray Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Vats of metal; reels of metal, non-mechanical, for flexible hoses; casks of metal; valves of metal, other than parts of 
machines; sleeves [metal hardware]; chimney pots of metal; chimney shafts of metal; jalousies of metal; crampons of 
metal [cramps]; bungs of metal; plugs of metal; water-pipe valves of metal; drain traps [valves] of metal; elbows of metal 
for pipes; manifolds of metal for pipelines; chimney cowls of metal; pipe muffs of metal; branching pipes of metal; 
firedogs [andirons]; tanks of metal; furnace fireguards; junctions of metal for pipes; pipework of metal; penstock pipes of 
metal; water-pipes of metal; ducts of metal for ventilating and air conditioning installations; drain pipes of metal; 
chimneys of metal; pipes of metal; ducts of metal, for central heating installations; steel pipes; flanges of metal [collars]; 
clips of metal for cables and pipes; furnace fire screens; furnace screens.

Cl.7;Fittings for engine boilers; expansion tanks [parts of machines]; reels, mechanical, for flexible hoses; valves [parts 
of machines]; bearings [parts of machines]; water heaters [parts of machines]; de-aerators for feedwater; pump 
diaphragms; flues for engine boilers; reels [parts of machines]; pressure valves [parts of machines]; clack valves [parts of
machines]; pressure reducers [parts of machines]; cowlings [parts of machines]; machine boiler scale collectors; 
condensers [steam] [parts of machines]; aerocondensers; housings [parts of machines]; drain cocks; water separators; 
filtering machines; superchargers; pumps [machines]; pumps [parts of machines, engines or motors]; aerating pumps for 
aquaria; pumps for heating installations; lubricating pumps; centrifugal pumps; steam traps; cleaning appliances utilizing 
steam; regulators [parts of machines]; pressure regulators [parts of machines]; speed governors for machines, engines 
and motors; belts for machines; steam/oil separators; heat exchangers [parts of machines]; central vacuum cleaning 
installations; dust removing installations for cleaning purposes; cartridges for filtering machines.

Cl.9;Monitoring apparatus, electric; gas testing instruments; smoke detectors; measures; pressure measuring 
apparatus; pressure indicators; temperature indicators; measuring instruments; solenoid valves [electromagnetic 
switches]; manometers; measuring apparatus; measuring devices, electric; boiler control instruments; regulating 
apparatus, electric; pressure indicator plugs for valves; counters; revolution counters; thermometers, not for medical 
purposes; thermostats; water level indicators.

Cl.11;Steam accumulators; heat accumulators; distillation apparatus; desiccating apparatus; hydromassage bath 
apparatus; disinfectant apparatus; air deodorising apparatus; ionization apparatus for the treatment of air or water; hand 
drying apparatus for washrooms; water purifying apparatus and machines; framework of metal for ovens; coolers for 
furnaces; expansion tanks for central heating installations; flushing tanks; refining towers for distillation; bidets; boilers, 
other than parts of machines; bath tubs; spa baths [vessels]; bath tubs for sitz baths; water heaters; water heaters 
[apparatus]; flushing apparatus; extractor hoods for kitchens; showers; chimney blowers; coils [parts of distilling, 
heating or cooling installations]; ash pits for furnaces; evaporators; shower cubicles [enclosures (am.)]; Turkish bath 
cabinets, portable; chimney flues; air valves for steam heating installations; level controlling valves in tanks; thermostatic 
valves [parts of heating installations]; solar thermal collectors [heating]; fire bars; ventilation hoods; ventilation hoods for 
laboratories; gas boilers; laundry room boilers; heating boilers; pipe line cocks [spigots]; taps [faucets]; mixer taps for 
water pipes; heaters for baths; brackets for gas burners; anti-splash tap nozzles; bath linings; hot air bath fittings; bath 
fittings; loading apparatus for furnaces; sauna bath installations; steam boilers, other than parts of machines; urinals 
[sanitary fixtures]; feeding apparatus for heating boilers; clean chambers [sanitary installations]; water intake apparatus; 
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water filtering apparatus; sanitary apparatus and installations; heating apparatus for solid, liquid or gaseous fuels; 
heating apparatus, electric; hot air apparatus; steam facial apparatus [saunas]; safety accessories for water or gas 
apparatus and pipes; regulating and safety accessories for gas apparatus; regulating accessories for water or gas 
apparatus and pipes; regulating and safety accessories for water apparatus; regulating and safety accessories for gas 
pipes; radiator caps; washers for water taps; radiators [heating]; central heating radiators; radiators, electric; sinks; 
disinfectant dispensers for toilets; toilet seats; heat exchangers, not parts of machines; pipes [parts of sanitary 
installations]; flues for heating boilers; boiler pipes [tubes] for heating installations; toilets [water-closets]; toilets, 
portable; humidifiers for central heating radiators; wash-hand basins [parts of sanitary installations]; toilet bowls; water 
conduits installations; bath installations; water purification installations; purification installations for sewage; steam 
generating installations; water distribution installations; water softening apparatus and installations; heating 
installations; heating installations [water]; water supply installations; filters for drinking water; fittings, shaped, for 
furnaces; dampers [heating].

Cl.17;Asbestos; mineral wool [insulator]; asbestos felt; insulating felt; dielectrics [insulators]; asbestos mill boards; 
valves of india-rubber or vulcanized fiber [fibre]; clack valves of rubber; rings of rubber; water-tight rings; insulating 
paints; insulating varnish; insulating tape and band; asbestos sheets; weatherstripping compositions; caulking materials; 
non-conducting materials for retaining heat; boiler composition to prevent the radiation of heat; filtering materials [semi-
processed foams or films of plastic]; compositions to prevent the radiation of heat; pipe jackets, not of metal; stops of 
rubber; insulating gloves; asbestos coverings; asbestos cloth; rubber stoppers; expansion joint fillers; washers of rubber 
or vulcanized fiber [fibre]; pipe gaskets; draught excluder strips; gaskets; junctions, not of metal, for pipes; glass wool for 
insulation; fiberglass for insulation; asbestos fabrics; fiberglass fabrics for insulation; insulating fabrics; flexible tubes, 
not of metal; hoses of textile material; waterproof packings; slag wool [insulator]; watering hose; canvas hose pipes; 
cords of rubber; asbestos safety curtains.

Cl.19;Chimney pots, not of metal; chimney shafts, not of metal; jalousies, not of metal; water-pipe valves, not of metal 
or plastic; drain traps [valves], not of metal or plastic; chimney cowls, not of metal; flashing, not of metal, for building; 
branching pipes, not of metal; penstock pipes, not of metal; water-pipes, not of metal; ducts, not of metal, for ventilating 
and air-conditioning installations; drain pipes, not of metal; chimneys, not of metal; rigid pipes, not of metal, for building; 
sandstone tubes; lengthening pieces, not of metal, for chimneys.

Cl.20;Doors for furniture; curtain holders, not of textile material; dowels, not of metal; mirrors [looking glasses]; hand-
held mirrors [toilet mirrors]; drain traps [valves] of plastic; water-pipe valves of plastic; valves, not of metal, other than 
parts of machines; coathooks, not of metal; curtain hooks; clothes hooks, not of metal; curtain rails; mats, removable, for 
sinks; towel closets [furniture]; bedding, except linen; curtain rollers; dressing tables; washstands [furniture]; winding 
spools, not of metal, non-mechanical, for flexible hoses; screens [furniture]; cupboards.

Cl.21;Baby baths, portable; plungers for clearing blocked drains; rails and rings for towels; toilet sponges; deodorising 
apparatus for personal use; sponge holders; dishes for soap; napkin holders; shaving brush stands; toilet paper holders; 
soap dispensers; smoke absorbers for household purposes; washtubs; jugs; soap boxes; toilet utensils; toilet paper 
dispensers; cinder sifters [household utensils]; basins [receptacles]; strainers for household purposes; toilet brushes.

Cl.24;Bath linen, except clothing; shower curtains of textile or plastic; filtering materials of textile; washing mitts; fitted 
toilet lid covers of fabric.

Cl.27;Bath mats; non-slip mats.
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3818676    27/12/2017
[International Registration No. : 1398585]
JINJIANG SHENGLE TOYS CO., LTD
Anqian Industrial Area, Anhai Town, Jinjiang City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.15;Electronic keyboards; electronic musical instruments; plucked stringed instruments; pianos; percussion 
instruments; stringed musical instruments; musical instruments; horns (musical instruments); dampers for musical 
instruments; musical boxes.

Cl.28;Toys; apparatus for games; electronically operated rideable toy motor vehicles; roller skates; balls for sports; 
ornaments for christmas trees, except illumination articles and confectionery; go board games; body-building apparatus; 
machines for physical exercises; archery implements.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

2010913 2010913 - (1839-0) TYPOGRAPHICAL ERROR IN GOODS IS CORRECTED AS PER TM-
52. 

2097624 2097624 - (1832-0) 
2636185 2636185 - (1839-0)TYPOGRAPHICAL ERROR IN THE SPECIFICATION OF GOODS IS 

CORRECTED TO READ AS "artists" materials" INSTEAD OF "artists&amp;quot; 
materials" AND "printers type" INSTEAD OF "printers&amp;quot; type" (IN CLASS 16). 

3610043 3610043 - (1834-0) TYPOGRAPHICAL ERROR IN TRADING AS IS CORRECTED TO 
READ AS:- LOKENATH FOOD & BEVARAGE. 

3610043 3610043 - (1834-0) 
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
96635 4 25/05/2018
148659 16 01/05/2018
149247 5 04/06/2018
190250 9 08/05/2018
190315 9 14/05/2018
191807 11 28/08/2018
232044 25 30/10/2017
233148 34 10/01/2018
235097 2 04/05/2018
236592 8 22/07/2018
237640 24 16/09/2018
241621 34 15/04/2019
241622 34 15/04/2019
241623 34 15/04/2019
241624 34 15/04/2019
241627 34 15/04/2019
241628 34 15/04/2019
287412 9 17/04/2018
287688 32 26/04/2018
287839 6 02/05/2018
287840 6 02/05/2018
288183 12 18/05/2018
288271 16 22/05/2018
289082 7 30/06/2018
289084 11 30/06/2018
289087 20 30/06/2018
289088 21 30/06/2018
289313 11 11/07/2018
289388 5 13/07/2018
289389 9 13/07/2018
289890 16 02/08/2018
289891 18 02/08/2018
289892 25 02/08/2018
292759 5 12/12/2018
292762 5 12/12/2018
292763 5 12/12/2018
293637 8 19/01/2019
293645 22 19/01/2019
293650 33 19/01/2019
293651 23 19/01/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
293652 24 19/01/2019
293653 25 19/01/2019
293810 14 25/01/2019
293811 16 25/01/2019
293828 21 28/01/2019
294957 34 15/03/2019
338274 9 10/07/2018
338275 5 10/07/2018
361279 9 29/04/2018
361543 5 07/05/2018
361647 12 08/05/2018
361939 7 16/05/2018
362781 5 12/06/2018
362819 25 13/06/2018
362965 8 18/06/2018
362968 7 18/06/2018
363032 21 20/06/2018
363885 5 17/07/2018
368579 3 14/11/2018
368581 9 14/11/2018
368582 14 14/11/2018
368583 16 14/11/2018
368584 18 14/11/2018
368585 25 14/11/2018
368586 34 14/11/2018
369241 21 03/12/2018
369884 17 19/12/2018
369885 2 19/12/2018
369886 7 19/12/2018
369887 2 19/12/2018
371935 3 06/02/2019
371936 9 06/02/2019
373834 2 24/03/2019
373835 2 24/03/2019
469917 24 30/03/2018
470929 28 16/04/2018
470931 16 16/04/2018
470934 25 16/04/2018
470962 29 20/04/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
471742 3 04/05/2018
471778 20 05/05/2018
471787 5 05/05/2008
471871 12 06/05/2018
471873 7 06/05/2018
472000 12 08/05/2018
472287 7 15/05/2018
472455 7 20/05/2018
472769 12 27/05/2018
472949 11 01/06/2018
472950 11 01/06/2018
472953 21 01/06/2018
472988 12 02/06/2018
472989 7 02/06/2018
473141 5 05/06/2018
473194 1 08/06/2018
473295 3 08/06/2018
473298 3 08/06/2018
473774 20 16/06/2018
473775 18 16/06/2018
473776 25 16/06/2018
473780 24 16/06/2018
474067 5 23/06/2018
474517 17 02/07/2018
474668 25 06/07/2018
474735 11 06/07/2018
475195 7 14/07/2018
475197 7 14/07/2018
478069 7 09/09/2018
478335 5 14/09/2018
478762 12 21/09/2018
479968 7 19/10/2018
479969 11 19/10/2018
479970 11 19/10/2018
481280 7 18/11/2018
482329 11 07/12/2018
482781 5 16/12/2018
490332 23 03/05/2018
493701 9 30/06/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
493716 6 30/06/2018
520702 5 04/12/2009
550199 29 01/05/2018
550423 7 03/05/2018
552855 4 17/06/2018
552856 9 17/06/2018
558734 17 18/09/2018
559635 24 03/10/2018
579676 5 24/08/2018
614262 16 20/12/2017
616177 5 10/01/2018
619176 3 10/02/2014
620457 12 24/02/2014
625155 29 13/04/2014
626707 5 29/04/2018
626708 5 29/04/2018
627136 7 03/05/2018
627310 11 05/05/2018
628587 1 20/05/2018
629026 34 26/05/2018
630113 17 06/06/2018
632104 7 27/06/2014
632530 5 01/07/2018
632531 5 01/07/2018
632532 5 01/07/2018
632554 5 01/07/2018
632555 5 01/07/2018
632556 5 01/07/2018
632557 5 01/07/2018
634099 7 18/07/2018
637504 28 19/08/2014
637780 3 23/08/2018
639408 9 07/09/2014
642312 27 07/10/2018
646235 23 21/11/2018
646509 24 24/11/2018
646531 5 24/11/2018
658059 2 09/03/2019
658060 2 09/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
681895 3 28/09/2015
748468 9 14/03/2018
755569 16 02/06/2017
765943 16 17/07/2017
771785 31 08/10/2007
777197 7 06/11/2017
782561 25 16/12/2007
784010 6 30/12/2017
788612 16 22/01/2018
789517 16 29/01/2018
791266 11 13/02/2008
791893 8 18/02/2008 15:00:03
792397 5 23/02/2018
794544 5 10/03/2018
797451 31 02/04/2018
798343 16 13/04/2018
799008 16 17/04/2018
799135 7 20/04/2018
799334 3 20/04/2018
799517 2 21/04/2018
800032 25 27/04/2018
800348 5 29/04/2018
800349 5 29/04/2018
800350 5 29/04/2018
800351 5 29/04/2018
800352 5 29/04/2018
800408 25 29/04/2018
800413 20 29/04/2018
800414 24 29/04/2018
800415 21 29/04/2018
800416 24 29/04/2018
800418 29 29/04/2018
800428 9 29/04/2018
800654 30 30/04/2018
800705 25 01/05/2018
800709 21 01/05/2018
800729 5 01/05/2018
800982 7 04/05/2018
801013 3 05/05/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
801014 1 05/05/2018
801015 3 05/05/2018
801016 1 05/05/2018
801017 30 05/05/2018
801018 3 05/05/2018
801111 21 05/05/2018
801238 16 06/05/2018
801496 3 08/05/2018
801687 24 12/05/2018
801881 14 12/05/2018
802309 25 15/05/2018
802450 12 15/05/2018
802650 5 18/05/2018
803229 24 22/05/2018
803232 25 22/05/2018
803233 20 22/05/2018
803234 27 22/05/2018
803240 3 22/05/2018
803241 16 22/05/2018
803347 25 25/05/2018
803348 5 25/05/2018
803349 14 25/05/2018
803350 28 25/05/2018
803351 31 25/05/2018
803645 3 26/05/2018
804066 5 29/05/2018
804072 5 29/05/2018
804073 5 29/05/2018
804076 5 29/05/2018
804078 5 29/05/2018
804080 5 29/05/2018
804200 34 01/06/2018
804496 1 03/06/2018
804839 31 05/06/2018
805172 7 08/06/2018
806017 9 15/06/2018
806398 16 16/06/2018
806618 24 17/06/2018
806677 5 17/06/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
807357 23 23/06/2018
808252 11 29/06/2018
808350 25 30/06/2018
808581 11 01/07/2018
808657 25 02/07/2018
808903 1 06/07/2018
808996 24 06/07/2018
809315 5 09/07/2018
809918 31 13/07/2018
809920 34 13/07/2018
810097 31 14/07/2018
810098 31 14/07/2018
810099 31 14/07/2018
811477 21 23/07/2018
811570 2 23/07/2018
811637 21 23/07/2018
812309 7 28/07/2018
812310 7 28/07/2018
812455 5 29/07/2018
813402 34 04/08/2018
813405 34 04/08/2018
814155 5 11/08/2008
814364 34 12/08/2018
814366 34 12/08/2018
814367 31 12/08/2018
814461 5 13/08/2018
814831 30 17/08/2018
815376 5 20/08/2018
816298 25 25/08/2018
818535 5 10/09/2018
818536 5 10/09/2018
818538 5 10/09/2018
818539 5 10/09/2018
818851 25 14/09/2018
819607 16 17/09/2018
819608 24 17/09/2018
819609 25 17/09/2018
820680 5 24/09/2018
821991 34 06/10/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
821993 34 06/10/2018
821997 31 06/10/2018
822280 30 08/10/2018
822504 5 09/10/2018
822937 34 13/10/2018
822938 31 13/10/2018
822939 34 13/10/2018
823492 5 15/10/2018
823498 5 15/10/2018
824560 3 27/10/2018
825810 25 03/11/2018
825820 31 03/11/2018
825821 34 03/11/2018
825977 5 05/11/2018
825978 5 05/11/2018
825979 5 05/11/2018
825981 5 05/11/2018
825982 5 05/11/2018
825983 5 05/11/2018
825987 5 05/11/2018
825989 5 05/11/2018
825990 5 05/11/2018
825992 5 05/11/2018
825993 5 05/11/2018
825994 5 05/11/2018
825995 5 05/11/2018
825996 5 05/11/2018
826474 14 09/11/2018
827535 11 16/11/2018
829103 3 24/11/2018
829104 4 24/11/2018
829106 8 24/11/2018
829107 16 24/11/2018
829108 18 24/11/2018
829110 29 24/11/2018
829112 32 24/11/2018
829419 31 26/11/2018
829420 34 26/11/2018
829854 2 30/11/2018
 
 

 

5193



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
830950 34 07/12/2018
833386 16 21/12/2018
834855 7 31/12/2018
836026 5 11/01/2009
846340 2 19/03/2019
853719 34 28/04/2019
922244 5 03/05/2010
945076 29 04/08/2017
949547 9 23/08/2010 14:00:19
964964 29 19/10/2010
980989 7 02/01/2011
991972 3 22/02/2011
1004172 19 18/04/2011
1064987 32 05/12/2011
1079900 30 11/02/2012
1092583 31 05/04/2012
1116400 33 04/07/2012
1241906 9 08/10/2013
1241907 16 08/10/2013
1244249 42 17/10/2013
1244250 42 17/10/2013
1244254 42 17/10/2013
1282776 5 07/05/2014
1378200 30 18/08/2015
1384643 3 14/09/2015 14:43:00
1390723 5 05/10/2015 15:57:00
1424243 5 24/02/2016
1424858 32 24/02/2016
1443346 3 07/04/2016
1447772 3 24/04/2016 11:31:00
1447773 3 24/04/2016 11:31:00
1481417 25 24/08/2016
1497167 3 16/10/2016 15:30:00
1554687 6 03/05/2017
1558367 1 14/05/2017
1558368 2 14/05/2017
1558369 3 14/05/2017
1558370 4 14/05/2017
1558371 5 14/05/2017
 
 

5194



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1558372 6 14/05/2017
1558374 8 14/05/2017
1558639 5 15/05/2017
1558921 39 16/05/2017
1559473 5 17/05/2017
1559474 5 17/05/2017
1559476 5 17/05/2017
1559477 5 17/05/2017
1559478 5 17/05/2017
1561331 6 23/05/2017
1561332 9 23/05/2017
1561333 11 23/05/2017
1561690 24 24/05/2017
1566013 5 06/06/2017
1566682 24 08/06/2017
1566720 35 08/06/2017
1567407 17 11/06/2017 12:47:00
1577650 35 11/07/2017
1577652 37 11/07/2017
1577654 39 11/07/2017
1577655 40 11/07/2017
1577656 41 11/07/2017
1606441 9 28/09/2017 12:15:46
1609499 5 09/10/2017
1615844 24 29/10/2017
1615845 24 29/10/2017
1615846 24 29/10/2017
1615985 42 29/10/2017
1617059 37 01/11/2017
1617060 37 01/11/2017
1617061 37 01/11/2017
1617074 5 01/11/2017
1618815 5 06/11/2017
1619131 35 07/11/2017
1619648 5 08/11/2017
1626277 99 30/11/2017 11:30:36
1627787 17 05/12/2017
1628004 99 05/12/2017
1631125 6 14/12/2017
 
 

 

5195



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1631126 17 14/12/2017
1631127 19 14/12/2017
1631128 20 14/12/2017
1631707 35 17/12/2017
1631709 35 17/12/2017
1631710 35 17/12/2017
1631711 35 17/12/2017
1631712 35 17/12/2017
1631713 42 17/12/2017
1631714 42 17/12/2017
1632684 3 19/12/2017
1634428 27 26/12/2017
1637596 9 03/01/2018
1638327 32 07/01/2018
1640826 3 14/01/2018
1640827 44 14/01/2018
1640828 5 14/01/2018
1640829 16 14/01/2018
1640830 35 14/01/2018
1641416 11 15/01/2018
1645442 5 24/01/2018 12:50:08
1646889 29 29/01/2018
1647820 36 30/01/2018 12:03:14
1648907 3 01/02/2018
1649728 17 05/02/2018
1649959 5 05/02/2018 14:07:43
1652610 15 12/02/2018
1652611 16 12/02/2018
1652612 17 12/02/2018
1652613 18 12/02/2018
1652616 21 12/02/2018
1652623 22 12/02/2018
1652646 13 12/02/2018
1652647 15 12/02/2018
1652648 16 12/02/2018
1652649 17 12/02/2018
1652650 18 12/02/2018
1652652 20 12/02/2018
1652653 21 12/02/2018
 
 

 

5196



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1652654 22 12/02/2018
1653836 37 14/02/2018
1654893 36 18/02/2018
1654894 42 18/02/2018
1658460 5 27/02/2018
1659508 41 28/02/2018
1661866 5 07/03/2018 11:37:53
1661867 5 07/03/2018 11:37:53
1661868 5 07/03/2018 11:37:53
1661869 5 07/03/2018 11:37:53
1661870 5 07/03/2018 11:37:53
1661871 5 07/03/2018 11:37:53
1661872 5 07/03/2018 11:37:53
1661874 5 07/03/2018 11:37:53
1661875 5 07/03/2018 11:37:53
1661876 5 07/03/2018 11:37:53
1661877 5 07/03/2018 11:37:53
1661878 5 07/03/2018 11:37:53
1661879 5 07/03/2018 11:37:53
1661880 5 07/03/2018 11:37:53
1665228 5 17/03/2018 11:54:32
1665729 37 17/03/2018
1665768 12 17/03/2018 17:38:02
1665858 5 18/03/2018
1667961 25 24/03/2018
1668181 5 24/03/2018
1672732 5 04/04/2018
1673334 32 08/04/2018
1674426 42 10/04/2018
1674579 18 10/04/2018
1674737 11 10/04/2018
1675119 7 11/04/2018
1675774 25 15/04/2018
1676787 99 16/04/2018
1676911 37 16/04/2018
1676923 99 16/04/2018
1677239 9 17/04/2018
1677240 9 17/04/2018
1677826 42 21/04/2018
 
 

 

5197



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1677944 14 21/04/2018
1677991 40 21/04/2018
1678857 42 22/04/2018 15:40:52
1678897 99 22/04/2018
1678963 24 22/04/2018
1679087 6 22/04/2018
1679208 41 23/04/2018
1679266 9 23/04/2018
1679267 9 23/04/2018
1679407 12 23/04/2018
1679459 41 23/04/2018
1679479 20 23/04/2018 15:23:39
1679480 20 23/04/2018 15:23:39
1679481 20 23/04/2018 15:23:39
1679581 5 23/04/2018
1679844 25 24/04/2018
1680048 42 24/04/2018
1680332 5 25/04/2018
1680737 5 25/04/2018 16:15:57
1680738 5 25/04/2018 16:15:57
1680739 5 25/04/2018 16:15:57
1680740 5 25/04/2018 16:15:57
1680742 5 25/04/2018 16:15:57
1680743 5 25/04/2018 16:15:57
1680744 5 25/04/2018 16:15:57
1680746 5 25/04/2018 16:15:57
1680915 39 28/04/2018
1681058 7 28/04/2018
1681059 7 28/04/2018
1681066 17 28/04/2018
1681082 7 28/04/2018
1681086 11 28/04/2018
1681142 30 28/04/2018
1681164 35 28/04/2018
1681165 5 28/04/2018
1681166 5 28/04/2018
1681167 5 28/04/2018
1681232 10 28/04/2018 15:08:40
1681233 9 28/04/2018 15:08:40
 
 

 

5198



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1681284 25 28/04/2018
1681329 19 28/04/2018
1681405 30 28/04/2018
1681462 30 29/04/2018
1681466 30 29/04/2018
1681490 5 29/04/2018
1681493 5 29/04/2018
1681512 35 29/04/2018
1681536 19 29/04/2018
1681648 21 29/04/2018
1681828 5 29/04/2018
1681829 5 29/04/2018
1681830 5 29/04/2018
1681880 16 29/04/2018
1681881 25 29/04/2018
1681886 7 29/04/2018
1681896 9 29/04/2018
1681897 16 29/04/2018
1681898 38 29/04/2018
1681899 41 29/04/2018
1681900 9 29/04/2018
1681901 16 29/04/2018
1681904 2 29/04/2018
1681986 5 30/04/2018
1681987 43 30/04/2018
1682040 8 30/04/2018
1682129 20 30/04/2018
1682130 24 30/04/2018
1682148 29 30/04/2018
1682165 11 30/04/2018
1682179 36 30/04/2018
1682186 21 30/04/2018
1682187 3 30/04/2018
1682188 25 30/04/2018
1682196 16 30/04/2018
1682217 42 30/04/2018
1682295 11 30/04/2018
1682296 7 30/04/2018
1682307 4 30/04/2018
 
 

5199



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1682310 4 30/04/2018
1682311 4 30/04/2018
1682312 7 30/04/2018
1682365 99 30/04/2018
1682428 7 01/05/2018
1682429 7 01/05/2018
1682430 7 01/05/2018
1682433 19 01/05/2018
1682483 25 01/05/2018
1682490 32 01/05/2018
1682506 5 01/05/2018
1682507 5 01/05/2018
1682508 5 01/05/2018
1682520 29 01/05/2018
1682534 19 01/05/2018
1682535 19 01/05/2018
1682546 30 01/05/2018
1682547 31 01/05/2018
1682573 42 01/05/2018
1682574 44 01/05/2018
1682611 31 01/05/2018
1682612 31 01/05/2018
1682613 31 01/05/2018
1682618 16 01/05/2018
1682621 5 01/05/2018
1682622 5 01/05/2018
1682623 9 01/05/2018
1682625 35 01/05/2018
1682635 6 01/05/2018
1682636 6 01/05/2018
1682637 6 01/05/2018
1682680 1 01/05/2018
1682707 29 01/05/2018
1682708 35 01/05/2018
1682713 3 01/05/2018
1682732 33 01/05/2018
1682734 5 01/05/2018
1682735 5 01/05/2018
1682750 99 01/05/2018
 
 

 

5200



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1682784 5 02/05/2018
1682788 5 02/05/2018
1682807 42 02/05/2018
1682810 42 02/05/2018
1682856 99 02/05/2018
1682940 10 02/05/2018
1682945 30 02/05/2018
1682946 32 02/05/2018
1682953 9 02/05/2018
1682955 5 02/05/2018
1682957 5 02/05/2018
1682987 25 02/05/2018
1683014 24 02/05/2018
1683015 24 02/05/2018
1683016 36 02/05/2018
1683075 5 02/05/2018
1683104 3 02/05/2018
1683105 9 02/05/2018
1683106 14 02/05/2018
1683107 16 02/05/2018
1683108 18 02/05/2018
1683109 21 02/05/2018
1683110 24 02/05/2018
1683111 25 02/05/2018
1683112 26 02/05/2018
1683113 28 02/05/2018
1683114 35 02/05/2018
1683115 3 02/05/2018
1683116 9 02/05/2018
1683117 14 02/05/2018
1683118 16 02/05/2018
1683119 18 02/05/2018
1683120 21 02/05/2018
1683121 24 02/05/2018
1683122 25 02/05/2018
1683123 26 02/05/2018
1683124 28 02/05/2018
1683125 35 02/05/2018
1683129 42 02/05/2018
 
 

 

5201



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1683145 5 02/05/2018
1683149 35 02/05/2018
1683150 35 02/05/2018
1683152 25 02/05/2018
1683239 20 05/05/2018
1683240 17 05/05/2018
1683309 42 05/05/2018
1683344 35 05/05/2018
1683345 41 05/05/2018
1683360 5 05/05/2018
1683471 3 05/05/2018
1683499 5 05/05/2018
1683546 5 05/05/2018
1683547 5 05/05/2018
1683730 1 05/05/2018
1683749 11 05/05/2018
1683795 11 05/05/2018
1683866 9 06/05/2018
1683938 5 06/05/2018
1683939 5 06/05/2018
1683941 5 06/05/2018
1683942 5 06/05/2018
1683943 5 06/05/2018
1683951 16 06/05/2018
1684176 29 06/05/2018
1684177 30 06/05/2018
1684178 32 06/05/2018
1684179 42 06/05/2018
1684284 99 06/05/2018
1684285 99 06/05/2018
1684348 99 06/05/2018
1684385 29 06/05/2018
1684389 25 06/05/2018
1684412 29 06/05/2018
1684417 99 06/05/2018
1684418 99 06/05/2018
1684432 7 06/05/2018
1684433 7 06/05/2018
1684435 99 06/05/2018
 
 

5202



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1684436 99 06/05/2018
1684478 5 07/05/2018
1684511 3 07/05/2018
1684546 42 07/05/2018
1684652 35 07/05/2018
1684653 36 07/05/2018
1684654 37 07/05/2018
1684655 38 07/05/2018
1684656 39 07/05/2018
1684658 41 07/05/2018
1684659 42 07/05/2018
1684694 16 07/05/2018
1684713 35 07/05/2018
1684714 36 07/05/2018
1684715 37 07/05/2018
1684716 38 07/05/2018
1684717 39 07/05/2018
1684719 41 07/05/2018
1684720 42 07/05/2018
1684849 41 07/05/2018
1684877 5 08/05/2018
1684897 5 08/05/2018
1684898 5 08/05/2018
1684954 5 08/05/2018
1684957 5 08/05/2018
1684958 5 08/05/2018
1684960 35 08/05/2018
1684992 19 08/05/2018
1684993 19 08/05/2018
1685003 41 08/05/2018
1685005 41 08/05/2018
1685006 41 08/05/2018
1685080 28 08/05/2018
1685081 42 08/05/2018
1685126 99 08/05/2018
1685193 11 08/05/2018
1685194 21 08/05/2018
1685202 20 08/05/2018
1685274 99 08/05/2018
 
 

5203



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1685332 36 08/05/2018
1685333 42 08/05/2018
1685334 42 08/05/2018
1685399 24 09/05/2018
1685400 24 09/05/2018
1685401 25 09/05/2018
1685402 24 09/05/2018
1685403 25 09/05/2018
1685404 24 09/05/2018
1685405 25 09/05/2018
1685406 25 09/05/2018
1685415 5 09/05/2018
1685438 16 09/05/2018
1685561 25 09/05/2018
1685569 25 09/05/2018
1685570 35 09/05/2018
1685601 99 09/05/2018
1685770 5 09/05/2018
1685773 5 09/05/2018
1685883 16 09/05/2018
1685885 30 09/05/2018
1685887 42 09/05/2018
1685960 39 12/05/2018
1686004 25 12/05/2018
1686152 3 12/05/2018
1686215 16 12/05/2018
1686442 7 13/05/2018 12:50:22
1686469 17 13/05/2018
1686546 24 13/05/2018
1686547 25 13/05/2018
1686615 42 13/05/2018
1686671 1 13/05/2018
1686902 5 14/05/2018
1686903 5 14/05/2018
1686904 1 14/05/2018
1686905 2 14/05/2018
1686907 4 14/05/2018
1686908 5 14/05/2018
1686909 6 14/05/2018
 
 

 

5204



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1686910 7 14/05/2018
1686911 8 14/05/2018
1686912 9 14/05/2018
1686913 10 14/05/2018
1686914 11 14/05/2018
1686915 12 14/05/2018
1686916 13 14/05/2018
1686917 14 14/05/2018
1686918 15 14/05/2018
1686919 16 14/05/2018
1686920 17 14/05/2018
1686921 18 14/05/2018
1686922 19 14/05/2018
1686923 20 14/05/2018
1686925 22 14/05/2018
1686926 23 14/05/2018
1686927 24 14/05/2018
1686929 26 14/05/2018
1686930 27 14/05/2018
1686931 28 14/05/2018
1686932 29 14/05/2018
1686933 30 14/05/2018
1686934 31 14/05/2018
1686935 32 14/05/2018
1686936 33 14/05/2018
1686937 34 14/05/2018
1686938 35 14/05/2018
1686939 36 14/05/2018
1686940 37 14/05/2018
1686941 38 14/05/2018
1686942 39 14/05/2018
1686943 40 14/05/2018
1686944 41 14/05/2018
1686945 42 14/05/2018
1686948 35 14/05/2018
1686997 99 14/05/2018
1687052 3 14/05/2018
1687053 3 14/05/2018
1687055 3 14/05/2018
 
 

 

5205



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1687113 35 14/05/2018
1687115 39 14/05/2018
1687342 37 14/05/2018
1687420 9 15/05/2018
1687424 42 15/05/2018
1687437 6 15/05/2018
1687540 16 15/05/2018
1687541 16 15/05/2018
1687542 33 15/05/2018
1687664 5 15/05/2018
1687665 5 15/05/2018
1687674 7 15/05/2018
1687675 99 15/05/2018
1687755 42 15/05/2018
1687951 41 15/05/2018
1687971 8 15/05/2018
1687972 11 15/05/2018
1687973 21 15/05/2018
1688223 5 16/05/2018
1688245 37 16/05/2018
1688412 9 16/05/2018
1688502 5 16/05/2018
1688571 5 19/05/2018
1688572 5 19/05/2018
1688573 5 19/05/2018
1688603 5 19/05/2018
1688606 5 19/05/2018
1688668 9 19/05/2018
1688934 5 19/05/2018
1688980 25 19/05/2018
1689107 5 21/05/2018
1689254 29 21/05/2018
1689255 30 21/05/2018
1689276 9 21/05/2018
1689363 5 21/05/2018
1689364 5 21/05/2018
1689365 5 21/05/2018
1689367 5 21/05/2018
1689368 5 21/05/2018
 
 

 

5206



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1689423 9 21/05/2018
1689430 42 21/05/2018
1689458 99 21/05/2018
1689459 99 21/05/2018
1689502 5 21/05/2018
1689504 5 21/05/2018
1689515 99 21/05/2018
1689740 5 22/05/2018
1689741 5 22/05/2018
1689743 5 22/05/2018
1689744 5 22/05/2018
1689746 5 22/05/2018
1689975 9 22/05/2018
1690122 99 22/05/2018
1690227 7 22/05/2018
1690237 25 22/05/2018
1690238 25 22/05/2018
1690323 25 23/05/2018
1690663 7 23/05/2018
1690730 14 23/05/2018
1690802 5 26/05/2018
1690824 16 26/05/2018
1690826 7 26/05/2018
1690863 25 26/05/2018
1691014 3 26/05/2018
1691173 42 26/05/2018 16:50:41
1691181 24 26/05/2018
1691569 2 27/05/2018
1691699 5 27/05/2018
1691700 1 27/05/2018
1691780 99 27/05/2018
1691871 24 27/05/2018
1691874 24 27/05/2018
1691988 30 28/05/2018
1692013 42 28/05/2018
1692051 25 28/05/2018
1692192 8 28/05/2018
1692193 8 28/05/2018
1692194 8 28/05/2018
 
 

 

5207



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1692195 8 28/05/2018
1692196 8 28/05/2018
1692218 9 28/05/2018
1692475 37 28/05/2018
1692504 30 28/05/2018
1692555 11 29/05/2018
1692596 35 29/05/2018
1692597 42 29/05/2018
1692604 24 29/05/2018
1692646 35 29/05/2018
1692648 14 29/05/2018
1692707 36 29/05/2018
1692844 25 29/05/2018
1692953 41 30/05/2018
1693135 99 30/05/2018
1693458 36 30/05/2018
1693459 35 30/05/2018
1693590 25 02/06/2018
1693591 25 02/06/2018
1693633 12 02/06/2018
1693740 17 02/06/2018
1693921 35 02/06/2018
1693922 42 02/06/2018
1693974 34 02/06/2018
1693975 35 02/06/2018
1693976 36 02/06/2018
1693977 37 02/06/2018
1693979 39 02/06/2018
1693980 40 02/06/2018
1693981 41 02/06/2018
1694611 37 03/06/2018
1694612 36 03/06/2018
1694613 27 03/06/2018
1694614 11 03/06/2018
1694615 42 03/06/2018
1694690 6 03/06/2018
1694691 6 03/06/2018
1694705 5 04/06/2018
1694706 5 04/06/2018
 
 

 

5208



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1694926 99 04/06/2018
1695566 5 05/06/2018
1695665 6 05/06/2018
1695931 35 06/06/2018
1695982 16 06/06/2018
1695989 3 06/06/2018
1696012 9 06/06/2018
1696019 12 06/06/2018
1696062 11 06/06/2018
1696135 99 06/06/2018
1696427 14 09/06/2018
1696471 9 09/06/2018
1696527 14 09/06/2018
1696850 99 09/06/2018
1697076 42 10/06/2018
1697605 42 11/06/2018
1698050 25 12/06/2018
1698333 25 12/06/2018
1698494 42 12/06/2018
1698495 25 12/06/2018
1698496 35 12/06/2018
1698833 12 13/06/2018
1698834 12 13/06/2018
1699057 42 16/06/2018
1699307 3 16/06/2018
1699379 29 16/06/2018
1699405 2 16/06/2018
1699624 9 17/06/2018
1699652 5 17/06/2018
1699653 5 17/06/2018
1699654 5 17/06/2018
1699832 21 17/06/2018
1699833 10 17/06/2018
1699989 22 17/06/2018
1699990 22 17/06/2018
1700351 30 18/06/2018
1700531 42 18/06/2018
1700534 42 18/06/2018
1700730 99 19/06/2018
 
 

 

5209



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1700830 30 19/06/2018
1700847 42 19/06/2018
1700889 39 19/06/2018
1701211 30 19/06/2018
1701330 7 20/06/2018
1702508 12 23/06/2018
1702600 11 23/06/2018
1702761 42 24/06/2018
1702851 28 24/06/2018
1702855 20 24/06/2018
1702857 16 24/06/2018
1702859 14 24/06/2018
1702860 11 24/06/2018
1702866 35 24/06/2018
1702867 30 24/06/2018
1702868 29 24/06/2018
1703676 5 25/06/2018
1703774 5 26/06/2018
1703799 41 26/06/2018
1703913 32 26/06/2018
1703915 32 26/06/2018
1703916 32 26/06/2018
1704246 35 27/06/2018
1704263 3 27/06/2018
1704379 5 27/06/2018
1704380 5 27/06/2018
1705093 5 30/06/2018
1705232 9 30/06/2018
1705245 9 01/07/2018
1705613 42 01/07/2018
1706313 5 03/07/2018
1706455 99 03/07/2018
1706816 33 04/07/2018
1707571 25 07/07/2018
1708358 1 09/07/2018
1708406 5 09/07/2018
1708706 9 09/07/2018
1708707 35 09/07/2018
1708786 16 09/07/2018
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1709271 6 10/07/2018
1709746 16 11/07/2018
1709765 35 11/07/2018
1709766 36 11/07/2018
1709767 37 11/07/2018
1709768 38 11/07/2018
1709769 39 11/07/2018
1709771 41 11/07/2018
1709772 42 11/07/2018
1709774 9 11/07/2018
1709775 37 11/07/2018
1709921 6 14/07/2018
1710140 42 14/07/2018
1710611 20 15/07/2018
1710866 36 16/07/2018
1711229 25 17/07/2018
1711230 18 17/07/2018
1711452 35 17/07/2018
1712354 99 21/07/2018
1713388 9 22/07/2018
1713544 99 23/07/2018
1713652 17 23/07/2018 13:54:07
1713835 7 23/07/2018
1713836 20 23/07/2018
1713942 41 24/07/2018
1714000 7 24/07/2018
1715033 39 28/07/2018
1715253 43 29/07/2018
1715446 14 29/07/2018
1716053 29 30/07/2018
1716920 25 31/07/2018
1717292 25 01/08/2018
1717801 35 05/08/2018
1718153 25 05/08/2018
1718431 36 05/08/2018
1718584 14 06/08/2018
1718585 16 06/08/2018
1718586 20 06/08/2018
1718587 25 06/08/2018
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1718588 35 06/08/2018
1718805 99 07/08/2018
1718862 6 07/08/2018
1719132 24 07/08/2018
1719133 26 07/08/2018
1720195 8 12/08/2018
1720449 13 12/08/2018
1720720 99 12/08/2018
1721326 5 13/08/2018 15:06:02
1722861 4 19/08/2018
1723223 99 21/08/2018
1723372 42 21/08/2018
1724324 30 22/08/2018
1724325 14 22/08/2018
1724327 28 22/08/2018
1724328 25 22/08/2018
1724329 16 22/08/2018
1724489 25 25/08/2018
1724526 5 25/08/2018
1725143 35 26/08/2018
1725144 35 26/08/2018
1725405 35 26/08/2018
1725545 41 26/08/2018
1725749 23 27/08/2018
1725750 16 27/08/2018
1726201 35 28/08/2018
1726202 16 28/08/2018
1726203 5 28/08/2018
1726311 3 28/08/2018
1727215 30 01/09/2018
1727217 14 01/09/2018
1728122 9 03/09/2018
1728355 34 04/09/2018
1728356 5 04/09/2018
1729374 6 08/09/2018
1729376 99 08/09/2018
1729789 99 09/09/2018
1730135 5 10/09/2018
1730686 5 11/09/2018
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1731200 42 12/09/2018
1731305 99 12/09/2018
1731306 99 12/09/2018
1731525 16 12/09/2018
1731527 25 12/09/2018
1731531 16 12/09/2018
1731591 35 12/09/2018
1732090 9 15/09/2018
1732091 9 15/09/2018
1732092 14 15/09/2018
1732093 14 15/09/2018
1732094 16 15/09/2018
1732095 16 15/09/2018
1732096 36 15/09/2018
1732097 36 15/09/2018
1732098 41 15/09/2018
1732099 41 15/09/2018
1732100 42 15/09/2018
1732101 42 15/09/2018
1732130 5 15/09/2018
1732164 99 15/09/2018
1732194 5 15/09/2018
1732195 5 15/09/2018
1732196 5 15/09/2018
1732197 5 15/09/2018
1732431 5 15/09/2018
1732455 99 15/09/2018
1732763 35 16/09/2018
1733006 24 16/09/2018
1733009 28 16/09/2018
1733700 99 17/09/2018
1734552 5 19/09/2018
1734890 42 19/09/2018
1734916 25 22/09/2018
1735499 6 23/09/2018
1735502 12 23/09/2018
1735583 5 23/09/2018
1736586 41 24/09/2018
1736674 25 24/09/2018
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1737732 5 26/09/2018
1737734 10 26/09/2018
1737737 5 26/09/2018
1737738 5 26/09/2018
1737739 5 26/09/2018
1737746 6 26/09/2018
1737748 6 26/09/2018
1737949 12 27/09/2018
1738033 6 29/09/2018
1738207 42 29/09/2018
1738389 16 29/09/2018
1738652 7 29/09/2018
1739472 5 01/10/2018
1739785 30 03/10/2018
1740444 99 06/10/2018
1740619 5 06/10/2018
1741912 26 10/10/2018
1742898 6 13/10/2018
1743208 7 14/10/2018
1743209 8 14/10/2018
1743210 9 14/10/2018
1743211 11 14/10/2018
1743212 21 14/10/2018
1743213 35 14/10/2018
1743725 30 15/10/2018
1743938 28 15/10/2018
1743940 28 15/10/2018
1743990 25 16/10/2018
1744078 37 16/10/2018
1744273 5 16/10/2018
1744360 99 16/10/2018
1744901 5 17/10/2018
1744902 5 17/10/2018
1744904 5 17/10/2018
1744905 5 17/10/2018
1744906 5 17/10/2018
1744908 5 17/10/2018
1744909 5 17/10/2018
1744911 5 17/10/2018
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1744912 5 17/10/2018
1744913 5 17/10/2018
1744914 5 17/10/2018
1744915 5 17/10/2018
1744918 5 17/10/2018
1744991 35 17/10/2018
1744992 6 17/10/2018
1744993 35 17/10/2018
1745093 29 20/10/2018
1745240 19 20/10/2018
1745617 3 20/10/2018
1747749 39 24/10/2018
1748044 41 24/10/2018
1748224 5 27/10/2018
1748543 5 28/10/2018
1748808 5 29/10/2018
1748811 5 29/10/2018
1748812 5 29/10/2018
1748813 5 29/10/2018
1748814 3 29/10/2018
1749119 1 30/10/2018
1749409 99 31/10/2018
1749762 5 03/11/2018
1750073 5 03/11/2018
1750074 5 03/11/2018
1750076 5 03/11/2018
1750077 5 03/11/2018
1750078 5 03/11/2018
1750328 30 04/11/2018
1751519 24 06/11/2018
1753024 5 12/11/2018
1754529 30 18/11/2018
1755275 30 19/11/2018
1755448 11 19/11/2018
1755449 11 19/11/2018
1755452 11 19/11/2018
1755453 11 19/11/2018
1755454 11 19/11/2018
1755455 11 19/11/2018
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1755457 11 19/11/2018
1755459 11 19/11/2018
1755462 11 19/11/2018
1756710 5 21/11/2018
1757430 24 24/11/2018
1758125 99 26/11/2018
1760923 36 05/12/2018
1761862 16 10/12/2018
1762492 3 10/12/2018
1764169 30 16/12/2018
1764480 14 16/12/2018
1765524 5 18/12/2018
1768500 25 29/12/2018
1769125 5 30/12/2018
1775329 5 19/01/2019
1775724 11 19/01/2019
1776970 23 22/01/2019
1777976 5 27/01/2019
1777977 5 27/01/2019
1778638 30 28/01/2019
1780935 35 03/02/2019
1780936 35 03/02/2019
1784292 12 11/02/2019
1784293 35 11/02/2019
1785615 25 16/02/2019
1789963 3 26/02/2019
1790511 7 27/02/2019
1791232 8 02/03/2019
1791233 16 02/03/2019
1791234 20 02/03/2019
1791235 21 02/03/2019
1792673 29 05/03/2019
1800089 25 26/03/2019
1800158 99 26/03/2019
1800620 5 27/03/2019
1805863 30 13/04/2019
1807390 5 16/04/2019
1807392 5 16/04/2019
1808044 35 17/04/2019
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1811390 42 27/04/2019
1813544 11 01/05/2019
2756734 41 07/05/2018
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NOTIFICATION 
SNo. NOTIFICATION 
1 1882031 (1841-0) Partners Name altered To read As (1) Chandraswroop Chauhan (2) 

Anil Chauhan (3) Satish Chauhan (4) Sudhir Chauhan (5) Naresh Chauhan (6) Anuj 
Chauhan (7) Deepak Chauhan (8) Manoj Chauhan By Virtue of Assignement Deed 
dtd. 03.01.2018 

2 2849974 (1844-0) APPLICANT AGREED TO RESTRICT FOR SALE IN THE STATE OF 
GUJARAT ONLY. 

3 2844310 (1842-0) FIRM NAME ALTERED TO READ AS ROBLE AGRO 
FOOD PRIVATE LIMITED. 

4 3700836 (1836-0) GRAM DAL , MUNG DAL (FRIED) DELETED FROM THE 
SPECIFICATION OF GOODS. 
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SUBSEQUENT PROPRIETORS REGISTERED  
318133 - 5: Proprietor Altered to ABBOTT PRODUCTS OPERATIONS AG , 
HEGENHEIMERMATTWEG 127, 4123 ALLSCHWIL, 
SWITZERLAND. 
RAMA PHARMA LAB.PRIVATE LTD.

1880303 - 99: Proprietor Altered to INTERCOM S.R.L. , Via della Gora 13, Montespertoli (FI), Italia. 
INTERCOM DI PAOLO GIUGNI S.A.S.

2115389 - 6, 2115390 - 11, 2115388 - 6, 2115391 - 11: Proprietor Altered to ZHEJIANG TASAN 
FLOW TECH CO.,LTD. , QIGGANG INDUSTRIAL ZONE,YUHUANZHEJIANG (CN) 
YUHUAN DINGSHENG SANITARY AND PLUMBING CO. LTD.

811210 - 30: Proprietor Altered to BABULAL BHIKHABHAI PATEL , VISNANGAR ROAD, OPP. 
MARKET YARD, UNJHA-384 170, GUJARAT STATE, INDIA. 
PATEL RASIKLAL BHIKHABHAI (HUF)

192000 - 34: Proprietor Altered to M. ARUMUGAM , 128, KEELMENI VILLAGE, CHINNAMBEDU 
(P.O), KAVARAPETTAI (VIA), ONNERI (TK), TIRUVALLUR DISTRICT - 601 206, TAMIL NADU, 
INDIA. 
UMA MAHESWARI MADRAS SNUFF COMPANY.

2096173 - 42: Proprietor Altered to TUTORVISTA GLOBAL PRIVATE LIMITED , MODULE G4, 
GROUND FLOOR, ELNET SOFTWARE CITY, TS- 140, BLOCK 2 & 9, RAJIV GANDHI SALAI, 
TARAMANI, CHENNAI- 600113, TAMIL NADU. INDIA 
PEARSON EDUCATION SERVICES PRIVATE LIMITED

1617986 - 35: Proprietor Altered to ERRECI S.R.L , Corso Monforte 45, Milano, Italy 
IGA FINANCE B.V.

1865672 - 10: Proprietor Altered to CARDIOLINE S.P.A. , VIA LINZ 19-20-21,ZONA INDUSTRIALE 
SPINI DI GARDOLO TRENTO,ITALY 
ET MEDICAL DEVICES S.P.A.

1859676 - 99: Proprietor Altered to SPORT & FASHION MANAGEMENT PTE.LTD , 6 Shenton Way, 
#18-11, OUE Downtown 2, Singapore 068809 
DENARD LTD.

1889534 - 7: Proprietor Altered to TAPFLO AB , Filaregatan 4,44234 Kungalv, Sweden 
TAPFLO INTERNATIONAL LLP

2237945 - 99: Proprietor Altered to LAPITEC S.P.A. , Via Bassanese, 6 — 31050 Vedelago, 
Treviso, Italy 
BRETON S.P.A.

1857364 - 11: Proprietor Altered to INGERSOLL-RAND KLIMASYSTEME DEUTSCHLAND GMBH , 
Max-Planck-Ring 27 DE - 46049 Oberhausen 
THERMO KING DEUTSCHLAND GMBH

1601115 - 41: Proprietor Altered to ELECTRONIC ARTS INC. , 209 Redwood Shores Parkway, 
Redwood City, California 94065, United 
States of America 
POPCAP GAMES, INC.

1856553 - 5: Proprietor Altered to SM. KALYANI BHATTACHARJEE,SRI AMARIIT 
BHATTACHARJEE trading as HERBAL DRUG CORPORATION , 3/AB,RADHA MADHAB 
GOSWAMI LANE,,KOLKATA 700003 
HERBAL DRUG CORPORATION

587382 - 34: Proprietor Altered to M. NASAR KHAN,M. SIKANDAR KHAN,M. INAYATHULLA 
KHAN,M. ASMATHULLA KHAN,M. JAFRULLA KHAN,A. SHANAVAS,A. DOWLATH BASHA,A. 
ALLAHBAKSH trading as MANNAN BEEDI FACTORY , 6,7,8, SYED JALAL STREET, FORT, 
SALEM-636 001, TAMIL NADU. 
MANNAN BEEDI FACTORY

1751923 - 11: Proprietor Altered to INGERSOLL-RAND KLIMASYSTEME DEUTSCHLAND GMBH , 
Max-Planck-Ring 27 DE - 46049 Oberhausen 
THERMO KING DEUTSCHLAND GMBH

512405 - 30: Proprietor Altered to CADBURY UK LIMITED , P O BOX 12, BOURNVILLE, 
BIRMINGHAM B30 2LU, UNITED KINGDOM.  
CADBURY INDIA LIMITED
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1859675 - 99: Proprietor Altered to MODERN STYLE PTE.LTD. , 6 Shenton Way, # 18-lOA, OUE 
Downtown 2, Singapore 068809, 
DENARD LTD.

487791 - 7: Proprietor Altered to MR. ASHOK LALCHAND GVALANI,MR. ASHOK LALCHAND 
GVALANI KARTA OF MR. ASHOK LALCHAND GVALANI H.U.F.,MR. ASHOK LALCHAND GVALANI 
KARTA OF LALCHAND MURLIDHAR GVALANI H.U.F.,MRS. KAVITA ASHOK GVALANI trading as 
PRECISION INSTRUMENT COMPANY , 124, A-Z, INDUSTRIAL ESTATE, G.K.MARG, LOWER 
PAREL, BOMBAY-400 013. 
PRECISION INSTRUMENT COMPANY

1621133 - 33: Proprietor Altered to CAV. G. B. BERTANI S.R.L , Via Asiago 1 - 37023 GREZZANA 
(VR) _ Italy 
TENIMENTI ANGELINI S.P.A.

1996948 - 5: Proprietor Altered to UNNIKRISHNAN C , Devi Nivas, Vallikunnu Post, Athanikkal, 
Malappuram District, Pincode - 673314, Kerala, India 
LIFE BIO-CARE

177131 - 7: Proprietor Altered to SHIN NIPPON SEITETSU KABUSHIKI KAISHA (ALSO DOING 
BUSINESS AS NIPPON STEEL CORPORATION) , 6-3 Ohtemachi 2-chome, Chivoda-ku, Tokyo, 
Japan 
SUMITOMO METAL INDUSTRIES LTD.

1889918 - 99: Proprietor Altered to COUCHSURFING INTERNATIONAL. INC , 340 Kansas Street, 
San Francisco, California CA 94103 U.S.A. 
COUCH&NBSP;SURFING INTERNATIONAL,INC

1599406 - 41: Proprietor Altered to ELECTRONIC ARTS INC. , 209 Redwood Shores Parkway, 
Redwood City, California 94065, United 
States of America 
POPCAP GAMES, INC.

2213203 - 7: Proprietor Altered to CONSTRUCTORA DE ÚTILES Y HERRAMIENTAS, S.L. , 
ZIKUNAGA,48,20120HERNANI(GIPUZKOA),ESPANA 
PIO ECHEVERRIA LIZARAZU

940516 - 17: Proprietor Altered to M/S.UNITED SPIRITS LIMITED. , UB TOWER,24,VITTAL 
MALLYA ROAD, 
BANGALORE - 560 001. 
SHAW WALLACE & COMPANY LIMITED.

221884 - 1: Proprietor Altered to DUREZ CORPORATION , 5005 LBJ Freeway, Dallas, 
Texas 75244, with a current address of 14131 Midway Road, Suite 500 Addison, 
Texas 75001, United States of America, NIAGARA FALLS, NEW YORK, UNITED STATES OF 
AMERICA , NIAGARA FALLS, NEW YORK, UNITED STATES OF AMERICA 
HOOKER CHEMICAL CORPORATION, HOOKER CHEMICAL CORPORATION, HOOKER 
CHEMICAL CORPORATION

1552804 - 42: Proprietor Altered to COMPUWARE CORPORATION , ONE CAMPUS MARTIUS, 
DETROIT, MICHIGAN 48226 USA 
GOMEZ ACQUISITION CORP.

1594833 - 99: Proprietor Altered to MAG TRADEMARKS L.P , 6015 Center Drive, Sterling 
Heights,Michigan 48312, USA 
MAG IAS LLC

1601113 - 9: Proprietor Altered to ELECTRONIC ARTS INC. , 209 Redwood Shores Parkway, 
Redwood City, California 94065, United 
States of America 
POPCAP GAMES, INC.

1662786 - 33: Proprietor Altered to DOMKELLER HOLDING - UND HANDELSGESELLSCHAFT 
MBH , SEKTKELLEREISTRASSE 5, 06632 FREYBURG/UNSTRUT, GERMANY 
RACKE GMBH + CO. KG

1835902 - 99: Proprietor Altered to AGFA-GEVAERT NV , Septestraat 27, 2640 Mortsel, Belgium 
AGFA-GEVAERT GMBH

941818 - 34: Proprietor Altered to MAX ROHR. INC. , 300 Delaware Avenue, Wilmington, Delaware 
19801, U.S.A. 
ALTADIS U.S.A. INC.

725528 - 9: Proprietor Altered to TOMMY HILFIGER LICENSING B.V., , Stadhouderskade 6, 1054 
ES Amsterdam, The Netherlands,  
TOMMY HILFIGER LICENSING LLC.

1975727 - 19, 1975728 - 19: Proprietor Altered to AMITH KUMAR , 27-37-2, M.G.ROAD, 
VIJAYAWADA, ANDHRA PRADESH. 
WOOD & WUD TRADING
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1881652 - 20, 1881651 - 19: Proprietor Altered to TAKTL LLC , 1120 WILLIAM FLYNN 
HIGHWAY,GLENSHAW,PENNSYLVANIA 15116,U.S.A. 
FORMS AND SURFACES, INC.

1566258 - 16, 1566257 - 42, 1566259 - 42, 1566260 - 16: Proprietor Altered to M.V. HOSPITAL FOR 
DIABETES PVT LTD. , #4. West Mada Church Street, 
Royapuram. Chennai — 600 013, Tamil Nadu, India 
MV CENTER FOR DIABETES AND MV CLINIC FOR DIABETE\S

1563258 - 7, 1680264 - 9, 1563259 - 9, 1647778 - 7, 1647780 - 42, 1680262 - 7, 1647779 - 9, 1680263 - 
7: Proprietor Altered to MANROLAND SHEETFED GMBH , MUEHLHEIMER STRASSE 341,63075 
OFFENBACH/MAIN,GERMANY 
MANROLAND AG, MANROLAND AG, MANROLAND AG, MANROLAND AG, MANROLAND AG, 
MANROLAND AG, MANROLAND AG, MANROLAND AG.

1875525 - 9: Proprietor Altered to GALE VENTURES, LLC , 810 FENTRESS COURT,SUITE 
130,DAYTONA BEACH,FLORIDA 32117,U.S.A. 
SANI-GIENE, LLC

1878217 - 99: Proprietor Altered to YAHOO! INC., , 701 FIRST AVENUE SUNNYVALE CALIFORNIA 
94089 U.S.A 
ROCKMELT, INC.

1208683 - 9, 120685 - 9: Proprietor Altered to TRIMBLE NAVIGATION LIMITED , 935 STEWART 
DRIVE SUNNYVALE CA 94085 USA 
ITRON, INC., LANDIS & GYR AG.

1208683 - 9, 1208685 - 9: Proprietor Altered to TRIMBLE NAVIGATION LIMITED , 935 SREWART 
DRIVE, SUNNYVALE,CA, CALIFORNIA, 94085-3913,USA 
TRIMBLE NAVIGATION LIMITED, ITRON, INC.

1674410 - 42, 1674410 - 36: Proprietor Altered to PROJECT SPACE ( UK) LIMITED , 4 th Floor 
Midcity 
Place, 71 High Holborn London WCIV 6QS, United Kingdom 
DEGW PLC

131871 - 11: Proprietor Altered to WCI OUTDOOR PRODUCTS, INC. , 18013 Cleveland Parkway, 
P.O. Box 35920, Cleveland, Ohio 44135, United States of America. 
PHILCO CORPORATION.

118820 - 30: Proprietor Altered to BARRY CALLEBAUT AG , WESTPARK, 
PFINGSTWEIDSTRASSE 60, 8005 ZURICH, SWITZERLAND 
COMMANDITAIRE VENNOOTSCHAP ONDER DE FIRMA C.J. VAN HOUTEN & ZOON

1664145 - 5, 1843668 - 5, 1675691 - 5: Proprietor Altered to THERAVANCE BIOPHARMA 
ANTIBIOTICS IP, LLC , 901 Gateway Boulevard, South San Francisco, California 94080 
THERAVANCE INC.

129482 - 1, 867276 - 1, 183642 - 1, 1886668 - 17, 935586 - 1, 439458 - 1: Proprietor Altered to 
STYRON EUROPE GMBH , Zugerstrasse 231, 
Horgen 8810, Switzerland., MIDLAND,STATE OF MICHIGAN,48674 UNITED STATES OF AMERICA. 
THE DOW CHEMICAL COMPANY, THE DOW CHEMICAL COMPANY,, THE DOW CHEMICAL 
COMPANY., THE DOW CHEMICAL COMPANY.

203550 - 6: Proprietor Altered to TI GROUP AUTOMOTIVE SYSTEMS L.L.C , 8109 EAST 
JEFFERSON AVENUE, DETROIT 14, UNITED STATES OF AMERICA. , 1272 Doris Road, Auburn 
Hills, MI 48326 
TI GROUP AUTOMOTIVE SYSTEMS CORPORATION, TI GROUP AUTOMOTIVE SYSTEMS 
CORPORATION, TI GROUP AUTOMOTIVE SYSTEMS CORPORATION

180121 - 7, 180123 - 11, 180122 - 9: Proprietor Altered to XYLEM IP MANAGEMENT S.A R.L. , 11, 
Breedewues, L-1259 Senningerberg, Luxembourg. 
XYLEM WATER SOLUTIONS MANUFACTURING AB

177130 - 6, 228246 - 6, 256149 - 12, 180185 - 11, 193810 - 12, 177132 - 12, 256147 - 6: Proprietor 
Altered to SHIN NIPPON SEITETSU KABUSHIKI KAISHA (ALSO DOING BUSINESS AS NIPPON 
STEEL CORPORATION) , 6-3, 
Ohtemachi 2-chome, Chiyoda-ku, Tokyo, Japan 
SUMITOMO METAL INDUSTRIES, LTD., SUMITOMO KINZOKU KOGYO KABUSHI KI KAISHA 
(SUMITOMO METAL INDUSTRIES , LTD)., SUMITOMO METAL INDUSTRIES, LTD, SUMITOMO 
METAL INDUSTRIES, LTD, SUMITOMO METAL INDUSTRIES, LTD, SUMITOMO KINZOKU KOGYO 
KABUSHI KI KAISHA (SUMITOMO METAL INDUSTRIES , LTD), SUMITOMO METAL INDUSTRIES, 
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1132024 - 32, 1132020 - 29, 1132021 - 29, 258461 - 32: Proprietor Altered to ASAHI SOFT DRINKS 
CO.LTD. , 23-1 ,AZUMBASHI 1- CHOME, SUMIDA-KU, TOKYO, JAPAN 
CALPIS CO. LTD., CALPIS CO. LTD., CALPIS CO., LTD., THE CALPIS FOOD INDUSTRY CO., LTD

946779 - 2, 1038690 - 1, 946780 - 4, 1101853 - 1: Proprietor Altered to HENKEL CORPORATION , 
2200 Renaissance Boulevard The Triad, Suite 200, Gulph Mills, Pennsylvania 19406, USA. 
HENKEL LOCTITE CORPORATION

941818 - 34, 941820 - 34, 941820 - 34: Proprietor Altered to HAVATAMPA, INC , 5900, NORTH 
ANDREWS AVENUE, FORT LAUDERDALE, FLORIDA, U.S.A. 
CONSOLIDATED CIGAR CORPORATION

1838188 - 99, 1838187 - 99: Proprietor Altered to ONCOBETA INTERNATIONAL GMBH , 
Baneggstrasse 
57, 88214 Ravensburg, Germany 
ITM ISOTOPEN TECHNOLOGIEN MUNCHEN AG

2015764 - 99, 2015763 - 99, 2015763 - 9, 2015763 - 8, 2015763 - 11: Proprietor Altered to STRIDE 
TOOL, LLC , 2711 
Centerville Road, Suite 400, Wilmington Delaware 19808, United States of America 
STRIDE TOOL INC.,, NORTH PARK INNOVATIONS GROUP, INC.

1694062 - 21, 1694063 - 21: Proprietor Altered to ALPA PABARI AND HITEN PABARI , UNIT 3-
4,COPPEN ROAD,DAGENHAM,RM8 1HH,U.K. 
SHANTILAL LAXMIDAS PABARI, SHANTILAL LAXMIDAS PABARI

1883106 - 19: Proprietor Altered to VILPARA PARESH GOVINDBHAI,Loriya Paresh 
Nanjibhai,Vilpara Govind Shantilal,Vilpara Dinesh Shantilal,Loria Ramesh Nanjibhai,Loriya Shilpa 
Paresh,Dalsania Jagdish Raghubhai,Patel Shilpa Paresh,Detroja Ashwin Bhikhalal,Detroja Hitesh 
Narbheram,Thoriya Kirti Dayabhai,Moradiya Saroj Jayeshbhai trading as SEPAL CERAMIC , New 
Ghuntu Road, Morbi Halvad Highway, Morbi 363642, Gujarat, INDIA 
SEPAL CERAMICS

1986654 - 7: Proprietor Altered to SARJAN ENERGYTECH PVT LTD , B-24, Suryam Plaza, Road 
No. 15, Kathawada, G.I.D.C., Ahmedabad 
- 382330, Gujarat, India  
M/S. BANSI ELECTRICALS

487922 - 32: Proprietor Altered to DIAGEO IRELAND , ST. JAMES"S GATE, DUBLIN 8, REPUBLIC 
OF IRELAND. 
GUINNESS UDV IRELAND HOLDINGS

1378494 - 18, 881963 - 25, 705585 - 28, 705584 - 27, 705583 - 26, 511528 - 25: Proprietor Altered to 
LEKHRAJ CORP PRIVATE LIMITED , 207, RAMNIMI BUILDING, 8, MANDLIK ROAD, COLABA, 
MUMBAI-400 001, MAHARASHTRA 
STYLED APPARELS., STYLED APPARELS., STYLED APPARELS., BHAGWAN N. LEKHRAJ, 
STYLED APPARELS,, STYLED APPARELS.

737789 - 7: Proprietor Altered to MESTO MINERALS (MOERS) GMBH , Clausthalstrasse 2,D-
47441, Mores,Germany 
SVEDALA INDUSTRI (DEUTSCHLAND) GMBH

482653 - 30: Proprietor Altered to SURESH NANIK HINGORANI , A-22, H/BLOCK, M.I.D.C., PIMPRI, 
PUNE-411 018. 
HARNIK FOOD INDUSTRIES

1571347 - 99: Proprietor Altered to DAVID BROWN HYDRAULIC SYSTEMS LIMITED , PARK 
ROAD, LOCKWOOD, HUDDERSFIELD, 
WEST YORKSHIRE, HD4 5DD, UNITED 
KINGDOM 
DAVID BROWN ENGINEERING LIMITED

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
489190 - 12, 591027 - 29: Proprietor Name Altered to SANGAMNER TALUKA SAHAKARL DUDH 
UTPADAK & PRAKRIYA SANGH LTD. 
SANGAMNER TALUKA SAHAKARI DUDH UTPADAK SANGH LTD.

118820 - 30: Proprietor Name Altered to VAN HOUTEN GMBH & CO. KG. 
COMMANDITAIRE VENNOOTSCHAP ONDER DE FIRMA C.J. VAN HOUTEN & ZOON

1937577 - 99: Proprietor Name Altered to ZYNGA INC. 
ZYNGA GAME NETWORK INC.

578740 - 5: Proprietor Name Altered to FRANCO-INDIAN PHARMACEUTICALS PRIVATE LIMITED 
FRANCO-INDIAN PHARMACEUTICAL LIMITED

1544998 - 42: Proprietor Name Altered to HARRY'S HOLDINGS PTE LTD 
HARRY'S INTERNATIONAL PTE LTD
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2029940 - 5: Proprietor Name Altered to MYLAN LABORATORIES LIMITED 
STRIDES ARCOLAB LIMITED
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1092075 - 16: Proprietor Name Altered to ANSWERS IN GENESIS, INC. 
ANSWERS IN GENESIS OF KENTUCKY. INC.

2620078 - 12: Proprietor Name Altered to FITORI INDUSTRIAL CO., LTD. 
F-VICTORIA INDUSTRIAL CO., LTD.

1854762 - 99: Proprietor Name Altered to ZYNGA INC. 
ZYNGA GAME NETWORK .INC.,

2029944 - 5: Proprietor Name Altered to MYLAN LABORATORIES LIMITED 
STRIDES ARCOLAB LIMITED

2158660 - 10: Proprietor Name Altered to GARWARE BESTRETCH LIMITED 
GARWARE ELASTOMERICS LTD

1592495 - 99: Proprietor Name Altered to SMS SIEMAG AKTIENGESELLSCHAFT 
M/S.SMS DEMAG AG.

177131 - 7: Proprietor Name Altered to NIPPON STEEL & SUMITOMO METAL CORPORATION 
SHIN NIPPON SEITETSU KABUSHIKI KAISHA (ALSO DOING BUSINESS AS NIPPON STEEL 
CORPORATION)

1266377 - 32: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED 
HINDUSTAN LEVER LIMITED

2158664 - 26: Proprietor Name Altered to GARWARE BESTRETCH LIMITED 
GARWARE ELASTOMERICS LTD

1617986 - 35: Proprietor Name Altered to ROBERTO CAVALLI S.P.A. 
ERRECI S.R.L

1989296 - 6: Proprietor Name Altered to TATA STEEL IJMUIDEN B.V. 
CORUS STAAL BV

1989297 - 6: Proprietor Name Altered to TATA STEEL IJMUIDEN B.V. 
CORUS STAAL BV

1277954 - 16: Proprietor Name Altered to VIZAG PROFILES PRIVATE LIMITED 
VIZAG PROFILES LTD.

849745 - 34: Proprietor Name Altered to AUSTRIA TABAK GMBH 
AUSTRIA TABAK AKTIENGESELLSCHAFT A JOINT STOCK COMPANY.

1621133 - 33: Proprietor Name Altered to BERTANI DOMAINS S.R.L. 
CAV. G. B. BERTANI S.R.L

1594833 - 99: Proprietor Name Altered to MAG TRADEMARKS LLC 
MAG TRADEMARKS L.P

2158662 - 23: Proprietor Name Altered to GARW ARE BESTRETCH LIMITED 
GARWARE ELASTOMERICS LTD

505317 - 30: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED 
M. A. WAGLE.

523646 - 9, 523645 - 1: Proprietor Name Altered to KYOCERA MITA CORPORATION 
MITA INDUSTRIAL CO. LTD

757639 - 10: Proprietor Name Altered to ARGON CRITICAL CARE SYSTEMS SINGAPORE PTE. 
LTD 
BECTON DICKINSON CRITICAL CARE SYSTEMS PTE. LTD.

609088 - 5: Proprietor Name Altered to MERCK SANTE S.A.S. 
LIPHA LYONNAISE INDUSTRIELLE PHARMACEUTIQUE

2096173 - 42: Proprietor Name Altered to PEARSON INDIA EDUCATION SERVICES PRIVATE 
LIMITED 
TUTORVISTA GLOBAL PRIVATE LIMITED

2158661 - 17: Proprietor Name Altered to GARWARE BESTRETCH LIMITED 
GARWARE ELASTOMERICS LTD

2158663 - 24: Proprietor Name Altered to GARWARE BESTRETCH LIMITED 
GARWARE ELASTOMERICS LTD
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2013866 - 9, 2013865 - 42, 2091208 - 36, 2091207 - 9, 2163529 - 41, 2091210 - 42, 2091209 - 38, 
2011602 - 42: Proprietor Name Altered to TCG DIGITAL SOLUTIONS PVT. LTD. 
SKYTECH SOLUTIONS PVT.LTD.

1256020 - 32: Proprietor Name Altered to ASIA PACIFIC BREWERIES (AURANGABAD) LIMITED 
AURANGABAD BREWERIES LIMITED

510544 - 9: Proprietor Name Altered to ADOR WELDING LIMITED 
ADVANI- OERLIKON LIMITED

502546 - 17, 212656 - 17: Proprietor Name Altered to AIREX AG 
ALCAN AIREX AG

131871 - 11: Proprietor Name Altered to ELCCTROLUX HOME PRODUCTS, INC. 
WCI OUTDOOR PRODUCTS, INC.

129482 - 1, 183642 - 1, 1886668 - 17, 439458 - 1, 867276 - 1, 935586 - 1: Proprietor Name Altered to 
TRINSCO EUROPE GMBH 
STYRON EUROPE GMBH

177130 - 6, 193810 - 12, 228246 - 6, 256147 - 6, 256149 - 12, 180185 - 11, 177132 - 12: Proprietor 
Name Altered to NIPPON STEEL & SUMITOMO METAL CORPORATION 
SHIN NIPPON SEITETSU KABUSHIKI KAISHA (ALSO DOING BUSINESS AS NIPPON STEEL 
CORPORATION)

180121 - 7, 180123 - 11, 180122 - 9: Proprietor Name Altered to ITT WATER & WASTERWATER AB 
STENBERG CORPORATION AB

180121 - 7, 180122 - 9, 180123 - 11: Proprietor Name Altered to XYLEM WATER SOLUTIONS AB 
ITT WATER & WASTERWATER AB

180121 - 7, 180122 - 9, 180123 - 11: Proprietor Name Altered to XYLEM WATER SOLUTIONS 
MANUFACTURING AB 
XYLEM WATER SOLUTIONS AB
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946779 - 2, 946780 - 4, 1101853 - 1, 1038690 - 1: Proprietor Name Altered to HENKEL 
CORPORATION 
HENKEL NA LLC

1576089 - 2: Proprietor Name Altered to J.K.PROTOMAX PVT.LTD 
MANISH GOYAL

946779 - 2, 1038690 - 1, 946780 - 4, 1101853 - 1: Proprietor Name Altered to HENKEL NA LLC 
HENKEL CORPORATION

946779 - 2, 946780 - 4, 1038690 - 1, 1101853 - 1: Proprietor Name Altered to HENKEL LOCTITE 
CORPORATION 
LOCTITE CORPORATION

1576090 - 2: Proprietor Name Altered to J. K. PROTOMAX PVT. LTD 
MANISH GOYAL

941818 - 34, 941820 - 34, 941821 - 34: Proprietor Name Altered to ALTADIS U.S.A. INC. 
HAVATAMPA, INC

1580343 - 99: Proprietor Name Altered to DIC CORPORATION 
NIPPON SODA CO. LTD

2015763 - 99, 2015763 - 99, 2015763 - 99, 2015763 - 99: Proprietor Name Altered to NORTH PARK 
INNOVATIONS GROUP, INC. 
STRIDE TOOL INC.,

1722605 - 33, 1662786 - 33: Proprietor Name Altered to ROTKAPPCHEN—MUMM 
SEKTKELLEREIEN GMBH 
DOMKELLER HOLDING - UND HANDELSGESELLSCHAFT MBH

1605424 - 15, 1605423 - 9: Proprietor Name Altered to EKO MUSIC GROUP S .P.A. 
QUIK LOK S.R.L

2471761 - 9: Proprietor Name Altered to QING CONG COMMUNICATION (HUIZHOU) CO., LTD 
COMIO COMMUNICATION CO., LTD.

715317 - 7: Proprietor Name Altered to KMP ELECTRO PRIVATE LIMITED 
KMP MOTOR PRIVATE LIMITED

523645 - 1, 523646 - 9: Proprietor Name Altered to KYOCERA DOCUMENT SOLUTIONS INC. 
KYOCERA MITA CORPORATION

585776 - 16, 1279944 - 38, 1279946 - 38, 1279945 - 41, 1279947 - 41: Proprietor Name Altered to 
MALAR PUBLICATIONS LIMITED 
MALAR PUBLICATIONS (P) LTD.

2029944 - 5: Proprietor Address Altered to Plot No. 564/A/22, Road No.92, Jubilee Hills, Hyderbad-
500 034, Telangana. 
MYLAN LABORATORIES LIMITED

524188 - 9: Proprietor Address Altered to 603, A WING, LINK PALACE, ABOVE NOTANDAS 
JEWELLERS, LOKHANDWALA LINK ROAD, ANDHERI (WEST), MUMBAI-400053 
MYLITE INDUSTRIES

510809 - 5: Proprietor Address Altered to 27-1, Shinkawa 2-chome, Chuo-Ku, Tokyo, Japan 
SUMITOMO ELECTRIC INDUSTRIES LTD.

1655656 - 2: Proprietor Address Altered to Sieglestrasse 64, 70469 Stuttgart, Germany 
M/S.FLINT GROUP GERMANY GMBH

177131 - 7: Proprietor Address Altered to 6-1, Marunouchi 2-chome, Chiyoda-ku, Tokyo 100-8071, 
Japan. 
NIPPON STEEL & SUMITOMO METAL CORPORATION

1854762 - 99: Proprietor Address Altered to 699 EIGHT STREET,SAN FRANCISCO,CALIFORNIA 
94103,U.S.A. 
ZYNGA INC.

1544998 - 42: Proprietor Address Altered to 163 PENANG ROAD #08-03 WINSLAND HOUSE 
II,SINGAPORE-228463 
HARRY'S HOLDINGS PTE LTD

1483337 - 99: Proprietor Address Altered to 3-2-24, TOYOSU, KOTO-KU, TOKYO, JAPAN 
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RENESAS ELECTRONICS CORPORATION

2620078 - 12: Proprietor Address Altered to 1F.,NO.20,ALY. 61,LN. 257,SEC.2, XINAN RD.,WURI 
DIST.,TAICHUNG CITY 41467, TAIWAN,R.O.C. 
FITORI INDUSTRIAL CO., LTD.

1617986 - 35: Proprietor Address Altered to PIAZZA SAN BABILA 3 , MILANO,20122,ITALY 
ROBERTO CAVALLI S.P.A.

1617986 - 35: Proprietor Address Altered to Via Senato 20, Milano, 20121, Italy 
ERRECI S.R.L

1264879 - 42: Proprietor Address Altered to 15/2 SOUTH TUKOGANJ, BEHIND HOTEL SURYA , 
NEAR MANAS BHAWAN, INDORE, MADHYA PRADESH-425 001 
HOPE DIAAGNOSTIC & FERTILITY CENTSRE PVT.LTD.

704903 - 29: Proprietor Address Altered to 111, Rectangle-1, District Center, Saket, New Delhi-
110017 
CARGILL FOODS INDIA LTD

1082242 - 5: Proprietor Address Altered to 194 Bureaux de la Colline - Bat D - 92213 SAINT 
CLOUD, FRANCE 
ETHYPHARM

704902 - 29: Proprietor Address Altered to 111, Rectangle-1, District Center, Saket, New Delhi-
110017 
CARGILL FOODS INDIA LTD.

2029940 - 5: Proprietor Address Altered to Plot No. 564/A/22, Road No.92, Jubilee Hills, Hyderbad-
500 034, Telangana. 
MYLAN LABORATORIES LIMITED

221884 - 1: Proprietor Address Altered to 46820 Magellan Drive, Suite C, Novi, Michigan 48377, 
United States of America. 
DUREZ CORPORATION

1689658 - 43: Proprietor Address Altered to 302, 12/1 Yamuna BAI Road, Madhavanagar, 
Bangalore 560 001, Karnataka, India 
GAURAV SARIA

1544998 - 42: Proprietor Address Altered to 250 NORTH BRIDGE ROAD #13-01A,RAFFLES CITY 
TOWER,SINSAPORE-179101 
HARRY'S HOLDINGS PTE LTD

2471761 - 9: Proprietor Address Altered to Topwise Industrial Park, Xinhua Avenue east, 
Tongqiao town, Zhongkai Hi-Tech zone,Huizhou city, Guangdong, China 
QING CONG COMMUNICATION (HUIZHOU) CO., LTD
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799847 - 30: Proprietor Address Altered to 403, Vrajdeep, 4'“ Floor, Opp. Mayur Tower Mumbai-
400 092, Maharastra State, India.Chandawarkar & Eksar Road, Junction, Boriwli (West), 
SHREEJI INTERNATIONAL

1509862 - 9, 1509870 - 42, 1509863 - 7, 1509869 - 37, 1509864 - 42, 1509868 - 7, 1509867 - 9, 
1509865 - 37: Proprietor Address Altered to 27/29, RUE DE PROVENCE, 75009 PARIS, FRANCE 
CINETEC INDUSTRIES

2049682 - 44, 1815651 - 42, 1239715 - 42, 1239712 - 42: Proprietor Address Altered to 7930 JONES 
BRANCH DRIVE,SUITE 1100,McLEAN VIRGINIA,22102,USA 
HLT INTERNATIONAL IP LLC.

1808347 - 32: Proprietor Address Altered to A/811, "SIDDHI VINAYAK TOWERS" B/h. DCP OFFICE 
AND ADANI CNG PUMP, NEAR KATARIYA ARCADE, OFF. S.G. HIGHWAY, MAKARBA, 
AHMEDABAD 380051. (GUJARAT) 
PAREKH ENTERPRISE

131871 - 11: Proprietor Address Altered to 10200 David Taylor Drive, Charlotte, North Carolina 
28262, United States of America. 
ELCCTROLUX HOME PRODUCTS, INC.

131871 - 11: Proprietor Address Altered to 20445 Emerald Parkway, Suite 250, Cleveland, OH 
44135, United States of Amenica. 
ELCCTROLUX HOME PRODUCTS, INC.

180121 - 7, 180122 - 9, 180123 - 11: Proprietor Address Altered to 361 80 Emmaboda, Sweden. 
XYLEM WATER SOLUTIONS MANUFACTURING AB

177130 - 6, 177132 - 12, 180185 - 11, 256147 - 6, 228246 - 6, 193810 - 12, 256149 - 12: Proprietor 
Address Altered to 6-1, Marunouchi 2-chome, Chiyoda-ku, Tokyo 100-8071, Japan. 
.

946779 - 2, 1038690 - 1, 1101853 - 1, 946780 - 4: Proprietor Address Altered to One Henkel Way, 
Roeky Hil,, Connecticut 06067, USA 
HENKEL CORPORATION

2834319 - 9, 2834316 - 9: Proprietor Address Altered to 23 Musgrave Road, Red Hill, Brisbane, 
QLD 4059, Australia 
HALFBRICK STUDIOS PTY LTD

2342015 - 5, 1986027 - 5, 1973033 - 5, 1973030 - 5, 1973032 - 5, 1957339 - 35: Proprietor Address 
Altered to CARE ON HOUSE, GAJANAN INDUSTRIAL PARK, NR. VATVA G.I.D.C. OVER BRIDGE, 
VATVA, AHMEDABAD- 382445, GUJARAT INDIA 
M/S. CARE ON PHARMACEUTICALS

1405352 - 41, 1250770 - 41: Proprietor Address Altered to Fawwara Building, Msida Road, Gzira, 
GZR 1405, Malta. 
UNIBET (INTERNATIONAL) LIMITED

CANCELLATION OF REGISTRED TRADE MARK  
2018944 - 29: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

610431 - 30: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

3207475 - 35: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

494078 - 31: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

757622 - 3: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

3207474 - 16: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

610432 - 30: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

757620 - 5: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated
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3207476 - 41: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1268074 - 3: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

2180212 - 45: Address for Service is altered to 3RD FLOOR HL ARCADE ABOVE AXIS BANK 
PLOT NO-14 SECTOR-5 DWARKA NEW DELHI-110075,

2096173 - 42: Address for Service is altered to 501/7, LANE W-21A, WESTERN AVENUE, SAINIK 
FARMS NEW DELHI-62,

1252679 - 42: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603,

725528 - 9: Address for Service is altered to 52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-
1120 025., unitedmark@unitedipr.com

730691 - 3: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1069334 - 9: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 
025, INDIA., cal@patentindia.com

454707 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA,

177130 - 6: Address for Service is altered to 10, GOVERNMENT PLACE, EAST KOLKATA - 700 
069.,

1878217 - 99: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

223843 - 7: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India,

725491 - 5: Address for Service is altered to 6, OLD POST OFFICE STREET, GROUND FLOOR, 
CALCUTTA - 700 001., co.dsen@gmail.com

546695 - 21: Address for Service is altered to ALAKNANDA 16, NEPEAN SEA ROAD, MUMBAI - 
400 036.,
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1277954 - 16: Address for Service is altered to FLAT NO. G-4, #. 3-4-543 & 544, LAXMI NILAYAM, 
ADJ: YMCA GROUND NARAYAN GUDA, HYDERABAD-500027., rvrinfo@rvrattorneys.com

1017020 - 30: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

219248 - 1: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India,

1544998 - 42: Address for Service is altered to M-19A, SOUTH EXTENSION-II, NEW DELHI-110049,

318133 - 5: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014,

450087 - 1: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032.,

757639 - 10: Address for Service is altered to CENTRAL SQUARE, SUITE-328, PLAZA III, 20 
MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI ROAD), DELHI 110006, 
sna@sna-ip.com

988242 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

84991 - 30: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

603570 - 4: Address for Service is altered to 53, SYED AMIR ALI AVENUE, CALCUTTA - 700 019.,

715085 - 12: Address for Service is altered to PLOT NO.M-118B,MAHESH COLONY,LAXMI 
MANDIR PHATAK,JAIPUR-302 015,RAJASTHAN,INDIA.,

317720 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1246131 - 42: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

660426 - 5: Address for Service is altered to 2, TIRTH NAGAR SOCIETY PART-1, NEAR NIKITA 
PARK, NEAR BHUYANGDEV CHAR RASTA, SOLA ROAD ,AHMEDABAD-380061,

302872 - 11: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA,

1446482 - 99: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014., 
Info@ZeusIP.Com

482350 - 30: Address for Service is altered to F-252, SAINIK FARMS, NEW DELHI - 110 062.,

791459 - 5: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002, remfry-sagar@remfry.com

1883106 - 19: Address for Service is altered to N.R.HOUSE, NEAR POPULAR HOUSE, ASHRAM 
ROAD, AHMEDABAD-380009, GUJARAT, INDIA,

1260516 - 17: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India,

2029944 - 5: Address for Service is altered to C-2/39 SAFDARJUNG DEVELOPMENT AREA, NEW 
DELHI,

454717 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002,

560792 - 16: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.  
 
,

131871 - 11: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA,

1044540 - 2: Address for Service is altered to 204-207, KRISHNA CHAMBERS 59, NEW MARINE 
LINES, MUMBAI-400 020.,

375675 - 34: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1996948 - 5, 2036477 - 5: Address for Service is altered to NO.9/437-B6, CHALATH TOWER, 
OPP.COURT COMPLEX GATE, COURT ROAD, KOZHIKODE - 673 001. KERALA,

454710 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002,
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1069335 - 9: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 
025, INDIA., cal@patemindia.com

792625 - 30: Address for Service is altered to YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, 
POLYTECHNIC, AHMEDABAD 380 015,

603262 - 24: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

729923 - 3: Address for Service is altered to 2, LAVELLE ROAD, BANGALORE 560 001,

1483337 - 99: Address for Service is altered to 10, GOVERNMENT PLACE, EAST KOLKATA - 700 
069.,

2029940 - 5: Address for Service is altered to C-2/39 SAFDARJUNG DEVELOPMENT AREA, NEW 
DELHI,
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505317 - 30: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

536231 - 3: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA,

1055801 - 2: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.,

598022 - 5: Address for Service is altered to 3RD FLOOR, SHIVMANGAL, NEXT TO BIG BAZAR, 
AKURLI ROAD, KANDIVALI(E), MUMBAI-400 101.,

2073334 - 30: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603,

1068595 - 16: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA., 
chakrabortynassociates@gmail.com

728841 - 33: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA,

516507 - 5: Address for Service is altered to 301/302, A-WING, 3RD FLOOR,  
SHAHEEN CHAMBERS, DAWOOD BAUG,  
OPP. PEARL HERITAGE, 
ANDHERI (WEST), MUMBAI ¿ 400 058.,

524462 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002,

990213 - 25: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1157301 - 30: Address for Service is altered to 85/86, GADODIA MARKET, KHARI BAOLI, DELHI - 
110 006, drspatent@yahoo.com

221884 - 1: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049,

1257139 - 17: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

511650 - 29, 511651 - 30: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM 
PLAZA SECTOR 27 GURGAON-122002,

509344 - 31: Address for Service is altered to MERCHANT CHAMBER, 6TH FLOOR, 
41, SIR VITHALDAS THACKERSY ROAD, CHURCHGATE, MUMBAI-400 020.,

988243 - 21: Address for Service is altered to B-41, NIZAMUDDIN EAST, NEW DELHI - 110 013.,

506990 - 1, 1447572 - 1, 506991 - 1, 1447571 - 1: Address for Service is altered to TECHNOPOLIS 
BUILDING, TOWER-B, 3RD FLOOR, SECTOR-54, DLF GOLF COURSE ROAD, GURGOAN-122002.,

875529 - 6, 878516 - 1: Address for Service is altered to PLOT NO. B-28, SECTOR - 32, 
INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.,

177130 - 6, 180185 - 11, 228246 - 6, 177132 - 12, 256149 - 12, 193810 - 12, 256147 - 6: Address for 
Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1068208 - 34: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

223842 - 9: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India,

216330 - 3: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region,

646659 - 29, 646660 - 31, 646661 - 31, 646662 - 4, 646663 - 4, 646664 - 29, 646665 - 3, 646666 - 3, 
646667 - 4, 646668 - 3, 646669 - 29, 646671 - 31, 646673 - 30, 907991 - 29: Address for Service is 
altered to YAGNAJYOT, OPP. KASHIRAM AGRAWAL HALL, POLYTECHNIC, AHMEDABAD 380 
015,

536646 - 3: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA,

979130 - 31, 979125 - 31, 720897 - 31, 720896 - 31, 720846 - 31: Address for Service is altered to 
3rd FLOOR, 307, DEV ARC COMPLEX,ISCON CROSS ROAD,S.G. HIGHWAY, 
SATELLITE,AHMEDABAD-3aO 015 (GUJARAT),

5232



1274576 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

2067971 - 30, 2067970 - 43, 2067969 - 30: Address for Service is altered to 4th Floor, Prestige Takt 
No. 23, Kasturba Road Cross 
Bangalore - 560 001,

1255034 - 21: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.,

609088 - 5: Address for Service is altered to D-17, N.D.S.E.-II NEW DELHI-49,

592401 - 5: Address for Service is altered to 11-60-837,SANA COMPLEX,1,RED 
HILLS,HYDERABAD.4,

608020 - 5, 1235208 - 5, 1235206 - 3, 1235205 - 3, 1235204 - 1, 1235203 - 4, 1235201 - 29, 1235199 - 
4, 1235197 - 2, 1235196 - 1, 1235195 - 29, 1235194 - 5, 1235193 - 3, 1235192 - 4, 1235191 - 1, 
1235190 - 2, 1235187 - 5, 1235186 - 29, 1235183 - 2, 1235182 - 2, 1235180 - 1, 1235179 - 1, 1235178 - 
3, 608019 - 3: Address for Service is altered to A-903, JULIAN APLS, BHAKTI PARK, NEAR IMAX 
THEATRE, WADALA(EAST), MUMBAI-400037.,

493825 - 12: Address for Service is altered to S/14, EMPIRE BUILDING OLD RAILWAY STATION 
ROAD COCHIN 682018 KERALA,

523052 - 30: Address for Service is altered to M-19 A, South Extension Part- II, New Delhi - 
110049.,
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
203219 9 11/05/2018 12:28:05
391996 5 09/05/2018 15:13:53
511329 20 07/05/2018 14:38:28
511584 14 07/05/2018 14:40:33
512062 21 09/05/2018 15:58:18
512164 5 11/05/2018 12:29:33
598913 5 07/05/2018 14:46:07
600067 9 11/05/2018 12:31:40
600073 7 11/05/2018 12:33:23
707521 5 08/05/2018 14:18:04
707524 5 08/05/2018 14:18:58
707525 5 08/05/2018 14:19:33
707670 24 09/05/2018 12:26:25
707689 5 09/05/2018 12:27:21
707726 25 09/05/2018 15:15:26
707727 3 09/05/2018 15:16:00
707950 5 11/05/2018 15:04:00
707952 16 11/05/2018 15:04:36
1204362 5 07/05/2018 12:12:30
1204364 3 07/05/2018 11:42:14
1204369 12 07/05/2018 11:49:20
1204382 5 07/05/2018 11:52:05
1204383 5 07/05/2018 11:52:47
1204477 25 07/05/2018 11:53:20
1204479 16 07/05/2018 11:54:03
1204484 16 07/05/2018 11:54:34
1204485 12 07/05/2018 11:55:04
1204486 9 07/05/2018 11:55:40
1204488 5 07/05/2018 11:56:08
1204489 5 07/05/2018 11:56:37
1204491 5 07/05/2018 11:57:15
1204493 5 07/05/2018 11:58:37
1204496 16 07/05/2018 12:00:22
1204497 30 07/05/2018 12:00:51
1204499 30 07/05/2018 12:02:24
1204500 30 07/05/2018 12:02:54
1204501 21 07/05/2018 12:04:17
1204503 12 07/05/2018 12:04:48
1204504 1 07/05/2018 12:05:17
1204506 3 07/05/2018 12:05:43
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1204507 3 07/05/2018 12:06:33
1204508 3 07/05/2018 12:07:30
1204522 5 07/05/2018 12:07:57
1204612 25 07/05/2018 12:08:26
1204620 14 07/05/2018 12:08:53
1204631 9 07/05/2018 12:13:28
1204632 9 07/05/2018 12:09:59
1204712 30 07/05/2018 12:14:50
1204713 31 07/05/2018 12:15:22
1204714 32 07/05/2018 12:16:05
1204717 30 08/05/2018 12:29:43
1204724 30 07/05/2018 12:17:06
1204741 5 07/05/2018 12:18:09
1204742 5 07/05/2018 12:18:37
1204744 5 07/05/2018 12:19:02
1204783 1 07/05/2018 12:19:36
1204784 1 07/05/2018 12:20:15
1204785 11 07/05/2018 12:20:54
1204797 5 07/05/2018 12:21:24
1204838 17 07/05/2018 12:21:53
1204842 5 07/05/2018 12:23:03
1204843 5 07/05/2018 12:23:41
1204845 5 07/05/2018 12:24:16
1204846 5 07/05/2018 12:24:45
1204847 5 07/05/2018 12:26:07
1204848 5 07/05/2018 12:26:36
1204849 29 07/05/2018 12:27:05
1204884 33 07/05/2018 12:32:38
1204889 5 07/05/2018 12:36:33
1204890 5 07/05/2018 12:37:17
1204891 5 07/05/2018 12:37:49
1204923 9 07/05/2018 14:50:28
1204924 9 07/05/2018 14:50:58
1204925 11 07/05/2018 14:51:36
1204926 11 07/05/2018 14:52:02
1204937 3 07/05/2018 14:53:35
1204938 3 07/05/2018 14:54:05
1204939 3 07/05/2018 14:57:41
1204941 3 07/05/2018 14:58:09
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1204942 3 07/05/2018 14:58:40
1204943 5 07/05/2018 14:59:11
1204944 5 07/05/2018 14:59:40
1204945 9 07/05/2018 15:00:09
1204946 9 07/05/2018 15:00:38
1204947 9 07/05/2018 15:03:44
1204979 9 07/05/2018 15:04:29
1205141 5 07/05/2018 15:16:23
1205162 17 07/05/2018 15:16:56
1205170 30 07/05/2018 15:17:27
1205258 5 07/05/2018 15:17:54
1205283 30 07/05/2018 15:18:25
1205284 30 07/05/2018 15:18:57
1205330 5 07/05/2018 15:52:33
1205339 9 07/05/2018 15:53:20
1205357 31 07/05/2018 15:53:55
1205363 9 07/05/2018 15:55:11
1205368 16 07/05/2018 15:55:36
1205369 30 07/05/2018 15:55:59
1205370 5 07/05/2018 15:56:24
1205371 29 07/05/2018 15:56:52
1205372 25 07/05/2018 15:57:22
1205378 16 07/05/2018 15:57:48
1205379 31 07/05/2018 16:02:44
1205380 31 07/05/2018 16:03:23
1205396 3 07/05/2018 16:03:54
1205397 3 07/05/2018 16:04:21
1205398 3 07/05/2018 16:04:54
1205400 3 07/05/2018 16:05:24
1205404 30 07/05/2018 16:05:50
1205405 4 08/05/2018 14:48:58
1205413 32 07/05/2018 16:06:37
1205414 32 07/05/2018 16:07:07
1205415 7 07/05/2018 16:07:34
1205417 16 07/05/2018 16:08:01
1205419 5 07/05/2018 16:08:27
1205424 30 07/05/2018 16:08:57
1205433 18 07/05/2018 16:09:28
1205435 18 07/05/2018 16:09:56
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1205436 18 07/05/2018 16:10:22
1205437 18 07/05/2018 16:10:50
1205438 18 07/05/2018 16:11:17
1205439 18 07/05/2018 16:11:42
1205440 21 07/05/2018 16:12:09
1205442 21 07/05/2018 16:13:09
1205443 21 07/05/2018 16:13:39
1205446 21 07/05/2018 16:20:06
1205455 25 07/05/2018 16:20:37
1205457 16 07/05/2018 16:21:06
1205458 29 07/05/2018 16:21:37
1205460 32 07/05/2018 16:22:02
1205461 33 07/05/2018 16:22:28
1205462 16 07/05/2018 16:24:05
1205465 32 08/05/2018 11:57:21
1205494 32 08/05/2018 11:57:59
1205501 20 08/05/2018 11:58:29
1205502 20 08/05/2018 14:50:03
1205503 21 08/05/2018 11:59:13
1205510 3 08/05/2018 11:59:49
1205511 5 08/05/2018 12:00:37
1205512 16 08/05/2018 12:01:05
1205513 16 08/05/2018 12:01:55
1205517 16 08/05/2018 12:02:23
1205518 16 08/05/2018 12:03:01
1205519 16 08/05/2018 12:03:33
1205522 3 08/05/2018 12:04:14
1205523 3 08/05/2018 12:04:49
1205537 5 08/05/2018 12:05:20
1205538 5 08/05/2018 12:18:21
1205571 16 08/05/2018 12:19:04
1205575 16 08/05/2018 12:19:40
1205576 3 08/05/2018 12:20:11
1205577 25 08/05/2018 12:20:42
1205584 16 08/05/2018 12:21:15
1205585 10 08/05/2018 12:22:02
1205618 29 08/05/2018 12:22:44
1205620 6 08/05/2018 12:24:06
1205638 19 08/05/2018 12:25:27
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1205639 16 08/05/2018 12:26:44
1205655 16 08/05/2018 12:27:15
1205720 16 08/05/2018 14:20:28
1205721 16 08/05/2018 14:21:10
1205722 16 08/05/2018 14:26:38
1205724 25 08/05/2018 14:27:37
1205731 3 08/05/2018 14:30:09
1205741 6 08/05/2018 14:30:34
1205744 5 08/05/2018 14:31:03
1205787 5 08/05/2018 14:31:30
1205810 29 08/05/2018 14:31:58
1205812 30 08/05/2018 14:32:24
1205814 32 08/05/2018 14:32:51
1205817 16 08/05/2018 14:33:18
1205818 29 08/05/2018 14:33:44
1205828 16 08/05/2018 14:34:10
1205861 5 08/05/2018 14:35:55
1205897 25 08/05/2018 14:36:33
1205903 5 08/05/2018 14:37:14
1205904 5 08/05/2018 14:37:44
1205905 5 08/05/2018 14:38:14
1205906 5 08/05/2018 14:38:44
1205924 5 08/05/2018 14:39:08
1205928 3 08/05/2018 14:39:36
1205929 14 08/05/2018 14:40:04
1205930 14 08/05/2018 14:40:30
1205931 5 08/05/2018 14:40:57
1205933 16 08/05/2018 14:41:42
1205934 16 08/05/2018 14:42:09
1205935 16 08/05/2018 14:42:37
1205936 16 08/05/2018 14:54:29
1205957 31 08/05/2018 14:43:25
1205958 31 08/05/2018 14:43:53
1205959 31 08/05/2018 14:44:20
1205960 16 08/05/2018 14:44:50
1205961 9 08/05/2018 14:55:08
1205962 5 08/05/2018 14:45:41
1205963 5 08/05/2018 14:55:49
1205964 5 08/05/2018 14:46:22
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1206045 25 08/05/2018 14:57:32
1206047 9 08/05/2018 14:58:19
1206048 9 08/05/2018 14:58:46
1206049 25 08/05/2018 15:02:20
1206051 3 08/05/2018 15:03:09
1206054 30 08/05/2018 15:03:53
1206055 16 08/05/2018 15:05:02
1206056 21 08/05/2018 15:05:31
1206090 5 08/05/2018 15:06:16
1206094 30 08/05/2018 15:06:59
1206095 29 08/05/2018 15:08:27
1206096 32 08/05/2018 15:09:28
1206098 5 08/05/2018 15:10:38
1206099 5 08/05/2018 15:12:22
1206100 5 08/05/2018 15:13:34
1206101 5 08/05/2018 15:14:16
1206106 3 08/05/2018 15:14:43
1206107 5 08/05/2018 15:15:26
1206108 21 08/05/2018 15:16:09
1206121 32 08/05/2018 15:16:43
1206122 5 08/05/2018 15:17:40
1206123 3 08/05/2018 15:19:06
1206134 5 08/05/2018 15:19:55
1206147 5 08/05/2018 15:56:50
1206150 11 08/05/2018 15:57:39
1206157 11 08/05/2018 15:58:51
1206226 5 08/05/2018 15:59:54
1206227 10 08/05/2018 16:00:47
1206243 5 08/05/2018 16:01:27
1206246 5 08/05/2018 16:01:58
1206248 5 08/05/2018 16:04:25
1206250 9 08/05/2018 16:05:33
1206251 16 08/05/2018 16:06:24
1206277 8 08/05/2018 16:07:00
1206278 9 08/05/2018 16:07:36
1206279 8 08/05/2018 16:08:01
1206280 9 08/05/2018 16:08:28
1206333 16 08/05/2018 16:08:59
1206335 3 08/05/2018 16:09:43
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1206336 3 08/05/2018 16:10:14
1206346 16 08/05/2018 16:10:39
1206347 16 08/05/2018 16:11:09
1206348 16 08/05/2018 16:11:38
1206349 16 08/05/2018 16:12:17
1206350 13 08/05/2018 16:13:06
1206351 16 08/05/2018 16:13:38
1206352 14 08/05/2018 16:14:11
1206355 9 08/05/2018 16:14:37
1206358 19 08/05/2018 16:27:11
1206360 19 08/05/2018 16:27:45
1206362 19 08/05/2018 16:28:14
1206363 19 08/05/2018 16:28:40
1206367 20 08/05/2018 16:29:05
1206368 20 08/05/2018 16:29:38
1206370 20 08/05/2018 16:30:14
1206371 20 08/05/2018 16:30:43
1206374 20 08/05/2018 16:31:12
1206376 20 08/05/2018 16:31:40
1206377 20 08/05/2018 16:32:10
1206380 9 09/05/2018 11:53:55
1206381 16 09/05/2018 11:54:24
1206383 9 09/05/2018 11:55:01
1206385 25 09/05/2018 11:56:16
1206388 12 09/05/2018 11:56:45
1206404 12 09/05/2018 11:57:10
1206415 24 09/05/2018 12:03:46
1206416 25 09/05/2018 12:07:49
1206417 24 09/05/2018 12:30:22
1206418 25 09/05/2018 12:08:23
1206423 5 09/05/2018 12:09:00
1206424 5 09/05/2018 12:09:29
1206465 5 09/05/2018 12:10:15
1206519 6 09/05/2018 12:13:10
1206527 17 09/05/2018 12:13:35
1206556 14 09/05/2018 12:13:59
1206561 25 09/05/2018 12:14:28
1206600 14 09/05/2018 12:15:35
1206617 16 09/05/2018 12:16:23
 
 

5240



Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1206620 7 09/05/2018 12:16:49
1206621 12 09/05/2018 12:17:22
1206643 29 09/05/2018 12:18:27
1206645 25 09/05/2018 12:18:58
1206647 31 09/05/2018 12:19:26
1206649 30 09/05/2018 12:21:20
1206812 5 09/05/2018 12:33:02
1206813 5 09/05/2018 12:33:32
1206814 5 09/05/2018 15:10:28
1206815 5 09/05/2018 12:34:07
1206817 5 09/05/2018 12:34:42
1206818 5 09/05/2018 15:08:17
1206819 5 09/05/2018 12:36:26
1206820 5 09/05/2018 12:37:02
1206821 5 09/05/2018 12:37:36
1206822 5 09/05/2018 12:38:38
1206823 5 09/05/2018 12:39:22
1206881 3 09/05/2018 12:39:51
1206882 3 09/05/2018 12:40:19
1206893 6 09/05/2018 12:40:56
1206912 16 09/05/2018 12:41:32
1206932 16 09/05/2018 14:26:29
1206933 9 09/05/2018 15:06:30
1206935 16 09/05/2018 14:27:26
1206964 9 09/05/2018 14:27:51
1206967 9 09/05/2018 14:28:23
1206968 9 09/05/2018 14:28:56
1206969 9 09/05/2018 14:29:25
1206988 5 09/05/2018 14:29:57
1206989 5 09/05/2018 14:30:35
1206991 18 09/05/2018 14:39:02
1206994 18 09/05/2018 14:40:27
1207021 25 09/05/2018 14:41:15
1207022 6 09/05/2018 14:41:41
1207024 5 09/05/2018 14:42:07
1207025 5 09/05/2018 14:42:39
1207028 19 09/05/2018 14:43:06
1207034 16 09/05/2018 14:43:36
1207036 29 09/05/2018 14:44:03
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1207039 5 09/05/2018 14:44:29
1207042 9 09/05/2018 14:44:57
1207050 9 09/05/2018 14:45:31
1207170 16 09/05/2018 15:16:44
1207189 1 09/05/2018 15:17:32
1207190 5 09/05/2018 15:18:03
1207230 5 09/05/2018 15:18:32
1207252 5 09/05/2018 15:19:27
1207261 16 11/05/2018 12:07:12
1207262 16 09/05/2018 15:19:59
1207282 16 09/05/2018 15:21:31
1207285 16 09/05/2018 15:22:10
1207319 12 11/05/2018 12:08:10
1207338 9 09/05/2018 15:22:45
1207364 16 09/05/2018 15:23:15
1207373 30 09/05/2018 15:23:41
1207374 9 09/05/2018 15:24:10
1207376 16 09/05/2018 15:24:34
1207377 16 09/05/2018 15:25:03
1207395 14 09/05/2018 16:01:00
1207396 14 09/05/2018 16:01:52
1207397 9 09/05/2018 16:02:58
1207398 9 09/05/2018 16:04:07
1207399 16 09/05/2018 16:04:48
1207400 9 09/05/2018 16:05:21
1207401 9 09/05/2018 16:05:59
1207402 9 09/05/2018 16:06:34
1207403 16 09/05/2018 16:07:01
1207439 25 09/05/2018 16:07:35
1207441 5 09/05/2018 16:09:24
1207442 5 09/05/2018 16:09:54
1207443 5 09/05/2018 16:10:21
1207451 9 09/05/2018 16:13:35
1207452 16 09/05/2018 16:15:43
1207453 9 09/05/2018 16:16:10
1207454 16 09/05/2018 16:16:39
1207471 18 10/05/2018 10:54:32
1207473 9 10/05/2018 10:54:58
1207474 18 10/05/2018 10:55:22
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Trade Marks Journal No: 1849 ,   14/05/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1207476 25 10/05/2018 10:55:53
1207495 18 10/05/2018 10:56:18
1207496 18 10/05/2018 11:01:08
1207497 18 10/05/2018 11:02:06
1207498 21 10/05/2018 11:05:47
1207499 21 10/05/2018 11:06:11
1207500 21 10/05/2018 11:06:41
1207536 9 10/05/2018 11:07:08
1207537 16 10/05/2018 11:07:33
1207543 5 10/05/2018 11:08:33
1207544 5 10/05/2018 11:09:12
1207545 5 10/05/2018 11:09:38
1207546 5 10/05/2018 11:10:20
1207557 1 10/05/2018 11:10:51
1207558 2 10/05/2018 11:11:18
1207559 3 11/05/2018 12:09:09
1207560 4 10/05/2018 11:12:07
1207561 5 10/05/2018 11:12:33
1207562 6 10/05/2018 11:13:02
1207563 7 11/05/2018 12:09:54
1207564 8 10/05/2018 11:14:12
1207565 9 10/05/2018 11:14:42
1207566 10 10/05/2018 11:15:04
1207567 11 10/05/2018 11:15:32
1207568 12 10/05/2018 11:16:00
1207569 13 10/05/2018 11:16:24
1207570 14 10/05/2018 11:17:02
1207571 15 10/05/2018 11:17:25
1207572 16 10/05/2018 11:17:50
1207573 17 10/05/2018 11:18:19
1207574 18 10/05/2018 11:28:33
1207575 19 10/05/2018 11:37:30
1207576 20 10/05/2018 11:38:06
1207577 21 10/05/2018 11:38:49
1207578 22 10/05/2018 11:39:29
1207579 23 10/05/2018 11:39:59
1207580 24 10/05/2018 11:41:13
1207581 25 11/05/2018 12:10:29
1207582 26 10/05/2018 11:41:44
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Trade Marks Journal No: 1849 ,   14/05/2018  
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1207583 27 10/05/2018 11:47:09
1207584 28 10/05/2018 11:47:37
1207585 29 10/05/2018 11:48:00
1207586 30 10/05/2018 11:48:31
1207587 31 10/05/2018 11:48:57
1207588 32 10/05/2018 11:49:25
1207589 33 10/05/2018 11:49:51
1207590 34 10/05/2018 11:50:17
1207675 1 10/05/2018 11:50:59
1207676 2 10/05/2018 11:51:24
1207677 3 10/05/2018 11:51:53
1207678 4 10/05/2018 11:52:20
1207679 5 10/05/2018 11:52:45
1207680 6 10/05/2018 11:53:24
1207681 7 10/05/2018 12:09:09
1207682 8 10/05/2018 12:09:59
1207683 9 10/05/2018 12:10:29
1207684 10 10/05/2018 12:12:40
1207685 11 11/05/2018 12:11:04
1207686 12 10/05/2018 12:14:52
1207687 13 10/05/2018 12:15:36
1207689 14 10/05/2018 12:16:35
1207690 15 10/05/2018 12:17:10
1207691 16 10/05/2018 12:17:40
1207692 17 10/05/2018 12:18:06
1207693 18 10/05/2018 12:18:41
1207694 19 10/05/2018 12:23:15
1207695 20 10/05/2018 12:25:55
1207696 21 10/05/2018 12:27:58
1207697 22 10/05/2018 12:28:30
1207698 23 10/05/2018 12:30:39
1207699 24 10/05/2018 12:31:06
1207700 25 10/05/2018 12:31:30
1207701 26 10/05/2018 12:31:54
1207702 27 10/05/2018 12:32:22
1207703 28 10/05/2018 12:32:48
1207704 29 10/05/2018 12:33:15
1207705 30 10/05/2018 12:33:57
1207706 31 10/05/2018 12:34:27
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1207707 32 10/05/2018 12:34:53
1207708 33 10/05/2018 12:35:48
1207709 34 10/05/2018 12:36:31
1207736 30 10/05/2018 12:37:07
1207737 29 10/05/2018 12:37:35
1207750 1 10/05/2018 12:38:08
1207751 2 10/05/2018 12:39:43
1207752 3 10/05/2018 12:40:24
1207753 4 10/05/2018 12:41:06
1207754 5 10/05/2018 14:27:32
1207755 6 10/05/2018 14:28:09
1207756 7 10/05/2018 14:28:38
1207757 8 10/05/2018 14:29:09
1207758 9 10/05/2018 14:29:37
1207759 10 10/05/2018 14:30:05
1207760 11 10/05/2018 14:30:37
1207761 12 10/05/2018 14:31:09
1207762 13 10/05/2018 14:31:37
1207763 14 10/05/2018 14:32:03
1207764 15 10/05/2018 14:32:29
1207765 16 10/05/2018 14:33:09
1207766 17 10/05/2018 14:34:13
1207767 18 10/05/2018 14:34:41
1207768 19 10/05/2018 14:35:06
1207769 20 11/05/2018 12:12:01
1207770 21 10/05/2018 14:35:56
1207771 22 10/05/2018 14:36:32
1207772 23 10/05/2018 14:36:59
1207773 24 10/05/2018 14:37:27
1207774 25 10/05/2018 14:40:33
1207775 26 10/05/2018 14:41:33
1207776 27 10/05/2018 14:42:51
1207777 28 10/05/2018 14:45:05
1207778 29 10/05/2018 14:45:33
1207779 30 10/05/2018 14:45:59
1207780 31 10/05/2018 14:46:28
1207781 32 10/05/2018 14:46:55
1207782 33 10/05/2018 14:47:46
1207783 34 10/05/2018 14:48:20
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1207788 16 10/05/2018 14:49:20
1207801 11 10/05/2018 14:49:57
1207802 5 10/05/2018 14:50:27
1207803 5 10/05/2018 14:51:26
1207804 5 10/05/2018 14:52:07
1207918 5 10/05/2018 15:05:18
1207924 16 10/05/2018 15:05:54
1207930 16 10/05/2018 15:07:07
1207935 16 10/05/2018 15:13:25
1207942 31 10/05/2018 15:13:50
1207947 16 10/05/2018 15:14:21
1207949 16 10/05/2018 15:14:47
1207953 16 10/05/2018 15:15:20
1208001 12 10/05/2018 15:15:45
1208002 12 10/05/2018 15:16:11
1208003 12 10/05/2018 15:16:38
1208004 12 10/05/2018 15:17:03
1208015 5 10/05/2018 15:17:29
1208016 5 10/05/2018 15:17:52
1208017 5 10/05/2018 15:18:16
1208033 5 10/05/2018 15:18:43
1208036 5 10/05/2018 15:19:17
1208037 11 10/05/2018 15:22:27
1208045 7 10/05/2018 15:24:25
1208046 11 11/05/2018 12:14:44
1208127 20 11/05/2018 12:15:13
1208138 9 11/05/2018 12:15:39
1208144 30 11/05/2018 12:16:10
1208146 16 11/05/2018 12:16:42
1208147 30 11/05/2018 12:17:07
1208152 3 11/05/2018 12:18:06
1208153 3 11/05/2018 12:18:40
1208154 5 11/05/2018 12:19:06
1208156 5 11/05/2018 12:19:31
1208162 25 11/05/2018 12:19:56
1208163 24 11/05/2018 12:20:53
1208178 25 11/05/2018 12:21:23
1208179 9 11/05/2018 12:21:54
1208185 30 11/05/2018 12:23:11
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1208186 25 11/05/2018 12:23:37
1208187 2 11/05/2018 12:37:55
1208189 29 11/05/2018 12:24:07
1208262 3 11/05/2018 12:39:02
1208263 3 11/05/2018 15:14:23
1208264 7 11/05/2018 12:40:11
1208266 8 11/05/2018 12:40:43
1208267 8 11/05/2018 15:14:51
1208268 9 11/05/2018 12:42:06
1208269 9 11/05/2018 12:42:35
1208270 9 11/05/2018 14:26:36
1208271 9 11/05/2018 14:27:28
1208272 9 11/05/2018 14:27:53
1208273 9 11/05/2018 14:28:19
1208274 9 11/05/2018 14:28:46
1208275 9 11/05/2018 14:29:17
1208277 9 11/05/2018 14:29:48
1208278 9 11/05/2018 14:30:19
1208279 5 11/05/2018 14:30:58
1208294 23 11/05/2018 14:31:33
1208333 3 11/05/2018 14:32:00
1208338 5 11/05/2018 14:35:57
1208339 21 11/05/2018 14:37:04
1208341 21 11/05/2018 14:42:56
1208370 5 11/05/2018 14:45:23
1208372 7 11/05/2018 14:45:50
1208416 16 11/05/2018 14:46:17
1208424 16 11/05/2018 14:46:48
1208439 16 11/05/2018 14:47:13
1208440 16 11/05/2018 14:47:40
1208445 5 11/05/2018 14:48:06
1208446 16 11/05/2018 14:48:33
1208463 9 11/05/2018 14:49:01
1208464 16 11/05/2018 14:49:25
1208465 9 11/05/2018 14:49:51
1208466 9 11/05/2018 14:52:40
1208467 9 11/05/2018 14:53:10
1208476 31 11/05/2018 14:53:41
1208477 31 11/05/2018 14:54:25
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1208568 5 11/05/2018 14:55:05
1208577 25 11/05/2018 14:55:47
1208578 25 11/05/2018 14:56:12
1208592 29 11/05/2018 14:56:39
1208601 12 11/05/2018 15:15:40
1208604 9 11/05/2018 15:16:07
1208605 17 11/05/2018 15:16:35
1208606 17 11/05/2018 15:17:01
1208607 17 11/05/2018 15:17:26
1208614 31 11/05/2018 15:17:57
1208616 11 11/05/2018 15:18:22
1208620 16 11/05/2018 15:19:55
1208662 34 11/05/2018 15:20:25
1208664 30 11/05/2018 15:20:56
1208665 25 11/05/2018 15:21:24
1208666 8 11/05/2018 15:21:48
1208667 21 11/05/2018 15:22:13
1208668 29 11/05/2018 15:22:37
1208679 16 11/05/2018 16:04:07
1208724 9 11/05/2018 16:04:47
1208727 5 11/05/2018 16:05:34
1208729 19 11/05/2018 16:06:03
1208730 19 11/05/2018 16:06:34
1208732 31 11/05/2018 16:07:17
1208733 31 11/05/2018 16:07:42
1208734 5 11/05/2018 16:08:09
1208735 5 11/05/2018 16:08:34
1208736 5 11/05/2018 16:08:57
1208737 5 11/05/2018 16:09:23
1208738 5 11/05/2018 16:09:49
1208739 5 11/05/2018 16:10:13
1208743 11 11/05/2018 16:10:41
1208896 5 11/05/2018 16:11:49
1208963 5 11/05/2018 16:15:56
1208965 5 11/05/2018 16:16:20
1208966 5 11/05/2018 16:16:46
1208967 5 11/05/2018 16:17:11
1208969 5 11/05/2018 16:17:34
1208971 5 11/05/2018 16:18:00
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1208972 5 11/05/2018 16:18:22
1208973 5 11/05/2018 16:18:44
1208974 5 11/05/2018 16:19:06
1208976 5 11/05/2018 16:19:34
1208979 5 11/05/2018 16:20:01
1209013 25 11/05/2018 16:21:58
1209014 25 11/05/2018 16:22:22
1209015 3 11/05/2018 16:22:47
1209017 24 11/05/2018 16:23:13
1209018 24 11/05/2018 16:23:38
1209019 24 11/05/2018 16:24:06
1209020 25 11/05/2018 16:24:30
1209031 31 11/05/2018 16:24:54
1209032 34 11/05/2018 16:25:20
1209033 31 11/05/2018 16:25:44
1209034 34 11/05/2018 16:26:08
1209037 31 11/05/2018 16:26:37
1209038 34 11/05/2018 16:27:10
1209039 31 11/05/2018 16:27:33
1209040 34 11/05/2018 16:27:56
1209041 31 11/05/2018 16:28:25
1209042 34 11/05/2018 16:28:52
1209043 9 11/05/2018 16:29:22
1241441 35 07/05/2018 15:59:42
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747047 941105 1356001 1383114 1459944
1475160 1529665 1541606 1541610 1543163
1546871 1551797 1561186 1582603 1679611
1691669 1748470 1759636 1767583 1769499
1774037 1787343 1795981 1797072 1821247
1834223 1834814 1864450 1875383 1926841
1927914 1983026 1986859 1990386 1994682
2007944 2010497 2011891 2012089 2015014
2015309 2017051 2017086 2017107 2017532
2018052 2018132 2018406 2019660 2023016
2023052 2026456 2027094 2027098 2028326
2029827 2030830 2031694 2031697 2045156
2048820 2050174 2051125 2053674 2053677
2054515 2056356 2057531 2057822 2058510
2058859 2058862 2059081 2059273 2059524
2059572 2061717 2062199 2062508 2063325
2063329 2063332 2063543 2063866 2064654
2066579 2066604 2066670 2066671 2066673
2070523 2071149 2071772 2072362 2072364
2074217 2075520 2075544 2077408 2078015
2079649 2080117 2085138 2085140 2085142
2088553 2090912 2091681 2093564 2093906
2094226 2094770 2095741 2096342 2096356
2096897 2096904 2097009 2097380 2097397
2097517 2097564 2097935 2099681 2100001
2100063 2101539 2101540 2107973 2110135
2110731 2111302 2111353 2114733 2116198
2116251 2117112 2117196 2118821 2120375
2122797 2123189 2123348 2123548 2123605
2124788 2124789 2124790 2124791 2125284
2125286 2128101 2129040 2129933 2130498
2130845 2130886 2131066 2131608 2132365
2132859 2134646 2135969 2137796 2138819
2139400 2140243 2141104 2141838 2143155
2143403 2143536 2143538 2145546 2146188
2146439 2146989 2148235 2149999 2151873
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2153239 2153776 2154083 2155530 2156841
2167978 2176079 2176514 2177385 2177406
2179175 2179180 2179183 2179565 2179931
2180570 2180700 2181081 2181186 2181535
2183072 2183076 2183079 2185336 2185701
2185881 2186115 2186338 2187115 2187238
2187254 2187280 2187289 2187305 2187606
2187608 2187655 2188032 2189088 2190589
2192555 2193533 2193534 2196372 2197543
2197544 2197609 2197614 2198311 2202115
2202116 2202117 2216887 2217865 2218071
2218233 2219971 2226404 2226665 2227008
2229640 2230336 2239704 2241448 2243074
2244106 2245289 2245488 2245493 2249472
2249476 2250235 2252030 2252479 2252480
2253368 2255504 2257293 2261354 2261967
2262290 2262609 2267126 2267451 2267753
2269923 2271439 2273457 2275475 2276088
2276464 2277647 2281304 2283178 2284041
2286862 2286869 2287882 2289899 2290229
2291252 2291356 2293862 2294729 2295412
2298694 2302508 2302809 2303776 2308918
2309186 2309204 2310613 2313144 2313323
2314301 2317643 2317824 2317825 2321360
2323893 2324461 2324918 2324924 2326425
2327089 2328946 2329369 2329800 2330581
2330753 2332102 2332615 2333181 2333193
2333194 2333544 2333981 2334038 2334850
2335109 2337799 2337805 2338420 2338486
2339440 2339928 2340131 2340423 2340441
2340651 2341267 2342726 2342798 2343117
2343241 2344586 2345259 2345727 2346813
2349516 2349717 2349718 2349723 2350645
2350860 2351234 2352265 2352347 2352408
2352988 2352989 2353194 2354322 2355469
2355783 2355784 2355966 2356437 2357020
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2357656 2359941 2359945 2360433 2360434
2361075 2361630 2362208 2362320 2362382
2362603 2363145 2363321 2364407 2364877
2365641 2366252 2367493 2367632 2368506
2368607 2368808 2368981 2369378 2369565
2370291 2371101 2371102 2371126 2371131
2371144 2371146 2371729 2372859 2372860
2372861 2373063 2373291 2373292 2373466
2373524 2373527 2373761 2374252 2374527
2374731 2374738 2375880 2376607 2376827
2376896 2377310 2377642 2377773 2377843
2378437 2379225 2379408 2379976 2380404
2380438 2380723 2380724 2380725 2381520
2382310 2383305 2383306 2383307 2383311
2383313 2383816 2383817 2383839 2384260
2384558 2384646 2384855 2384974 2385002
2385029 2385032 2385146 2385147 2385148
2385149 2385327 2385394 2386008 2386192
2386638 2386641 2386702 2386703 2386715
2386773 2386780 2387030 2387242 2387530
2387563 2389170 2389285 2389302 2389606
2389677 2391583 2393251 2394346 2394552
2394699 2394701 2394705 2394943 2394986
2395296 2395297 2395562 2396167 2396172
2396295 2396301 2396471 2396498 2397734
2398161 2398215 2398327 2398657 2398683
2398703 2399321 2399323 2399380 2399511
2399881 2400007 2400008 2400009 2400300
2400359 2400361 2400362 2400441 2400478
2400480 2400508 2400514 2401216 2401245
2401342 2401713 2401715 2401728 2401730
2401929 2402174 2402304 2402309 2402352
2402434 2402544 2402751 2402879 2403084
2403155 2403156 2403170 2403320 2403386
2403431 2403527 2403550 2403566 2403779
2403950 2403953 2404139 2404158 2404159
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2404163 2404379 2404631 2404707 2404833
2404858 2404910 2405030 2405031 2405073
2405208 2405334 2405410 2405547 2405666
2405667 2405753 2405756 2405801 2405822
2405826 2405867 2405868 2405889 2405890
2406015 2406018 2406329 2406330 2406331
2406333 2406335 2406337 2406399 2406411
2406423 2406441 2406448 2406451 2406481
2406870 2406871 2406872 2406873 2406886
2406912 2406920 2407025 2407042 2407056
2407253 2407301 2407309 2407377 2407613
2407619 2407622 2407686 2407864 2407897
2407898 2407899 2407902 2407903 2407941
2408037 2408145 2408176 2408182 2408186
2408323 2408577 2408638 2408815 2408832
2408854 2408965 2408975 2408980 2408987
2408993 2409001 2409003 2409005 2409118
2409130 2409246 2409267 2409288 2409377
2409421 2409607 2409651 2409661 2409717
2409877 2409878 2410089 2410120 2410121
2410148 2410213 2410268 2410272 2410320
2410323 2410324 2410355 2410377 2410380
2410410 2410420 2410548 2410549 2410565
2410566 2410571 2410579 2410619 2410801
2410819 2410957 2410958 2411001 2411002
2411004 2411108 2411136 2411137 2411138
2411147 2411148 2411301 2411360 2411689
2411700 2411703 2411782 2411934 2411935
2411940 2411970 2412035 2412100 2412156
2412177 2412233 2412234 2412256 2412268
2412288 2412315 2412371 2412375 2412377
2412404 2412512 2412514 2412516 2412559
2412560 2412580 2412607 2412630 2412633
2412693 2412694 2412695 2412715 2412722
2412728 2412791 2412795 2412796 2412848
2412849 2412884 2412886 2412948 2412950
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2413011 2413015 2413016 2413017 2413018
2413019 2413127 2413201 2413231 2413291
2413361 2413448 2413513 2413596 2413651
2413659 2413660 2413661 2413814 2413867
2413868 2413891 2413893 2413903 2413906
2413925 2413926 2413927 2413928 2413981
2413983 2413985 2413997 2414023 2414100
2414107 2414111 2414122 2414130 2414225
2414248 2414347 2414596 2414689 2414691
2414772 2414820 2414953 2415085 2415129
2415134 2415136 2415139 2415173 2415175
2415177 2415262 2415264 2415267 2415268
2415269 2415300 2415301 2415380 2415755
2416055 2416063 2416064 2416089 2416211
2416432 2416528 2416571 2416656 2416889
2417909 2418185 2418547 2418767 2418785
2419853 2419856 2419926 2420074 2420327
2420664 2420721 2420889 2421269 2421321
2421332 2421524 2421677 2421684 2422081
2422841 2423227 2423541 2423623 2423765
2423767 2424324 2424338 2424446 2424498
2424562 2425027 2425530 2425757 2425758
2426265 2432304 2433022 2436747 2437779
2437780 2438604 2439306 2439697 2441049
2441782 2442470 2443039 2444018 2447790
2447797 2447803 2447813 2447820 2447962
2448130 2448131 2448525 2453883 2454077
2454575 2454578 2456210 2456424 2456425
2456426 2456430 2456437 2456455 2456459
2456460 2456575 2456885 2457145 2457604
2458787 2459211 2459479 2459497 2460325
2460685 2460707 2460714 2460928 2461315
2461616 2462475 2462572 2462641 2462676
2462677 2462825 2463279 2463400 2463403
2463502 2463518 2464151 2464223 2464224
2464225 2464289 2465916 2467459 2467810
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2468423 2468535 2470577 2471784 2471785
2472289 2472476 2472646 2472649 2473147
2473766 2473767 2473869 2474097 2475830
2476122 2476704 2478505 2478570 2479682
2479845 2480146 2480547 2482469 2482759
2482976 2482991 2483033 2483257 2483333
2483340 2483371 2484328 2484870 2484887
2485043 2485044 2485045 2485203 2487850
2487967 2487970 2488089 2488463 2488464
2488490 2488685 2488686 2488687 2488691
2488698 2488717 2488829 2488832 2488833
2488840 2488891 2488892 2488919 2488920
2488921 2488959 2489483 2489867 2490504
2491188 2491203 2491329 2491336 2491405
2491702 2491876 2491881 2491972 2491977
2491982 2492020 2492057 2492172 2492245
2492605 2492783 2493094 2493499 2493500
2493539 2493540 2494092 2494106 2494124
2494126 2494127 2494297 2494434 2495364
2495502 2495916 2495971 2496215 2496309
2496359 2496406 2496409 2496427 2496519
2496521 2496530 2496539 2496540 2496542
2496543 2496582 2496622 2496700 2496800
2496821 2496893 2496894 2496899 2496900
2497014 2497031 2497034 2497062 2497066
2497071 2497073 2497086 2497163 2497164
2497165 2497351 2497397 2497398 2497403
2497407 2497410 2497455 2497457 2497481
2497575 2497577 2497593 2497596 2497615
2497616 2497672 2497673 2497817 2497974
2498025 2498029 2498059 2498061 2498073
2498080 2498081 2498115 2498117 2498118
2498119 2498122 2498123 2498126 2498194
2498321 2498335 2498361 2498374 2498406
2498407 2498409 2498416 2498425 2498426
2498483 2498485 2498489 2498490 2498711
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2498713 2498721 2498723 2498726 2498727
2498811 2499143 2499144 2499191 2499211
2499212 2499558 2499632 2499634 2499638
2499639 2499641 2499645 2499927 2499932
2499933 2499934 2499941 2500029 2500033
2500035 2500046 2500051 2500056 2500066
2500068 2500069 2500196 2500244 2500309
2500316 2500319 2500320 2500324 2500325
2500326 2500329 2500334 2500335 2500336
2500340 2500348 2500354 2500357 2500358
2500359 2500360 2500363 2500367 2500479
2500480 2500481 2500502 2500516 2500566
2500569 2500783 2500784 2500807 2500808
2500809 2500826 2500829 2500830 2500831
2500832 2500833 2500940 2500941 2501006
2501065 2501140 2501144 2501228 2501231
2501329 2501402 2501469 2501470 2501555
2501556 2501680 2501682 2501683 2501687
2501689 2501690 2501691 2501738 2501740
2501743 2501744 2501749 2501789 2501791
2501793 2501818 2501822 2502084 2502085
2502088 2502213 2502220 2502222 2502223
2502230 2502328 2502353 2502424 2502425
2502427 2502490 2502545 2502546 2502649
2502654 2502659 2502665 2502671 2502673
2502674 2502728 2502729 2502733 2502734
2502777 2502778 2502825 2502826 2502851
2502860 2502861 2502865 2502867 2502871
2502873 2502889 2502946 2503013 2503033
2503035 2503086 2503094 2503097 2503098
2503104 2503143 2503144 2503206 2503207
2503210 2503246 2503262 2503265 2503269
2503272 2503342 2503350 2503351 2503353
2503507 2503530 2503532 2503535 2503625
2503630 2503633 2503636 2503642 2503643
2503644 2503645 2503646 2503692 2503704
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2503705 2503794 2503799 2503809 2503812
2503820 2503912 2503915 2503917 2503918
2503924 2503925 2503949 2503952 2504030
2504120 2504200 2504203 2504205 2504207
2504222 2504223 2504224 2504226 2504245
2504246 2504247 2504261 2504267 2504278
2504410 2504573 2504745 2504755 2504759
2504781 2504782 2504783 2504784 2504785
2504786 2504789 2504815 2504967 2504972
2505009 2505012 2505052 2505109 2505110
2505136 2505137 2505145 2505152 2505154
2505355 2505569 2505572 2505617 2505618
2505628 2505707 2505756 2505783 2505789
2505790 2505792 2505817 2505820 2505830
2505831 2505833 2505835 2505882 2505884
2505897 2505899 2506007 2506010 2506016
2506017 2506029 2506032 2506036 2506045
2506214 2506216 2506333 2506367 2506381
2506383 2506437 2506483 2506535 2506582
2506589 2506591 2506592 2506593 2506612
2506614 2506615 2506631 2506698 2506699
2506706 2506707 2506713 2506714 2506715
2506716 2506732 2506762 2506767 2506905
2506920 2506924 2506925 2506935 2506936
2506937 2506939 2506942 2506951 2506952
2507065 2507158 2507208 2507272 2507273
2507366 2507409 2507412 2507413 2507414
2507416 2507440 2507441 2507442 2507481
2507484 2507551 2507559 2507561 2507562
2507563 2507565 2507568 2507570 2507571
2507572 2507586 2507588 2507590 2507591
2507595 2507598 2507600 2507601 2507608
2507609 2507613 2507614 2507617 2507618
2507619 2507620 2507622 2507623 2507624
2507625 2507626 2507627 2507630 2507633
2507635 2507636 2507638 2507639 2507640
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2507641 2507642 2507644 2507647 2507648
2507650 2507651 2507654 2507655 2507656
2507713 2507714 2507716 2507833 2507834
2507835 2507895 2507896 2507897 2507984
2508056 2508063 2508129 2508133 2508136
2508143 2508146 2508147 2508152 2508155
2508305 2508307 2508326 2508344 2508368
2508386 2508387 2508388 2508417 2508418
2508426 2508453 2508700 2508701 2508707
2508717 2508720 2508722 2508723 2508724
2508758 2508760 2508766 2508767 2508768
2508769 2508772 2508773 2508775 2508776
2508787 2508788 2508789 2508790 2508791
2508792 2508793 2508795 2508796 2508797
2508799 2508810 2508811 2508812 2508825
2508842 2508843 2508844 2508845 2508846
2508869 2508870 2508875 2508876 2508877
2508904 2509079 2509083 2509128 2509159
2509186 2509205 2509206 2509226 2509275
2509390 2509479 2509482 2509483 2509486
2509492 2509494 2509496 2509498 2509544
2509555 2509556 2509557 2509565 2509820
2509835 2509837 2509838 2509839 2509840
2509842 2509843 2509853 2509856 2509857
2509897 2510009 2510023 2510109 2510120
2510138 2510232 2510253 2510254 2510285
2510288 2510397 2510398 2510768 2511128
2511141 2511282 2511737 2511797 2511826
2511894 2512030 2512313 2512724 2512725
2512981 2513265 2513373 2513593 2513773
2513973 2514082 2514083 2514084 2514261
2514272 2514456 2514519 2514520 2514599
2514650 2514726 2514889 2514980 2514993
2515159 2515988 2515992 2516399 2516404
2516512 2518978 2519038 2519065 2519111
2519112 2519514 2519738 2520256 2520257
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2520690 2522103 2522547 2527081 2527088
2527653 2527871 2527970 2527972 2528866
2528867 2529926 2529927 2533855 2533856
2535064 2535066 2537348 2539209 2553114
2564948 2566102 2566433 2567822 2579469
2581573 2586009 2589212 2589213 2589216
2589220 2590780 2590987 2591365 2591367
2591543 2597729 2598714 2599151 2599789
2605284 2605925 2606475 2607768 2607769
2607770 2607771 2607772 2607773 2608293
2614882 2615157 2616761 2624530 2634779
2635604 2635611 2635796 2640458 2646611
2648683 2669982 2670550 2670551 2674620
2674698 2688731 2694842 2697743 2702858
2703856 2717433 2732875 2737124 2737687
2741086 2755760 2758692 2760597 2762590
2770519 2770580 2771195 2771476 2781164
2789996 2795187 2796455 2812798 2815444
2817920 2818958 2823006 2835260 2839282
2840862 2845377 2852746 2858261 2859259
2871073 2879927 2881287 2881288 2895086
2895393 2896072 2897127 2911377 2913034
2917480 2917492 2918805 2923291 2924575
2924602 2931966 2932149 2935050 2938614
2940251 2942247 2943234 2943236 2943237
2943238 2943241 2943260 2949706 2951342
2961610 2962404 2962562 2968559 2969919
2972977 2975903 2976833 2978623 2978837
2980188 2980282 2987401 2987877 2990632
2990633 2993736 2996859 2998185 3000449
3000907 3001629 3003201 3003208 3004945
3004946 3005409 3006964 3009011 3010366
3011315 3014229 3015279 3017450 3020791
3024531 3025364 3026041 3027577 3030868
3033931 3038762 3041126 3042976 3044451
3050855 3061223 3066618 3069398 3073549
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3074054 3080608 3080609 3083074 3083168
3083525 3083881 3085304 3088234 3088409
3090877 3096829 3096831 3098494 3099625
3099928 3104696 3109144 3109167 3110097
3113631 3116123 3118600 3119711 3119838
3126274 3131309 3132931 3135120 3135891
3137010 3139449 3141470 3145336 3148159
3150979 3161499 3163051 3164631 3174298
3177469 3177777 3178223 3181551 3183502
3186197 3187896 3189015 3189933 3191563
3192525 3193487 3194273 3198957 3201431
3201949 3202449 3203280 3203295 3206686
3206771 3207840 3208362 3211522 3216160
3218555 3221599 3222705 3223394 3226732
3228308 3228310 3235425 3236263 3236415
3236630 3238629 3241003 3242129 3245476
3245491 3245500 3245511 3245512 3247160
3248239 3252628 3254191 3257150 3259284
3260646 3261578 3266161 3266528 3269170
3269955 3270435 3271922 3272388 3278775
3278778 3282455 3282489 3282499 3283782
3286205 3291388 3292030 3292785 3293435
3296363 3296384 3303258 3305956 3306548
3308281 3312258 3312693 3313455 3313846
3317441 3317602 3317630 3325440 3328608
3328974 3331487 3344385 3344663 3349388
3349457 3355066 3356833 3361140 3361922
3362898 3366958 3369083 3376146 3377812
3378303 3378495 3379661 3381565 3383416
3386649 3386653 3386661 3395624 3400398
3402142 3406173 3407433 3408735 3415805
3416516 3418959 3420702 3422709 3423674
3423992 3424032 3424625 3426387 3426581
3428345 3429876 3430516 3434657 3435599
3436622 3439584 3440032 3440399 3441361
3445041 3446933 3449683 3453098 3453955
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3455976 3456270 3458305 3459466 3459878
3465013 3465922 3467484 3468014 3468488
3471404 3472353 3472827 3473779 3474373
3476160 3476941 3477397 3478200 3479792
3481266 3482071 3482261 3482795 3483125
3483272 3483358 3483696 3484364 3484728
3485141 3485353 3485380 3486539 3488630
3489246 3489247 3489447 3489465 3489702
3490624 3492054 3492604 3492778 3492780
3492784 3492786 3492788 3492790 3492798
3492803 3493095 3493885 3493887 3493889
3494084 3494445 3494798 3495640 3495703
3496207 3496304 3496334 3496628 3496868
3497439 3497830 3498172 3498339 3498607
3498745 3499196 3499273 3499289 3499294
3499342 3499368 3499376 3499405 3499473
3499511 3499516 3499523 3499707 3499775
3499841 3499877 3500183 3500375 3500378
3500379 3500380 3500381 3500486 3501002
3501070 3501071 3501428 3501484 3501676
3501927 3501982 3501983 3502003 3502155
3502462 3502465 3502515 3502593 3502597
3502639 3502707 3502753 3502982 3503304
3503435 3503483 3503542 3503879 3503952
3504011 3504039 3504041 3504117 3504405
3504609 3504711 3504747 3504803 3504831
3504832 3504862 3504866 3504872 3504996
3505002 3505031 3505098 3505101 3505440
3505825 3505827 3506023 3506221 3506281
3506497 3506498 3506505 3506506 3506542
3506637 3507009 3507026 3507344 3507506
3507571 3507574 3507599 3507815 3507930
3507963 3507967 3508008 3508038 3508163
3508188 3508193 3508304 3508357 3508412
3508413 3508460 3508519 3508537 3508584
3508621 3508661 3508665 3508684 3508708
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3508709 3508717 3508745 3508779 3508798
3508804 3508883 3508940 3508990 3509063
3509091 3509098 3509099 3509168 3509198
3509383 3509384 3509389 3509398 3509596
3509664 3509687 3509772 3509802 3509847
3509878 3509902 3509933 3509935 3509940
3509941 3509997 3510094 3510178 3510205
3510304 3510562 3510572 3510638 3510662
3510702 3510704 3510706 3510712 3510882
3510884 3510951 3511011 3511068 3511088
3511115 3511198 3511200 3511211 3511261
3511304 3511368 3511403 3511438 3511462
3511508 3511721 3511723 3511724 3511725
3511743 3511814 3511815 3511830 3511849
3511876 3511909 3511918 3511942 3511943
3511955 3511992 3512039 3512073 3512076
3512115 3512131 3512221 3512240 3512267
3512299 3512324 3512397 3512431 3512447
3512450 3512453 3512454 3512479 3512480
3512481 3512485 3512486 3512487 3512523
3512527 3512544 3512550 3512626 3512628
3512636 3512645 3512646 3512679 3512723
3512724 3512770 3512815 3512841 3512858
3512903 3512929 3513058 3513099 3513103
3513112 3513301 3513389 3513462 3513463
3513509 3513512 3513571 3513607 3513676
3513708 3513794 3513844 3513845 3513846
3513847 3513867 3513902 3513965 3513969
3513972 3513973 3513985 3513986 3514135
3514144 3514196 3514239 3514266 3514277
3514300 3514329 3514336 3514337 3514389
3514398 3514407 3514411 3514441 3514582
3514774 3514777 3514896 3514930 3514956
3514957 3514965 3514969 3514973 3514983
3514985 3515059 3515065 3515127 3515222
3515371 3515517 3515539 3515559 3515581
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3515584 3515605 3515748 3515811 3515828
3515866 3515970 3516002 3516008 3516099
3516102 3516230 3516263 3516278 3516313
3516418 3516480 3516509 3516582 3516585
3516605 3516689 3516743 3516786 3516812
3516827 3516837 3516879 3516880 3517008
3517074 3517093 3517097 3517241 3517259
3517272 3517322 3517341 3517417 3517418
3517443 3517466 3517487 3517498 3517567
3517578 3517655 3517656 3517689 3517742
3517793 3517852 3517854 3517897 3517942
3517995 3517996 3518017 3518055 3518058
3518062 3518095 3518134 3518201 3518215
3518217 3518262 3518286 3518309 3518324
3518471 3518495 3518540 3518566 3518568
3518574 3518590 3518774 3518778 3518788
3518843 3518870 3518911 3518979 3518980
3519038 3519042 3519052 3519061 3519100
3519136 3519150 3519185 3519325 3519338
3519341 3519342 3519462 3519467 3519475
3519517 3519522 3519557 3519599 3519616
3519645 3519725 3519866 3519868 3519913
3519921 3519952 3519993 3520146 3520176
3520177 3520220 3520223 3520284 3520287
3520305 3520308 3520454 3520488 3520691
3520723 3520803 3520804 3520810 3520958
3520963 3520997 3521053 3521073 3521141
3521145 3521222 3521311 3521335 3521383
3521384 3521408 3521424 3521434 3521435
3521583 3521642 3521645 3521666 3521667
3521715 3521760 3521815 3521845 3521857
3521859 3521896 3521912 3521981 3522062
3522112 3522116 3522170 3522369 3522377
3522390 3522394 3522395 3522402 3522405
3522407 3522446 3522447 3522513 3522610
3522619 3522721 3522734 3522791 3522804
 
 

 

5263



Trade Marks Journal No: 1849 ,   14/05/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
3522853 3522895 3522958 3522959 3522982
3523197 3523337 3523361 3523501 3523502
3523507 3523540 3523541 3523551 3523581
3523587 3523646 3523663 3523665 3523667
3523715 3523741 3523755 3523767 3523833
3523847 3524003 3524042 3524043 3524044
3524045 3524047 3524124 3524126 3524246
3524274 3524285 3524341 3524488 3524583
3524627 3524659 3524734 3524853 3524854
3524872 3524911 3525063 3525071 3525086
3525128 3525162 3525199 3525201 3525203
3525299 3525341 3525378 3525428 3525429
3525431 3525432 3525452 3525624 3525642
3525656 3525682 3525723 3525788 3525817
3525820 3525829 3525893 3525896 3525940
3525942 3525945 3525973 3525975 3525989
3526003 3526148 3526206 3526316 3526335
3526361 3526379 3526380 3526394 3526614
3526669 3526764 3526818 3526844 3526993
3527266 3527270 3527469 3527543 3527545
3527546 3527732 3528161 3528209 3528210
3528218 3528298 3528303 3528478 3528663
3528743 3528750 3528756 3528852 3528868
3528873 3529256 3529314 3529319 3529324
3529393 3529433 3529460 3529461 3529754
3529966 3529967 3529973 3529974 3530344
3530347 3530432 3530488 3530489 3530528
3531196 3531200 3531327 3533236 3534830
3534963 3534964 3540627 3541965 3541966
3544253 3547390 3547629 3554256 3555395
3557356 3557435 3558785 3558906 3559002
3560003 3561285 3562134 3564833 3567369
3567371 3567409 3567664 3569912 3571962
3572050 3573663 3573784 3574643 3577243
3577326 3577467 3579383 3579830 3580411
3582226 3582423 3584308 3584768 3585506
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3587133 3588521 3591049 3591455 3591478
3592448 3592656 3593843 3594750 3596550
3596937 3598741 3599521 3601798 3601808
3605447 3606087 3606489 3606500 3606529
3609385 3610112 3610900 3611020 3611428
3614530 3614531 3614533 3614539 3614541
3615085 3616800 3617056 3617057 3617452
3617837 3619099 3619419 3619420 3620428
3620547 3621272 3623301 3623593 3623653
3623725 3624008 3624712 3624861 3625272
3626650 3626863 3626872 3626947 3627770
3628707 3628718 3629482 3629487 3629659
3629998 3630808 3630809 3631570 3633855
3635138 3636037 3637288 3639841 3640710
3641407 3641512 3641636 3645478 3645550
3647196 3647340 3647432 3647561 3648091
3648407 3648411 3649241 3650056 3650335
3650910 3650958 3650963 3650964 3651201
3651214 3651215 3651234 3651238 3651242
3651244 3651245 3651246 3651251 3651252
3651253 3651254 3651262 3651268 3651271
3651272 3651273 3651274 3651275 3651276
3651277 3651280 3651281 3651282 3651283
3651293 3651319 3651320 3651321 3651572
3651807 3653193 3653364 3653848 3654003
3654350 3654413 3654418 3654877 3655084
3655837 3655862 3656515 3656686 3657724
3658072 3658089 3658376 3658659 3658975
3659063 3659115 3659926 3659930 3660031
3660739 3660996 3662809 3662980 3663583
3663611 3663636 3663857 3663937 3664083
3664135 3664151 3664192 3664196 3664198
3664278 3664380 3664384 3664449 3664455
3664481 3664489 3664506 3664548 3664608
3664618 3664624 3664628 3664643 3664683
3664757 3664763 3664794 3664795 3664796
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3664802 3664814 3664832 3664853 3664872
3664890 3664891 3664899 3664949 3664953
3665220 3665554 3665560 3665620 3665908
3666119 3666133 3666141 3666265 3666266
3666440 3666445 3666466 3666469 3666500
3666529 3666530 3666561 3666586 3667138
3667224 3667285 3667483 3667572 3667629
3667790 3667874 3667878 3667884 3667892
3667943 3667950 3667976 3667996 3668066
3668071 3668086 3668270 3668356 3668398
3668430 3668497 3668506 3668523 3668526
3668846 3668849 3669021 3669023 3669182
3669183 3669277 3669297 3669314 3669388
3669389 3669472 3669520 3669583 3669604
3669677 3669680 3669701 3669704 3669714
3669717 3669724 3669736 3669740 3669748
3669751 3669755 3669803 3669832 3669846
3669861 3669866 3669873 3669877 3669878
3669893 3669952 3670000 3670026 3670029
3670046 3670053 3670059 3670064 3670066
3670069 3670071 3670079 3670087 3670098
3670125 3670127 3670137 3670158 3670175
3670185 3670206 3670226 3670233 3670248
3670252 3670253 3670254 3670327 3670328
3670330 3670337 3670351 3670381 3670392
3670397 3670475 3670481 3670557 3670586
3670594 3670616 3670622 3670629 3670630
3670640 3670641 3670663 3670672 3670681
3670686 3670687 3670690 3670728 3670735
3670739 3670741 3670765 3670766 3670767
3670770 3670772 3670784 3670785 3670787
3670793 3670794 3670796 3670820 3670821
3670826 3670907 3670910 3670911 3670916
3670917 3670920 3670924 3670925 3670939
3670948 3670971 3670972 3671003 3671013
3671019 3671020 3671021 3671023 3671024
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3671030 3671033 3671034 3671039 3671040
3671045 3671046 3671049 3671056 3671057
3671059 3671060 3671061 3671062 3671063
3671064 3671065 3671068 3671074 3671075
3671076 3671077 3671093 3671095 3671096
3671097 3671102 3671104 3671105 3671109
3671110 3671111 3671122 3671123 3671143
3671203 3671210 3671214 3671227 3671249
3671416 3671420 3671452 3671739 3671752
3671762 3671763 3671764 3671765 3671766
3671768 3671777 3671789 3671792 3671798
3671805 3671835 3671838 3671850 3671868
3671896 3671897 3671899 3671931 3671932
3671933 3672009 3672027 3672081 3672097
3672098 3672122 3672136 3672137 3672139
3672154 3672155 3672166 3672168 3672169
3672170 3672171 3672172 3672289 3672424
3672427 3672440 3672451 3672455 3672468
3672475 3672570 3672575 3672634 3672654
3672655 3672658 3672660 3672676 3672697
3672702 3672703 3672704 3672705 3672706
3672722 3672730 3672744 3672757 3672758
3672777 3672779 3672810 3672811 3672813
3672825 3672843 3672846 3672961 3672964
3672979 3672982 3672983 3672984 3672985
3673006 3673016 3673018 3673023 3673027
3673028 3673036 3673053 3673054 3673055
3673064 3673071 3673077 3673082 3673083
3673084 3673085 3673109 3673111 3673112
3673137 3673138 3673142 3673150 3673151
3673152 3673153 3673154 3673155 3673156
3673164 3673173 3673179 3673181 3673186
3673189 3673194 3673198 3673199 3673201
3673205 3673213 3673243 3673287 3673319
3673374 3673409 3673410 3673411 3673412
3673416 3673417 3673421 3673422 3673424
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3673444 3673455 3673481 3673497 3673499
3673502 3673509 3673513 3673526 3673547
3673553 3673554 3673555 3673556 3673564
3673571 3673582 3673585 3673586 3673596
3673603 3673607 3673609 3673615 3673620
3673633 3673634 3673635 3673652 3673664
3673671 3673675 3673678 3673707 3673730
3673733 3673742 3673794 3673796 3673805
3673811 3673817 3673848 3673861 3673873
3673876 3673877 3673878 3673881 3673882
3673883 3673884 3673902 3673916 3673918
3673928 3673952 3673955 3673962 3673963
3674050 3674067 3674068 3674070 3674110
3674117 3674127 3674128 3674144 3674146
3674148 3674149 3674150 3674153 3674159
3674188 3674189 3674190 3674192 3674193
3674194 3674211 3674212 3674214 3674234
3674235 3674236 3674273 3674279 3674280
3674283 3674309 3674310 3674311 3674322
3674323 3674324 3674325 3674329 3674337
3674372 3674373 3674374 3674375 3674376
3674377 3674380 3674387 3674388 3674389
3674407 3674419 3674475 3674486 3674487
3674488 3674491 3674492 3674515 3674531
3674547 3674552 3674560 3674561 3674562
3674579 3674583 3674616 3674617 3674619
3674625 3674654 3674669 3674684 3674699
3674727 3674793 3674796 3674825 3674850
3674851 3674886 3674903 3674905 3674964
3674973 3674976 3674978 3675069 3675084
3675086 3675090 3675091 3675093 3675106
3675107 3675108 3675119 3675121 3675122
3675123 3675124 3675160 3675185 3675186
3675188 3675202 3675206 3675217 3675218
3675223 3675227 3675249 3675311 3675343
3675349 3675358 3675359 3675360 3675361
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3675362 3675363 3675373 3675389 3675390
3675407 3675460 3675510 3675514 3675516
3675541 3675544 3675579 3675645 3675663
3675664 3675682 3675684 3675704 3675705
3675731 3675775 3675781 3675782 3675797
3675807 3675812 3675848 3675936 3675963
3675967 3675968 3675969 3676016 3676038
3676039 3676040 3676041 3676042 3676044
3676045 3676046 3676047 3676048 3676049
3676050 3676052 3676054 3676079 3676168
3676198 3676225 3676242 3676243 3676270
3676302 3676313 3676315 3676352 3676410
3676452 3676507 3676508 3676516 3676518
3676522 3676527 3676534 3676535 3676544
3676549 3676556 3676574 3676578 3676646
3676654 3676658 3676667 3676670 3676712
3676721 3676814 3676815 3676831 3676863
3676884 3676898 3676903 3676904 3676906
3676910 3676918 3677007 3677008 3677021
3677022 3677023 3677033 3677076 3677095
3677104 3677233 3677259 3677269 3677285
3677319 3677326 3677331 3677342 3677349
3677371 3677408 3677443 3677448 3677466
3677473 3677507 3677541 3677586 3677588
3677594 3677638 3677663 3677664 3677678
3677690 3677691 3677693 3677700 3677708
3677711 3677714 3677719 3677720 3677743
3677750 3677803 3677856 3677949 3677950
3677957 3677965 3677972 3677973 3678005
3678010 3678015 3678016 3678017 3678021
3678055 3678077 3678082 3678084 3678086
3678090 3678091 3678092 3678103 3678105
3678106 3678107 3678108 3678110 3678112
3678113 3678146 3678152 3678153 3678157
3678158 3678161 3678163 3678165 3678166
3678167 3678192 3678249 3678261 3678263
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3678264 3678269 3678277 3678384 3678484
3678536 3678538 3678539 3678541 3678542
3678574 3678579 3678580 3678605 3678633
3678674 3678682 3678689 3678693 3678705
3678718 3678726 3678730 3678737 3678738
3678739 3678740 3678750 3678751 3678766
3678767 3678803 3678804 3678821 3678871
3678884 3678898 3678904 3678926 3678978
3679002 3679004 3679010 3679013 3679015
3679020 3679021 3679027 3679038 3679039
3679040 3679041 3679047 3679059 3679063
3679102 3679106 3679159 3679165 3679178
3679231 3679233 3679243 3679247 3679252
3679325 3679328 3679339 3679357 3679364
3679482 3679497 3679538 3679547 3679608
3679623 3679694 3679699 3679700 3679720
3679765 3679772 3679777 3679781 3679786
3679797 3679799 3679809 3679818 3679819
3679820 3679821 3679823 3679860 3679867
3679909 3679915 3679916 3679927 3679932
3679957 3679964 3680019 3680021 3680027
3680039 3680043 3680071 3680084 3680085
3680086 3680091 3680093 3680094 3680100
3680134 3680146 3680164 3680169 3680170
3680173 3680176 3680178 3680181 3680184
3680217 3680238 3680243 3680251 3680253
3680254 3680256 3680259 3680262 3680264
3680271 3680280 3680281 3680289 3680339
3680341 3680365 3680488 3680558 3680576
3680577 3680578 3680579 3680581 3680599
3680603 3680614 3680753 3680822 3680823
3680824 3680829 3680837 3680838 3680845
3680866 3680870 3680895 3680906 3680943
3680947 3681021 3681027 3681039 3681064
3681086 3681093 3681104 3681105 3681113
3681132 3681133 3681134 3681152 3681165
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3681171 3681207 3681229 3681233 3681236
3681273 3681278 3681301 3681302 3681337
3681349 3681351 3681354 3681355 3681370
3681371 3681372 3681378 3681382 3681394
3681395 3681417 3681423 3681426 3681427
3681436 3681441 3681442 3681443 3681461
3681472 3681473 3681474 3681503 3681513
3681571 3681572 3681586 3681634 3681639
3681649 3681666 3681718 3681723 3681729
3681737 3681738 3681739 3681752 3681755
3681780 3681788 3681798 3681799 3681800
3681809 3681814 3681815 3681817 3681824
3681825 3681829 3681830 3681836 3681837
3681838 3681839 3681840 3681841 3681842
3681843 3681845 3681852 3681855 3681856
3681857 3681858 3681872 3681880 3681887
3681889 3681894 3681895 3681900 3681902
3681927 3681953 3681955 3681957 3681962
3681966 3681974 3681979 3681995 3681997
3682002 3682003 3682008 3682012 3682025
3682065 3682066 3682079 3682083 3682086
3682089 3682109 3682110 3682117 3682119
3682122 3682123 3682124 3682127 3682136
3682140 3682148 3682165 3682184 3682194
3682213 3682214 3682216 3682223 3682226
3682228 3682243 3682244 3682245 3682246
3682247 3682248 3682249 3682250 3682251
3682252 3682253 3682254 3682318 3682344
3682375 3682376 3682405 3682416 3682417
3682425 3682450 3682451 3682456 3682493
3682509 3682544 3682597 3682632 3682647
3682660 3682709 3682711 3682713 3682714
3682716 3682726 3682729 3682757 3682778
3682782 3682784 3682785 3682786 3682787
3682788 3682790 3682795 3682817 3682866
3682876 3682877 3682936 3682939 3682954
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3682980 3683005 3683009 3683018 3683027
3683029 3683048 3683069 3683073 3683075
3683076 3683077 3683078 3683079 3683080
3683094 3683097 3683113 3683137 3683144
3683145 3683146 3683160 3683161 3683162
3683163 3683164 3683165 3683166 3683167
3683168 3683169 3683188 3683195 3683284
3683292 3683296 3683303 3683315 3683316
3683318 3683347 3683348 3683354 3683380
3683415 3683416 3683417 3683442 3683450
3683486 3683489 3683520 3683521 3683544
3683546 3683565 3683653 3683657 3683664
3683668 3683691 3683692 3683693 3683701
3683707 3683714 3683715 3683716 3683717
3683718 3683723 3683792 3683797 3683799
3683833 3683835 3683843 3683905 3683911
3683913 3683921 3683932 3683950 3683952
3683956 3683958 3684096 3684101 3684102
3684111 3684112 3684170 3684200 3684344
3684378 3684379 3684404 3684454 3684455
3684456 3684465 3684480 3684486 3684487
3684492 3684495 3684496 3684571 3684575
3684596 3684597 3684598 3684599 3684602
3684627 3684628 3684629 3684645 3684647
3684648 3684649 3684652 3684653 3684713
3684714 3684792 3684794 3684797 3684798
3684837 3684840 3684924 3684973 3684975
3685111 3685116 3685134 3685150 3685158
3685211 3685240 3685254 3685262 3685269
3685270 3685271 3685272 3685274 3685281
3685282 3685292 3685294 3685311 3685339
3685432 3685442 3685444 3685455 3685468
3685490 3685507 3685565 3685613 3685614
3685706 3685712 3685721 3685725 3685741
3685823 3685824 3685828 3685926 3685928
3685929 3685930 3685932 3685933 3686106
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3686107 3686348 3686349 3686351 3686367
3686368 3686375 3686388 3686389 3686393
3686398 3686402 3686407 3686482 3686732
3686734 3686905 3687000 3687004 3687015
3687207 3687210 3687212 3687304 3687308
3687316 3687405 3687488 3687491 3687492
3687495 3687497 3687554 3687555 3687556
3687558 3687559 3687560 3687588 3687646
3687662 3687666 3687690 3687712 3687721
3687722 3687723 3687725 3687810 3687825
3687828 3687829 3687868 3687869 3687872
3687876 3687886 3687889 3687890 3687912
3687913 3687914 3687951 3687953 3687954
3687956 3687958 3687964 3687984 3688218
3688219 3688220 3688221 3688222 3688223
3688224 3688260 3688265 3688268 3688336
3688347 3688466 3688467 3688468 3688644
3688664 3688665 3688666 3688667 3688669
3688670 3688671 3688672 3688708 3688765
3688773 3688774 3688776 3688779 3688797
3688800 3688803 3688804 3688824 3688914
3688947 3689207 3689208 3689209 3689210
3689213 3689307 3689308 3689309 3689310
3689311 3689312 3689314 3689315 3689349
3689405 3689441 3689519 3689523 3689533
3689542 3689548 3689569 3689582 3689798
3689821 3689822 3689823 3689824 3689848
3689849 3689850 3689851 3689852 3689853
3689854 3689855 3689908 3689924 3690032
3690041 3690045 3690051 3690222 3690234
3690235 3690241 3690286 3690287 3690314
3690724 3690951 3690960 3690967 3691162
3691176 3691177 3691182 3691184 3691408
3691424 3691542 3691639 3691675 3691706
3691709 3691710 3691807 3691808 3691867
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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